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LOK SABHA fought against colonialism and im-

Monday, November 11, 1974/Kartika
20, 1896 (SAKA)

The Lok Sabha met at Eleven of the
Clock

[Mr. SPEAKER in the Chair]
OBITUARY REFERENCES

MR. SPEAKER: Honourable mem-
bers, I have to inform the House of
ihe sad demise of four of our friends,
namely, Shri V. K. Krishna Menon,

Shri Tajamul Husain, Shri Bhola
Nath Master and Shri Khub Chand
Sodhia.

Shri V. K. Krishna Menon, a most
distinguished public figure and diplo-
mat of world-wide recognition, was
a sitting Member of Lok Sabha from
Trivandrum constituency of Kerala.
He passeq away at New Delhi on the
6th October, 1974 at the age of 78.
He was a member of the Second and
Third Lok Sabha during the years
1957—67 and of Fourth Lok Sabha
during 1869-70. Earlier he had been
a member of Rajya Sabha during
the years 1953—57. A man of
@lobal eminence, Shri Menon's per-
sonality was a unique and rare combi-
nation of an impassioned patriot, an
outstanding statesman who showed to
the world hitherto untread vistas of
modern diplomacy, an intellectual
giant and a luminary in the field of
the legal profession. A man who

2393 'LS-—3.

, perialism relentlessly, Shri Menon
entered the Indian freedom struggle
in 1927 and carried this movement to
the very heart of Europe and UK and
formed the India League, London, and
served as its Secretary from 1827 to
1847. Through this forum, he carried
on a campaign for India’s freedom and
moulded public opinion abroad. He
became the President of the India
League in 1947. He wag later appoint-
ed special representative of the Gov-
ernment of India at the United
Nations General Assembly meeting
held at Lake Success in 1946-47. After
India’s independence, Shri- Menon be-
came India’s first High Commissioner
in London and held that office quring
1947—52 and concurrently he was
India’s Ambassador to Ireland during
1949—52. He was leader of the Indian
delegation at the UN General Assem-
bly from 1953 1o 1962. His able and
brilliant advocacy of India's cause on
the Kashmir issue at ‘the TUnited
Nations will ever be remembered with
gratitude, His forceful pursuit of the
policy of non-alignment ang peaceful
co-existence, his dexterity in further-
ing anti-racial and anti-imperialist
causes at the United Nations and
grouping of Afro-Asiane earned respect
for himself and the country even from
the big powers, Though India was
not a member, he played a prominent
role at the Geneva conferences and
made India's views known. He
championed the cause of the newly-
independent countries and greatly
enhanced India's image. His advocacy
of the cause of peace in various parts
of the world had made him a pillar
of Strength in the world peace move-
ment,
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Shri Menon joined the Central Ca-
binet in 1956 and was Minister without
Portfolio during 1956-57 and Minister
of Defence during 1957-62. In this
House, he left an impact of a great
parliamentarian who was always heard
with reverence and care. In hig death,
we have lost a great son of India, g
forcefu] contemporary who has left
a distinctive mark on our political life
and our history.

Shri Tajamul Hussain was a Member
of the Constituent Assembly and Pro-
visional Parliament during the years
1946-52. Earlier, he had been a Mem-
ber of the Bihar Legislative
Assembly during the years 1937-
50 and was Deputy Leader of the
Opposition there, He was elected to
Rajya Sabha in 1952 and was its Mem-
ber till 1962, An eminent lawyer, a
sound parliamentarian and an active
social worker, he wag associated with
a number of educational, religious and
welfare organisations. He was a Mem-
ber of the Indian Delegation at Inter-
Parliamentary  Union  Conference,
Stockholm. He passed sway in U.S.A.,,
where he had gone for treatment, on
the 14th September, 1974.

Shri Bhola Nath Master was a Mem-
ber of the Fourth Lok Sabha during
the years 1967-70 representing Alwar
Constituency of Rajasthan Earlijer,
he was Member of the Rajasthan
Legislative Assembly during 1952-62,
and was 3 Minister in Rajasthan Gov-
ernment during 1952-54. An agricul-
turist and a social worker, he was as-
sociated with a number of socia] orga-
nisations and co-operative movements,
He organised Satyagrahas against the
erstwhile princely States. He took
keen interest in the welfare of work-
ing classes. He worked for the deve-
lopment of handlooms and actively
propagated for the yse of khadi. He
passed away at Jaipur on the 17th
September, 1974 at the age of 58,

Shri Khub Chand Sodhid was a
Member of First Lok Sabha during
the years 1852-57, representing Sagar
Constituency of Madhya Pradesh. He
passed away on the 30th October, 1974
at the age of 83. An agriculturist and
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teacher he took keen interest in the
welfare of farmers and introduction

of modern agricultural methods.

We deeply mourn the loss of these
distinguished friends and 1 am sure
the House will join me in expressing
our condolences at the sad demise of
these hon. friends.

The House may stand in silence for
a short while to express its sorrow,

The Members then stocd in silence for
a short while.

MR. SPEAKER: The Members of
this House will have an opportunity
on another day to mourn the loss of
Shri V. K. Krishna Menon. Notice
will be given to you regarding the time
and date.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Sir, I have given notice for
the suspension of the Question “Hour
to discuss the situation arising out of

the formation of the Indo-US Joint
Commission, and the occurrence in
Shillong which were not covered in
vesterday’'s meeting,

MR. SPEAKER: Plesse wait for a
while, b

INTRODUCTION OF MINISTERS

MR. SPEAKER: The Prime Minister
will now introduce the new Ministers
before we take up anything else.

THE PRIME MINISTER, MIPI'ISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Mr, Speaker, Sir, I have
pleasure in introducing to you and
through you to the House my new col-
leagues: Dr. Shankar Dayal Sharma,
Cabinet Minister, who is Minister of
Communications/the Minister of State.
Shri Chandrajit Yadav, Minister of
Steel and Mines; three of my col-
leagues who were previously Deputy
Ministers and who are now Ministers
of State: Shri A, C. George, the
Minister of State in the Ministry of
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Industry and Civil Supplies;. Shri
Pranab Kumar Mukherjee, Minister
of State in the Ministry of
Finance; Shri Mohd. Shafl Qureshi
Minister of State in the Ministry of
Railways;

Shri A. P, Sharma, the Minister of
State in the Ministry of Industry and
Civil Supplies; Shri H. M. Trivedi, the
Minister of State in the Ministry of
Shipping and Transport; the Deputy
Ministers Shri Bipinpal Das, the
Deputy Minister in the Ministry of
External Affairs, Shri A. K. M. Ishaque,
the Deputy Minister in the Ministry
of Health and Family Planning; Shri
C. P. Majhi, the Deputy Minister
in the Ministry of Petroleum and Che-
micals; Shri Prabhudas Patel, the De-
puty Minister in the Ministry of Agri-
-culture and Irrigation; Shri Buta Singh,
the Deputy Minister ir the Ministry
of Railways and Shri Vishwanath
Pratap Singh, the Deputy Minister in
‘the Ministry of Commerce,

PROF. MADHU DANDAVATE
(Rajapur): Sir, before you take up
the questions I want to submit that I
have given a notice under rule 388,
seeking top move g molion to suspend
the question hour, because of the se-
rious situation in Bihar. The CRP
-and BSF have indulged in unnecessary
violence and no less a person than
Shri Jayaprakash Narayan has been
assaulted. There is ducumentary evi-
-dence to show that they are indulging
in repression and there iz documentary
evidence to show that they wanted to
attack Shri Jayaprakash Narayan We
arz very much exercised over this
issue and so we want the question
hour to be suspended to discuss that
issue...... (Interruptions)

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I want to draw attention
to the Joint Commission agreement
with the USA under which the US
private sector will be coming in a
dominating way in the major spheres
of our national life. The country has
been sold by Shrimati Gandhi to the
USA and we want to digcuss that....
(interruptions).
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st wy femd: (TiFT) wsww w@gI-
74, qAEET & qrEg ¥ gIw w7
& her & @rg oF wifEAA 9 F7F
ga g4t & #3¥ 79 F fawz Fvac
#1 wf garg-arfaEr ¥ 397 77 9907
frgr &1 ag aga wd &Y a7 2 4
fom qdr wiv & fF geER F0 A
wfta FT F s T@ Wifzdq &
ey § WY qe319 0% g gHY Fifgd |
NgrT A4 q1 FT T FT G OE

sit wew fagrht gy (carfe-
g7) : Hodd #Eiaw, €A IF Afeq &
T ag AT F 41 fF W o we-
w19 1 ofg 7 § " @ fagre
#1 feafy oz ==t #77 #71 @ &)
I Sq A A9 A A3 F avaew i
- 97 fanT ¥ F71 e
AT T 77 o &1 ag daeT gan
fF @z aTeeT W@ IsEET WA @
g & ga w1 78 =T VAT | e W
o7 g3Eq g9 AN #1 oY F, A F
oY Z2ET g1

siywy fomd : gt w1E & doar
1 Fge & fag T g oF wfe-
T Sy foram T &1 A 99T F &
QW FT OF AT IR 1 AT
At ¥ = wETe & AN 48 R
P g fF 97 & q91a ¥ gEew
35 ot &1 e fFar amr o,
¥ smFTET F1w qE A T AT
ooy #T 9 & fog I & @O aE
wmfsda ard fear mar & Tw fog
# wmgan § f5 wAww wmae # Fade
FT T a1 T wifEAq & e ¥ AR
TETT T qEF FA B A &Y A
ag Bt 4T AT FHINT £ GUIS FET
et &1
SHRI JYOTIRMOY BOSU: She
should resign. She is talking of pro-
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priety and such things are coming out
about elections. ... (Interruptions)

MR. SPEAKER: May I bring to
your notice that when we met yester-

SHRI JYOTIRMOY BOSU: Then
there were your derogatory remarks
about Shri Jayaprakash Narayan that
“Shri Jayaprakash Narayan had ad-
opted norms against all civilised con-

duct and fundamentals of democratic

behaviour.”

We resent this.
to say that.

You have no right

MR, SPEAKER: ] will reply to
vverything.

Yesterday, when we discussed about
suspending the Question Hour, the
consensus was that the Question Hour
should be there. After all, this is also
your own Question Hour. It is not
somebody else’s. There will be
enough further opportunities for you
to raise these matters. 1 think, we
should stick to what we decided yes-
terday.

SHRI JYOTIRMOY BOSU: About
your utterances that there should be
one-party rule, we decided that we
will not raise it, We are not raising
that. You have categorically denied
it. ... (Interruptions).

MR. SPEAKER: I cleared every-
thing to the leaders of the Opposition
yesterday. I gave the printed copies
of my speeches made during 6-T days.
The only lesson I have learnt is that
for the Speaker even to go to social
and club functions is very dangerous.
It is not to speak only in the House
but outside also. I think, I should not
talk even to my wife and I have de-
clded not to talk even to my wife about
parliamentary affairs or  political
affairs. No one knows that there may
be a press man under the pillow or
under the charpoy! The Rotary Club,
by rule and convention, is never open
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to press. The Presiding Officers’ Con-
ference is held in camera. Still, state-
ments are coming in my name which
Irexplained” to the leaders of the Op-

position that they are absolutely
wrongi” ¢ ;
SHRI JYOTIRMOY BOSU: What

about your remarks on J.P.'s move-
ment?

MR. SPEAKER: There was a state-
'ment about intimidatiop and all that.
All I said was that if this could be
done in an individual case, what about
the collective case? I never comment-
ed on the movement gr anything like
that.

SHRI DINEN BHATTACHARYYA
(Serampore) : In this connection,
may I draw your attention that the
Hindustan Times dated 8th Nocem-
ber, 1974 while publishing your speech
has also quoted the transcript of the
speech which was released to the
press by your Secretariat?

MR. SPEAKER: I have made jt
sure that our Secretariat did not give
anything. I have enquired from them.

SHRI DINEN BHATTACHARYYA:
Here is the paper. ... (Interruptions)

MR. SPEAKER: There is no ques-
tion of any iranscript being given
when I say it was not given, I never
met any press reporier; I never ad-
dressed any press meeting nor I issued
anything to the press. My speeches
are printed. I told you that yesterday,
If in some club I spoke something or
at home or in my bed room and if it
leaks out, even then, I thought it my
duty to contradict it, I explained it to
you yesterday. I think, that is enough.
I have enquired from my Secretary
this morning. They did not do it. I
do not know; somebody else at Shil-
long may have done it; but our Sec-
retariat did not do.

SHRI SAMAR GUHA (Contoi): T
want to draw your attention to the
remark that you have made about
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Shri Jayaprakash Narayan, may be
even in the form of an example....

MR. SPEAKER: I have explained
it.

SHRI SAMAR GUHA: But it was
derogatpry.

MR. SPEAKER: There was noth-
ing derogatory from me. I never in-
tended that. I respect him. He is
known to me personally. At two
‘meetings I did not mention it. They
had asked me to comment on it. Un-
fortunately I had drawn the name;
olherwise, all that I have said is that
it does not look nice....(Interrup-
tion)

Shri Kakodkar.

ot mq fomd: 57 Torq &0 aaT
gar? Fo wEArT Sifws AT wifedm
7 9ZA FUITTN

wqEqW WD TL 17 H 2T |
7Y &t AT JEv !

I have been asked by a number of
‘friends in the Conference that the
speed of coverage of questions should
be more; more questions should be
covered. Therefore, at the very be-
ginning of the Session I would request
my dear hon. colleagues to put only
fuestios and not make speeches.

Shri Kakodkar.

"ORAIL. ANSWERS TO QUESTIONS

Feod aid from USA,

*1. SHRI PURUSHOTTAM
KAKDKAR:

SHRI M. M. JOSEPH:
Will the Minister of AGRICUL-

‘TURE AND IRRIGATION be pleased
to gtate:

KARTIKA 20, 1806 (SAKA)
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(a) whether Government of India
had approached the Government of
U.S.A. for food aid to India; and

(b) if so, the response of US.A.
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b). The
Governments of U.S and other food-
grain surplus exporting countries have
heen approached for finding out how
much of foodgrains can be made avail-
able by them to India and op what
terms, The response of those coun-
tries is awaited.

SHRI PURUSHOTTAM KAKOD-
KAR: May I know from the hon.
Minister wien the first approach was
made and whether it was repeated and
if it was repeated what was the rea-
son and whep was the lagt approach
made.

SHRI ANNASAHEB P. SHINDE:
I have not got the date-wise infor-
mation with me. But recently the
U.S. Government has been approach-
ed by us to explore the possibility.
As [ have replied, there has been
no specific response from them.

SHRI PURUSHOTTAM KAKOD-
KAR: In the past we have received
foodgrains and other commodities
from the United States. Is there any
difficulty in the terms? What is the
reason for the delay?

SHRI ANNASAHEB P. SHINDE:
It is for the U.S. administration to
respond. We have only suggested to
them that we are interested in hav-
ing foodgrains from them and that
we would like to know the terms on
which they are likely to offer and
what would be the guantity that they
would be able to offer. There has
been no specific response from them.
I think, today our national situation
demands that such a possibility
should be explored from all food-
grain surplus exporting countries.
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SHRI JYOTIRMOY BOSU: will
the hon. Minister kindly tell us whe-
ther foodgrains are being imported
at concessional rates and whether
PL 480, title I, on Egyptian model,
based on deferred payment system,
is being revived and the substance
of the discussion that he had with
Mr. Henry Kissinger and also how
much food is going to be imported
and on what termg and conditions?

SHRI ANNASAHEB P. SHINDE:
Ag far as USA is concerned, I have
said that so far they have not speci-
fically responded to our request and,
therefore, it will be too premature
for me to mention what will be the
conditions and what will be the terms,
ete.

SHRI JYOTIRMOY BOSU: I have
asked a number of questions, whether
the talk is about import of conces-
sional items on the lines of PL 480
Title I on Egyptian model based on
deferred payment and what was the
subject matter of discussion with Dr.
Henry Kissinger, Please do not try
to run away so soon on the first day
itself.

SHRI ANNASAHEB P. SHINDE:
We have already approached Canada,
Australia, EEC and UK for giving
us food aid. All these four countries
have made offers and given us some
foodgrains.

As far as USA is concerned, there
is no such specific offer so far. They
have their own laws and naturally,
the hon Member is interested to know
them and whether they will be under
Title I or Title Il of PL 480. But,
unless the offer comes, it will not be
possible for us to say anything and
we will consider whatever is consijs-
tent with our national interest.

SHRI JYOTIRMOY BOSU: What
was the subject matter of discussion
with Dr. Henry Kissinger? Why are
you trying to evade? Why are you
trying to make a fool of us in the
matter of importation of food from

I2

America? Let him be directed to
answer this question.

MR. SPEAKER: Kindly sit down.
Please do not continue it.

SHRI JYOTIRMOY BOSU: I
would not. But, let him reply,

SHRI ANNASAHEB P. SHINDE:
When Dr. Henry Kissinger visited
India, this was not a specific item for
discussiop between the Government
of India and the USA. But this issue
did come up in the discussion and we
repeated the same think that we are
interested in getting food from USA.
But there was no specific offer.

SHRI JYOTIRMOY BOSU: You
are trying to get one million tonnes
through US multi-national corpora-
tions. Why are you hiding that, M-
Shinde?

SHRI R. S. PANDEY: With regard
to the question of import of food-
grains, is it not true thag India
approached certain countries which
have been mentioned by the hon.
Minister rather late when a large
quantity of food had already been
purchased by many other countries
and prices have gone up? Ig it also
true that the countries which  are
involved i this internationa] trading
in foodgraing said, ‘No. We have not
got the stocks’s Will you please ex-
plain?

SHRI S. M. BANERJEE: He is
giving information.

SHRI ANNASAHEB P. SHINDE:
The world food situation is somewhat
difficult and is well-known to  the
hon. House. But I must say that the
countries, for instance, Canada, Aus-
tralia, EEC and UK have offered al-
together a million tonnes and out of
that, 3 lakhs tonnes are by way of
grants and the remaining 7 lakhs
tonnes are still under negotiation.
Sweden has also made an offer
Canada has given us 1,37,000 tonnes.



Australia—20,000 tonnes and UK—
30,000 tones. These are the quanti-
ties and it would not be correct to
say that no foodgrains are available.

SHRI R. S. PANDEY: My ques-
tion was quite a specific one: whe-
ther India has gone to the interna-
tional foodgrains market quite late
when other countries had made large
purchases and -the prices had gone
up and we could not get the quan-
tity we wanted because the quantity
was exhausted?

SHRI ANNASAHEB P. SHINDE:
That is not correct.

SHRI S. M. BANERJEE rose.
SHRI INDRAJIT GUPTA rose.

MR. SPEAKER: Mr, Gupta. This
is the convention I have developed.

SHRI S. M. BANERJEE: 1 have
no objection. You can call me after
Mr. Indrajit Gupta.

SHRI INDRAJIT GUPTA: In view
of the recent public statements made
both by the Prime Minister and the
newly-appointed Food Minister whom
1 do not see here, to the effect that
large quantities of foodgrains are ad-
mittedly available in this couniry but
are hoarded and that these foodgrains,

if they could be made available,
would at least prevent starvation
deaths from taking place. In view

of these statements may I know from
the hon. Minister whether they are
now going into the market for im-
ported foodgrains without any kind of
limit, upto any limit that we are able
to get, or are they in a position to
assess how much we could get from
hidden stocks and thus assess the
minimum that is necessary to be got
from outside? In other words, what
is the demand which they have pro-
jected, is it an unlimited quantity,
I would like to know.

SHRI ANNASAHEB P. SHINDE:
As far as de-hoarding campaign in

this country is concerned I think this
has been taken wup vigorously as
never before against hoarders, against
hoarding of foodgrains and strict ac-
tion is taken against economic offenc-
es and even MISA is applied in these
cases by the State Governments. We
will get whatever is available in the
country and whatever is in our coun-
try's inierest we will do. We are, as
the House is aware, making all efforts
fo mop up whatever is available in
the country and then whatever rea-
sonable gquantities are required from
the inlernational market, we should

go in for that.

SHRI INDRAJIT GUPTA: My
question was, they must have made
their own calculations. What is that
calculation? After that only they
can g0 in for imports from America
or Canada or anywhere else specifi-
cally, apart from what they may be
able to land or give us. That is a
different question. But, what are we
going in the market for? What is.
the minimum which we have project-
ed to get from abroad? What is the
estimate and how much do we  re-
quire?

SHRI ANNASAHEBE P. SHINDE:
We make assessment from time to
tim~, In all these matters, as the
hon. Member is aware, and as the
House is aware we take the national
intere=t ir*~ ~Areidnration and do ac-
cordingly. If there is a good rabi
crop for instan ‘e, it is not good to go:
in for large quantities of imported
foodgrains. Therefore, as the hon.
Member knows, our assessment is
naturally deperdent upon the crop
prospects. The position is being re-
viewed from tire to time and neces-
sary action is bcing taken. It would
b every difficult for me to mention
a specific quantity at this stage as the
position is being reviewed from time-
to time. During the last 7 months
from 1st April, near about 2.5 million
tonnes have been imported.

SHRI PRIYA RANJAN DAS’
MUNSHI: Is it not a fact that we-
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have approached for the last 2 years
all Governments abroad about our
difficult food problems except the
USSR  which responded to us im-
mediately in time of crisis? Has the
United States announced any special
system in connection with the visit of
Dr. Henry Kissinger? I would like to
know from the Minister what terms
and conditions they have placed be-
fore the USSR when he got their
food jmported into our country? What
are the specific terms and ronditions
of the USA now?

SHRI ANNASAHEB P. SHINDE:
The terms und conditions of the USA
are not very clear and it would be
very difficu't for me to make any
comp-rison, with the offer the Soviets
made to us. They lent us some
wheat {o be returned within a speci-
fied period on certain terms and con-
ditions, It will not be possible for us
to compare both terms and conditions.

S5HRI SYAMNANDAN MISHRA:
Is it not a fact that during the last
session of Parliament the Minister had
made a statement to the effect that
we would not be obtaining food
frains against concessional rate? We
would like tz inow whether that po-
sition standg today or not.

SHRI ANNASAHEB P. SHINDE:
I would like to make jt clear that we
take into account the overall food
situation in the country, the foreign
exchange position and our national
interest. If there are terms and con-
ditions which are favourable, I think,
it would be right to accept those
terms and conditions.

SHRIMATI MUKUL BANERJI: 1
would like to know what is the per-
centage of foodgrains imported by
India in comparison with the percent-
-age of foodgrains imported by coun-
tries like USSR, Canada, etc.?

SHRI ANNASAHEB P. SHINDE:
In terms of percentages I can say our
total import; are always somewhere
4—6 per cent of our total requirements.
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S0, it forms a small quantity of our
total requirements. As far as other
leading countries are concerned they
import a very large quantity but they,
perhaps, can afford to pay.

SHRI P. K. DEO: Inspite of pub-
lic utterances of the Food Minister
that not a single person will be per-
mitted to die of starvation, we are
getting reports that thousands have
died of starvation in the country, es-
pecially a few hundreds have died in
my own constituency. I would like
to know when they are going to bring
an improvement and streamline the
distribution system. Also when the
foreign foodgrains would be available
in our stocks so that they can assure
two meals a day to the starving mil-
lions.

MR. SPEAKER: I do not contro-
vert your position but this is not rele-
vant to this. When the relevant
question is fixed later on, I will allow
it. There is another question on it.

SHRI ANNASAHEB P. SHINDE:
Imports are continuing and every
month 5—7 lakh tonnes of wheat and
other grains are coming in the coun-
try.

SHRI SAMAR GUHA: Whether it
is a fact that on earlier occasions the
Members in this House, in 8 moad of
anxiety, raised many questions before
the Government to know whether the
Government has any plan to import
foodgrains from outside? You will
remember, Sir, they replied that they
have not taken any decision as yet.
As a result of this delay in not hav-
ing an early decjsion in regard to food
imports not hundreds but thousands
of starvation deaths have been re-
corded all over the country and the
Governmeng is responsible for that, I
want to know from the Government
when did they take the decision to
import foodgrains and why did they
delay in entering into negotiations
with the country that could provide



17 Oral Answers

foodgrains? - When Russia and -China
could get foodgrains from USA and
Canada what stood in the way of
India to get foodgrains from U.S.A.
or from anywhere, in this globe?
What stood in their way in taking the
decision earlier? Why was there in-
ordinate delay in taking that decision?
I want a reply from the Government.

SHRI ANNASAHEB P. SHINDE:
We have been purchasing foodgrains
in the international markets. And a
number of times the House was taken
into confidence about the quantity
which had been purchased in the in-
ternational markets. We have been
purchasing the foodgrains though our
foreign exchange position is very di-
fficult. Despite that, we spent a very
large amouni of foreign exchange for
purchasing foodgrains from the inter-
national markets. Last year, we pur-
chased more than four million tonnes
of foodgrains. (Interruptions).

MR. SPEAKER: There js going to
be a debate on it and I shall certain-
ly accommodate. I shall give to you
one minute each. I shall call you
Mr. Bhagat after this hon. Member.

SHRI S. M. BANERJEE: Mr.
Speaker, Sir, let there be no impres-
sion in this country that starvation
deaths can only be there by not im-
porting foodgrains from unfriendly
countries like U.S.A. That impres-
sion should not go. (Interruptions).
They are not your mother or father.

SHRI SAMAR GUHA: They can
g0 anywhere else for this purpose.
(Interruptions).

MR. SPEAKER: Kindly do not
make such remarks.

SHRI S M. BANERJEE: There
are starvation deaths not only by not
importing foodgrains. By dehoarding
the foodgrains from the hoarders in
the country, this can be avoided.

I would like to know whether the
Toodgraine that are already avail-
able—imported quantity of foodgrains
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or our own foodgrains—have been
properly distributed to avoid the star-
vation deaths. I do not want a brief
either from Dr. Kissinger or {from
any other country. We will not take
the foodgrains from them. We shall
save the honour of our country by
making use of the foodgrains avail-
able in India.

SHRI SAMAR GUHA: What natio-
nal honour is involved in this.

MR. SPEAKER: We have already
to get through many questions.

SHRI H. ¥ L. BHAGAT: B8ir, I
would like to know categorically from
the hon. Minister whether with the
marginal impeort of foodgrains that
they are proposing to make and with
the production in the country and also
the steps that they are taking against
the hoarders and for proper distribu-
lion, do the Government feel guite
confident about facing the food situa-
tion in the country and whether there
is any cause for panic or not. I want
to know this categorically from the
hon. Minister.

SHRI ANNASAHEB P. SHINDE:
I do not think there is any cause for
panic at all. We feel quite confident
in facing the situation. In fact, re-
cently there has been a downward
trend in the price also in drought hit
areas. (Interruptions). Nobody

should try to make any political gain
out of this.

st wew fagrdt s ;- a7 7y
< & 5 3@ ame & vy At ard
AT =fed | afew w4 wgew ar 7R
&1 o) w0A 3T ¥ FAT FaF AR X
a1 99 I feur 30 9@ FEA ¥
fF waoy o B wem @ R aw
feafy ox #1974 ¥ wwd § | wa B
arr & aa frx ag awd o ga¥ w0
aT @ E ? & ag ware 7 35T Agar
qr 3fs7 95 a8 95 mar & gofao &
FgAT angar g 5 wmw £ g A
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SHRI ANNASAHEB P. SHINDE:
There are other questions op starva-
tion deaths and it would be diverting
from this question if I reply to them
now. I have already replied in writ-
ing to those questions and I would not
like to go into them now. We have
raturally enquired from the State
Government. I would appeal to Shri
Vajpayee not to help create panic.
There are certain international ele-
ments which want to create a feeling
of panic in this country.

SHRI SAMAR GUHA: What type
>f answer ig this when people are dying
in thousands? In my constituency
alone—I challenge the Government—
100 people died of starvation. The
total figure for West Bengal is 4,000-
5,000. This is not my statement but the
statement made by the President of
the ruling Congress in West Bengal.
Vet he calls it panic whken people are
dying in thousands....

MR. SPEAKER: You have already
zpoken, Shri Kachwai,

=t gww w wYAE © HAT AEA
FIM T AT & R w9 H S owAm
wr7A &1 foar 91 73 TA0 fAerooqr
/Y7 I3 qATST A1 gF Atzrar 21 afF
forq gaq faar g1 39 q9g 7% 17 617
¥ oz garv fear war ar fF arA w0
T H g Arg 7w 7w 399 faar
Hef 7qr ggndt & 72 T FAay
T AT | T FHIFT & AT AT FIT
gaz AT g 2 #w Brg o=
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¥ aurgAt R Gy goar 2
/Y7 3% WA £7 F3 gearaAr 27 For
# oy fraar o famr & e &
HEITFAT & A1 Ry ga7a &7 w47 27

SHRI ANNASAHEB P. SHINDE:
Very large quantities of foodgrains
have been purchased from the US

market and they are arriving. The
impression should not g0 round that

are not being purchased
from the US. They are being purchas-
ed in the market on commercial
account,

SHRI PILOO MODY: Hoy much?

SHRI ANNASAHEB P. SHINDE:
I can give the figures also. Broadly
Two-thirds of our total purchases are
from the USA. I do not think the
question of the Soviet Union ig rele-
vant here. I have already explained
the position as regards that.

MR. SPEAKER: I propose that we
pass on to the next question.
ot gen =T wgETE & oqwr @
fe 3% o Y oreraseT & oo
fFar ar var ¥ 9 f5m 2w g7 o7
TIT R TTET SR AIF ;AT B
SHRI ANNASAHEB P, SHINDE:

Would you like me to say anything?
I have already replied to the question.

MR, SPEAKER: Yes; naxt question,
Shri gsambhali.

SHRI KRISHNA CHANDRA HAL-
DER: Sir, I would like to put just one
question within a minute. I would
like to know from the hon. Minister—

MR. SPEAKER: When the debate
comes, I wil] give you another oppor-
tunity.

st g¥ 97T YA | W WI-
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SHRI KRISHNA CHANDRA HAL-
DER: Sir, with your permission, I
would like to know from the hon.
Minister—

MR. SPEAKER: I have called an-
other ion. Member. I have tolq you
that I will give you another oppor-
tunity some other time, but not now.

Remunerative price of sugarcane

*2. SHR] ISHAQUE SAMBHALIL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government  are
aware that even though the price of
sugar bas almost doubled over a year,
the price of sugarcane has come
dowp by half by this time; and

(bj if so, the steps proposed to be
taken to ensure a remunerative price
for cane-growers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) No, Sir.

(b) The Government have increased
the minimum cane price for 1974-75
season from Rs. 8/. per quintal to Rs.
8.5 per quinta] with corresponding in-
crease in the premium for higher re-
coveries. Further, the factories have
been required by a statutorv order to
pay 50 per cent of their higher realisa-
tions from sale of free sugar to the
cane growers by way of additional
came price.
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Opening of new Central Schools in
) Orissa

*3. SHRI CHINTAMANI PANI-
GRAHI:

Will the Minister of EDUCATION,
SOCIAL W_ELFARE AND CULTURE
be pleased to state:

(a) whether any mew Central
Schools are being opened in Orissa
in 1975-76; and

(b) if so, where?

WRITTEN ANSWERS TO QUES-
TIONS

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (Shri
D, P, YADAV): (a) There ig no pro-
posal at present under the considera-
tion of the Kendriya Vidyalaya San-
gathen to open a new Central School
in Orissa in 1975.76.

(b) Doeg not arise,

Water Rate structure

*4. SHRI VASANT SATHE:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

{ ?) whether there iz a proposal to
rationalise the water-rate structure
for various crops in different parts of
the country with a view to check the
growth of emerging class of ‘Water-
lords'; ang

(b) if so, immediate and long-term
steps proposed in the matter?
THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IGATION (SHRI KEDAR NATH
INGH): (a) and (b). Irrigation is a
tate subject and water rates, there-
ore, are determined by State Gov-
rnments,

The water rateg vary from State to
State and are generally not adequate
to meet the operational expenses and
interest charges, The State Govern-
ments have. therefore, been urged
from time to time for upward revision.
of water rates,

More Foodgrains Quota for States

*5. SHRI M, RAM GOPAL REDDY:
SHRI NARENDRA SINGH:

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether a number of States
have approached the Centre for the
enhancement of foodgrains quota to
States owing to drought conditions in
thoge States; and

(by if so, the names of those States
and decisio, of the Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRKIGATION (SHR] ANNASAHEB P,
SHINDE): (a) and (b). A statement
is laid on the Table of the Sabha.

Statement

Requests are received from time to
time from the State Governments for
increasing gupply of foodgrains from
the Centra] Stocks, Allotments from
the Central Pool are made every month
to the various State Governments|
Administrations keeping in view the
stocks of foodgrains in the Central
Pool, the relative needs of the States
and other relevant factors.

2. Requests for enhanced allocations
in vieyw of the drought conditions have
been received from the Governments
of Gujarat, Madhya Pradesh. Orissa,
Rajasthan ang West Bengal, In the
case of all these States, enhanced al-
lotments have been given for the
month of November, 1974, In the case
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of U.P. the State was given an en-
hanced allocation for October, 19874,
and the same level of allocation has
been maintained for November, 1974.

United States Educaliona] Foundation
in India

*6. SHRIMATI BIBHA GHOSH
GOSWAMI:

SHRI JYOTIRMOY BOSU:;

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the TUnited States
Educational Foundation in India has
lately been meeting regularly along
with Indian Government nominees on
it and has submitted g note to the
U.G.C. and thus has been reactivised;

(b) it so, contentg of the said note;
and

(c¢) the reaction of the Government
‘thereon?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PRCF, S. NURUL HASAN): (a) to
(c), The management and direction of
the affairs of the United States Educa-
tional Foundation in India is vested in
a Board of Directorg which includes
nominees of the Government of India.
The Board hag been meeting four times
a year as provided in its Bye-laws and
‘the question of itg reactivisation does
not arise. The Foundation has not
submitted any note to the University
Grants Commission. However, in July,
1972, the Foundation suggested to the
Commission that a meeting of Indian
and American Scholars be arranged
under the Chairmanship of the Chair-
man University Grants Commission, to
review the question of the academic
exchanges under the Fulbright pro-
grammes. On a reference from the
Commission, the proposal was approv-
ed by the Government of India and
the meeting was held in New Delhi
on January 7-10-1074.
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Allocation of foedgrains to Gujarat,
Rajasthan and Orissa

*8. SHRI ANADI CHARAN DAS:
SHRI ARJUN SETHI:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the foodgrains allocation from
the Central Pool to the States of
Gujarat, Rajasthap and Orissa for
October and November 1974; and

(b) whether there have been re-
quests from these States for higher
allotment?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
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P. SHINDE): (a) A statement iy laid
on the Table of the Sabha.

(b) Yes, Sir.

Statement

Allocation of foodgrainas from the Central Pool for October and November, 1974, to the Gouts.,

of Guwjarat, Rajasthan and Orissa.

(In thousan " tones)

State :

Gujarat

Rajasthan

Orissa

Allbtmcnt
October, 1974 November, 1974
. Rice 2-0 20
Wheat 42'0 47°0
Coarse-grains 33-o0 330
Wheat 12'0 17°0
Coarsegrains 183 183
. Rice 33 —_
Wheat 200 250

Starvation deaths on Cooch Behar
Railway Station, West Bengal

*9. SHRI SAROJ MUKHERJEE:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether th: attention of Gov-
ernment has been drawn to the star-
vation deaths of sixteen persong on
the railway station of Cooch Behar
in West Bengal; ang

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (Shri Annasaheb P.
Sinde), (a) The Government of West
Bengal have reported that some desti-
tutes took shelter on the platform of
the New Cooch Behar railway station
after the recent floods in that area
and that a fey persons among them
died on account of diseases and mal-
nutrition,

(b) The State Health Department
deputed 23 Doctors, 63 Sanitary Ins-
pectors, the State Nutrition Officer,
on Epidemiologist and a Specia]l Epi-
demiological investigation team from
the Cholera Research Centre to Cooch
Behar, The situation is reported to be
under control. The State Government
have also organized test works and the
distribution of gratutious relief on an
adequate scale in this area.

Siarvation deaths In Golokganj
(Assam)

*10. SHRI NOORUL HUDA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
lo state:

(a) whether Government are aware

that hundreds of people had collapsed
in the streets of Golokganj in Assam

recently because of starvation; and

(b) if so, the reaction of the Gov-
errment thereto? .
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) The State Govern-
ment to whom this ‘matter was refer-
red, have stated that there have been
no starvation deaths in Golokganj
Camp.

(b) Does not arise.

Working of Indian Institute of Tech-
nology, Madras

*11. SHR] S. N. MISRA: Will the
Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be pleas- )

ed to state:

(a) whethey Government have in-
quired into the working of Indian
Institute of Technology, Madras dur-
ing the last three years;

) if so, the nature of irregulari-
ties which have come to the notice of
the Government for that period;
and

(e} the step: taken or proposed to
be taken to remove the drawbacks of
the Institute?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) The
president of India, in his capacity as
the Visitor of the Indian Institutes of
Technology, appointed in March 1970,
a Reviewing Committee to roview the
work and progress of IIT, Madras. The
Committee cubmitted its revort in
Aupust 1971

(b) No irregularities
this period were reported.

relating to

(c) The Reviewing Committee made
recommendations for the development
ang improvement of the Institute. The
Couneil of Institutes of Technology
considered  together the recommenda-
tions of the Reviewing Mommittees of
all the five IITs. A plan of action ap-
proved by the Council was communi-
cated in September, 1974 to all the
five Institutes,
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Starvation deaths in States

*12. SHRI SAMAR GUHA:
SHRI P. M. MEHTA:

Will the Ministey of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether cases of innumerable
starvation deaths have been report-
ed from West Bengal, Assam, Orissa
and other Stateg of the country;

(b) whether the office-bearers and
M.L.As. of the Ruling Party made
statements tq this effect;

{c) if so, facts about starvation
deaths in West Bengal and other
parts of the Eastern India; and

(d) steps taken by the Government
to meet food crisis in these States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) No report of any
Starvation deathg have been received
from any State Government.

(b) Some Press reports of state-
ments purported to have been made by
certain M.L.As. and office-bearers of
the ruling party have come to the
notice of Government.

(¢) Does not arise.

(d) Allotments of foodgrains to
these States from the Central pool
have been increased. In addition, the
Stateg have been permitted to import
levy free wheat from surplus States
on trade account. With the complete
removal of restrictions on the move-
ment of coarse grains, there has been
a fice flow of coarse grains from sur-
plus States to deficit States. State
Governments concerned have also
opened test relief works and ‘under-
taken the distribution of gratutious
relief in the affected areas.
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Procurement Price of Paddy
*13. SHRI D. K. PANDA;
SHRI B. S. BHAURA:
Will the Minister of AGRICUL-

RE AND IRRIGATION be pleased
state:

(a) whether the procurement price
ed at Rs. 74 per quintal of paddy
unremunerative as the cost of pro-
uction has increased at least by 50
er cent in 1973.74 over that of 1871-
2—*the representative estimate
ear”; and

(b) if so, whether Government have
# proposal under consideration to
revise the prices?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b). There is no
roposa] to revise the procurement
rice of coarse variety of paddy which
as been fixed at Rs. T4/- per quintal
or 1974-75 season after taking into
nsideration all relevant factors in-
uding the cost of production.

wreqf W A Wy FeqaA

*14. st W= T W
Y wTo Wt aF

a7 iy wie Fard weft ag aaw
= wor w740 fF

(7) ™ &= ant & wfy a¥
I B wrefr A W oW g
;N s fafy Y,

() &qwr ¥ ageafy Seqre &t
¥ gmar feadt & o ww@ |
feax wfawa amar #7 g9 T
& @t

() wr qAeafs wr feer W
froez wir & frerad g W
2353 LS4,

s ¥ fa¥ wv guw YA §;
W

() SeTER @WAT FTHFW ITHT
o o & FTw AT € AR SETEw
gwar  mfasaw  swEnr gfafias
FO & e sl @ 9T @
g?

i wire ferad siorera & o st
(st ™ wt) : (%)

(e H=h = #)
g IR U ELUERS
i
1971 5.90 5.90
1972 6.02 6.20
1973 4.66 6.50
1974 2.91 5.50
(s
as)

(&) 12.34 «@ d=d ==
1974 H w72 Sfqw



35 Written Answers NOVEMBER 11, 1974  Writien Auswers 36

A T ¥ fac
fFr o owE &

Deep Sea fishing trawlers from
foreign countries

*15. SHRI ARVIND M. PATEL:
~will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether any order for the
supply of deep Seg fishing trawlers
has been placed with foreign coun-
tries during 1974-75 and onwards;

{b) the names of the countries with
whtom such orders have been placed
and the quantity thereof, country-
wise; and

(c) the area selected where these
trawlers are likely to be put to use?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b'. In Junte,
1973 the Government notified a sche-
me for the import of a limited number
of deep sea fishing vessels, Imports of
these vesselg from shipyards in Poland,
Mexico and Italy were finalised after
a detailed scrutiny of the technical and
economic aspects of the offers receiv-
ed from various foreign shipyards.
The pumbers finalised for import are
as follows:

Poland 10 Nos, 23.25 M length
Mexico 20 Nos. 23.16 M length
Italy 20 Nos. 24.30 M length

10: Nos, $1.95 M length

Allokments accordingly been made to
the varioug eligible applicants. So far,
during 1974-73, contracts have been
signed between the foreign ghipyards
and the Indian buyers (State Fisheries
Corporations, Companies and indivi-
duals) for the import of 11 Nos. of
2430 M vessels, 6 Nos. of 31.95 M
vessels from Italy and 9 Nos. of 23.16
M vesselg from Mexico. Arrangementg
for import from Poland have not yet
been completed. Contracts between the
Indian parties and the foreign ship-
yards for the remaining vessels, in-
clusive of those to be imported from
Poland are expecteg to be entered into
sgon.

(c) The vessels are earmarked for
operation both on the East and West
Coast, beyond the range of gmall me-
chanised and non-mechanised boats
from various bases such gas Calcutta.
Paradip, Visakhapatnam, Madras, Tu-
ticorin, Cochin, Mangalore and Bom-
bay, etc.

Rice from Punjap and Andhra
Pradesh for Orissa

*16. SHRI GAJADHAR MAJHI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
gtate:

() whether Urissg Government has
moved the Centre for assistance in
securing 3,360 tonnes of levy rice from
Punjab ag agreed to between the two
States;

(b} whether the Orissa Government
has 2lso asked the Centre 1n pelp in
getting rice from Andhra Pradesh;
and

(c) if so, the reaction of the Cen-
trai Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) Orissa Government
made a request for Central assistance
in securing 4000 tonnes of Basmati rice
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from Punjsb sgreed to by Punjab
‘Government on state to State basis.

(b) Yes, Sir.

(c) Punjab Government was per-
mitted to supply 4000 tonnes of Bas-
mati rice from Punjab to Orissa Gov-
ernment on State to State basis.
Andhra Pradesh Government agreed
to offer additional 5 thousand tonnes
paddy for supbly to Orissa Govern-
ment and accordingly this quantity
wag allotted to that Government,

Lay-outs for Mode]l habitations in
developing Tribal Areas

*17. SHRI P. M, SAYEED: Will
the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether in many tribal areas
in the country new growlh centres
are emerging due to rapid industria-
lisation and exploitation of natural
resources; and

{b) what action has been, or is pro-
posed to be takep on recommenda-
tion of the Commissioner for Sche-
duled Castes and Scheduled Tribes
in his 21st Report to the effect that
these new growth centres, if suit-
ably developed, can serve as model
villages ang towns, and the Coun-
iry Planning Organisation should in
consultation with State Housing De-
partments, prepare layouts for such
model habitations with basic ameni-
ties provided from the general sec-
tor, to stop the creation of future
sluma?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS & HOUSING
(SHRI MOHAN DHARIA): (a) Yes,
Sir, [

(b) The matter is under examina-
tion.
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Reservation for §.C. and 8.T. students
in Institutions of Higher Learning

*18. SHRI S. A. MURUGANAN-
THAM: Will the  Minister of
EDUCATION, SOCIAL, WELFARE
AND CULTURE be pleased to state:

(a) whether Government's attention
has been drawn to the suggestion
made by the outgoing Chairman of
the University Grants Commission
that the present system of reserva-
tions for Scheduled Caste and Sche-
duled Tribe students in institutions
of higher learning, should be stopped
and instead remedial courses intro-
duced to prepare them for admission
to these institutions; and

(b) if so. Government’s reaction in
regard thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
The previous Chairman of the
University Grants Commission after
relinquishment of his office made
some statement to the Press in his
private capacity which came to the
knowledge of Government through
Press Reports,

{b) Government do not propose to
make any change in the policy of re-
servation of seaty for Scheduled Caste
and Scheduled Tribe candidates in the
Indian Institutes of Technology and
other institutions of higher Jearning.

Supply of Power, Diesel and Water
for wheat sowing

*19. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to

state:

(a) whether his Ministry is work-
ing on a plan to rationalise the use
of power, diesel and water to en-
sure their timely supply for wheat
sowing in the north western region
in October and November, 1974;
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(b) if so, to what extent this will
yield results; and

(¢) whether Government are con-
sidering to give such help in Southern
States also?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR] SHAHNAWAZ
KHAN): (a) Yes Sir, effortg are be-
ing made to regulate and make avail-
able maximum power supply from
Centra] generating stations. to the
north western States for wheat sow-
ing. The States are making available
power supply for irrigation purposes
on an over riding priority basis. Steps
are also being taken to ensure timely
supply of diesel oil and water for
wheat sowing in the north western
region.

(b) It is hoped that irrigated area
under wheat and areag under high
vielding varieties of wheat will ap-
preciably increase as a result of these
measures.

(c) Yes Sir, Steps are also being
taken in Southerp States to  ensure
timely availability of power, diesel

oil and irrigation water for agricultu--

ral purposes.

Committee on working of Jawaharlal
Nehru Institute of Physical Medicine
and Rehabilitation

*20. SHRI N. K. SANGHI:;
SHRI BHOGENDRA JHA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government had ap-
pointed a committee to go into the
working of the Jawaharlal Nehru
Institute of Physical Medicine end
Rehabilitation in Delhi and the treat-
ment meted out to the inrmateg there;

* (b) whether a copy of the report
will be placed on the Table of the
House; gnd
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(c) whether in view of the
repeated publicity being given through
articles ang lettersg to the Editors in
leading English dailies about the mis-
management of the Institute and the
alleged cruel treatment meted out to
the inmates, Government gre con-
sidering to take over the Institute
and if not, in what way Government

propose to remedy the ills from
which the Institute is suffering at
present?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) No, Sir.

(b) Does not arise.

(c) Regardless of the allegations
and counter allegations, Government
have decided in principle to take over
this Complex of Institutions. De-
tails are being negotiated with the
Counci] for the Aig of Crippled and
Handicapped which administers these
institutions as a Society registered
under the Societies Registration Act,
1860. |

Funds to raise grain production

1. SHRI YAMUNA PRASAD MAN-
DAL:

SHRI PRABODH CHANDRA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether State Governments
have sought more funds to raise the
grain production in States; and

(b) if so, the reaction of the Central
Governrment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). Informatiom
is being collected and will be laid on
charitable of the Sabha,
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Famine conditions in M.P.

2. SHRI R. S. PANDEY: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether serious and acute
famine conditions prevail in Madhya
Pradesh;

(b) if so, whether any Central Team
has been sent there to make on the
‘spot assessment;

(¢) whether any report hag been
submitted by the team; and

(d) the remedial measures propos-
ed by the Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL). (a) Drought conditions have
developed in some districts of Madhya
Pradesh due to the delayed and erratic
monsoon this year,

(b) and (c). Yes, Sir,

(d) The report of the team is under
the consideration of Government.

Revision of conversion charges and
ex-works-prices of sugar for different
Zonea

3. SHRI M. R, LAKSHMINARA-
YANAN: Will the Mimster of AGRI-
CULTURE AND IRRIGATION be
pleased top state:

(a) whether estimated fair conver-
sion charges and ex-works prices of
sugar for different =zones for three
years 1869-70 to 1971-72 have been
revised ag recommended by the Sugar
Enquiry Commission; and

(b) if so, the information for all the
zones in the country, zone-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) The fair ex-factory
prices of sugar for different zones for
the three years 1868-70 to 1971-72 have
been fixed according to the recommen-
dations of the Tariff Commisgion 1969
and not the Sugar Enquiry Commis-
sion, 1965.

(b) A statement showing ex-factory
prices of levy sugar fixed statutorily
for different zones during the three
years is attached.

Statement
Statement showing the ex-factory  priceg of sugar for different zones fixed

for the productiop during the years

1989-70, 1970-7T1 and 1971-72,
(Rs, per quintal)

Zone Region

1 Punjab ' . . . .
2 Haryana . . . .

3 Rajasthan . . . . .
4 WestenU.P. . .

5 Central U.P. .

6 Bustera U.P. .

7 North Bihar .o

Prices for

1969-70  1970-71  I1971-72

. . 1340z 1340z  145.7I
. 12463 124'63  125°74

. . 14403 144-03 168-23
. . 126092 126°92 13355
. . 12534 12534 136-02
. 126° 40. 126 40 14624
128:67  128:67  155°55
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Zone[Region Prir:e.s for
8 South Bihar 147 86 14786 —_
9 Gchrat_ 119-16 11916 12374
10 Malhya Pradesh | 15788 157- 88 182-92
11 Maharashtra 11760 11760 124° 95
12 Karnataka . 129 57 129 57 12425
13 Andhra Pradesh . 122- 30 122° 30 12197
13 Tamil Nadu . .
and pondicherry 135709 135709 13316
15 Orissa 12967 12967 15213
3] <
16 Assam 129- 67 129 67 152:13
17  West Bengal 129-67 129 67 152" 1%
18 Kerala 129- 67 129 67 152°13
19 Nagaland
NoTE : There was on statutory price control over sugar hetween 2s5th Mav 1971 an

th June 1972,

Increase in Price of Milk and Milk
Products of D.M.S.

4. SHRI DHAMANKAR: Will the
Minister of AGRICUTURE AND
IRRIGATION be pleased to state:

(a) whether there is a proposal
under consideration of the Govern-
ment to inerease the price of milk and
milk products being supplied by Delhi
Milk Scheme; and

(b) if so, the stage of considera-
tion of the proposal and the decision
taken by the Government in the
matter?

THE DEPUTY MINISTER IN THE
Ministry of AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). A proposal
to revise the prices of milk and milk
products marketed by the DMS is
under consideration and a final deci-
sion has not Vét 'been ‘takeén.

Trair_llir:l.g of National Hockey Team at
Punjab Government expenses

5. SHRI DAVINDER SINGH
GARCHA:

SHRI MOHINDER SINGH GILL:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Government of
Punjab has offered to take up the res-
ponsibility of training the national
hockey team for the next World Cup
and Olympic entirely at the State
expense in view of the poor perfor-
mance at Tehran; and

(b) if so, the reaction of the Gov-
ernment of India in regard thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) According to
a Press report, the Gowerninent of
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Punjab are reported to have offered
to train the National Hockey Team for
the World Cup Hockey Tourpament
1975 and the Olympic Games 1976, The
offer of the Punjab Government
reportedly includes liability to bear all
expenditure on the training, travel in
India and abroad for this Team. This
offer has not so far been communi-
cated to the Government of India.

(b) Government would examine the
implications on receipt of the
authentic details of the offer from the
Punjab Government who has already
been requested to furnish the same.

Migration of drought-hit people of
Rajasthan to Pakistan

6. SHRI MOHINDER SINGH GILL:
Will the Minister of AGRICULTURE
AND TIRRIGATION be pleaged to
state:

(a) whether hundreds of familieg in
the drought-hit border areas of Rajas-
than have moved to Pakistan to stave
off starvation; and

(b) if so, whether adequate supplies
of foodgrains have now been assured
in the above context to such areas on
the borders?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir.

(b) Does not arise.
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Houses for Low Income Group
people in Rajasthan

8. SHRI SHRIKISHAN MODI: Will
the Minister of WORKS AND
HOUSING be pleased to state:

(a) how many houses have been
built for Low-incame Gromp people in
Rajasthan; and

(b) whether there is any gschedule
to build sudh houses in mural aveas of
Rajjasthan?
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THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA):
(a) According to the Progress Re-
ports received so far from the Govern-
ment of Rajasthan, the State Govern-
ment have built 12,058 houses under
the Low Income Group Housing
Scheme,

(b) The Ministry of Works and
Housing have already formulated the
Village Housing Proiects Scheme
which is in the State Sector and is
being implemented by the State
Governments themselves, According
to the information available the
Government of Rajasthan have so far
built 3,125 houses under this Scheme.
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Panchayat Finance Corporation

10. SHRI K MALLANNA: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether formation of Panchayat
Finance Corporationg by the States to
boost cottage and village industrie, ang
general employment has been sug-
gested;

(b) whether it 'has also been
suggested that the Central Institute of
Research and Training at Hyderabad
be requested to study the working of
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village and other fural youth organi-
sationg in various States and suggest
mode] provisiong for incorporation in
the Panchayat Acts of the States; and

{c) if so, the steps Government
have taken to review the working of
the Panchayati Raj and to implement
the said supplies immediately?

THE MINISTER. OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir, A
suggestion has been made recently in
September, 1974 by the Executive
Committee of the All-India Congress
Committee, Panchayati Raj Cell.

(b) Yes, Sir, The National Institute
of Community Development is being
addressed to wundertake necessary
study.

(c) Panchayati Raj is a State Sub-
ject anq it is being continuously re-
viewed by the State Governments,
from time to time. Some of the States
like Maharashtra, Gujarat, ‘Andhra
Pradesh, Rajasthan and Bihar have
already got the functions of the Pan-
chayati Raj institutions in their States
reviewed by High Power Committees.

At the Centre, a Consultative Council
on Community Development and Pan-
chayati Raj has been constituted with
Union Minister of Agriculture and
Irrigation as its Chairman, Ministers in
charge of Community Development gnd
Panchayati Raj of all State Govern-
ments besides five Members of Parlia-
ment and a few non-officials interested
in Community Development and
Panchayati Raj, as its members. The
main functions of this Council are to
review, from time to time, the progress
and recommend measures for improve-
ment in the implementation of the
Community Development and Pancha-
yati Raj, besides advising the Centre
and the States on the measures re-
quired to secure adeguate resources as
well as public cooperation, etc. As a
result of recommendation of the meet-
ing of the Consultative Council on
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Community Development and Pan-
chayati Raj held og 6th February,
1974, a small Committee of three per-
sons from the existing members of the
Consultative Council has been consti-
tuted to go round the States, to see
the manner in which the Community
Development and Panchayati Raj
programmes are being implemented
and to submit a report along with
their suggestions for improvement.
The Commitee has since started func-
tioning. :

It is also proposed to convene a
Conference of the State Ministers of
Community Development and Pan-

cl;airaﬁ Raj some time in December,
1974.

Development of Park in Sector D’
Mandir Marg, New Delhi

11.. SHRI G. P. YADAV: Will the
Minister of WORKS AND HOUSING
be pleased to state:

) (a) whether it is proposed to recon-
sider the development of a park in-
stead of construction of a petrol pump
in Sector ‘D’ area of Mandir Marg,
New Delhi, when there is no park in
existence;

(b) whether the Principal of the
Dayanand Model Girlg Higher Secon-
dary School, Mandir Marg, New Delhi
and the residents of the area have
opposed the construction of the said
petrol pump; and

(c) if so, the gction takep thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA):
(a) No, Sir.

(b) Yes, Sir.

(c) Representations against the
construction of the petrol pump in
DIZ. area of Mandir Marg, New
Delhi, from the Principal of the Daya-
nand ‘Model Girls' - Higher Secondary
School, Mandir Marg, ‘New Delhi and



51 Written Answers

the residents of the area were con-
sidered but it was not found possible
to accede to their requests.

Irrigation Projects for small agricul-
turisis in Gujarat

12. SHRI D, D. DESAIL: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any provision has been
made for irrigation projects in the
Gujarat State to help small agricultu-
rists and farmers during Fifth Plan;

(b) if so, the nature of the provi-
sions made; and

(c) which of the towns and districts
in Gujarat State are likely to be bene-
fited from the provisions?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) te (c). Minor Irrigation
Programmes undertaken for small
farmers are (i) Small Development
Agency (SFDA) and (ii) Marginal
Farmers and Agricultural Labourers
Development Agency (MFAL). No
separate plan-wise provision is made
for different sectors under these
schemes.

For the year 1974-75, the amounts
provided under these schemes in
different districts of Gujarat are as
under: —

District I’rogramme(Rs‘ i:?T.g]El?;
1. Sabarkantha SFDA 16 00
2. Surat . . SFDA 2-00
3. Junagadh SFDA 20" 30
4. Valsad MFAL 195
5. Baroda . MFAL 5:65

Provision of Re. 10 lakhs aleo exists
tn the bodg®t of Grisrat Govermment
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for 1974-75 for giving assistance for
minor irrigation investments to small
farmers under Drought Prohe Area

Programme.
Besides the above, the normal
programme of major, medium and

minor irrigation works will also bene-
fit small farmers,

Indo-Bangladesh talks on River waters

18. SHRI VEKARIA:
SHRI D. P. JADEJA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

{a) whether the receni talks with
Bangladesh in regard to sharing of
waters have not made any progress;
and

(b) if so, the difficulties encounter-
ed in regard thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) There were no recent
talks with Bangladesh in regard to
sharing of waters.

(b) Does not arise.

Houssy for Low-income Group peeple
in Punjab

14, SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) how mamy houses have been
budlt for Low-income Group people in
Punjab upte October, 1974;

(b) whether there is any scheme to
buidd swch houses in rural areas of
Pundab, particularly in Amritsar; and

(c) i so &n outline thereof?



53 Written Answers
THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA);
(a) Based on the progress reports so
far received from the Government of
Punjab, 33,200 houses have been built
under the Low Income Group Housing
Scheme, integrated Subsidised Housing
Scheme for Industrial Workers and
Economically =~ Weaker Sections of
Community and the Slum Clearance
Scheme.

(b) and (c). There are already two
housing .éé_hcmes-—(i) Village Housing
Projects Scheme and (ii) Scheme for
provisipn of house-sites to landless
workers in Rural areas under which
the Government of Punjab can under-
tuke housing and house-site prog-
rimmes in rural areas. Both the
schemes are in the State Sector. Central
financial assistance for all State Sector
programmes, including rural housing,
is released by the Ministry of Finance
to the State Governments in the shape
uf block loans and block grants. The
State Governments are frec to earmark
funds for wvarious State Sector prog-
rammes, including rural housing,
according to the requirements and
priorities to be determined by them.
However, keeping in  view the im-
portance of the minimum neceds prog-
ramme of providing house-sites to
landless workers in rural areas, dis-
tinet and specific funds are earmarked
in the Annua]l Plan allocations of
State Governments. Under the mini-
mum needs programme, an outlay
of Rs. 15 lakhs is earmarked for
Punjab for the year 1974-75.

2, Based on the progress reports o
far received from the Gqvernment of
Punjab, 1,258 houses have. been built
under the Village Housing Projects
Scheme. Three projects of the State
Guvg;nments, involving provision, of
12,082 house-sites in Amritsar District
were approved by the Ministry ot
Works and Housing under the scheme
for provision of house-sites to landless
workers in Rural areas, out .of which
3,547 houge-sites are reported to have
been developed by the State Govern-
ment
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Relationshjn between National School
of Drama and Sangeet Natak Akademy

15. SHRIMAT] PARVATHI KRISH-
NAN: Will the Minister of
EDUCATION, SOCIAL WELPFPARE.
AND CULTURE be pleased to state:

(a) whether there was some dispute
regarding the functioning of the
National School of Drama with the
Sangeet Natak Akademy, New Delhi;

(b) if so, the facts thereof; and

(¢) whether any decision has been
taken by the Gowvernment regarding
the relationghip between the twg and
if so, the salient features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b), The
Director of the National School of
Drama who had resigned because he
was feeling cramped creatively was
requested by the Sangeet Natak Aka-
demi to reconsider his resignation.
He then informed the Akademi that
he would be able to continue in his

post if the recommendations of the
Khosla Committee in respect of the
School were implemented.

(c) Consequent upon discussions

among the Director, National School
of Drama and representatives of the
Akademi and the Government, the
Akademi has under consideration the
scheme for constitution of a separate
society to run the National School of
Drama in which the Chairman of the
Akademi shall be ex-officio Chairman
and four other members of the
Akademi shall be ex-officio members.
The new sociefy will be registered a%
soon as a formal decision is recorded
by the Akademi.

Finangclal, gifficulties of Kerala Hindi
Prachar Sabba

16. SHRE VAYALAR RAVI: Will
the Minister of EDIJCATION, SOCIAL
WELFARE ; AND CULTURE be
pleaged to state:
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(a) whether the Kerala Hindi Pra-
chara Sabha ig facing the closure of its
institutions due to financial difficulties
and the failure of Government to
sanction the usual grant-in-aig for its
different programmes; and

(b) if so, the reasons for pot sanc-
tioning the grant-in-aid for the year
1974-75 and the steps taken by Gov-
-ernment to save the institutions from
the present financial difficulties?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). The
‘Secretary of the Sabha has informed
Government that the Sabha is facing
financial difficulties. However, the
Sabha has been regularly receiving
financial assistance from the Ministry
for its different programines, and the
Government has sanctioned a grant of
8. 13,800|. for the current financial
year 1974-75 as they did in the pre-
vious financial year 1973-T4.

Production of Sugar in Northern
Region

17. SARDAR GSWARAN SINGH
‘SOKHI: Will the Minister of AGRI-
CTULTURE AND IRRIGATION be
‘pleased to state:

(a) whether the productiop of sugar
in the northern region would be much
lower than last year; and

(b) if so, what stepg the Govern-
ment propose to take against sugar
factories which are not producing ex-
portable varieties of sugar ang also
producing lesg than the previous year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ

‘KHAN): (a) The present emly esti--

mates of the industry indicate that the
sugar production in the Northern
‘Region this year may be (somewhat)
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less than last years.

(b) In order to step up.production,
the Central Government have notified
excise duty rebates on excess sugar
production in 1974-75. The State Gov-
ernments have also been advised to
take several measures like exhorting
factories to pay incentive cane prices,
ensuring the prompt payment of cane
prices to the growers, imposing rest-
rictions on the working of the khand-
sari units and power crushers etc. and
thereby augment sugar production.
The mills are always required to
manufacture sugar conforming to the
prescribed 1SS grade specifications,
which include exportable varieties of
sugar.

Hunger Strike by Delhi School
Teachery

18. SHRI SARJOO PANDEY: Will
the Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Delhi School Teachers
went on hunger strike in September
in front of Town Hall, Delhi;

(b) if so, their demands; and

(c) which of their demands have

been conceded?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) to (c). The
representatives of Teachers’ Welfare
Congress and the Municipal Corpo-
ration Teachers’ Assoclation went on
‘Hunger Strike’ on the dates given
below: —

Teachers' Welfare From 18-8-74

Congress to 3-11-T4
Munieipal Corporation

Teachers’ From 23-9-T4

Association to 1-10-74

;A.ccordins to the information fur-
nished by the Municipal Corporation
of Delhi a large number of demands



57

were put forth by these organisations.
The major demands wmade by them
are the following:—

1. Teachers, in Municipal Service
and with the requisite qualifi-
cations be promoted to. the
posts of Inspector of School
(Physical) op the basis of se-
niority after cancelling the
panel already made for direct
Recruitment.

(-]

. List of the Teachers, who are
to be placed in the Selection
Grade till date, be declared
soon.

3. All the Teachers, who have put
in two years' service, be con-
firmed.

4. A resolution be passed by
M.C.D. to the effect that the
Senior Headmasters/Head-
mistresses be not paid less
than the Headmasters/Head-
mistresses junior to them.

5. Pay of the Municipal Teachers
be_ fixed according to the re-
commendations of the Third
Pay Commission.

6. The issue of Selection Grade to
Nursery teachers be settled
down without any further de-
lay,

7. Recruitment rules be framed to
the effect that only the senior
Nursery Teachers would be
promoted as the Head-of all
the Nursery Schoolg in M.C.D.

8. Cadre-wise angq subject-wise
seniority lists of teachers be
released forthwith.

9. The payment of Gratuity and
G.P.F./C.P.F. before the
date of retirement of the indi-
vidual teacher, be made com-
pulsory.

10. Municipal Teachers’ Welfare
Funds be establisheq for the
teachers.

11, The refund of salary from the
Municipal Teachers—seeking
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employment in Delhi Admini-
stration Schools, through di-
rect recruitment with a no
objection  certificate from
M.C.D.—be stopped.

12. A precedence be established of
granting scholarships to the
teacher’s sons and daughters—
standing first in their res-
pective classes,

13. The qualification for Head Nur -
sery Teacher should be the
same ag prescribed for Assis-
tant Nursery Teacher and his
pay scale should be the same
ag prescribed for the Head
Mistress of the Primary Sc-
hool. The vacancies in all
the posts should be filled up
according to Seniority and by
Departmental Promotion.

14, The Teachers & Teacheresses
should be given the Merit
(Yogyata) Allowance.

15, The anomaly created by giving
the selection grade to the
Headmasterg should be looked
into.

16. The Recruitment Rules for re-
cruitment of Inspector of Sc-
hools (Physical) should be
revised.

Demand Nos. 1, 2, 3, 6, 7, 13 & 16
above have since been acceded to by
the Delhi  Municipal Corporation,
while Demand Nos. 4, 5, 8, 10, 12, 14
& 15 are under their examination, De-
mand No. 9 has not been accepted by
the D.M.C. As regards Demand No.
11, the specific cases would be looked
intg on merit, if brought to notice.

Death of a girl student of R. V. Andh..
Kanya Vidyalaya, Delhi

19. SHRI VIJAY PAL SINGH: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURR
be pleased to state:

(a) whether the R, V. Andh Kanya
Vidyalaya, Delhi which is ap institu-
tion for blind girls i receiving Gov-.
ernment aid;

]
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(®) whether recently one of the in-
mates by name JAYA died as a result
of a fall from the seconfi storey of

the Vidyalayn's building in New
Rajendra Nagar, New Delhi;

(c) whether the matter wag report-
-ed to the police and enquiry held; and
(d) i so, the resuit of the enquiry?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI1

ARVIND NETAM): «(a) and (b).
Yes, Sir, !
(c) and (d). Yes, Sir and the

£nquiry is in progress.
Kosi Power Project

20. SHRI N, E. HORO: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Nepal has complained
-about the delay in execution of power
project on the Kosi and in completing
.soil conservation works; and

(b) if so, whether Indian Govern-
ment has cleared the position in this
regard and if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). In a note
dated 8th October, 1974, Nepal has
referred to the delay in execution of
works for prevention of erosion 6p the
right bank of the Kosi river, proeduc-
tion ang distribution of power from
the Kosi Hydro-electric Project, sanc-
tion of estimates, improvement and
extension of Chandra canal in Kosi
grea and construction of a lift canal.

2. A comprehensive scheme for pte-
vention of erosion near Jalpapur on
the right bank of the Kosi has been
prepared and ig already under execu-

_ tion. Out of 32 spurs proposed to be
_ comstructed, 8 spurs have already been

constructed and the progress on the -

remaining spurs is being expedited.
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3. Jhsn has besn some difSeity
in operation of the Kosi Rower House
but this has not affected the supply of
elecmc;ty tp Nepal the Ngpalese
babx 1s bei.lzga 'met

fronh the No:th Bihar Grid.

4. As regards the sanction of esti-
mates for improvement, lift canal etc.
are concerned, these estimates were
received from the Nepalese Govern-
ment recently and are at present under
scrutiny.

Jawaharlal Nehru Institute of Physical
Medicine and Rehabilitatioy

21. SHRI BISHWANATH JHUN-
JHUNWALA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state;

(a) the total amount of money
given by the Central Government to
the Jawaharlal Nehru Institute of
Physical Medicine and Rehabilitation

New Delhi during the last three
years;
(b) the total financial assistance

given during this period from Prime
Minister's fund to this Institute;

(c¢) whether the accounts for these
years have been audited; it so, the ad-
adverse comments of the audit if
any for each of these yedrs; and

(d) whether the accounts for
amotnts rtecelved from the Central
Government and those from the
PM’s fund are maintained under
separate heads and if not the reasons
therefor and what steps are being
proposed to tone up the administration
of the Institute?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN THE
D TMENT OF CULTURE (SHRI

p WETAM). (&) oty dthount
of monéy givén by the Central Gov-
ernment, including the Delhi Admini-
stration te the Jawaharlal Nehru com-
plex of institutions in the last three
financial years was Rs. 14,49,477.
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(b) Nil.

(c) The accounts of the four insti-
tutions have been duly puditéd by the
Couneil's Chartered Accountants. The
Exnminer of Loes! Fund Accounts of
Delhi Administration has also audited
the accounts of two sections for 197i-
72 and 1072-73, Major observations
show (1) Lack of financial discipline
and norms for the creation of posts,
resulting in rise in administrative ex-
penditure; (2) introduction of a pro-
vident fund without approval of the
approriate authorities; and (3) inade-
quate checks on realisation of fees,
purchases ‘made without inviting quo-
tations and certain other similar pro-
cedural irregularities.

(d) Central Government grants are
shown in separate gccounts, No grant
was paid from the Prime Minister's
Fund.
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Review of National Forest Policy

23. SHRI VIRBHADRA SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Central Board of
Forestry suggested a review of Na-
tional Forest Policy and recommended
that Indian Forest Act, 1927 should be
amended; and

(b) if so, reaction of the Govern-
ment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir. The Central
Board of Forestry at its meeting held
on 14-15th October, 1974 considered
the draft of National Forest Policy
prepared by this Ministry and recom-
mended that a Conmmittee of Ministers
should be set up to examine in detail
this draft. The Board further recom-
mended that this Committee should
also propare a Model Indian Forest

Act for adoption by the States.

(b) The recommendations of the
Central Board of Forestry are being
examined ip this Ministry for imple-
mentation.
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Setting up of National Council for
Vecational Education

24, SHRI D, P. JADEJA: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas.
ed to state:

(a) whether Government are pro-
posing the setting up of a National
Council for Vocational Education with
corTesponding bodies in the States
for a proper review of this wvoca-
tional education programmes and their
coordination;

(b) if so, when this Council is likely
to come into being; and

(¢) whether any guidelines will be
issued to States in regard to func-
tioning of the Council?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) to (c). The All
Indiy Council of Technical Education
had recommended that such a Coun-
cil should be established. The propo-
s8] has also been endorsed by the Cen-
tral Advisory Boarq of Education at
its meeting held 4th and 5th Novem-
ber, 1974, A decision on the setting
up of the National Council for Vo-
cational Education is expected to be
taken shortly.

Production of Pulseg

26. SHR] S. R. DAMANI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether production of pulses is
fast dwindling year after year, and
if so their figures itemwise during the
last three years together with the
area and the periods;

(b) the reasons thereof; and
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(c) the steps taken to increase pro-
duction thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The production of
pulses has no doubt declined during
the last few years although the area
varied from year tp year as a result
of weather and rainfall conditions.
The area and production of major

pulses during the last 3 years is given

in the Statement attached.

(b) During the year 1972-75 there
was unprecedented drought in kharit
and failure of late rains in September-
October with the result that there was
reduction in productivity in kharif
pulses and shortfall in area under
rabi pulses. During the year '973-
74 there was severe frost occurrence
during January-February in the Nor-
thern States which resulted in severe
damage to arhar (tur), gram and pea
crops Which were in flowering|fruit-
ing stage during this period, This
resulted in low productivity.

(¢) The production of pulses is pro-
posed to be increased by (i) increas-
ing area under these crops by inter-
cropping, mixed cropping and intro-
duction of the short-duration varieties
of urd, moong; cow-pea after the
main crop harvest, and (ii) adoption
of package of practices in cultivation
of pulses by use of improved seed,
phosphatic fertilizer and plant protec-
tion chemicals etc. In the Fifth Plan
area of 15 lakh and 70 lakh hectares
is proposed to be covered under the
above mentioned two programmes
respectively. The Centrally sponsur-
ed scheme initiated from kharif 1972
is being continued during the Fifth:
Plan. Under this scheme financial
s@sistance has been provided to the
State Governments for laying out of
demonstrations on farmers fields to-
motivate them to adopt package of
practices, seed multiplication of ghort-
duration|improved varieties of pulses,
supply of pulses seed to farmers and
adoption of plant protection measur-s
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STATEMENT
Area and h-oqucti'nn of Major Pulses
A-Area in Tooo hecarss
P-Producuon in 1000 tonnes
1971-72 1972-73 1973-74
Pulse/Crop A P A P A P
1 Gram, . 7912:4 's080-7 69675  ¢536'8 76908 4c05°8
2z Tur ., . 2345'§ 1683-0 24241 19276 2576+ 1 1364 L
Kharif es other :
3 thalnt?;‘:h. . 65705 16530 6387-9 1249°2 72279 2111-8
Rabi lses other
* thmp:rm . 5322'2 26767  S135°7 21931  5386-7 22720
TotAL PuLses 22150'6 11093'4 20915'2  9906'7 228815 9753'7

Nitrogenous Fertilisers to Orissa
during 1973-74

27. SHRI P. GANGADEB: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Central Government
made any allotment of nitrogenous
fertilisers to Orissa State during
1973-74; and

-(b) if #0, quantity thereof?’

THE DEPUTY MINE‘I’ER IN THF
N INISTRY OF AGRICULTTURE AND
IRRIGATION <{8HRI PR&BHUDAS
PATEL): (a) and (b). Allotment of
48301 tpnpes qof nitrogen, in terms of
Rlant rulrient; was made to Orlssa
State from the Central Fertiliser Pool

and damegtic . mandlgmmen. dur-
ing 1973-74 (l‘bbruary 3—Ianuary
1974), 0w e T £|

mm-\. ’

Food Situation in India

28. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to refer to the remarka:
made by Dr, Norman Borlaug Nobel
Prize winner and agricultural scientist
as appeared in a local paper dated
the 21st September, 1974 under the:
caption “Food situation grave in.
India” and the reactions of the Gov-
ernment thereon?

THE MINISTER OF STATZE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION(SHRI ANNASAHER' P
SHINDE): The food situation is being
kept under constint review frém the
¥hort term as well na from " the “tong
‘Serm point of view, Bg as to sustain
foodgrains production: at the :fequir-
ed level, The reported.remarks are
Dr. Borlaugh personal views. '
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Gap between Demand and Supply of
Fertiliser

29. SHR1 DINESH SINGH: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

composing.

(a) the estimated gap between the
demand and supply of fertilisers and
how Government propose to cover it;
and

(b) steps the Government have
taken to make the best possible use
of traditional measures of manuring?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR1I PRABHUDAS
PATEL): (a) According to current in-
dications, during the year 1974-75,
there is likely to be a shortave of
about 30 per cent in the supplies of
nitrogenous fertilisers, - about 32 per
cent in the supplies of phosphatic
fertilisers and about 7 per cent in the
supplies of potassi¢ fertilisers. The
following steps have been taken to
meet the shortage:—

(i) efforte to maximise the capa-
city utilisation of the existing
domestic fertiliser factores.

(ii) efforts to import the maxi-
mum quantities of fertilisers.

(iii) efforts to rationalise the sys-
tem of fertiliser distribution
in the country,

(iv) circulating to the States guide-

‘ lines prepared by the Gov-

ernment of India to make the

best use of the available fer-
tilisers,

(b) Steps have also been taken by
the Government to mobilise and uti-
lise the rural and urban organic
‘anure resources in the best poesible
manner., Thus the State Governments
jhave been asked:—

(i) to take up training of the far-
mers in the techniques of
eomposting.
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(ii) to introduce a scheme for the
award of prizes to Gram
Panchayats for outstanding
work in the field of rural
compost production.

(iii) to set up one lakh gobar gas
plants during the Fifth Plen
which will provida both fuel
gas as well as manures.

to utilise all the available
urban waste for compost pro-
duction in urban centres.

(iv)

(v) arrange compost weeks/cam-
paigns and to take up inten-
sive promotional propagandal
publicity through Radio, TV,
Presg and other cxtension
media.

(vi) to make the farmers include

a leguminous crop in their
crop rotations.

IO AW & qfret faeit ¥ wfa
A7 oafea gft e sk ww

- 30. o mret Wik ¢ wT wfw
-;"Fl:“ feaf ®#t  @g Fag &
FqT F4r F ofreeft go7 93w F =
giw fadi #argi @ieard, fH T
Tz ganT ¥ £ I F waffaw wfa-
wfer $fv w1 vd avw @Y w1 MT
i

rfr wie fewrd soem # T
wolt (st g wt) @ SR wRW

TR ¥ ag AT gwT ¢ fE 1960-61
¥ T guiw & wwe qc qftwf
IoT W ¥ 5 fadi wafy A,
AT, Ty, faote i
yOaTe ¥, wiwgt ard e i
¥ & e fe & e st
wifes wpeu ofegy & e
wfa safi awfew wg W 345,262,
367,239, WX 265 T Wt Ww o
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awsita fag &1 seqaa FoE & gqa1e
430, 398, 385, 336 HIT 290 &4
gy | ag AT wE gar & T ug wm dw
i #ad =wfgs & waar ad

‘Imposition of Levy on Farmers by
States

31. SHRIMATI ROZA DESHPANDE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state;

(a) whether the Maharashtra Gov-
-ernment has decided to impose food-
grain levy on all farmera including
‘those cultivating cash crops;

(b) if so, the reasons therefor; and

(c) whether any other State has
-also impdsed foodgrains levy on all
farmers?

THE MINISTER OF STATE IN THE
‘MINISTRY OF AGRICULTURE AND
IRRIGATION(SHRI ANNASAHERB P.
SHINDE): (a) and (b). The Maha-
rashtra Government have mooted a
proposal to impose levy on all irri-
gated holding, including those under
cagh cropa. It has been considered
appropriate to bring them within the
scope of the Foodgrain Levy Order
‘ag the most productive agricultural
‘lands in the State are generally under
cash crops.

(¢) No such proposal has been re-
ceived sg far from any other Siate
(Government for imposing levy on all
Aarmers including thope cultivating
<ath crapg,
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Review of Food Situation af the Chief
Ministers' Counference

32. DR, H. P. SHARMA: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether a Conference uf Chief
Ministers was held in New Delhi in the
middle of September, 1974 to review
the food situation in the country;

(b) if sp, whether the Conference
had inter-alia discussed the gquestion
of credit egueeze for agricultural
sector in the context of anti-infla-
tionary drive and the increase in the
prices of farm inputs if so, the
decision taken to relax the credit
squeeze; and

(¢) what was the precise assess-
ment of the food situation taken at
that meeting and what decisions were
taken to increase food production in
the ensuing year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ANP
IRRIGATION (SHRI ANNASAHEB P.
SHINDE): (a) to (¢). The Confer-
ence of Chief Ministers was held on
14th September, 1974 mainly to con-
sider the recommendations of the
Agricultural Prices Commission on
price and procurement policy for
Kharit Cereals for 1974-75 season.
While expressing their views on the
subject, some of the Chief Ministers
referred to the policy of credit
squeeze and the need to make insti-
tutional finances available to the State
Governments for putting up thermal
power plants for power generation
for the purpose of increasing agricul-
tural production. During discussions
the general food situation and the
likely shortfall in the production of
kharif cereals due to erratic and im-
adequate rainfall in certain States
was referred to by some of the Chiel
Ministers. The need to roake all out
efforts to increase agricultural pro-
duction by making the essentiel in-
pute available to the farmers at
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eceasonable prices and by making ad-
ditional irrigatlon and power facill-
ties available to them was highlighted.

Denia) of Selection Grade to T.G.TS.
Officiatiog in P.G.T. Grade In Delhd

33. SHRI BHAGWAYT JHA AZAD:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to refer to the reply given
to Unstarred Question No. 169 on 22nd
July, 1974 regarding denial of selec-
tion grade to TGT's officiating in PGT
grade in Delhi and state:

(a) whether the appeal filed by
Delhi  Adminstration against the
judgment of the High Court referred
to therein has since been decided and
if so, whether a copy of the Zfinal
judgment in the appeal will be lald
on the Table of the House; and

th) the action taken by Govern-
ment in the lLight of the final judg-
ment and the reasons for delay in
taking action?

THE DEPUTY MINISTER IN 1HE
MINISTRY OF EDUCATION AND
S80CIAL WELFARE AND IN TIIE
DEPARTMENT OF CULTUERE (SHII
D P YADAV): (a) Yes S.r. A copy
of the judgment is la:d vn the Table
of the Ho |Placed n Library
Sce No LT-8440/74],

(b} A certified copy of the judge-
ment was received in Delhi Adminis-
tration only on 29th October, 1974 and
the same 1s under their examination.

weq wtw § Suew) e fawew
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Bagmati River Project

36. SHRI HARI KISHORE SINGH:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the progress of Bagmati river
project;

(b) the total amount spent se far
on that Project; and

(c) the time by which the project ia
likely %0 be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR KEDAR NATH
SINGH): (a) The Bagmati Irrigation
Project is in initial stages of construc-
tion, The left afflux bund from Indo-
Nepal border to Sitamarhi Sheohar
road has been taken up for construction
in a length of 9 miles, of which 5.7
miles have been completed. Work on
theright afflux bund upsteam of the
Barrage has been taken up in a length
of about 2 miles, of which one mile has
been completed. Buildings at the Bar-
rage site and other. places have practi-
cally been mmph&n- Approach road
from Sitamarhit age glte hag ates
been mostly completed.
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(b) The expenditure upto the ‘end
of August 1974 is about Rs. 104.0
lakhs,

(c) The project is likely to be com-
pleted during the Sixth Plan.

Award given by the Krishna-Kaveri
Tribunal

37. SHRI C. K. JAFFER
SHARIEF:

SHRI G. Y. KRISHNAN:
SHRI D. B. CHANDRA GOWDA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased tostate;

(a) whether Government of Kar-
nataka is not satisfied with the award
given by the Krishna-Kaveri Tribunal;
and

(b) if so, the reaction of Central
Government in regard thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). The Report of
the Krishna Water Disputes Tribunal
was received by Government of India
and the Government of Andhra Pra-
desh, Karnataka and Muharashira in
December, 1973. In accordance with
the provision in the Inter State Water
Disputes Act, 1956, the Central Gov-
ernment and the three party States
made refcrences to the Tribunal for
clarification/guidance in March, 1974,

While the hearing of the references
by the Tribunal was in progress, the
Counsel for Kamataka made a state-
ment on the 19th August, 1974 that it
wag felt by Karnataka, that the con-
tentions made by the State Govern-
ment were not likely to be accepted
by the Tribunal. He also stated that
the State had decided to withdraw
from the proceedings ang would not
participate in further proceedings. The
Tribunal proceeded with further hear-
ings upto 26th August 1974 and ad-
journed its hearings thereafter.
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The Government of India has urged
the Karnataka Government for its.
cooperation with the Tribunal's work
and to participate in the further pro-
ceedings of the Tribunal which is the
only institutional arrangement under
the Constitution to settle the Inter-
State Water Disputes,

Promotion of Buddhist Culture in:
Sravasti (U.P.)

38. SHRI B. R. SHUKLA:

Wil] the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government recognise
the historical significance of Sravasti
situated in Bahraich district and
partly in Gonda district;

(b) the steps taken to promote
Buddhist culture in Sravasti; and

(¢) the facts thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
Yes, Sir. The sites and remains of the
ancient town of Sravasti and Jetavana
(Buddhist site in the suburbs of the
town of Sravasti) having been declar-
ed gs being of national importance are
already under the protection of  the
Central Government,

(b) and (c). The Buddhist remains
at Jetavana have already been exposed
by excavation and are being maintain-
ed by carrying out suitable repairs
whenever necessary. The dite of
Jetavana has also been developed by
horticultural gperations. Stepg have
been initiated to develop the site of
Sravasti as well by way of laying out
gardeng and lawns, Apart from the
publication of the reports on the ex-
cavations at both the sites, a guide-
book has been published to ‘enlighten
the common people about the history:

and monumentg of the sites.



77  Written Answers KARTIKA 20, 1896 (SAKA) Written Answers

dgem ¥ vt Sy wfdfresi
#H s feerfyat oo A o Qe

39. st W@ W IM :

g e fag e

T fw, W wwnw AR
wepfa " ag 707 1 gorEad fr:

(%) Fga & urdifers  afirard
g%z wfhdfoarst § 0 wrdm
fgarfedt & fFv fer @41 § @,
T qqT FEF 9TF AQ §;

(=) 77 mww g7 qfwrw) &
Ay & AR

(w) afz 7y, @ gw &7 @3
ﬁgmm%%ﬁmqw FT 4T
IMET FTAE FT F0 faee &7

ferert Wl 9T weaor AT a9
wepfr o ® gt (st s
Fam)

(%) 37 @i & am fradt Az
¥ g 1fmars A1 & o ¥ faerrfeay

¥ @, WA uf s qEw o

(1) shgem (qaafog)

R ()
soodrRT  (,)
5000 #rex (,,) ﬁ

78

(2) frmmaarsh (€q) )
aTfeAT (84T 3T)
arfedn (AT3z 32)
arfe (fafes 3z)
ALIEAL
famz (vaafes)
et &FAT ()

T HFT ()

gaTeT (F9T) ST
(aefea)

3000 #zT (FTIT)
(aaaferT)

10,000 HreT T
(wafes)

4 x 400w fr
& (qaafee) J

345

(3) fromamshr ()’
aifpim  (ATgede)
arfer (7%3e)
gt (R Qwe) 12
gt (% wE)
et ()
gE () r
e ST (ganfear)
sErgE (O .)
FFreEE (L)
400 2T

arar ()
Ffaeen &

-’

(@) #% (7) : ¥ qfirard
Gl ¥ F 97F1 Fr Awar  fedr @
oo &9 & FgO< @I & | qui,
g7 o "wgad s § fr ¥ @t
¥ ga & mg qemew & 1 ofmard
&1 ¥ wTEm T & g fY AR
ST w1 & g aqr FBT7 W™ ATy
IraTIE Al & are ¥ gwg ¥
% fag 3 wfew wrofir @9 aforg
W s dsw ¥ Tar o |



™ Written Avswers NOVEMBER 11, 1974

C.P.W.D, Civil and Elecirieal Engineers

40. SHRI ONKAR LAL BERWA:
Will the Minister of WORKS AND
HOUSING be pleased to state;

(a) the number of grades of officers
on rolls from the Assistant Engineers
to the Superintending Engineers in
the C.P.W.D, which have been made
permanent, separately for Civil and
Electrical sides, ag on the 1st July,
1974; and

(b) the effective dates of their con-
firmation?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
The position gs on 1st July, 1974 is as
follows:—

Civil  Elec-
tr.cal
1
Superintending Engi- 18 4
Neers.

Executive Engineers 78 16

Assistanv Executive En- 93 24
gineers.

Assistant Engineers | 175 47

(b) The effective dates of their con-
firmatiop vary from person to person
subject to their being eligible and the
availability of the post.

Taking over of Sick Colleges in Delhi

41, SHRI Y. ESWARA REDDY:
SHRI M. S. PURTY:

Will the Minister ot EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to refer to the reply given
to Unstarred Question No. 2740 op the
18th August, 1974 regarding taking
over ol sick colleges in Delhi and
state whether Government have consi-
dered the suggestion made for amend-
ing the Delhi University Act ag to
provide for taking over the manage.
ment of tolleges; and

(b) if .80, the: ection taken: thereon?

~
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THE MINISTER OF EDUCATIQN,
SOCIAL WELFARE AND cULTURE
(PROF. 5, NURUL HASAN): (a) Yes,
Sir.

(b) It i proposed to introduce a
Bill in the current session of the Par-
liament to gmend the Delhi University
Act.

Allotment of foodgrains to States

42. SHRI RAMDEO SINGH:
SHRI MADHU LIMAYE:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to refer
to the reply given to Starred Ques-
tion No. 9 on 22nd July, 1974 regard-
ing criteria for and quantity of food-
grains allotted to States during Jan-
uary-June, 1974 and state:

(a) what was the allotment of food-
grains to Bihar, West Bengal and
other States and Union Territories
in the monty of July, August, Septem-
ber and October, 1974;

(b) whether the allotments to
Bihar were sharply stepped up from
January-February 1974 to May-June
1974 because of the mass movement
in Bihar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHER P,
SHINDE): (a) A statement is attached.

(b) Allocatio, of foodgraing from
the Central Pool are made objectively,
taking into consideration various fac-
tors like availability of gtocks in the
Central Pool, the needs of all the defi-
cit states and other relevant aspects.

The allotments made to Bihar from
January to June, 1974 are ag follows:

Month Quantity
in '000 tonnes
January . 250
February 30,0
March . 35.0
April . 400
May . 40.0
June 40,0



e Writfen Mnswers KARTIRA 20, 1898 (SAKA) Written Answers 82

Statement
Allotmant of foodgrains to all the States/Union Territories during July to  October, 1974

(In * coo métric tonnes)

State/Union Territory July August  Sept, Oct, Total
Andhra Pradesh +  + - 65 6s 65 65 26'0
Assam - . . . 90 12°0 15'0 181 §4'1
Bihar + - .. 40°0 550 50°0 600 2050
Gujarat - . . 510 510 58-0 770 237°0
Haryana * . . . . © 50 10° 0 15'0 15°0 45°0
Himachal Pradesh - . . 60 60 6-0 60 24'0
Jammu & Kashmir - . . 20'0 20'0 17°§ 19°% 77°0
Karnataka . . . . 15°0 15:0 20°0 20°0 70°0
Kerala - . . . . 870 940 870 870 355°0
Madhya Pradesh - . . 50 50 180 70 35.0
Maharashtra -+ . . . 1080 1156 125°0 131°0 479°6
Manipur . . . . 35 3'5 2'5 25 120
Meghalaya . . . . 90 60 60 60 270
Nagaland . . - . 2'2 25 2'0 24 91
Orissa - -+ - 80 80 16'0 23'3 55°3
Punjab - . . . . 30 150 250 250 680
Rajasthan . . . . 143 15'0 180 30°3 77°6
Tamilnadu . . . . 2'0 50 50 140 26'0
Tripura - . . . . 30 30 30 30 12°0
Uttar Pradesh - . . . 300 300 41°0 41°0 1420
West Bengal - . . 115°0 1150 115'0 1430 4880
K&'N Islands - . . o5 20 05 1'0 4'0
Arunachal Pradesh - . 15 15 11 16 57
Chandigarh -+ . . o5 0-5- o5 o5 2:3
Dadra & Nagar Ha eli - . 04 04 o & 04 16
Dethi - . . . . 39'0 yo 39'0 39'0 156'0
Goa,Damansani Diu =+ -+ 43 53 43 47 186
Miporam . . . . 22 22 22 22 88

Pondiche: . . . . 037 037 062 065 2-01
(hcﬁn&ahc & Yanam) -

Fotal = 591°27 644°37 700°33  787'65 2723 4K
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Loss due to ffood in Bihar

43. SHRI BHOLA MANJHI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total loss to crops in Bihar
on account of flceds in various Dist.
ricts;

(b) the help given by the
to the people there; and

Centre

¢) whether a large number of peo-
ple dies in Bihar during this period
and if so, the number thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The State Government
of Bihar have reported that cropped
area of 15.30 lakh hectares was affect-
ed by floods during 1974 and the loss
to the crops as estimated is Rs. 202.02
crores,

(b) Army and air force assistance
was provided by the Central Govern-~
ment for rescue and relief operations,

(c) The State Government have re-
ported that 61 human lives were lost
due tc floods.

Impact of shortfal] in kharif production

24. SHRI P. NARASIMHA REDDY:
SHRI BANAMALI PATNAIK.

Will the Minister ocf AGRICULTURE
AND IRRIGATHEON he pleased to
state:

(a) whether Government have as-
sessed the impact of the shortfall in
Kharif food productio, on procure-
'ment and overall availability of food
in the country; and

(b) whether Government have for-
mulated any plan to cope up with
the resultant situation and if so, the
broag features thereof?

NOVEMBER 11, 187¢
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE): (a) and (b). As kharif erops.
were reported to have been affected
due to deficiency of rainfall, in large
parts of the country special steps were
taken (i) to divert. power in Haryana,
Punjab and West Uttar Pradesh for
agricultura] purposes, (ii) to supple-
ment the open market availability in
the country and also te maintain sup-
plies through: the: public distribution
system sustained efforts for iniensify-
ing the ‘procurement operations are
being made and (iii) steps have also
been taken for importing focdgrains
from abroad.’

Minister’s statement on food shortage

45. SHRI C_ K. CHANDRAPPAN:
Will the Minister' of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether in his recent statement
on 11té October, 1974, he has cbserved
that the feced shortage in the country
i8 due to hoarding; and

(b) in view of "his statement what
follow up action . has. been taken by
his! Ministry to dehcard the foed stuff
and distribute the focd through DPro-
per channel at fair prices?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P,
SHINDE): (ga) anpl (b). The Umnion
Minister of Agricuiture and Irrigation
observed that holding batk o stocks
by traders and big farmers was one of
the major factors contributing to the
food shortage being experienced in the
country. The Government cof India
have been constantly impressing opon
the State Govermments to strict'y en-
force the various Central Orders and
to invoke the provisions of the D:I.R,
M.I.S A. and the Essential Commodi-
ties Act, 1955 for taking action against
perscns indulging in. hoarding and
black-marketing. The State and Cen-
tral Governments have been keeping
a close watch.over any possib’e hoard-
ing by the traders and other persons,
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Emergency Rabl pleg in Wen
Bengal

46 SARI R ¥ BARMAN Will the
Minmister of AGRICULTURE AND
IRRIGATION be plessed to atate

(a) wheth¢r the West Bengal Gov-
ernment has Prepored an emergency
piun for the next rabi season

(b) 1t so. nature of the plan, and

(c) whether Centre’s approval has

been sought for ths plan and if so,
wher?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) (a) to (c) The State Gov-
ernment of West Bengal has prepared
a programmefor bnoging aditional
area under Rab: crope to coffvet the
damage caused to KhaniZ crops by
floods, cyclone and drought The
programme 1s to cover an additional
alea of 235 lalh acres compiising of
147 Iskh acres of wheat, 047 lakh
acred of Boro paddy 021 lakh acres of
puives, 0 14 lakh acres of misecds and
0052 lakb acres of potatoea

Cost of prodaction of paddy and raw
jute i1 States

47 SIIRI S P BHATTACHARYYA
Wil the Munister of AGRICLLTURE
AND IRRIGATION be peased to
state the co.t of production of paddy

86~

and raw jute per acre item-wise in
o flerent states?

THEY DEPUTY MINISTER IN THE
MINKTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) Under the Comprehensive
Schane for Studying the Cost of Cul.
tivation of Prinapa! Ciopa in India,
launched by the Ministry, estunates
of cost of production of paddy per
hectare have been campiuited for the
year 1971-72 for Andbra .’radesh and
for 1871-72 and 1872.73 jor Omsa
(provisional) These estimates are
given 1n the enclosed atatement
Dadta on cost of production ot paJdy
have also been collected fo 1971.72
197253 and 1073.74 for a number of
other States these are at vanous
stagos of wrutiny, cowunpiiation
processing and analysis

Under the Scheme raw jute has
been taken up as the principal crop
dor study in the States of Assmm,
Bihar, Onssa and West Bengdl during
1973-T4 and 1974.75 Data collected
for 1978-T¢ are being scrutiiwsed and
compiled by the agencies en rusted
with the field work i1n the conceined
States The compiled data are s‘1l! to
be received in the dcrustry for fure
ther analysis It would be some
Wne be o1e these data arc  received
here and cstifiat.s of cost of pioduc-
tion of ruw julc generated lor the
1074-75 crop the field wotk s m
progress

Statemeat
Cost of Crdivatior s Y reld pee Heweare a) dCogt af Producion fer Qmtal of Padiv

—_—

Re Per h (tare)

Ardhra

Oiws @
S No Ivemn of Cost o 1
1971-"2 1971-72 1972 73
t Human [dow + * . ' 3 23 a5 97 260 of
a Bullock lsdbour * = 05 98 145 48 137 36
3 Msinelabowr - * * . & . 82 a7 o9

—_—
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S.No. Item of Cost Anihra Orissa
Pradesh ——

1971-72 1971-72 197-273
4 Seed . . . 6105 52-89 6076
5 Fertilizer . . 15841 20-53 20°'09
6 Manure - 102" 33 3700 41 81
7 Insecticide 969 129 2- 82
8 Irrigation charges 18-05 o 40 307
g Interestun Working Capital . . 18- 55 954 9:97
10 Rental value of owned land . . 454 36 244 86 24978
11 Rent paid for leased-in land . 7524 29- 21 4579
12 Land Revenue, cesses & taxes . . 3167 230 2° 66
13 D:preciation onimplements and farm buildings . 31-33 1426 1558
14 Interest on fixed capital . . S 17 2704 2870
Total Cost . 1476733 83796 881 47

Yield per hectare (quintals) - . 2522 16° 84 1672
‘Total cost of production * (Rs. per quintal) 51°53 4013 4419

‘i, Provisional.

* —Chostof production p:r g iiatalis obtained by dividing the'cost of cultivation per hec
tare/netof the valus of ay-product) by the yield per hectare.

Note ¢ Arthe filed level, the Comprehznsive Scheme is being implemented in different
Sta'ss by Ag-izultural Universities, etc. Tne implementing agencies organised the
fizld jurv:ysa1d und:rtak:scrutiny anc complation of data. Further processirg and
aialysisofdataas alsopreparation of reports thereon are undertakeninthe Ministry
of Agcicalture a1d [:rigazion, Tae holding-wise data on Cost of cultivation or
diff:rent princpa'crops and State level:stimates of costof production based thereon
arcalso discassed with the Srate Governments concerned, and their views and com-
mentson these keptin view while preparing the final reports.

‘Nationalisation of sugar millg in UP.
ang Bihar

48. SHRI S, M. BANARJEE: Will
‘the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether a final decision has
been taken to nationalise sugar mills
in U.P. and Bihar; and

(b) if not, the reasons for such an
abnornial delay?

THE MINISTER OF STATE IN
“THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) No, Sir.

(b.} As stated in the Memorgpdum
of action laid in the Lok Sabha on

26th August along with the Report of
the Sugar Industry Enquiry Com-
mision, the Government are consider-
ing this question: In view of the
sizable financial outlays and the
complex technical and administrative
isues involved Government require
some more time to arive at a final de-
cision.

Collapse of Sarai Rohilla overbridge.
Delhi

49. SHRI JAGANNATH MISHRA:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether a  span of the Sarai
Rohilla overbridge in Delhi under
construction, had collapsed causing
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s¢xious mjuries to number of labou-
rers working there:

() whether Govexzmoent have en-
quired into the causes far the collapoe
af the sparx and

(c) if so, outcome thereof?

THE MINISTER OF BTATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA)
(a) On 8th September. 1974, while
work was in progress, one of the four
spang of the aepproaches to Serai
Rohllla Overbridge under construce
tion collapsed. Twelve of the labo-
urers who were working at the time
of collapse received injuries and
were discharged after being given
first aid.

(b) and (c) The Delhi Municipal
Corporation has aepointed a Commit-
tee to examine the ceuses of the col-
lepse. The enqiry i» in progress,

Belief measures in frmise--bit West
Bengal

$0, DR. RANEN SEN: Wil the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government arc awere
that whole of West Bengal is famine
stricken and particulerly sev'n dist-
ricts are starving;

(b) it so, measures Government
have taken to render relief to thede
people; and

(c) ateps proposed to arrest furthet
expansion of famine {n the State; and

(d) whether Government &re aware
that 100 persons are dyin, deily in
West Bengal and if 50, reaction of the
Govermment thereon?

THE DEPUTY MINISTER IN THE
MNISTRY OF AGRCULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to (d): The State Gov-

=]

eroment bas deén asked to send a re-
port on the sbbject. A stetement will
be 1aid on the Table of the Sebha as.
300n as it is recelved.

Performanse of Indlan Hockev Team:
at Toliran

31. SHRI BIRENDER SINGH RAO:

SHRI MUKHTIAR SINGH
MALIK

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURR
te pleasel to siate:

(a) whether Government have since
inquired into the poor perforinance
of the Indian Hockey Teum at
Tehran;

(b) i so, the csuses thereof; and

(c) the ateps taken by Government
to 1x:move the standard o inaian
Hock-y?

THE DEPUTY MINISTE&R IN THE
MINISTRY OF BDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (¢): The
Indian Hockey team lost to the Pakis-
tan Hockey teamm in the re-played
Final in the Asian Games held at
Tehran during SePtember, 1974. Ac.
cotding to the assessment of know-
Jedgeable persoms, the Indian team
could perhaps have done better had
jts pre-tournament training not been
affected edversely because of the dis-
putes in the Indian Hockey Feders.
tion. Goverument has asked the Indian
Olympic Association which is tempo-
ravily looking after the affawrs of
the Indian Hockey Federation, to en-
sure grop<? training and phyzical con-
ditioning of the Indfan Hockey team
before it perticipation in the ensuing
important International tournaments.
Guranae would extend necessry

assitance and oo<aperstion in  thie
cegurd
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Release of Water from Farakky
Barrage

§5. SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) when 40,000 cusecs of water
from Farakka Barrage will be releas-
ed for the Calcutta Port; aad

(b) whether any demand has also
been made by Bangladesh for the re-
lease of 20.000 cusecs of water from
Farakka Barrage?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) The Feeder Canal of
the Farakka Barage Project is ex-
pected to be completed by the end of
this year and thereafter, the Project
will be commissioned. The allocation
of the fair-weather flow of the Ganga
is under discussion between the
Governments of India and Bangladesh

(b) No. Sir.

U.S. Scholars and Experts coming to
India

58. SHR INDRAJIT GUPTA:
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleaseq to state:

(a) the number of U.S. scholars
and experts who came to India during
1972.73 and 1973-74;

(b) whether in 1871 some checks
‘were #mposed op such scholars and
-experts coming to India and if so,
‘whether these rules were relax®d; and

(¢) whether g top U.S. Aid official
‘who was blacklisted earlier is touring
on behalf of a top U.S. Foundation
and if so, the particulars thereof?

THE MINISTER OF EDUCATION,
SOCTAL, WELFARE AND CULTURE
(FROF. 8, NURUL HASAN): (a)
The number of U.8. Scholars, Stu-

dents, Experts who visited India with
the approval of the Ministry of Edu-
cation and Social Welfare during
1972-73 and 1973-74 is as follows:—

1972-73 .. 81
1973-74 119

The above figures exclude: —

(i) scholars. students who have
come to India under the
various scholarship schemeg of
the Government of India;

(ii) student's who have sought ad-
mission directly in various in-

stitution;
(iii) teachers |experts who may
have come on assignments

under some  programmes of
UNESCO and other such or-
ganisation; and

(iv) research scholars with the ap-
proval of other Ministries with-
out reference to the Minisiry
of Education and Social Wel-
fare.

(b) There have not been any curbs
on the entry of foreign scholars in
India. However, a certain frame-
work has been laid down to ensure
that while foreign educationa]l acti-
vity in India is conducted in the most
fruitful manner, it does not adversely
affect our national interests, Forei-
gn Scholars are thus not permitted to
undertake research in certain fields,
including those related to the border
areas. Keeping this in view, each re-
search project is examined on merits
to mssesg its academic viability, be-
fore the visit is approved.

(¢) Government have no informa-
tion.

Higher procurement price of Paddy
fixed by Tamil Nadw

57. SHRI M, KATHAMUTHU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state: :
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(a) whether the Government of
Tamil Nadu had fixed a higher pro-
curement price for paddy than the
price fixed by the Centre: and

(b) it so, the reasons therefor and
the reaction of the Centre in that
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNASA-
HEB P. SHINDE): (a) and (b).
The Government of Tamil Nadu had
announced higher procurement prices
for paddy, but now they have agreed
to fix the procurement prices of
paddy to be procured under levy as

communicated by the Central Govern-
ment.

Posts of P.G.Ts. and T.G.Ts. lying
vacant in Delhi Schools

58. SHRI SHASHI BHUSHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a} the tota] number of posts of
Principals, Vice-Principals, P.G.Ts.
T.G.Ts. and other teachers lying
vacant in the schools under Delhi
Administration as on 31st October,
1074;

(b) since when these posts are lying
vacant; and

(c) the steps takep or proposed to
be taken to fill these posts in view of
lgrger interest of students?

,THE DEPUTY MINISTER IN THE
MLNISTEY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DE.PAR:IWNT OF CULTURE (SHRI

% P. .YADAV): (a) Pnncmal 19.
ipal 108‘ P G, Te 82 T.G
r teachers 24. A
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(b) Principals

1 post since academic year 1072-73.
1 post sinte February, 1974.

5 posts since July, 1974

2 posts since September, 1974.
1 post since October, 1974,

Vice-Principals
71 posts since August, 1972.

21 posts since August, 1973.
16 posts since August, 1974.

P, G. Ts. and other categories
56 posts since August, 1974

(¢) The posts of Principals will be
filled up as and when panels are re-
ceived from Union Public Service
Commission, to whom requisition has
already gone and it has also called for
applications by advertisement. The
posts of Vice-Principals could not be
filled up owing to the proposed
amendment in the Recruitment Rules.
The vacant posts of teachers are be-
ing filled shortly from out of eligible
candidates,

Distress sale of Children in West
Bengal

59. SHRI MADHURYYA HALDAR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the number of cases of distress
sale of children and suicide by starv-
ing people of West Bengal during: the
months from August to October, 1974
month-wige; and PR

(b) amount of relief given to the
starving ‘Beople by the Centra] Gov-
ernment during those mnnth:g

!

THE DEPUTY MINISTER IN ;‘:%
MINISTBY OF. AGRIGULTYRE
IRRIGATION . (WHRI PRABHUDAS
PATEL): (n} and fp) Fhe b#m-
tion has Yeen called fop from .
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State Government and it will be laid
on the Table of the Sabha ms soon as
it is received.

Cancellation of lnternatlollﬁ Dairy
Congress

60. PROF. MADHU DANDAVATE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

{a) whether Government propose
to cancel the International Dairy Con-
gress to be held in New Delhi in
December, 1974;

(b) the actual expenditure incurred
on the Dairy Congress till the end of
October 15, 1974; and

(c) the reasons for the abrupt can-
cellation of the Congress?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir.

(b) Information relating to ex-
penditure upto 15th October, 1974 is
not available. However, upto 30-9-T4
an expenditure of Rs, 13,08,219.81 was
incurred in connection with the Dairy
Congress.

(¢) Does not arise.

Appointment of Lecturers by Delhi
Sikh Gurdwara Board

61. SHRI JHARKHANDE RAI:
SHRI K. M. MADHUKAR,;

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Delhd Sikh -Gurd-
wara Board, which is running two
colleges in Delhi has appointed Arts
and science lecturers without the
'Drl:r approval of the Delhi University;
an - =

o

(b) if so, whether any steps were
Waken to see that the college authori-
ties do not violate the rules of Delhi
University?

2383 Lo—g

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) mnd
(b) According to the information fur-
nished by the University of Delhi,
some ad-hoc appointments of teachers
were made by S.G.T.B, Khalsa
College run by the Delhi Sikh Gur-
dwara Board, without consulting the
concerned Heads of Departments of
the University. The Principal of the
College was informed that ad-hoc
appointments should be made with the
concurrence of Heads of Departments
as their recommendations are placed
before the Executive Council for
granting recognition to teachers. No
definite reply has so far been recei-
ved. The University is, however, in
correspondence with the college.

Statement of External Affairg Minister
in U.S.A. on food shortage

62. SHRI B. K. DASCHOWDHURY:
SHRI BIREN ENGTI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the then Indian Exter-
nal Affairs Minister told the Press in
America that there had beep not one
death ip India because of famine and
that the shortage of food was only
five per cent;

(b) whether his Ministry has ur.
gently appealed to the Soviet Union
for four million tonnes of wheat; and

(c) whether the statement of the
then Foreign Minister accords with
the SOS to the Soviet Union and dis-
tress reports from various States
through official and non-official chan-
nels about extreme gcarcity and large
number of starvation deaths?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) to (c)°
While commenting upon the news of
large scale starvation deaths in India,
the then Minister of External Affairs



9 ¢ Written Answers
had clarified te the American Press
that although the shertage of food-
greins in India was comparatively
small in percentage, but it amounted
to a substantigl quantity because of
large population in the country. There
have been smarcity conditions in some
parts of the country due to drought
end floods and certain quantities of
foodgruins are being imported to
maintsin the public distribution sys-
tem at a reasonable level. No request
has been made to the Government of
U.SSR. for four million tonnes of
whaat.

Discontentment among students due
to increased Mess charges and prices

of text books
63. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL. WELFARE

AND CULTURE be pleased to state:

(a) whether Government have
noticed g sense of unrest and discon-
tent among tue students ip the wvari-
ous Universities of the country, as a
result of increase in Mesg charges and
the prices of text books/exercise
books;

(b) if so, whether Government have
taken or propose to take any steps
for subsidising of the foodgrains for
Hostels and the production of chea-
per text books/exercise books; and

(c) if so, the steps taken or propos-
ed to be taken by Geovernment?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. YADAV): (a) te {c). The Gov-
ernment are seized of the difficuliies
of the student comrounity regarding
the price of text hanke/exercise hooks
and mess charges in. the hostels. The
Ministry of Industrial Development
have -allacated 1.20.000 ionnes of
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white priniting paper at a ressonable
price for the educational sector during
this year and already allecations of
about 70,000 tonnes of white paper
have been made on the advice of the
Ministry of Education, for the period
June to December, 1974 to all States,
Union Territories and the universities.

The Ministry of Agriculture have
also issued instructions to all State
Governments and Union Territories to
ensure supplies of foodgrains to
Hostels through the Public Distribu-
tion System.

Separate Archaeologiea)l Circle in
Karnataka

G4, SHRI G. V. KRISHNAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

({a) whether Centnal Government
has sanctioned a separate Archaeolo-
gical Circle for the preservation and
maintenance of ancient monuments in
Karnataka: and

(b) if so, the facts thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, 8. NURUL HASAN): (a) and
(b). A new Circle named as Mid-
southern Circle with headquarter at
Bangalore comprising the whole of
Karnataka except the north-eastern
Districts viz., Raichur, Gulbarga and
Bidar is tg be created during 1975-76.
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Allocatiop of foodgraing to Palamau
District

66. KUMARI KAMALA KUMARI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Central Government
is making special food allocation
to Palamau District in Bihar besides
the food allocated by State Govern-
ment?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): Allotments
from the Central Pool are made to the
different states keeping in view the
availability of stocks in the Central
Pool and the needs of the deficit
States. Internal distribution of food-
grains is the responsibility of the
State Governments and no direct

allotment to the distriets is made by
the Central Government.
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Probation period for CP.W.D
Engineers

68. DR. LAXMINARAIN PANDEYA:
Will the Minister of WORKS AND
HQOUSING be pleased to state;

(a) the probation period fixed for
working in officiating capacity in the
case of (i) Assistant Executive Engi-
neers Class I in the C.P.W.D. who
are posted as Sub.Divisional officers
and (ii) Assistant Engineers Class II
posted ag Sub-Divisional Officers and
carrying out identical duties; and

\(b) if no probation period has been
specified in their cases the reasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN
DHARIA): (a) and (b). A probation
period of two years has been prescri-
bed both for Assistant Executive En-
gineers and Assistant Engineers, ap-
pointed on a regular basis, whether
posted in Sub-divisions to work as
Sub-Divisional Officers or otherwise.
However, of late there have been a
number of ad hoc promotions from the:
rank of Junior Engineers to the rank
of Assistant Engineers. These people:
have not been put on probation be-
gause the promotions, in question, are
not treated as regular promotions to
clasg II of the Central Engineering
Service in which the grade of Assis-
tant Engineers has been encadered.

Ad hoc promotiong became necessary-
in this case because the entire issue-
before the Supreme Court in an-
appeal Aled against the decision of the-
Delhi Migh Court is that the quotas:
earller fixed by the Government for
appointment through the various
mode has not been finally deter-
mined and were not operative.
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Quantity ang quality of Milk of
DM.S. and other Sehemes

69. SHRI MADHU LIMAYE: Will
‘the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether apart from the Delhi
Milk Scheme, the Centraj Govern-
ment ig running any other milk sche-
me in the Uniop Territorieg of India;

(b) what is the total supply of milk
per day under each of these schemes;
and

{c) what is the content of the skim-
med milk powder, fat etc. in the milk
supplied through these schemes?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Delhi Milk Scheme is
the only milk project run by the Cen-
tral Government. Poona, Chandigarh
and Pondicherry are the other milk
schemes which are run by their res-
pective Union Territories.

(b) The average daily milk supplied
by the three milk schemes in August,
1974 is as under:—

1. Ponda Milk Schemes 3,600 litres per

day.

2. Chandigarh Milk
Schemes.

45,600

3. Pondicherry Milk
Scheme,

11,000 2

(¢) The quantum of s.m.p. used on
day-to-day basis is dependent on the
availability of fresh milk, it is not
possible to assess the content of skim-
med milk powder in the milk supplied
by these three schemes to the consum-
ing public. The S. N..F. and fat con-

tents of milk supplied to the consu-
mers by these projects are ag under:—

Protein
Name of Type of (Solids- Fat (%)
Scheme milk not

fat) (%)
1. Ponda Toned 85 3:0
2. Chandigarh [ Whole 90 50
, | Toned 65 50
3. Pondicherry Toned 85 40

Tehran Asian Games

70. SHRI H. N. MUKERJEE:

SARDAR SWARAN SINGH
SOKHI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether his attention has been
drawn to a statement made by J. 8
Saini, Coach of Indian Athletic Con-
tingent to the recent Tehran Asian
Games that the country fared badly
in the international competition main-
ly because of ‘outside interference’
in the selection; and

(by if so, the details thereof; and
Government  reaction in  regard
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) -and (b).
Government have seen a press re-
port of a statement having been made
by Shri J. S. Saini, a Senior Athletic
Coach at the Netaji Subhas Natiomal
Institute of Sports, Patiala, to the
effect that Coaches should be given a
free hand in selecting and training
athletes for international meets with-
out any ‘outside interference’.
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Shri J. S. Saini has now clarified
that in answer to a question put to
him by a Correspondent at a Press
Conference convened by the President
Amateur Athletic Federation of India,
at Chandigarh on 24th  September,
1974, he had stated that as per pattern
followed in other countries, the coach
training a team should be given a free
hand in the selections without any
outside  interference, in particular
from those who do not have the re-
quisite technical knowledge of the
game,

The views expressed by Shri Saini
are in conformity with the recommen-
dations of the All India Counecil of
Sports in the matter of selection and
training of teams for participation in
International sports meets.

Smuggling out of Antiques

71. SHRI VARKEY GEORGE: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to slate:

(a) whether according to the news-
papers rare antiques that is slatues

of metal, stone or wood are  being
smuggled out of the country;
(b)  whether the unscrupulous

smugglers ip this country are doing
roaring busincss, specially  in  the
South where the temples abound; and

(e} if so, what steps Government
propose to take to safeguuard ancient
temples especially the unguarded
smaller temples housing precious me-
tal statuea?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
¢PROF. S, NURUL HASAN): (a)
Yes, Sir: Seme. cases- of amuggling
of antiquem.out of the country have
Ween reparted in the news paper.

NOVEMBER 11, 1974
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(b) Although there are po reliable
meang of estimating the extent of
smuggling of antiques out of the coun-
try, many thefts of antiques from
South India have been reported,

(c) The steps that have been tuken
by Government are mentioned in the
stalement Jaid on the Table of the
House. [Placed in Library. See No.
LT 8341/74].

Statutory Corporation for Delhi Milk.
Scheme

72. SHRIMATI SAVITRI SHYAM:
Will the Minister o AGRICULTURE
AND IRRIGATION be pleased to
ﬁT.FIlC?:

(a) whether the Finance Ministry
has made any crilical nole on a
propocal of Ministry of Agriculture
and Irrigation for setting up of a sta-
tutory corporation to run the DMS
ang the mother gairy;

(b) whether in the said note the
Finance Ministry has disclosed 5 num-
her of starting facts about certain top
offictals of the Agriculiure Ministry
and the Indian Dairy Corporation; and

(c) if so, the facts thereof and the
action taken or proposed to be taken
by the Government thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir. A proposal for
converting the DMS into a statutory
corporation iw. under consideration of
the: Government. The proposal has-
not yet beem-referred to the Ministry
of Finsmce.

(b) ang {c). D not arise.
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HWttchen purdening in Siwtes

74. SHRI RAJDEO SINGH: Will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Delhi Administra-
tion has launched g massive campaign
to encourage kitchen gardening this
winter; and

(b) if so, whether the Central Gov-
ernment are directing the other State
Governments to adopt this campaign
with some incentive attached to it?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS

PATEL): (a) Yes, Sir.

(b) Other Stnte Governments have
been asked to take up intensive vege-
table development programme includ-
ing kitchen gardening as a State Sec-
tor activity during the 5th Five Year
Plan.

The State Governments have also
been requested to give technical guid-
ance, supply of inputs viz. seeds, fer-
tilizers and arrange plant protection
measures,
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Loss due to devastation of floods in
West Bengal

76. SHRI SARADISH ROY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) tota] number of persons killed
and loss of property due to devastat-
ing floods in West Bengal this year;
and

(b) remedial steps taken by Go-
vernment in this regard?

THE DEPUTY MINISTER IN THE
MINJSTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) According to the reports
received so far from the State Gov-
ernment of West Bengal, the loss of
life and property caused by the floods
of 1974 was as follows:

Losg of human life—33
Loas of Crops—Rs, 2626 lakhs
Damage to houses—Rs, 15.23 lakhs

Damagé to public utilities—
Rs. 41.35 lakhs.
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Written Answers 112

(b) Flood protection measures have
been implemented by the State Gov-
ernment’ for reducing the damage
caused by the floods. The progress
made since 1954 up to the end of
Fourth Plan is as follows:

Length of en;banlunenw construc-
ted—280 km.

Drainage channels constructed—
449 km,

Town protection Schemes
pleted—27,

com-

These have been implemented with
an outlay of Rs, 33.66 crores and have
benefited about 6.8 lakh of flood prone
area.

Flood protection measures are being
continued during the Fifth Plan and
a provision of Rs, 47.75 crores has
been tentatively proposed for the pur-
Ppose.

A Flood Forecasting Unit, set up by
the Centre, has been functioning at
Jalpaiguri since 1968 for forecasting
of floods on the Teesta. These fore-
casts are used by the district autho-
rities to alert the people likely to be
affected by the floods and also in
arranging rescue and relief operations.

sTefR qregfafeat s w3 § et
) SO S

77. st sigw Taeq : Far foe,
g™ wemw Wi wepfa S ag a9m
1 F97 F41 fF

(%) =1 faeet fega  uehw
sfwe@rT (o) s § fagr
A i w1 sy (9)
wFa gro foan @ goAdE BT
() sgrgTmETwT N wwr fag o
T ¥o wo  ¥frwr wT g
T & F W | E; Wi



113 Written Answers KARTIKA 20, 1898 (SAKA) Written Answers

(w) afx &, @ 35T W1 FOT
?

4

ey st aW™™ wET HATHG AT
degfa famr # gu-wut (st Wo o
awe) (%) sk (€).  #wE
qa &1 FEt & wAam fiqor swEr §
F4 ¥ &1 ¥ wgrowT AT A AqfA-
¥ fag, feeeft sfwormre & frf
Ffaw W feg g g1 wra & U™
giwerare #1 da1 F1¢ gearg I
T g ar o 7§ wuF Afem §
STTT AT 4T |

W &1 Uy wfwd
weTa: WA thge § wglhw
F19 & TG § gt § WK 9%
sw § Ifefem sw # ofas
gigfafat w1 sgromar S A@
FET I

TYIZT MG AFT ¥ qad § gvafoma
SATATAY FT FTHATET FT L AT WRA
F T wfwdEm # geee )

fossht 7 waritodta a® wx
w1 fmin &d

78. =Y ¥R AT wSAWT : T
ffr Wt qo® gt 20 T,
1974 % wETGET 99 S&IT 864 F
FAT F graew & 9g 9T KT FAT H4
& :

(%) =7 e § wwIwT
T wg &1 fwior &4 W = @
FT fomrmar

(=) afz g, @t &= WX 9uF
frtor oz farr sag fiear man § A
3% fag fead s w1 wAIA A1
"I '

114

(n) afx fmfw F&  wft a% -
T A gAT ], @ IEd W@ s
§ SR 9g 79 7% T A A FEArEAr
7

fauter Wt wram daea &
v oW (st qww wfem): (F)
E U

(@) s g ag 35101

T(w) ww # fa¥ ¥ 3F A wATH
FH, 3FETT FTU TF AR 17 q4r
"9 AT LT & HHT F FTO7 59
fawfor w1a F ¥ gf &

YA GO, THA AT WAAHA
mar afgma greed, oA a9
wgr 4 & g IO g1 A% & |
fos sam® ®F ST, 1975 a5 quF g
IE A AT § | FEE w1 & AT,
1975 T T & WA F gy

t

Amendment of Delhi University Act

78. SHRI YAMUNA PRASAD
MANDAL:

SHRI R. S. PANDEY:

‘Will the Minister of EDUCATION,
SOCIAL, WELFARE AND CULTURE
be pleased to state:

(a) whether the Vice-Chancellor of
Delhi University has urged upon the
Government to amend the Delhi Uni-
versity Act; and

(b) if so, the decision of Govern-
ment thereon?-

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S, NURUL HASAN): (a)
Yes, Sir. ' '
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'(b) It is proposed to introduce a
Bill in the current session of the Par-
liament to amenq the Delhi Univer-
sity Act.

Working days, recovery angq actual
price paid for smgarcane

80. SHRI M. R. LAKSHMINARA-
YANAN: Will the Minister of AGRI-
CULTURE AND I1RRIGATION be
pleased to state the number of work-
ing days. average percentage of
recovery, actual price paid per guintal
including any subsidy or incentive, if
given, factory-wise in each State on
account of sugarcane for the season
1973-74?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): A statement show-
ing factory-wise, the duration, the
percentage recovery of sugar and the
range of cane prices paid by lactories
in different States during the season
1973-74 i= laid on the Table of the
House. (Placed in Library. Sece No.
LT 8442/74).

Average recovery ang Pprice of levy
sugar for 1973-74

81, SHR1 M. R. LAKSHMINARA-
YANAN:
Will the Minister of AGRICULTURE
AND IRRIGATION
be pleased to state the average re-
covery of the sugar and the price of
levy sugar for the vear 1973-74 in each
zone throughout the country?

'THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): The estimated aver-
age reécovery of sugar and the ex-
factory price of levy sugar for D-29
grade for the yeal 1973-74 notified in
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relation thereto in thed ifferent zones.
are as under:

Estimated Ex-factory

Zone average price
recovery  of sugar
of sugar  (Rs. /Qui)

(percentage)
1 2 3

Punjab . . 76y 19403
Haryana . 826 170 08
Rajasthan | g-22 17552
West U.P. | 937 157-R3
Central U.P, 946 155°30
East U.I. BRI 16795
North Bihar H-g5 169- Ko
South Bihar 900 183-07
Gujarat . T0°13 15015
Madhya I'radesh 919 178 A5
Maharashtra and Goa 1071 15699
Karnataka | 990 15014
Andhra Pradesh 924 149 55
Tamil Nadu and 836 15519

Pondicherry.
Assam, Nagaland, 876 163 42

Orissa and

West Bengal.
Kerala . . 85y 17358

Emergency Agricultural Operation
Plan for Kharif Season

82, SHRI DHAMANKAR: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether taking advantage of
recent widespread rainfall the Gov-
ernment have launched an emergency
operation plan to increase food pro-
duction during the remaining part of
the Kharif season as well as coming
Radti season; end

(b) if =0, facts thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). Secveral steps
have been taken tg assist and stimu-
late State Governments to  increase
fund production during the remaining
part of the kharif season as well as
coming rabi season by taking advant-
age of the rains in the second week of
October.  Efforts are being made o
rarse another crop in  areas where
normally only kharif crops are taken.
For rubi 3 larger programme of wheat,
gram uand oilsecds has been recom-
mended for different areas depending
upon the moisture conditions, The
farmers were adviseq to apply small
doses of fertilisers in unirrigated area
on wheat and gram as the yield res-
ponse ratio of fertilisers in such arcas
in higher with {he availability of
moisture in the soil. Arrangements
were  also made {o meet the require-
ments of seed wherever there was a
shortage, particularly for the north-
eastern States. The medium of All
India Radip has been utilised for mass
scale education and training of far-
mers far popularizing the recomend-
ed packaze of practices. timely sow-
ing, proper and balanced use nf ferti-
lisers, cte.

Chief Ministers’ Conference regarding
fixing of prices of rice and other
KEharit Cereals

83. SHRI DEVINDER SINGH

GARCHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION he
pleased to gtate:

(a) what is the outcome of the Chict
Ministers'’ Conference held in the
Capital recently vis-a-vis the recom-
mengdations of the Agricultural Prices
Commission regarding fixing of prices
of rice and other Kharif cereals; and

(b) whether some Chief Ministers
eXxpressed: their view against the pre~
Seni procurement aystem and made
Some alternative suggestioms?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB, P. SHINDE): (a) and (b).
After taking into consideration the
recommendations of the Agricu'tural
Prices Commission and the views eox-
pressed by the Chief Ministers in the
Conference held in September, 1974
and other relevant factors, procure-
ment prices for kharif cereals have
already been announced by the Gov-
ernment of India

As regards the system of procure-
ment. although different views were
cxpressed in favour of imposition of a
levy on producers, levy on millers,
monopoly purchase ete, the general
consensus was in favour of allowing
the State Governments to adopt the
system best suited to local conditions
that will maximise procurement,

Supply of high yielding seeds

84, SHRI MOHINDER SINGH

GILL: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether in the context of in-
creasing emphasis Jaid by the Minis-
try, Planning Commission and the
Prime Minister regarding the role of
better quality high vielding seeds and
their production, some urgen{ steps
have been taken to improve the supply
of such secds to the farmers in the
country;

(b)Y whether strict quality controls
have been adopted to ensure stand-
ards so expected; and

(c) whether seeds, whatever quan-
tity is available, have been selling in
blackmarket and complaintg have
also been received on this account from
all over the country from small far-
mers . and. if so, stepg taken in this
regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL); (a) Arrangement for pro-
duction and distribution of improved
seeds is primarily the responsibility
of the State Governments. All India
seed producing organizations like the
National Seeds Corporation, the Tarai
Development Corporation and the
State Farms Corporation of India etc.
supplement the weed production pro-
grammes organized by the State Gov-
ernments. The Ministry of Agricul-
ture have been organizing Zonal Con-
ferences twice a year with represen-
tatives of the State Governmenis and
the All India seed producing grgani-
zations, to review the seed require-
ments and the arrangements being
made for wupply. Op the basis of
these discussions, the State Govern-
ments have been taking steps to plan
for and organise these seeq production
‘programmes, The all India seed pro-
-ducing organimations have also been
expanding their seed production pro-
grammes s0 as to make available
larger quantities of good quality seeds,
“The Government of India have also
constituted g High level Coordination
Committee to see that the production
of breeder nuclous and foundation
seeds is stepped up to meet the en-
larged certifieq seed production pro-
grammes to be taken up in the com-
ing seasons.

Some of the State Governments
‘have also decided to set up seed cor-
porations to organise expanded seed
production programmes.

(b) The Seeds Act 1866 provides for
the regulation of the quality of seeds
to be marketed and the State Gov-
ernments are required to appoint Seed
Inspectors for enforcement of the
various provisions of the Act. The
Government of India have reiterated
the need for State Governments set-
ting up effective enforcement machi-
nery ,to undertake this important task
The .Government of India 15 also con-
sidering a scheme to assist the State
Governments sét up independent
quality control machinery for seeds
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and other _inputs like insecticides and
fertilizers,

(c) The price of seeds is not regulat.
ed under any statutory or other mea-
sures. The seed producing organiza-
tions like the National Seeds Corpora-
tion or the Tarai Development Curpo=
ration have, however, been fixing
maximum retail prices and action is
taken by them against dealers if the
prices exceed the coiling retail prices
fixed.

Excavation of Andhratharhj and
Rajbaligarh (Bihar)

85. SHRI BHOGENDRA JHA: Will
the Ministed of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether some officers of the
Antique Survey Department of the
Government of India, Patna, visited
Andhratharhi Block of Madhubani
district of Bihar and took photos of
about B0 pieces of ancient findings
locateq there and if so, the facts there-
about;

(b) whether the Homestead land
gite of the famous philosopher of an-
cient India is still lying there and
needs excavation and protection and
it so, what steps are being taken for
the same; and

(¢) what steps the Archaeological
department is taking for the excava-
tion of Andhratharhj and Rajbaligarh
lying nearby in Babus Barahi Block
and what are the results of the exca-
vationg so far?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5, NURUL HASAN): (a)
and (b) Information is being collect-
ed.

(¢) The Archaeological Survey of
India has no plans of excavating
ratharhi and Andh-Rajbaligarh. How=
ever, during the current financlal year
the State Department of Archaeology

i
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and Museums proposes to continue
the excavation at Rajbaligarh (also
known ag Balirajgarh). This progra-
me has recently been approved by
the Central Advisory Board of Archa-
eology. Earlier excavations at Bali-
rajgarh had revealed that the side,
which was a fortified one, remained
in use from second century B. C, till
the Pala period, Noteworthy finds
from the site included coins, Sunga
terracotta plaques and typical pottery.
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Allocation for Housing in Rajasthan

87. SHRI SHRIKISHAN MODI: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the total allocation made for
Housing Schemes in Rajasthan during
the Fifth Plan; and
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(b) whether any targets has been.
fixed regarding the number of houses.
to be built with this allocation?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA):
(a) and (b). During the discussions.
with the Government of Rajasthan in
connection with the formulation of
the Fifth Five Year Plan, the Plan-
ning Commission recommended an
outlay of Rs. 8 crores for ‘Housing’,
leaving the Schemewise allocation to
be worked out by the State Govern-
ment. The State Government have-
not yet intimated the physical largets
under the various housing Schemes.

Nitrogenous fertilisers to Rajasthan

88, SHRI SHRIKISHAN MODI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Central Government
made any allotment of nitrogenous
fertilisers to Rajasthan State during
1073-74; and

(b) if so, the quantity thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). Allotment of
63055 tonnes of Nitrogen, in terms of
plant nutrient, was made to Rajasthan
State, from the Central Fertilizer
Pool and the domestic manufacturers,
during 1873-74 (February, 1973—Jan-
uary, 1974).

wer sy # 30 fawrg & fad famw dw
aET

8o. sft mreo o W :  wT
gfy oix fewrk 5 o 3w & samow
o @t gepe fedy s
fgre @Y A WU 5 WA, 1974 %
arKifier e €T 203 & dOT ¥
TR ¥ oy qER A psa fe



a23 Written Answers  NOVEMBER 11, M

(%) = oichm  fesm w59
FT WA ¥ Hew FIW A T A TR
weqifas 3 fara avdww w0y g7 A
wfm w73 faarmar d; SR

(@) afe gf, a1 deqeaedr q&w
g e g ?

g s faard soarem & 9o =
(W wHTw wdw) : (F) T i
I=ar & @ & favg 37 ¥ @va @
TR e g A g afe
FraaT  F1 fadtg gg@AT @7 F fAu
FIT Ff wreax Zr wfag =71 fag ara
AN FEAMEAT 2

(@) 37 afedmrar & savaw #47
799 & 7T WAE K A T I,
I CFF  FA AT 1200 FIFD
g T Atafei & wfmoafe-
g Adr fagoa F1 sgEeqr i
T ALETL HiAAAT AAGTE T F qF
famm § AT 7 91 fF wivg ae
0 U AR TR ET 8 afsq
fwar Fqr, dI9-91T 39 I F90
# dnfsr & wdd ) ww ofEen
& aferst wer 92w % 9w wTER
g & & ogm ofaear @ @@
at ¥ wa # gw gemw  sfy
af 2,85,000 M=l =7 7% ag A
T 1,60,000 FIF gfard swEr
o wrw afREl A wW GAW
afgs fdifm ¥ faar g7 ofas
a2 At @fvs yer witfoer s

Wy wT Wi 1 g g 9T

34 Sy s AR M wAA E 0

Written Asswers 124
wey WY & ol oWl W Wi

20. W wree ¥to w¥ w7 gl
e foar§ oo g a9 & g w9
f&

(%) =& wer w3 & DA & A2
¥ weamraraf g

(=) afg zi, A 9% 41 FT00
E. T

(7) ¥ vrom W oA AT &
A e fawdr ad aearé G o S
F wifar 92 7 TAR-TAE 2T A
F 7

g wir faad swwg & o=
Rt (st mETAw @) (T) 7 (7).
qer o afgr 971F Trsgma orfea
SIW  F7 AE ST 3T 797 wifaE wer
R F=aT & wigel o ATy graedy
frw T A7r%1 & w110 T TR ¥ AfEATEa
g g fagtfes fFar siAr 2 q4rfa,

S WATH A4T AT F7 g fifag &

g9 § areias ATFE Wiaed! §1 AT
FamEA fear F@r 2 1 S ¥
grared # firorae g A7 wfl aewrs
fazsit wm wfoa w1 & fog sam
MG sE Fa ¥
frurg 3 &, 97,1974 F Arfees frdaa
# g7 wmar # T T o o faadk
qformersy wen g3w w@fgw oWt ¥
AT et s ol adr ot

(x) dwiw mf 1973 WX 1974
(Ae=7, 19743F) & 2R weg w3
#1 grafea fog aq % 9 F mfas
= ¥ wafgy g 7 T g5
faaor da



Written Answers

Y
Water Bills iy, respeei of Mandir Marg
Quarters

125 KARTIKA 20,

91. SHRI G. P, YADAV: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether the individual water
meters in all the Quarters of Sector
‘D’ Mandir Marg, New Delhi have
been installed by the C.P.W.D. about
two years ago;

{b) whether there is delay in send-
ing the water charges bill to an in-
dividual and the matter is resolved in
consultation with NDMC and the flat
rates of water charges are fixed
according to the actual Thours of
supply of water in the colony; and

(e} whether there is no proper co-
ordination between the CPWD (Civil)
and CPWD (Electricaly for the supply
of water to the residents through the
pumping station with the result,
water is not supplied at fixed timings
and responsibility for proper supply
of water is not fixed?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
Yes, Sir.

{b) The materials are being collect-
ed and will be laid on the table of
the house.

{c) There is proper co-ordination
between the Civil and FElectrical
Wings of the C.P.W.D. The supply
of water is also generally done during
fixed hours.

Provigion of water supply fer newly
constructed eight storeyed flats on
Mapdir Mang, New Delhi

92, SHRI G. P. YADAV: Will the
Minister of WORKS AND HOUSING
be plessed to state:

(a) whether there iz restricted
water supply to the resideats of
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Government quarters in Sector D’,
Mandir Marg, New Delhi; and

(b) if so, what steps Government
have taken to provide a separate
connection and alse a underground
water tank for supply of water to
the new eight storeyed Type IV
quarters before the actua] allotment
of these quarters to avoid further
deterioration of water supply in the
Colony?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
Yes, Sir.

(b) Availability of water from the
NDMC mains being limited, taking up
a separate connection from them for
the new eight storeyed blocks of guar-
ters is meither feasible nor will it bhe
of help. The Government are sinking
a tubewell to augment the supply of
water. This will be commissioned
ghortly, Water from this tube-well
will be taken to the existing under-
ground tanks and pumped to the
overhead tanks. Separate overhead
tanks have beep installed on the new
cight storeyed Dblocks. No separale
underground tank is considered ne-
cessary. Water supply 1o the existing
quarters will not deteriorate once the
new tube-well starts functioning; it
may, on the other hand, improve.

Production of cotton and cotion seeds
in Gujarat

93. SHRI D. D. DESAIL: Will the
Minister of AGRICULTURB AND
IRRIGATION be pleaseq to state:

(a) the total production of cotlon
seeds and its quantity distributed to
cottan-growing  farmers in the
Gujarat State; and

(b) the total guantity of cotton in
different  verieties  produced in
Gujarat this year?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) During 1973-74, state
of Gujarat produced 870.9 thousand
tonnes of kapas out of which seed wasa
580.6 thousand tonnes and lint was
16.13 lakh bales. The improved cot-
ton seed distributed to cotton-growing
farmers during the current season
(1974-75) was 109.73 thousand tonnes.

(b) Variety-wise estimates of total
cotton production for 1973-74 have not
yet become available.

Shortage of Vanaspatl in Gujarat

94. SHRI D. D. DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Gujarat has been
facing shortage of vanaspati during
the last quarter;

(b) if so, whether Central Govern-
ment propose to allot to Gujarat
additional quantity of vanaspati to
meet the demand; and

(e) it so, to be
allotted?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) Shortage of vanaspati
was felt all over the country in vary-
ing degrees on account of reduced
production, and was not confined to
Gujarat only. )

(b) and (c¢). There is no central-
ised control over the distribution of
vanaspati, Hence the question of allot-
ment of vanaspati to ‘Gujarat does not
-arise.

Scarcity hit Districts of Saurashtra
Reglon
95. SHRI VEKARIA: Will the Min-

ister of AGRICULTURE AND [RRI-
GATION be pleased to state:

the quantity

(a) whether some districts of
Baurashtra Region in Gujarat State
have been declared as scarcity areas;
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(b) the names of those districts;
and

(c) special facilities provided in
those districts?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) The Districts are—Kutch. Jam-
nagar, Rajkot, Surendranagar, Amreli,
Bhavnagar and Junagadh.

(¢) The State Government have
provided relief works, granted cash
doles, distributeq grass at subsidised
rates and supplied drinking water by
different means.

Development of hill district of Tehri

96. SHRI ARVIND M. PATEL:
Will the Minister of AGRICULTTRE
AND IRRIGATION be pleased to
state:

(a) whether the German Govern-
ment have proposed an intensive
development programme for the hill
district of Tehri in U.P;

\b) whether the
been finalised; and

programme has

which the
likely to

(c) if so, the amount
German Government is
spend on the programme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) to (¢). There is no pro-
posal from the German Government
for taking up an intensive develop-
ment programme for the hill district
of Tchri in Uttar Pradesh. However,
op th: West German Government evin-
cing interest in supporting rural de-
velopment projects in India, certain
proposals are under correspondence
between Government of India and the

. concerned State Governments and the

Government of Weat Germany. The

of assistance from the
West German Government is still to
be finalised, :
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Foolgrains to Gujarat

97. SHRI ARVIND M. PATEL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Gujarat has been

declared as a deficit State;

(b) the total quantity of food-
grains required by the Government
of Gujarat to face the scarcity in the
State during August, September,
Cctober and November, 1974; and

quantity supplied
period against the

(c) the total
during  that
requirement?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
ANNASAHEB P. SHINDE): (a)
Gujarat has been in receipt of food-
grains from the Central Pool.

(b) and (c). The demand of the
State Government for the period
August to October, 1974 was 525
thousand tonnes and against this 192
thousand tonnes of foodgrains was
supplied. The quantity allotted for
November, 1974 is 82 thousand tonnes
against the demand of 175 thousand
tonnes. In order to improve the
availability of foodgrains the State
was permitted to import about 32
thousand tonnes wheat in the cur-
rent season on trade account. With
the removal of restrictions on the
movement of coarse grains since
March 1974, there has been free in-
flow of coarse grains in the State.

Nitrogenous fertiliser to Goa during
1973-74

98. SHRI PURUSHOTTAM KA-
KODKAR: Will the Minister of AG-
RICULTURE AND IRRIGATION be
pleased to state:

(a) whether Central  Govern-
ment made any allotment of nitro-
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genous fertilisers to Goa State during
1973-74; and

(b) if so, the quantity thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) ang (b), Allotment of
1512 tonnes of nitrogen, in terms of
plant nutrient, was made to Goa
Admn. both from the Central Ferti-
Jliser-Pool and the domestic manufac-
turers, during 1973-74 (February,
1973—January, 1874),

Houses for Loy Income Group peopls
in Goa

99, SHRI PURUSHOTTAM KAKO-
DKAR: Will the Minister of WORKS
AND HOUSING be pleased to state
how. many houses have been built for
Low TIncome Group people in Goa
till date?

THE MINISTER OF STATE IN
THE MINIETRY OF WORKS AND

HOUSING (SHRI MOHAN
DHARIA): According to the pro-
gress reports received so far, the

Government of Goa, Daman and Diu,
have built 52 houses under the Low
Income Group Housing Scheme.

Allocation for Housing in Goa

100. SHRI PURUSHOTTAM KA-
KODKAR: Will the Minister of
WORKS AND HOUSING be pleased
to state the total allocation made for
Housing Schemes in Goa during the
Fifth Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN
DHARIA): During the discussions
with the Government of Goa in con-
nection with the formulation of the
Fifth Five Year Plan, the Planning
Commission recommended an outlay
of Rs. 2.25 crores for ‘Housing'.
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Rice and ‘sugar supplied tp Goa during
1972-73 and 1973-74

101. SHRI PURUSHOTTAM KA-
KODKAR: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state the quantity of
rice and sugar supplied to Goa by the
Centre during the financial years 1972-
73 ang 1973-747

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
ANNASAHEB P. SHINDE): The
quantity of rice and levy sugar sup-
plied/allotted to the Administration
of Goa, Daman and Diu during the
financial yearg 1972-73 and 1973-T4
is indicated below:—

Quantity iu thousand tonnes)

Rice Levy
Year Quantity  sugar
supplied Quantity
zllotred
1972-73  About 209 5.948
1973-74 . 249 6.162

Allocation for housing in Punjab

102. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of WORKS
AND HOUSING be pleased 1o state:

(a) the total allocation made for
Housing Scheme in Punjab during the
5th Plan;

(b) whether any target has been
fixed regarding the number of houses
to be built wlth’ 'lhlé 'dllocation; and

(c) i{ 80, the juuu thereutz

THE MINISTER OF STATE IN
THE - mms'm? OF WORKS AND
“HOUSING ) {SHRI' MOﬂAN
DHARIZ): (a) to {c). During the
discussions with the Government of

NOVEMBER. 11, 1974

Written Answers 133
Punjab in connection with the for-
mulation of the Fifth Five Year Plan,
the Planning’ Commission recom-
mended an outlay of Rs. 13.00 crores
for ‘Housing’, leaving the scheme-
wise allocation to be worked out by
the State Government. The State
Government have not yet intimated
the physical targets under the vari-
.ous housing schemes.

BMclusion of History of Indian Freedom
mevement i Carrieula

103. SHRI VAYALAR RAVI. Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas~
ed to refer the reply given to
Unstarred Question No. 1593 dated
Sth  August, 1974 regarding the
demand of the National Students
Union of India to include the history
of Indian Freedom movement in the
curricula of schools and collegeg and
state the progress made in this re-
gard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): History of Freedom
Movement is included in the syllabi
of Social Studies, History etc. In
view of the already heavy load on
students it is not considered desirable
to make History of Freedom Move-
‘ment a separate and compulsory
course of study for all students.

Farm assistance te Kerala

- 104 SHRI VAYALAR RAVI; Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state: -

(a) the total amount of farm. assist-
ance given to the Stute of Kerala dur-
ing the last three years including the
current financial year, year-wise; and

(b) ‘the schemes involved ~and ' the
nature of work to be under!'aken under
these schemes? .
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THE MINISTRY OF : STATE IN NAWAZ KHANY: (a) and. (b} A:
THE MINISTRY OF AGRICULTURE L : i
AND " IRRIGATION (SHRI SHAH statement is attached.
Statement
Sl Year ) Amount of Purpose
No. . assistance
Rs.in lakhs
v . . e .. 135'00 Shert-te:m loans sanctioned for
b wnn 3 urchase of puts such as
ertilisers seeds sticides
under mormal activities and
also under the E.A.P.P. (Emer-
ency Agricultural Production
gramme.
12-017 Sanctioned vrder Centrally
—-— Sponsored Scheme for crops
Total . 147017 gvelopment.
I 1973-74 * . . . 152 Short-term locans for purchase .
97374 4 of inputs, such as fertilisers
/- seeds and pesticides.
21 o1 Sancrioned under Centrally
—  Sponsored Schemes for crops
Total 62621 development.
TII. 1974-75 * . . 1,020'co Short-term loans sahcticned for
purchase of ':Pdgum such as
fertilizers, s and pesticides.

GRAND TOTAL FOR 3 YEARS 1972-73-74-75

1,229-638

Allotment of Land to M.Ps. in Deihi

105. SARDAR SWARAN SINGH
'‘SOKHI: Will the Minister of WORKS
AND HOUSING be pleased to state.

(a) the list of applications made by
the Members of Parliament with
Flates for allotment of land for build-
ing. their residential houses in Delhi;

(b) the nameg of M.Ps. who have
been allotted land, with dates, and the
areas;

fe) the- Lst of Members of Parlia-
mént: whose application are still pend-
ing ang the redsonisfor delay in allot-

miént; " and

(d) the approximate date when the
allotment would be made to M.Ps.
whose applications are pending?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN
DHARIA): (a) to (c). The infor-
mation is given in the Statement
Laid on the Table of the Sabha.
[Placed in Library. See No. LT-
B443/74].

The delay in allotment of plots to
M.Ps. whose applications are still
pending, js due to non-availability of
plots.

(d) It is not possible to specity
any date. As and when the plots
become available under Low Income
Group/Middle Income Group Schemes
for allotment to M.Ps. allotments will
be made.

-~
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Junior Departmenta] Promotion Com-
mittee of Advisory Officers

108. SHRIM. RAM GOPAL REDDY:
Wil] the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to refer to the reply
given to Unstarred Question No. 1616
answered on 5th August, 1974 regard-
ing meeting of Departmental Promo-
tion Committee of Advisory Officers
ang state;

(a) whether recommendations of
the Junior Departmental Promotion
Committtee, which met in May, 1974,
have been finalised; and

(b) if so, the main recommendations
made and the action taken by the
Ministry on their implementation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): (a)
Yes, Sir.

(b) The Junior Departmental Pro-
motion . Committee recommended a
panel of officers for promot’. 1 as
Assistant Education Officers T{Gene-
ral). Orders implementing the re-
commendations of the Committee
have already been issued.

Request from Punjab Government to
amend Wheat Levy Orders

107. SHRI S. R, DAMANI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether there has been any
request from the Punjab Government
to amend the various wheat Ilevy
orders to enable the State Govern-
ment to reintroduce complete State
Trading in wheat;

(b)' the reagons given for making
such a request; and

{c) the decision taken by the
Government of India in the matter?

NOVEMBER 11, 1974
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THE MINISTER OF STATE IN
THE MINSISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
ANNASAHEB P. SHINDE): (a)
to (¢) With the prior concurrence
of the Government of India, the State
Government have amended the Pun--
jab Wheat Dealers Licensing and
Control Order, 1973 so as to fix a
stock limit of 100 quintals for all
wheat dealers. This was considered
necessary for chetking the various
mal-practices, which were being in--
dulged in by the traders.

Import of Poulry Stock

108. SHRI VASANT SATHE. Will
the Minister of AGRICULTURE AND:
IRRIGATION be pleased to state:

(a) whether the indigenous poultry-
breeding industry in the country has
sought protection of the Government
against the continued import of poultry
breed from abroad against payment
in foreign exchange, and the reaction
of the Government thereto;

(b) amount of foreign exchange spent
by the Government for import of poul-
try stock during the last three years
from foreign countries—year and coun-
trywise break-up;

(c) whether large scale indiscrimi-
nate import of poultry stock has
resulted in importation of diseases
which may even wipe out poultry
industry in the country any time; and

(d) whether the Government propose
to reconsider the issue of granting
fresh licences for import of poultry
stocks in view of the fact that the
local suppliers have developed sufficient
capacity to meet the poultry require-
ment?

THE DEPUTY MINISTER IN THE'
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) A representation frome
Poultry Breeders who have been al--
lowed to import Pureline stocks has-
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been received and is under considera-
dion of the Government.

{b) A statement is enclosed.

(¢) No, Sir. The Government have
not authorised indiscriminate import
of breeding stock, All precautions
are taken to ensure that imported
stock does not carry any disease al-
though the possibility of some dis-
ease carriage cannot be completely
rules out.

(d) A High Level Expert Commit-
tee has been set-up to re,commend
-guidelines for future policy regard-
ing import of various poultry stocks.

Statement

Foreign Exchange recommended for
poultry units for import of poultry stock

in Vaccine
Sl. Name of Foreign exchange
No. Country recommended

(Rs. in lakhs)

1971-72 1972-73 1973-74

1. US.A.

6,06 1236 2:23
2. Canada Nil 200 200
3. U.K. . Nil 7-604 Nil
4. Israel . Nil 2 415§ Nil

Drive to dehoard foodgrains

109. SHRI VASANT SATHE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the present scarcity of
foodgraing ig to a significant extent,

due to holding of stocks by big and
medium cultivators  and trading
<community;

(b) it so, whether the Government
have proposed to organise a special
dehoarding drive to unearth the
toarded stocks; and
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(c) if so, the steps taken and results
thereof?

THE MINISTER OF STATE IN
THE MINSISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
ANNASAHEB P. SHNDE): (a)
to (c), There are reasons to believe
that the present scarcity of foodgrains
is also due, among other factors, to
holding back of stocks by the big
cultivators and the trading commu-
nity. An allout effort is being made
to unearth hoarded stocks. Stringent
action is being taken under DIR.
MISA and the Essential Commoditits
Act, 1955 against the hoarders and
the black marketeers, with the result
that the prices are showing a down-
ward trend and the availability in
the market has improved.

Views of World Bank on Land reform

110. SHRI VASANT SATHE:

SHRI SUKHDEO PRASAD
VERMA :

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether attention of the
Government has been drawn to the
news report dated the 30th September,
1974 under the caption ‘Land reforms
in India ineffective, says World Bank’;
and

(b) if so, the reaction of the Govern-
ment to the various observations made
therein?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b). The matter is being examined.
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‘Disease from Tmported Cattle

111, SHRI VASANT SATHE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased fo state:

(a) whether attention of the Govern-
ment has been drawp to the news
report dated the 14th October, 1974
under the caption ‘Imported Cattle
‘set off serious disease’; and

(b) if so, the reaction of the Gov-
ernment in regard thereto and action
taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) The Government of India im-
ported 756 heifers and bulls of Jersey
and Friesian breeds from Denmark,
New Zealand and USA, through the
Indian Dairy Corporation jn early
1973. These cattle were intended for
the Indian Dairy Corporation, differ-
ent States and institutions. No out-
break of any serious disease has been
reported in these cattle. The Gov-
ernment of India have received no
report of ‘Bulldogism’ in the progeny
of these animals mentioned in the
report.

Assessment of food requirement during
next six months

‘112. SHRI NARENDRA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) assessment by the Government
about the requirement of wheat in the
country for the next six months;

(b) whether Government consider
“'that. the requirement will be met by
the available stock ip the courtry; and

(¢) if not, Steps proposed to be
_ta'ken to get it from other sourceg in-
cluding purchese from - abroad?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P."SHINDE): (a) to (c). The
requirements of foodgrains jncluding
wheat, for the public distribution
system is kept under constdht review,
After taking into account, stocks
available with Government, avail-
ability of foodgrains in the market,
price trends etc., arrangements have
been made also to import foodgrains
from abroad.

Houses built for Low-income Group
people in Orissa

113. SHRI ANADI CHARAN DAS:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) how many houses have been
built for low-income Group people in
Orissa;

(b) whether there is any schedule
to build such houses in rural areas of
Orissa;- and

(c) if so, broad outlines thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND

HOUSING (SHRI MOHAN
DHARIA): (a) Based on the infor-
mation received from the Govern-

ment of Orissa, 6490 houses have
been built under the Low Income
Group Housing Scheme, the Subsidis-
ed Industrial Housing Scheme and
the Blum <Clearance/Improvement
Scheme.

(b) and (c). There are already two
housitig schemes (i) Village Housing
‘Projects Scheme and (H) - heme for
provision of house-sites to landless
workers in" Rural areas under which
the Government of Orissa can under-
take housing and house-zites pro--
gramme in Tural areas. Both the
schémies are in 'the State Sector.
Cernitral financial assistance for all
State Sector programimes, ‘including
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rural housing, is released by the Min-
istry of Finance to the Btate Govern-
ments in the shape of block loans and
block grants. The State Governments
are free to earmark fundg for vari-
ous State Sector programmes includ-
ing rural housing, aecording to ‘the
requirements and priorities- to' be de-
termined by them. 'However, keep-
ing in view the importance of the
mnimum needs programme of pro-
viding house-sifes to landless work-
ers in rural areas, distinct and speci-
fic funds are earmarked in the
Annual Plan allocations of  State
Governments. Under this minimum
needs programme, an outlay of Rs. 40
Jakhs is earmarked for Orissa for the
year 1974-75,

2. Based on the information receiv-
ed from the Government of Orissa,
4350 houses have been built under
the Village Housing Projects Scheme.
The State Government have not re-
ported any progress ‘under the
Scheme for provision of house-sites
for landless workers in rural areas.

Allocation for Housing in Orlssa during
Fifth Plan

114. SHRI ANADI CHARAN DAS:
Will the Minister of WORKS AND
HOUBSING- be pleased to state:

(a) the total allocation made for
Housing. Scheme. in Orissa during the
Fifth Plan;

(b) whether any target has been
-fixed regarding:the number of houses
to be built with this allocation; and

(c) if so, the facis thereof?

THE MINISTER OF STATE IN
'THE '_MIN‘ISTBY OF WORKS AND
HOUSING (8HRI MOHAN
DHARIA): (a) to (c). During ‘the
discussions with the ’Goveramentof
Orisga in connection with the formu-
lation of the'Fifth ‘Five -Year Plan,
the Planning Commission recommend-
éd an outlay of Rs, 20 crores for

‘Housing’, leaving the scheme-wise
gllocation - to be ‘worked out-by - the
State Government. The State Gov-
ernment have not yet intimated the
:physical targets under -the -various
“housing schemes.

Rice and -Sugar supplied to Orissa
dusiog 1972-73 and 1973-74

115. SHRI ANADI CHARAN DAS:
SHRI P, GANGADEB:

Will the Minister of AGRICUL-
TURE AND JRRIGATION be pleased
to state;

(a) the quantity of rice and sugar
supplied to Orissa by the Centre
during the financial- year 1972-73 and
1973-74; ang

(b) the quantity of rice and sugar
demanded by the State from the
Centre during the said period?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
ANNASAHEB P. SHINDE): (a)
Quantity of rice and sugar allotted/
supplied to Orissa by the Centre dur-
ing the financial years 1972-73 and
1973-74 is indicated below:—

(In 000 tonnes)

Rice Is.evy
‘Sugar
“Year . Qty. Qty.
supplied  allotted
1972-73 . . 760 59502
1973474 . . 61r552

Nil

- (b) . The:.quantity of rice demand-
ed by Orissa during the financial
year 1972-73 was 1.3 lekh tennes.
There was no ‘demand for rice for
the financial year 1973-T4.

‘Regarding sUgar, no Tequest -was
yeceived from ‘the Government ' of

- Origsa for - any dncrease .in their

rimonthly quota of sugar during these
1 two - financial years.
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Boclal Welfare Schemes in Tamil Nadu

116. SHRI R. V. SWAMINATHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether sshemes for social wel-
fare in the State of Tamil Nadu
during the Fifth Five Year Plan have
not yet been started:

(b) if so, what were the schemes
that were to be undertaken in the
State during the Fifth Five Year
Plan;

(c) the reasonsg for not implement-
ing the same and when the same are
likely to be undertaken; and

(d) what were the allotments made
to the State for the purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (d). In-
formation is being collected and will
be placed on the Table of the House.

Workers facing difficulties due to
restrictions on use of Cement and
Steel in construction

117. SHRI GAJADHAR MAJHI:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government are
aware that due to the restrictions on
the use of cement and steel in the
construction of Residential and Com-
mercial houses, a number of wor-
kers have to face difficulties; and

(b) if so, the steps Government
propose to take in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN
DHARIA): (a) and (b), Government
have imposed restrictions on the use
of cement in the construction of
certain categories of buildings for a
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period of one year. Low priority is to
be given for the issue of steel also for
these buildings. This has been done to
conserve cement and steel for mak-
ing it available for prioity sector and
for meeting exports requirement and
also to contain the general inflation-
ary trend in the country. Govern-
ment have advised the use of local
materials to the extent possible so
that the construction activity and the
workers do not suffer.

Production of Vanaspati by D.CM.
and Ganesh Flour Mills

SHRI SUKHDEO PRASAD
VARMA:

SHRI LALJI BHAIL:
Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased
to state:

118,

(a) whether the production of Va-
naspati by the Delhi Cloth Mills
and the Ganesh Flour Mills have
gone down considerably during the
month of September, 1974 causing an
acute shortage in the Capital; and

(b) if so, what are the reasons
thereof and the necessary steps pro-
posed to be taken by the Govern-
ment to step up the production to
meet the demand of the Capital?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.
However a steep fall in the produc-
tion of vanaspati during September,
1974 and the resultant shortage was
a common feature all over the coun-
try and not confined to Delhi.

(b) This was due to the non-avail-
ability of raw olls during that month
at economic prices. With the pro-
gressive arrival of the new groundnut
crop in the market, there. was a
marked increase in the production of

- vanaspati during October, and the

position during- November is expect-
ed to be still easier.
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Green Revolution

119. SHRI DINESH SINGH: Will
-the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether according to study
made by the National Council of
.Applied Economic Research the
green revolution in this country was
exhausting itself; and

(b) if so, steps being taken by the
‘Government to revive it, especially
an States where the productivity of
dand is on the decline?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
JIRRIGATION (SHRI PRABHUDAS
PATEL): (a) The National Council
of Applied Economic Research have
not conducted any study as such on

the subject. They have, however,
made a “mid-year review of the
Indian Economy 1974-75" in their

quarterly journal “Margin” of Octo-
der, 1974, This review has not speci-
fically concluded that the green revo-
lution was exhausting itself. Only a
general observation has been made
that “in foodgrains it would look as
if the greep revolution iz exhausting
itself”. Loy

(b) The Government is aware of
the situation and steps are being
‘faken for increasing productivity par-
ticularly in those areas where it is
low. The various programmes un-
«dertaken include (i) implementation
of high-yielding varieties programmes
in irrigated and assured rainfall
areas; (i) development and intro-
duction of new high-yielding varie-
ties for regional agro-climatic pre-
ferences; (lii) implementation of a
larger porgramme of integrated deve-
lopment of irrigation commands; (iv)
launching of an intensive training
programme in the north eastern
"States for educating the farmerg to
advance the sowing of rice crop in
the region; (v) implementation of a
special programme for raising com-
-munity nurseries for supply of rice
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seedling for transplanting at the pro-
per time; and (vi) efficient use of
fertilisers and pesticides and improv-
ing the management practices. The
production programme during Fifth
Plan will cover net only irrigated
agriculture but also dry farming on
a large scale following the techniques
so far learnt in the pilot projects on
dry farming.

New Pay Scales of University and
College Teachers in Meghalaya

120. SHRI B. K. DASCHOW.
DHURY;

SHRI BIREN ENGTI.

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether teachers of colleges in
Meghalaya under the North Eastern
Hill (Central) University demonstrat-
ed for the implementation of new pay
scaleg of University and college tea-
chers announced by him jn the House;
and

(b) the reasons for the non-imple-
mentation of these new pay scales in
Meghalaya?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) Ac-
cording to the information furnished
by the University, no demonstration
was held by the teachers of Colleges
in Meghalaya affilliated to the North
Eastern Hill University for implemen-
tation of new scales of pay. However,
a resolution passed by them, expres-
sing solidarity with the demand of
the All India Federation of Teachers
in that behalf =.was received by
Meghalaya Government.

(b) The Government of India
have offered to all the State Govern-
ments, including Government of
Meghalaya, financial assistance if
they wish to adopt for teachers in the
State Universities and coMeges in the
States, the pay scales approved fer
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teachers in Central  Universities
Central’ assistanee will also be avail-
able to the State Governments even
it they decide, after taking into con-
sideration local conditions, {o imtrodu-
ce -scales of pay different from but
not higher, than these for Central
Universities. The new scales' may be
enforced from Jenuary 1, 1973 or a
later date.

Education of S.C. & S.T. Children in
Punjab

121, SHRIMATI BIBHA
-GOSWAMI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CUL-
TURE
be pleased to state:

(a) whether as many as eighty
flve per cent children belonging to
Scheduled Castes and Backward
Classes in Punjab do not enter the
school at all and six per cent of the
rest discontinue before their middle
class examinations;

GHOSH

(b) if so. the facts thereof; and

(c) reection of Government there-
to?

THE DEPUTY M]INISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT .OF. CULTURE (SHRI
(D. P, YADAV): (a) to (c). Infor-
mation is being collected from the
State Government and will be laid
on the Table of the Sabha in due
course ) :

‘Starvation dmths in daipaiguri
(West: Bengal)

122, SHRIMATI EIBHA GHOSH
GOSWAMI:

SHRI AJIT KUMAR SAHA:

Will the Minister of ‘AGRICUL-
TURE AND IRRIGATION
be plemséd to state:

(a) whether. the: attention of - sthe
Government has-been drawn( to ‘the
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14%

hundreds of starvation deaths hr
Jalpaiguri district in West Bengal;
and

(b) if so, the steps taken to
supply food there?

'THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). ‘The informa-
tion has been called for -from the
State Government and it will bz laid
on the Table of the Sabha as and
when received.
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Working of Central Fisheries Corpo-

127. SHRI S. N. MISRA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION
be pleased to state:

(a) whether Government have in-
quired into the working of Central
Fisheries Corporation Ltd, Howrah
during the last three years;

(b) if so, the nature of irregulari-
ties which have come to the notice of
the Government during the same pe-
riod; and

(c) the steps taken or proposed to
be taken to improve the working of
the Corporation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) None.

(¢) The Central Fisheries Corpora-
tion has started earning profits from
last year. It is the sole importer of
fish from Bangala Desh the trade
amounting to about 3 crores of rupees
per year. It is proposed to diversify
its activities including production of
fresh water fish,

Working of Nationa] Seeds Corpora-
tion

128, SHRI S. N. MISRA:

Will the Minister of AGRICUL-~
TURE AND IRRIGATION
be pleased to state:

(a) whether Government have en-
quird into the working of National
Seeds Corporation Ltd., New Delhi,
during the last thTee years;

(b) if so, the nature of irregulari-
ties’ which have come to the notice
of the Government during the same
period; and

(c) the steps taken or proposed to
be taken to improve the working of
the Corporation?
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THE DEPUTY MINISTER IN
'HE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI PRABHU.
JAS PATEL): (a) to (c). The Govern-
nent have not conducteq and special
enquiry into the working of the Natio-
nal Seeds Corporation during the 1ast
three years. The National Seeds Cor-
poration Employees Union had in their
memorandum submitted in May 1971
listed a mumber of allegations against
some of the officials of the Corpora-
tion. In fulfilment of an assurance
given by the then Minister for Agri-
culture during the course” of discus-
sion on a Calling Attention Notice on
the subject in the Rajya Sabha, a
Committee was set up under the
Chairmanship of Shri V. N. Gadgil,
to enquire intp the allegations. The
report of the Committee is expected
to be available shortly. There were
also certain allegations against some
officers of the Corporation relating
to the transaction involving export of
potato seeds to Bangla Desh and the
Government had appointed a senior
officers of the Ministry of Agriculture
to enquire into the entire transaction.
The report submitted by the Enquiry
Officer is under consideration of the
Government,

Inquiry into the working of Indian
Institute of Science, Bangalore

129, SHRI S. N. MISRA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have in-
quired into the working of Indian
Institute of Science, Bangalore dur-
ing the lest three years;

_(b) if so, the natufe of irregulari-
ties which have come to the notice
of the Government during that period;
end

(c) the steps taken or proposed to
be taken to remove the drawbacks of
the Institute?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S. NURUL HASAN): (a)
Under the provisions of the Scheme
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for the Administration and Manage-
ment of the properties and funds of
the Indian Institute of Science, Ban-
galore, the President of India, in his
capacity as the Visitor of the Institu-
te appointed a Reviewing Committee

in September, 1869 to review the

work and progress of the Institute.

(b) No irregularities were report=

(e) Report of the Reviewing Com-
mittee was received in August, 1971,
The Visitor accepted the recommen-
dations of the Committee as modified
by the Council of the Institute and
directed the Institute to reorient its
prorities and plan of development
with a view to ensure most effective
utilisation of available funds in im-
plementation of the recommendations
accepted. Orderg of the Visitor were
issued in August, 1973.. The Commit-
tee made recommendations indicating
broad lines for the future development
of the Institute. The recommenda-
tions include planned shift of emp-
phasis towards the Physical and Che-
mical sciences, a pre-Ph.D Degree pro-
gramme  after the Masters Degree
Programme to make the Institute:
student a better Ph.D. student, intro-
duction of the Unit system, under-
taking research projects relevant to
the needs of the country restricting
full-time student population to one
thousand substantial input for mainte-
nance and modernisation of equip-
ment, fabrication of research equip-
ment, forging link with other Institu-
tions, intansification of programme of
Visiting scientist and increasing in-
terinstitutional collaboration, ete.

Extension given to Director of LLT.
Kharagpur

130. SHRI SAMAR GUHA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the temporary Direc-
tor of Kharagpur IIT has been givem
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exterision beyond the period of his
‘temporary appointme_nt_;l

(b) if so; facts ‘and Yhe
‘thereof: and

reasons

(c) the reasons for not asking the
appointed permanent Director to as-
sume his office  according to time-
schedule specifically stated by the
Chairman of the Board of Governors
of Kharagpur ILLT. in his communi-
cation to the Institute?

THE MINISTER OF EDUCATION,

SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)
and (b) The new Director was orgin-
nally expected to take charge of his
post on or about the 5th August, 1974
and sp the aciing Director was initia-
lly appointed till new Director took
over on.31st August, whichever was
earlier. There was a subsequent pro-
posal to utilise the services of the
person, selected to be Director, for a
short-term assignment in the Minis-
try of Education, but this proposal was
ultimately dropped and the new Direc-
tor took charge of his post on 6th
November, 1974 till which time the
acting Director continued.

(¢) Information is being collected.

Work in Flood and Drought affected
areas by Intermational Relief Orgami-

sations
131. SHRI. SAMAR GUHA: Wwill
ihe Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether _the tar}
of the Departrnéht Soclal " Wel-
fare invited tfie'y t internation-
al relief organisations working in
India if'a m men'lly ‘for wor-
king in the-flood apd drought affect-
<d areps. in-the mwf. - -

(b) if so, the names of the interna-
-tional relief organisations which at-
rtended the meeting and the Extent of
response made by the bodies;

Joint Secretary
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(c) the text of'the note t!iqt waa .
circylated to these organjsations prior
to or during; the’ theeting in T6gaTd '
to ' reliet _mieasures;

(D whether these bodies made any
request to the Govemment in' regard
to facilitating their relief work fin
India; if so, facts thereabout; ‘and

(e) the facts about the  areas
where these bodies have been ask-
ed to do relief work and the quantum
and nature of relief work undertaken
by them?

THE DEPUTY MINISTER IN THE"
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN' THE®
DEPARTMENT OF AGRICULTURE
(SHRT ARVIND NETAM): (a) and:
(b) The Joint Secretary, Department
of Social Welfare held a  meeting
with CARE on 16-9-1974 and another
meeting with UNICEF, CARITAS,
Catholic Reliet Sarvice (CRS).
Action for Food Programme, Indo-
German Social Service Society and
Catholic Bishops Conference of In.
dia on 1-10-74. The existing progra-
mmes of these organisations and the
possibility of expansion in their pro-
grammes in the areas affected by
drought and floods were generally
discussed. The representatives of
these organisations did not make
any firm commitments during discus-
sions.

Subsequently, formal references
were made to UNICEF and four
foreign  voluntary organisations
(CARE, CASA CRS & CARITAS).
Their responses. till date are summa-
rised below:

‘(1) UNICEF have:indicated that
assistance to the extent of 2.25 milli-
on dollars will be available for a
package of  services for children
(0-8 years) and expectanf and nurs-
ing mothers_ for five months in limited
and. compact areas,

(2) CARE-Indta have; not indwand
any assistance further te -their exists
ing on-going programmes.
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(3) CARITAS have stated that they
have given assistance to the extent of
Rs. 9.25 lakhs for reconstruction and
repair to houses, purchase of medi-
cines, clothing, food, utensils etc. for
relief in some areas in the States of
West Bengal, Bihar, Karnataka,
Meghalays, Assam, UP., Kerala and
Gujarat.

(4) The CRE have informed the
Govt. 10 the following effect:
(i) Th:ir regional office in Rome

has authrised immediate local pur-
chase of saris and dhotis upto a cost
of 5,000 Jollars,

(ii) Thz CRS, New York, is purcha-
sing 55,000 dollars worth- of special
foods for immediate delivery to Cal-
cutta and, Bombay.

(iii) Twuey have supplied an addi-
tional quantity of 27 million pounds
of foodgrains at Calcutta and Bombay
for 4.47 lakh beneficiaries in the Sta-
tes of Orissa, Bihar, Gujarat and
Madhya Pradesh. They have also uti-
lised a quan i.y of 3 million pounds
of wheat-soya blend.

(iv) Treir regular ‘food for work’
programmes are being geared to
cover 172,000 beneficiaries in Calcutta
zone and 2 lakh Dbeneficiaries in
Bombay zone in the affected areas of
the above mentioned States.

(5) CASA have informed the Govt.
that they have undertaken the fol-
lowing work in different affected
areas: -

(i) Feeding for 12000 children as a
temporary measure and distribution
0of 14,000 pieces of children's clothing
:and 6,000 pleces of adult clothing in
‘West Dinajpur * and” Jalpaiguri dis-
tricts of West Bengal

(ii) Peeding for 4300 children in
droughit alectéd”aréas of Bankura and
.Purulia districts of West Bengal.
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(iii) Food for work projects in the
drought gected areas of Raipur dis-
trict in Madhya Pradesh through the

Raipur Churches’ Drought Relief
Committee, (The proposed budget
for these projects is about Rs. 1.80
lakhs).

(iv) About 40 feeding programmes
(food for work projects and nutrition
development) in the drought affected
districts of Maharashtra, food and
medical assistance to about 2,000
migrants to Bombay from  drought
stricken areas, and several develop-
ment projects aimed at food produc-
tion and located ip drought affected
districts.

(v) Supply of assistance in the form
of personnel, clothing, soap, money
(Rs. 25,000), rice and wvegetables to
flood affected people in Karnataka,

(vi) Donation of 180,000 pounds of
wheat in the flood affected districts of
Kerala.

(vii) They are also surveying the
affected areas and/or preparing foud
for work projects in Midnapur dis-
trict of West Bengal coastal and cen-
tral Orissa, south Bihar, Panch Mahals
and Baroda districts of Gujarat, Ajmer
district of Rajasthan, the flood affected
districts of Kerala, Rayalaseema areas
of Andhra Pradesh and Cachar and
Goalpara districts of Assam.

(c) No note was circulated to these
organisations prior to or during the
meetings in regard to relief measures,

(d) No sir.

(e) UNICEF have been asked on
7-11-74 to provide relief supplies for
Goalpara District in Assam and Jal-
paiguri and Cooch Behar Districts in

West Bengal. The UNICEF supplies
are yet to commence. No specific
areas were indicated to the foreign

voluntary arganisations for doing re-
lief work. The quantum and nature
of relief work undertaken as reported
by them are indicated ih reply to
parts (a) & (b) of the Question.
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Benefity to Scheduled Castes and Sche-
duled Tribes from Housing Schemes in
general sector

135. SHRI P, M. SAYEED:
SHRI S, M, SIDDAYYA:
SHRI SAKTI KUMAR SAR-
KAR:

s
Will the Minister of WORKS AND
HOUSING be pleaseq to state.

(a) whether Ministry of Works and
Housing have collected statisticg of
benefits derived by Scheduled Castes
and Scheduled Tribes out of various
housing schemes in operation in the
general sector; and

(b) if not, whether they propose to
start collecting such statistics from
now onwards so that remedial action
can be taken in cases where these
communitieg are not deriving adequate
beénefits?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
No, Sir.
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(b) No, Sir. Economic backward-
ness gnd not the backwardness on the
basis of caste, creed and community,
is the criterion for assistance under
the various social housing schemes of
the Ministry of Works and Housing.
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Relaxation in Gemeral ban on grant
of Howse Building Loans for S.C. and
S.T. Employees

136. SHRI P. M. SAYEED:
SHRI S. M SIDDAYYA:

SHRI SAKTI KUMAR SAR-
KAR:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether any steps have been
taken by Government to give finan-
cial assistance to  Scheduled Caste
and Scheduled Tribe Central] Gov-
ernment Employees, for securing
houpes built by the Delhi Develop-
ment Authority; and

(a) whether Government have con-
sidered the desirability of relaxing
the general ban imposed on grant of
house building loans to Government
employees in favour of such scheduled
caste and scheduled Tribe employees?

THE MINISTER OF STATE IN THE.

MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
Persons belonging to Scheduled Castes
and Scheduled Tribes, whether Central
Government servants or otherwise,
are required except in the case of
Janta category to deposit only 50 per
cent of the amount prescribed to be
paid at the time of registration for
allotarent of flats. The Delhi Develop-
ment Amthority have also decided to
charge Rs. 1,500 per flat less from the
Scheduled Caste/Scheduleq Tribe al-
lottees of low income and Janta cate-
gories at the initial stage and recover
this amount in 180 monthly equeted
instalments.

NOVEMBER 11, 1974

Written Answers 164

(b) Government have already decid-
ed to invite fresh applications from
certain categories of Central Govern-
ment servants, including such of those
belonging to Scheduled Castes and
Scheduled Tribes.

Coordination of Housing Schemes

137. SHRI P. M. MAYEED:
SHRI 5. M, SIDDAYYA:
SHRI SAKTI KUMAR
SARKAR:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Ministries of
Work and Housing and Home Affairs
do not agree to take up an integrat-
ed programme of housing for the
Scheduled Castes and  Scheduled
Tribes, in spite of the views of the
Planning Commission that there is a
need, at the Central level, tp ensure
co-ordination of general housing
schemes and the one under the back-
ward classes sector;

(b) whether the Parliamentary
Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes
(Fifth Lok Sabha) have also in their
Fourth Report recommended the
setting up of an appropriate co-ordi-
nating mechanism consisting of re-
presentatives of the Ministry of Works
and Housing, the Ministry of Home
Affairs and the Planning Commission
for reviewing the housing schemes
and programmes and watching thelr
implementation; and

(¢) if so, what steps Government
have undertaken to implement these
recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a) to
(c). The recommendation made by the
Parliamentary Committee on the Wel-
fare of Scheduled Castes and Schedul-
ed Tribes, that an appropriate coordi-
nating mechanism consisting of repre-
sentatives of the Department of Social
Welfare '(now Ministry of Home
Affairs), Planning Commission and the
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Ministry of Works and Housing should
be set up for the purpose of reviewing
the housing schemes and programmes
and also watching their implementa-
tion, had been examined. The func-
tions of these Ministries were different
insofar as the housing programme at
the Central level was concerned. While
the Works & Housing Ministry looked
after the housing schemes jn the gene-
ral sector, the provision of housing
facilities to the persons in the back-
ward classes sector is the responsibi-
lity of the latter. Whenever there is
a common problem, both the Ministries
do get together and consult each other.
Planning Commission is alsg associat-
ed in such consultations, wherever
necessary ang proper coordination is
maintained,

Dehoarding of agriculiura] produce

138. SHRI P. M. SAYEED
SHRI G. Y. KRISHNAN:
SHRI NARENDRA SINGH:

Will the Minister of ﬁGRfCU’LTUHE
AND IRRIGATION be pleased to
state:

(a) the action taken by Government
to see that the agricultural produce is
sent out to markets by those who are
hoarding, including farmers, under
M.ISA.: :

(b) what is the net result of such
action;

(c) whether any provisions have
been made under the rules not to store
agricultural produce beyond a parti-
cular limit with a view to curb the
price rise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to (c). The Govern-
ment have launched a massive de-
hoarding campaign for ensuring that
stocks of foodgrains are brought out
by the hoarders in the open market.
Apart from fixing stock limits with the
traders, a number of States have alfo
fixed limits upto which foodgrains can
be held by the producers as well.
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Though the precise result of such
action cannot be readily assessed, these
measures have generally helped in
curbing the prices of agricultural com-
maodities,

Use of fiy-ash as a builuing material
139, SHRI B. K. DASCHODHURY:
SHR] BIREN ENGTI:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether fly-ash from thermal
plants is a good building material and
can substitute cement;

(b) whether he hag had any project
study of it made; and

(¢) whether fly-ash has been made
use of as a building material anywhere
on an experimental basis?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
Yes, Sir. It can be utilised as partial
replacement of cement for building
construction to the extent of 20 per

cent.
(b) Yes, Sir.

(¢) Fly-ash has been used in seven
experimental constructions undertaken
in the National Buildings Organisa-
tions Experimental Housing Scheme.

St-eamlining of Techmical Education

140, SHRI S. A. MURUGANAN-
THAM: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether in view of the large
number of unemployed engineering
graduates, there are now less candi-
dates for the engineering studies in
graduate level than the available seats
and at the same time there is a short-
pge of diploma/overseer/technical
level personnel in the country; and

(b) if so, the facts thereof. and the

measures: proposed to be tfaken to
streamline the technical educational

system? .
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THE MINISTER OF EDUCATION,
SOCIAL WALFARE AND CULTURE
(PROF. S, NURUL HASAN): (a) and
(b). The total admission capacity of
engineering colleges and polytechnics
wag 25,070 and 48.579 respectively. In
1968, due to wunemployment among
engineers, actual admissions were re-
duced by about 30 percent. However,
the admissions have been increasing
during the last 2-3 years. Against the
actual admissions of 17,853 angq 26,588
to engineering colleges and polytech-
nics respectively in 1969-70, the actual
admiesions in 1973-74 were 20,530 and
42.100. According to information
available, there is no shortage of dip-
loma level personnel at present, Over
55,000 diplomg holders were registered
with employment exchanges as on 31st
December, 1973

The policy for admissions to Techni-
cal institutions is constantly under
review. The All India Council for
Technical Education at its meeting
held in May, 1974 has recommended
that the technical manpower require-
ments during the Sixth Plan should be
carefully assessed and that admissions
to technical institutions in the Fifth
Plan should be regulated in accordance
with these requirements.

Acute shortage of water

141, SHRI R. V. SWAMINATHAN:
SHRI K. LAKKAPPA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether there has been acute
shortage of water in the country for
the last three months;

(b) if =0, how many States Were
greatly affected due to the shortage of
water;

{¢) what were the main causes
thereof; and

(d) whether the water shortage has
greatly affected the ggricultural pro-
duction? .
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) to (¢). The following
parts of the country were affected by
shortage of water caused by rainfall
much below the normal during the last
monsoon season:i—

Orissa, Bihar Platue, Uttar Pradegh,
Haryana, Dethi, Punjab, Himachal
Pradesh, Rajasthan, Madhya Pradesh,
Gujarat, Marathwada and Vidarbha
region of Maharashira, Telangana re-
gion of Andhra Pradesh and South
interior Karnataka,

(d) The exact estimates of agricul-
tural production during the current
year gre yet to be assessed. The level
of production in any year deperds on
various factors such as weather, water
supply, inputs like fertilizerg ete.

Prospect of Kharif Crop in Tamil Nadu

142, SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether good kharif crop has
been reported from the Tamil Nadu
State;

(b) if so, the extent of extra yield
as compared to previous year; and

(c) to what extent the needs of
other States for foodgrains will be
met? -

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). In the kharif
season of the current year rainfall in
the Tamil Nadu was normal and more
or less well distributed. Firm esti-
mates of production and yield per hec-
tare of different kharif cfops in India
including Tamil Nadu would become
available sometime after the close of
the current agricultural year, i.e.,
sometime in  July-August. 1975.
According to the present indications.
the prospects of production of kharif
crops in Tami] Nadu are generally

good.
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(c) Monthly allotment of foodgrains
are being made to the States from the
Central stocks procured locally and
from abroad for wsuplementing the
open market availabilities and for
meeting the reasonable requirements
of the public distribution system.

Lifting of Ban on House Building
Loans

143. SHRI N, K. SANGHI: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether the Central Govern-
ment employees constitute a class of
fixed income group who would not be
able to construct a house of their own
unless assisted by Government loans
at reasonable interest;

(b) whether the present ban on fresh
applications for these loans and the
continuing rise in the prices building
material have placed them in a very
difficult position; and

(c) if so, whether Government have
considered the desirability of lifting
the ban and if so, when fresh applica-
tions for loans will be entertained?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA):
(a) The scheme grant of House Build-
ing Advance to Central Government
Servants enables them to construct a
house at ressonable cost.

(b) and (c). Considering the pau-
city of funds and, at the same time,
the difficulty being faced by the Cen-
tral Government servants, Government
have decided to invite fresh applica-
tions for grant of house building
advance from certain restricted cate-
gories of Central Governments
Servants,

170

Fall in wholesale Prices of Fssential
Articles in September.October, 1974

144. SHRI HARI KISHORE SINGH:
SHRI BIRENDER SINGH RAO

SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether in the months of Sep-
tember and October, 1974 while there
was appreciable fall in the wholesale
prices of some essential articles espe-
cially of foodgrains, there was hardly
any reflection of such af all in retail
prices;

(b) if so, the reasons thereof; and
(c) the remedial steps taken by the
Government to rectify the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No. Sir. The fall wit-
nessed in wholesale prices of some of
the essential articles, especially food-
graing and edible oils, since September,
1974 has been generally reflected in the
retail prices of these articles.

(b) and (c). Do not arise,

Irrigation Projects in Karnataka

145. SHRI C. K. JAFFER SHARIFF:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the major Irrigation Projects in
Karnataka which have been included
in the Fifth Plan; and

(b) the progress regarding Arka-
vathi, Manchanabele and Kalindi Pro-
jeets in Karnataka as well a8 the latest
estimated cost of these projects?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KADAR NATH
SINGH): (a) The Fifth Plan proposals
of Karnataka are yet to be finalised.
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However, 8 major irrigation projects.
viz, Tungabhadra, Bhadra, Ghata-
prabha State Carhata Prabha Stage II,
Tungabhadra H.L.C. Stage I, Tunga-
bhadra H.L.C. Stage II, Malaprabha
and Upper Krishna, already under
execution in the State are continu-
ing in the Fifth Plan. The State
Government have also propnsed to take
up 4 new major irrigation projects,
viz., Hippargi Barrage; Ghataprabha
Stage III, Bennithors ang Hosapatna
Lift Irrigation in the Fifth Plan,

(b) The present position of works
and estimated costs of Arkvathi,
Manchanbele and Kalinadi projects is
given in the attached statement.

Arkavathi Project

The revised project estimateg to
cost Rs, 4.16 crores has beep received
in the Central Water and Power
Conrmission in May, 1973. As the pro-
ject lies in Cauvery basin, further
action for the clearance of the project
will be taken after a settlement
on allocation of Cauvery waters
amongst the concerned Stateg is
reached.

Manchanbele Project:

The project was approved by the
Planning Commission in 1969 for an
estimated cost of Rs. 2.37 crores. The
revised cost of the project has been
estimated ‘o be Rs. 5.65 crores. The
expenditure incurred on the project
upto the end of the Fourth Plan was
Rs. 80 lakihs and outlay provided for
1974-T5 is Rs. 16 lakhs. The project
is expected to be completed by the
end of the Fifth Plan.

Kalinadi Hydro-Electric Project.

The project is being developed in
two stages; the 1st stage of the project
consists of two phases. According to
the present indications, the 1lst unit
under Phase I j5 expected to be com-
missioned by March, 1877 and the
second unit by September, 1977. The
project authorities have prepared a
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programme for completion of Supa
dam under Phase I of the stage I,
which is the key to the project, i
three working seasons. Adequate
action has been taken on all aspects
of the project and subject to supply
of key materials on schedule, the
project is expected to be completed
i'n time,

The project as a whole was approv-
ed by the Planning Commission for
an estimated cost of Rs. 125 crores
(Phase 1 sanctioned in March, 1971
and Phase II sanctioned in July, 1973).
The project is now esetimated to cost
about Rs. 175 crores The expendi-
ture on the project upto the enq of
the Fourth Plan was about Rs, 2854
crores.

Road Allowance to M.Ps,

B. R SHUKLA: Will
the  Minister of PARLIAMEN-
TARY AFFAIRS be pleased to state
whether hie intends to bring suitable
legislation to increase the road allow-
ance payable to Members of Parlia-
ment so as to made it reasonable in
view of the sharp increase in the price
of petrol and diesel?

146. SHRI

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU
RAMATAH): The matter is under
active consideration of the Govern-
ment.

Complaints from UP. Regarding
Under Weight of sugar Bags Sold by
F.CIL

147. SHRI B. R. SHUKLA: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether there have been com-
plaints from U.P., specially from
Kanpur, in the month of September,
1974, that the sugar bags sold by the
F.C.I. to dealers were under weight;
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{b) whether any enquiry has been
‘nade in that connection; and

(c) if so, the result thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): (a) No such com-
plaint has been received so far either
by the Department of Food or by the
Food Corporation of India at its Head
Office, or the Regional Office at
Lucknow or the District Office at
Kanpur,

(b) and (c). Do not arise.

Grim food outlook ahead for Punjab

148. SHRI RAGHUNATH LAL
BHATIA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
be pleased to state:

(a) whether his attention has been
drawn to a news report of 3rg October,
1974 entitled “Grim food outlook
ahgad for Punjab”;

(b) if so, whether a gerious situation
in regard to food availability and
prices in the forthcoming months is
apprehended; and

(c) the steps proposed to be taken
by the Centre in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATICN (SHRI ANNA-
SAHEB P. SHINDE): (a) to (c), The
news report has come to the notice of
Government.

The production of rice was reported
to have been affected by the deficient
rainfall during the months of June-
October, 1974. Special steps Were
taken to provide extra power to tube-
wells by diverting power from Nangal
Fertiliser Factory and also augment-
ing power supply to the Punjab sys-
tem from Delhi and Badarpur Power
Stations. In a prodominantly surplus
State like Punjab a slight fall in
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kharif cereals production, if any, is
not likely to affect internal availability
in the State.

Allocation of Foodgrains to Punjab

149. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the allocation of food-grains to
Punjab for November, 1974;

(b) whether there have been re-
quests from that State for higher allot.
ment; and

(c) it so, the decision taken in the
matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) to (c). The
Punjab Government was allotted 25.0
thousand tonnes of wheat for October,
1974, In response to the State Gov-
ernment's request for increased allo-
cation, the State has been allotted 30.0
thousand tonnes of wheat for Novem-
ber 1974.

High Price of Milk Powder and its
Import

RAGHUNANDAN LAL
BHATIA:
SI'-IRI D. D. DESAI:
SHRI P. GANGADEB:
Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state:

150. SHRI

(a) whether the country ig facing a
crisig due to the high price of milk
powder in the international market;

(b) whether Government are contem-
plating massive import of milk pow-
der; and

(c) if so, facts thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir.

(b) No, Sir.

(c) Does not arise.
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Allotment Rules for Government
accommodation in General Pool

153. SHRI ONKAR LAL BERWA:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the rules at present in force for
the allotment of Government residences
in the General Pool at New Delhi,
Bombay and Simla;

(b) the categories of Officers who
are allotted accommodation next below
the Class to which they are entitled;
and

(c) the categories of Officers who are
not eligible for allotment of accommo-
dation next below the Class to which
they are entitled?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA)
(a) Allotment of general pool accom-
modation is made in accordance with
the Allotment of Government Resi-
denceg (General Pool in Delhi) Rules,
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1963 which have been made applicable
mutatis mutandis also in other places
like Bombay, Calcutta, Madras, Simla,
etc. Allotments are made on the basis
of entitlement, as determined  with
reference to emoluments and senio-
rity. In types IV and below seniority
is reckoned on the basis of total conti-
nuoug service rendered by an officer
under the Central/State Government,
For Officers entitled to types V  and
above their seniority is reckoned from
the date an officer is continuously
drawing emoluments relevant to a
particular type on a post under the
Central/State Government.

(b) Allotment of accommodation
from the general pool in the next
below type is permissible in the case
of officers entitled to types V and
above except in Madras, Nagpur and
Faridabad where this rule jg not ap-
plicable. Allotments made on ad hoc
basis an medical grounds, compassio-
nate grounds and where an officer is
~equired tp vacate accommodation in
_' wher pools are also given in the next
below types. Allotments in the tenure
officers’ pool in Delhi and in the lady
officers’ pool, wherever it exists are
also made in the next below type.

{c) Officers entitled to types IV
-and belew are not allotted accommo-
dation in the next below types except
allotments on medical grounds, etc., as
stated in reply to part (b) of the
question.

Atomic Research Programme of Callcut
University

154, SHRI Y. -ESWARA REDDY:
Will the Minister of .EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

- {a) -whether the Unilversity Grants

Lommission has -decided to meet the
bulk of the.expenses on the atomilc
regearch programme gf Calicut Univer-
sity; and

€b) if so, the maln features of the
Project?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): (a) aad
tb). The University Grants Commis-
sion has not received any speeific
alomic research programme from the
Calicuty University, However; the
proposals of the University for finan-
cial assistance for g Research Project
comprising (i) Studieg of  Nuclear
Radiations and  Nuclear  Structure,
(if) Studies of Positron Annihilation
and Properties of Positronium ip Ma-
terials, (iii) Mossbauer Studies of
Magnetic Materials, and (iv) Solid
State and Radiation Damage Studjes
in Metals and Semiconductors, is
under consideration of the Commis-
sion.

Confirmation of CP.W.D. Civil and
Electrical Engineers

155. SHRI R. V. BADE: Will the
Minister of WORKg AND HOUSING
be pleased to state:

(a) the date of decision of the Delhi
‘High Court regarding (i) seniority
of the Assistant Engineers Class 1I
(CPWD) for purposes of confirmation
in the grade, and (ii) promotion to
next higher grade;

(b) the number of Assistant Engine-
ers Class II declared permanent after
the above decision?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
and (b). There is no decision of the
Delhi High Court either about seniori-
ty of Assistant Engineers for the pur-
pose of confirmation in the grade or
for promotion to the next higher grade
of Executive Engineers. Appointments
to the grade of Assistant Engineers
tused to be wmude through various
methods, including promotion, -direct
recruitment etc. This used to be.done
mccording to a quota. People
appointed according to a certain
method in excess of-their quota were
not confirmed. In the case of Messrs

Ramayya and others, the Delll High
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- Court had given a .decision that the
quota had not been finally determined
by the Government. Hence they
directed that the petitioners, who,
according to the Department, had been
appointed in excess of the quota
thould be confirmed and their inter se

_seniority adjusted according to law.

Some engineers whose interests were
affected by the above decision filed an
appeal before the Supreme Court,
which directed that pending a final
decision on the main issue of quota all
promotions|confirmations etc. made
should be on an ad hoc basis, Promo-
tlans have accordingly been made on
ad hoc basis; but confirmations have
not been made. The date of the Delhi
High Court decision is 5th November,
1971,

weq gaw *t Faard gt

156. ot wmeo ato ¥® @
wir vt feurd oY 23 @y & g
Fa fF:

(%) wer W2 G AT TG
faarE Y forait avord T s qa
frmg s ¥ ara faeTande od &
oY ¥ deard fiew fre arle &Y dwr
N 7§ A Hx

(a) T% froerr ¥ faoremr &
w7 w7

wiw sitx ferarf oo ¥ w9 Wit
- (ot ¥ A fog) : (F) W (F)
AT AT T 9T 7@ A P F &
v &1 [warar ¥ <arwar) 2w
FET o o 8444/74]

NOVEMBER 11, 1874

Written Answers 180

Damage to Kharif Crop in Siates

157. SHRI P. M. MEHTA:
SHRI K, LAKKAFPPA:

SHRI MAHADEEPAK SINGH
SHAKYA:

SHRI BIBHUTI MISHRA.
SHRI RAMAVATAR SHASTRI:
DR. H. P. SHARMA:

SHRI TARKESHWAR
PANDEY:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

{a) whether Union Government have
admitted that the country is faced
with a disappointing kharif harvest and
monsoons failure reported from many
States have proved more disastrous
than in 1872;

(b)Y if so, whether Union Govern-
ment have assessed the extent of
damage to the Kharif crop in these
States where drought conditions have

been reported; if so, extent of loas
State-wise;
(¢) whether the worst sufferer

States are Gujarat, Oriasa, Rajasthan,
Madbya Pradesh, Weat Bengal and
Assam; and

(d) steps taken by the Union Gov-
ernment to he_lp these States? !

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to (d). The information
hag been called for from the State
Governments and it will be laid on

the Table of the Sabhg ap soon as it

ig received.
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Views on Precurement Price of Paddy

158. SHRI P. M. MEHTA;
SHRI B. K. DASCHOWDHURY:
SHRI BIREN ENGTI;
SHR] V. MAYAVAN;

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

¢a) whether the Unien Gbvernment
have announced the procurement price
of coarse variety of paddy for the year
1874-75 recently;

(b) if 8o, whether the price fixed by
the Unien Government was not ap-
proved by the Chief Ministers and
APC, and they had demanded more
than what the Union Government has
fixed,;

(e) if so, whether the R.B.IL had
warned the Government that if the
procurement price is raised it will
have greater impact on the price rise
and

(d) it so, what is the target fixed by
the Government for procurement of
paddy this year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) Yes, Sir.

(b) to (d). The pricing policy of the
Government of India for the kharif
cereals for the 1974-75 seasons has
been decided after taking into account
the recommendations contained in the
Report of the Agricultural Prices
Commission, the views of the State
Governments as expressed in the Chief
Ministers Conference held in Septem-
ber, 1974, and other relevant factors
including the observations of the Re-
serve Bank of India that any signifi-
cant increase in the procurement price
would aggravate inflationary trends
in the econamy. The procurement
target is being fixed in consultation

. with the State Governimenta,

Mmhsmvmmm

169. SHRI P. M. MEHTA.
SHRI M. KATHMUTHU: -

SHRI P. A. SAMINATHAN:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleaséd
to state:

(a) how much foodgrains were re-
covered from hoarders under MISAF

(b) whether the caﬁxpaign had any
effect on the fall of prices of food-
grains in the country; and

(¢) how many persons were arrest-
ed and what kind of, punishment
was awarded? -

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATIN (SHRI ANDA-
SAHEB P. SHINDE): (a) to (c).
The campaign against hoarders is
one of the contributory factors to-
wards the fall of prices of foodgains
in the country. Information regard-
ing foodgrains recovered from hoar-
ders under MISA and persons arrest-
ed and the kind of punishment
awarded is being collected and ' will
be laid on the Table of the Sabha.

New Friends Housing Oﬁom'nti"
Society, New Delhj

160. SHRI BHOLA MANJHI; Will
the Minister of WORKS AND HOU-
SING be pleased to state:

(a) whether mvestlgatlon into the
allotment ‘and other irregularitles of
the New Friends Housing Corpora-
tive Society, New Delhi . has been
completed;

{b) if so, the main features ot ﬁhe:
report; and

(e) the action taken, thereon?
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“THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI MOHAN DHARIA):
(a) No investigation has so far been
ordered by the Government into the
allotment and other irregularities of
the New Friends Co-operative House
Building Society, New Delhi; the is-
sue is subjudice. '

(b) and (c). Do not arise,

Damage t0 Crop due to drought and
Flood in Bihar

161. SHRI BHOLA MANJHI:
SHRI K. M. MADHUKAR:

SHRI RAMSHEKHAR PRASAD
SINGH:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleas-
ed to state:

(a) whether Government are aware
that crop worth Rs. 139 crores was
damaged in Bihar due to floods and
dry spell ; and

(b) quantum of help Government
has rendered to that State 10 meet
the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF ARRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) The Government of India have
sanctioned a sum of Rs. 825 lakhs to
the Government of Bihar as  short
term loan'for the purchase of agri-
cullural inputs for the revival of agri-
cultural production.

Davis Cup Tournament

162. SHRI K. MALLANNA;

SHRI D. B. CHANDRA
GOWDA:

Will the Minister of EDUCATION,
SQCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether 8 controversy has
wrisen after India’s refusal to play

o
tennis with Beuth Africa.in » Dawvis
Cup Tournament; and

(b) if so, the facls thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL:. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). The
decision of the All India Lawn Ten-
this Association not to play in the
Final of the Davis Cup 1974 against
South Africa in accordance with our
National Policy of total opposition to
South African Govtls policy ot ‘apar-
theid’, has been widely achieved in
India and abroad. Some individual
office bearers of International Lawn
Tennig Federation and the South Af-
rican Lawn-Tennis Union have.
according to newspaper reports, criti-
cised this decision.

Regularisation of unapproved colonies

163. SHRI K. MALLANA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

L

(a) whether the representatives of
Delhi Administration have, urged upon
the Central Government to regularise
unapproved colonies .in the capital
and ) )

P e

{b) if so, the broad outlines of
their demand ‘and the reaction of
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS -AND HOUS-
ING (SHRI MOHAN DHARIA)
(a) and (b). There has been a sug-
gestion to re-examine the policy re-
garding ' the unauthorised eolonies.
Government have set ‘up.a Com-
mittee to examine case by case the
unauthorised Colonies to decide the
policy and the further course of
action. LIS
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164, SHRI G. P. YADAV: Will the
Minister of WORKS AND HOUSING
be pleased te state the rules for re-
cruitment to the post of (i) Assistant
Engineers Class II, (ii) Executive
Engineers Class I, and (iii) Superin-
tending Engineers in the C.P.W.D.?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
RIA): Assistant Engineers Class II:
"WA): Assigtant Engineers Class Il
#©cording to the Recruitment Rules,
he posts of Assistant Engineers are
required to be filled by the following
methods: —

(i) By direct recruitment through
U.P.S.C.

(ii) By direct appointment of
temporary Graduate Junior
Engineers in  consultation
with the UPSC

(iii) By promotion of Junior En-
gineers; and

(iv) By transfer.

The direct recruitment to the grade
of Assistant Engineer has been sus-
pended for the time being......

Promotion to the grade of Assistant
Engineer was regulated by meang of
a guota system between the Graduate
and non-Graduate Junior Engineers.
The Delhi High Court had held in the
case of Mi/s: Ramaya and other Assims
tant - Engineers that the quotas for
appointment to the grade of Assistant
Engineer has not been properly
determined and some of the direct
recruit Assistant Engineers have gone
in appeal against the decision of the
Delhi High Court to the Supreme
Court and the issue before the Sup-
reme Court is whether the quotas
earlier in vogue were valid and ope-
rable. Pending a final decision on this
issue, whenever necessary, posts of
Assistanit Engineers are filled on ad-
hoc basis by promoting Junior En-
gineers from the common seniority
list,

Executive Engineers Class I

Acording to the Recruitment Rules,
the post of Executive Engineers are
being filed on the basis of a quota of
50:30 between the Assistant Execu-
tive Engineers (Junior Class I) and
Assistant Engineers,

Superintending Engineers:

The posts of Superintending
gineers are filed by
Executive Engineers,

En-
promotion of

Suppty of substandard bajra and
jowar seeds in Aurangabad

165. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether substandard bajra and
Jowar seeds supplied through official
source to the agriculturists in Auran-
gabad had caused a heavy loss of
Rs. 11 crores; and

(b) if so, the reasong. therefor and
action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). Complaints re-
garding poor quality of bajra seeds
supplied through official source in
Maharashtra had been received by
the Government of India. The Maha-
rashtra Government have conducted
a detailed enquiry and have reported
that the seeds supplied by the official
sowrces had been duly tested and were
of standard quality. From Auranga-
bad district complaints had been re-
ceived by the State Government from
three tehsils, regarding low germina-
tion of hybrid bajra seed and the
State Government found on enquiry
that the low germination was on ac-
count of the fact that the sowing
was done with initial rains which
were however, not followed by suffi-
cient rainfall. Further, the germi-
nating seedlings were attacked by in-
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sects, which affected germination.
The State Government have reported
that the seeds suplied by them were
not of sub-standard quality.

No specific complaints have been
received by the Government of India
regarding poor quality of jowar seeds.

Additional Foodgrains for Kerala

166. SHRI C. K. CHANDRAPPAN:
SHRI C. JANARDHANAN,

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
io state:

(a) whether Gavernment are aware
of the acute food shortage in Kerala:
and

(b) in view of the demand for more
foodgrains from the Government of
Kerala, how much Central Govern-
ment has given as an additional quota
to the State recently?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) and (b).
Keeping in view the food situation in
Kerala, overall availability of food-
grains. in the Central Pool, needs of
other deficit States, local availability
and other relevant factors maximum
possible allotments of foodgrains are
being made to the Government of
Kerala to meet the reasonable require-
ments of public distribution in the
State, Monthly allotment of foodgrains
to Kerala has been increased from
the month of July.

Central assistance for floog damage
in Kerala

187. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:
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(a) Whether'a Cedtral (it Had

visited Kerala to ‘asiéss the damage

caused by recent floods in the State;

(b) it so, the contents of the fre-
port submiticd by Central team; and

(c) the total relief aid that has
been given by the Central Govern-
ment to that State?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). A GCentral
Team comprising of experts from Geo-
logical Survey of India, Ministry of
Agriculture and Central Water and
Power Commission had been deputed
to the flood affected areas of Kerala
in August, 1974, to report on the
following:—

(i) The nature of the land slides,
floods, rock bursts etc., and
their probable cause;

(ii) The damage to irrigation
works and power stations
and the steps necessary 10
bring about their early effec-
tive functioning;

(iii) The effect of the damage
to eommunications etc. on the
work of completing the Iddiki
Project and steps necessary

- to prevent any slippage im
the commissioning schedule
for the power station; .

(iv) The steps needed ‘to recom-
mence agricultural operations
including an assessment of
the requirements of inputs;
and

(v) Any other technical aspects
relevant . for desling with
the situation, including tech-
‘nical assistance required by
the State Government,

The Report of the Team is expected
shortly.
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This Team was pot required to as-
sesg the loss arising fram the floods.

(c) A sum of Rs. 30 lakhs per year
has been provided by the Centre as
margin to State Government of
Kerala tow: relief expenditure in
the scheme of devolution of Central
revenues to the States, on the recom-
mendations of the Sixth Finance Com-
mission, effective from the current
year,

A ways and Means Advance of Rs. 1
crore ‘was released to the State Gov-
ernment of Kerala by the Centre in
order to avoid the gtrain on the States
ways and means position in under-
taking the relief measures immedia-
tely needed for tackling the situation.
A short term loan of Rs 10.20 crores
has also been given to the State Gov-
ernment for agricultural inputs.

Foodgrain production and procurement
Policies

188, SHRI BHOGENDRA. JHA:
SHR] VAYALAR RAVI:

SHRI MOHINDER SINGH
GILL:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the latest policies and the prac-
tical steps being taken by the Gov-
ernment for the production and
procurement of foodgrains ensuring
remunerative prices to the actual pea-
sant producers and cheaper priceg to
be charged from the rural and urban
consumers by ending hoarding und
blackmarketing by wholesalers and
producera; and

(b) what other steps are being taken
t6 ehsure self-sufficlency in agricultu-
ral production for the country?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) and (b).
Concerted effort is being made to

maximise Rabi production, particu-

larly in regard to wheat, gram and
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boro paddy. Among measures being
taken {o ensure self-sufficiency in
agricultural production, the important
one are:

(i) Popularisation of improved
varieties of foodgrains seeds;

(ii) Development of command
areas of major irrigation pro-
jects; and

(iify Greater wordination at Na-
tional and State level between
the Agriculture, Irrigation,
Co-operation and other De-
partments involved with the
food production programme,

The procurement of paddy price is
proposed to be maximised under a
combined system of producers, levy
on paddy and millers'dealers levy
on rice. The procurement of cparse
grains is envisaged by way of pro-
ducers, levy, as well ag traders levy
where considered necessary. The pro-
curement prices have been fixed fully
keeping the interests of the peasant
producers as well as the rural and
urban consumers in view.

For ending hoarding and  black-
marketing, stock limits have been
laid down for the traders, and . a
number of States have laid down
such stock limits for the cultivators
ag well, Strict action is also being
taken under D.I.R., MISA and Essen-
tial Commodities Act, 1955 against
hoarders and black-marketeers,

Job-oriented education

169. SHRI BHOOGENDRA JTHA:
SHRI BIBHUTI MISHRA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there has been wide-
spread unrest among students during
the recent period and their 'major de.
mand is for introduction of job-orient-
ed education which would ensure em-
ployment and cheaper and better edu-
cation; and
(b) if so, Government's reaction in
regard thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). Govern-
ment have taken noteeof the views
expressed by students and others
in favour of the introduction of job-
oriented  education. Government’s
policy in this regard has also been
indicated in the draft Fifth Five
Year Plan which provides efor the in-
troduction of work experience at the
school stage and vocationalisation at
the secondary stage. Job-oriented
courses are also being introduced by
some Universities.

Demangd of teachers of ‘Minority’
colleges in Delhi

170. SHRI BHOGENDRA JHA:
Will the Minister of EDUCAION,
SOCIAL WELFARE AND TULTURE
be pleased to state:

(a) whether 5 deputation of tea-
chers from ‘Minority’ colleges of Delhi
University met him on 7th October,
1974;

(b) if so, the dermands submitted;
and

(¢) decisions taken therecn?

THE MINISTER OF EDIUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. §. NURUL HASAN): (a)
Yes, Sir, '

(b) and (c¢) The main demand of the
deputationist was that the proposed
amendment of the Delhi University
Act. granting statutory  security to
feachers. should apnly uniformly to
all the colleges of the' University. in-
cluding the ‘Minority’ colleges. The
suzgestions made by the deputationists
have heen kent in view while formu-
lating legislative oroposals for ame-
ndment of Delhi University Act.
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Basis for fixing price of phdlly, rice
and wheat by the Agricultural Prices
Commission

171. SHRI S. P. BHATTACHA-
RYYA): Will the Minjster of AGRI-
CULTURE. AND IB:RIGATI_GN ‘be
pleased to state the basis on which
the Agricultura) Pricess Commission
‘fixes the price of paddy, rlee and
wheat?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHNDE): While recom-
mending the prices of foodgrains,
the Agricultural Prices Commission
takes the crop prospects, cost of
production, prices of agricultural in-
puts, ruling open market prices, over-
all economic condition and- other
relevant factors, into consideration.

Downward trénd in Foodgrain Prices

172. SHRI S. M. BANERJEE: Will
the Minister of AGRICU LTURE
AND IRRIGATION be pleased to
state: |

(a) whether the prices of wheat,
rice and coarse grain have shown a
dnwhward trend during tha mon‘[h of
Setember, 1974;

(b) if so, to what extent; and

{c) the steps taken by Wnt
to dehoard the #oardad foodtums"

THE MINISTER OF STATE 1IN
THE MINISTRY -OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P SHINDE): (a) 16 (c). The
index rgutinber of wholesale prices of
cereals fell by 4.1 per cerit  between
215t September and 2nd 'November.
1974, The State Govel‘nments Jhave
been requested to enforce strlctly ‘the
various food control orders, and Anti-
hoarding orders, to~ bring ‘out the
‘hoarded stocks. ‘ -
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Sugar prite in open market

173, 8HRI §. M. BANERJEE:
BHRI JAGANNATH MISHRA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
slate:

(a) what further steps have been
taken to bring down the price of
sugar in the open market;

(b) whether any scheme has been
chalked out; and

(c) if so, the salient features of the
scheme?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND [RRIGATION (SHR1I SHAH-
NAWAE KHAN): (a) to (¢). The
open market prices of sugar are influ.
enced by market sentiments from time
to time. The market is sensjtive to
every minute change in the demand
and supply position, and further re-
acts to the continuously rising prices
of sugar in the world market and the
consequent expectaiion that Govern-
ment would export more and thereby
reduce the avallability for internal
consumption,  Recently, Government
released 50000 tonnes of extra free
sale sugar in September, 1874 and
this had a very salutary effect in
bringing dowp the prices of sugar in
the opep 'market. While no specific
scheme has been chalked out for ap-
plication at all times to bring down
the prices of open market sugar, Gov-
ernment may be’ expected to take
such action as may be feasible, as
and when the occasion warrants it.

Restriction on Delhi University
Karamcharies

I74, SHRI S. M. BANERJEE: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plea-
sed to state:

() whether undug restrictions
Héve been imiposed on the Delhi Urnil-
versity Karamthsries;

2393 L.S.—10.

(b) whether no hnegotiations took
place with the recognided Unton .pke.
Delhi University Karamchati Umnioh
before imposing these restrictions;

{c) Whether the Karamvharis are
extremely agitated over this issue;
and

(d) if so, the steps tdken to Rase
1 negotiated settlement?

THE MINISTER OF EDUCAF
SOCIAL WELFARE AND CULT
(PROF. S, NURUL HASAN): (a) to
(d). According te .the informatien
furnished by Delhi University, no
undue restrictions have been imposed
on the University Karamchgris.
However, with a view to promoting
harmonious relations and securing the
maximum to-operation between {he
University and its Colleges in théir
capacity as employers, and the Uni-
versity and College Karamchari Unioh
in matters of common contetfi -and
with the object furthér of increasing
the efficiency of the work with the
goodwill of those employed, the Exe-
cutive Council of the Uﬂwermty Hadll,
after discussions with the répresen-
tatives of the Union, framed Rules
governing the recognition of the Uni-
on. The Union represented that “the
Rules required modifieation -and- 1l
the view that its recognition should
be unconditional. The -University
constitutel a Committee ~td -negotiate
with the representatives-of the Union
The Committee hag since submittet 1ts
report and the same is now ‘o -be
congidered by the Executive Coungil.

Wacges and working conditiops .of
school, .collexe and mniversily
‘feathers

175. SHRI S. M BANERJEE: Wijl
the Minister of EDUCATTON. SOCTAL
WELFARE AND CULTURE be plea-
sed to state:

(a) what further steps have been
taken to-improve the wages.and. monk-
ine eonditions of the teachers belong-
ing g Migher Secondary Schp.nll
Colleges emd (Universities;
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. {b) whether the triple benefit
-scheme has been implemented in all
:the States; and

(¢) it not, the reasons for the same?

I
297

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND IN THE DEPART-
MENT OF CULTURE (SHRI D, P.
.YADAV): (a) Revision of pay scales
‘of school teachers in Central employ-
‘ment, as recommendeq by the 3rd Pay
* Commission, is under consideration.

.. The Government of India have con-
veyed their sanction to the Univer-
_sity Grants Commission for implemen-
.tation of the revised scales of pay for
.teachers in Central Universities. A
similar sanction has beep issued in
tespect of teachers in Indian Institu-
-tes of Technology, Indian Institute of
Management and the Indian Institule
.of Science, Bangalore. The revised
scales will be effective from January
1, 1973.

~ The Government of India have also
‘offered to State Governments finan-
-cial assistance, if they wish to adopt
for. teachers in th, State Universities
sand in colleges in the States, the pay
gcales approved for teachers in Central
“Universities. The State Governments
“have also been informed that Central
assistance will be available even if
they decide, after taking local con-
ditions into consideration to intro-
duce scales of pay different from, but
not higher than those for Central
Universities, The new scales may be
enforced from January 1, 1873 or
later da_te_

The Central assistance .to  States
'will be to the extent of 80 per cent
of the additional expenditure invol-
ved and will be available for the pe-
riod January 1, 1073, or the date of
implementation to March 31, 1979,

NOVEMBER 11, 1974
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The revision of scales of -pay will
be subject to certain conditions re-
garding the mode of appointment of
teachers in colleges, age of superan-
nuation, remuneration for examination
work etc.

The pay fixation in the revised
scales will be according to the for-
mulag suggested by the Third Central
Pay Commission and accepted by the
Government.

(b) and (c¢), According to infor-
mation available, the States of Bihar,
Himachal Pradesh, Manipur, Karna-
taka, Tripura and Uttar Pradesh are
implementing the triple benefit sche-
me. Some other States are implemen-
ting it practically. Maharashtra and
West Bengal provide two benefits viz,
pension and provident fund|gratuity,
and Andhra Pradesh, Assam, Gujarat,
Kerala and Tamil Nadu provide only
one benefit viz. pension and Haryana,
Madhya Pradesh, Rajasthan and
Jammu & Kashmir provide benefit
under another scheme viz. the Prov!-
dent Fund Scheme.

ADDITIONAL QUANTITY OF FOOD
GRAINS FOR BIHAR AND U.P.

176. SHRI JAGANNATH MISHRA:
SHRI M. K. MADHUKAR:

SHRI RAMAVATAR SHAS-
TRI:

SHRI SUKHDEQO PRASAD
VERMA.:

‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the States of Bihar
and Uttar Pradesh are facing -acute
shortage of foodgrains because of tht
floods and drought;

(b) whether these stafes, have re-

‘quested the Centre to release addi-

tional quantities of foodgrains to tide
over the situation; and .
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(c) if go, the steps taken by Gov-
ernment to meet the requirement of
these States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to {c). Some
parts of Bihar and Uttar Pradesh were
affected by floods, and in certain areas
the rainfall was deficient to some ex-
tent. But this has not affected the
overall khariff crop prospects in these
two States.

Keeping in view the food situation
in the States of Bihar and Uttar Pra-
desh and the overall requirements in-
dicated by the State Governments,
the following allotments of foodgrains
have been made to the states:—

(In 'ooo tonnes)

State Allotments
Sept. Oct. Nov.
. 74 74 74
Bihar 500 600 700
u.r 41-0 410 41°0

" Shortage of Vanaspati

177. SHRI JAGANNATH MISHRA:

SHRI BIRENDRA SINGH
RAO:

SHRI MUKHTIAR SINGH
MALIK:

SHRI YAMUNA PRASAD
MANDAL:

SHRI BHARAT
CHOWHAN:

SHRI M. RAM GOPAL
REDDY:

.. Wil] the Minister of AGRICULTURE
. AND IRRIGATION be pleased to
state:

SINGH

(a) whether shortage of vanaspati
-all over the country still persists,
there by causing hardship to the pub-

¢ lice at large;
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(b) whether Government have dis-
continued the import of Soyabeen Oil
for Vanaspati manufacturers; and’ "

(c) if so, the steps taken by Gov-
ernment to arrange adequate and re.
gular supply of the essential commo-
dity to the people?

THE MINISTER OF STATE IN THE
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Shortage of
vanaspati was fairly, acute during
September 1974, mainly due to redu-
ced production arising from non-
availability of raw ojls at economic
prices. However, with the progressi-
ve arrival of the new groundnut crop
in the market there wag a marked in-
crease in production of vanaspati, and
improvement in supplies during Octo.
ber, the position during November is
expected to be still easier.

(b) No Sir, Imports of edible oils
would be continued to supplement the
indigenous production and augment
supplies to domestic consumers and
vanaspatj factories,

(c) Apart from imports, efforts are
being made to maximize indigen-
ous production of edible oilseeds and
oils and also to more fully utilize
available resources like cottonseed
and rice bran oils through fiscal in-
centives.
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SURVEY OF PLANT PESTS

179. SHRI VEKARIA.:
SHRI D. P. JADEJA,

" Wl the Minister of AGRICULTURE
‘AND FRIGATION be pleased to
state:

. (%), whether the Government have
lﬁjﬁer{akqn a survey of plant pests to
"gravide Japmers a timely warning on
. the dispaseés that destroy the crops;

" (b) it so, the States in which this
survey has been undertaken; and

(c) whtethet the State Governments
are alsp associated in this survey?

THE DEPUTY MINISTER IN THE

INISTRY OF AGRICULTURE AND

RIGATION "(SHRI PRABHUDAS
“PAPEL): (s) Yes, Sir. The Govern-
ment of India have established 12
Central Pest Surveillance Stations in
9. Simtes to survey important pests and
disehses of wheat, paddy, potato and
sagarcard. Besides, paddy &rop in a
States Mas been extensively. suryeyed
for past five years in khariff seasons.

NGVEMBER 11, igY4
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(b) The States in which the survey
work has been started srej-—

(i) Andhra Pradesh.
(ii) Bihar,

(iii) Karnataka.

(iv) Madhya Pradesh.
(v) Orissa.

(vi) Punjab.

(vii) Tamil Nadu.

(viii) Uttar Pradesh.
(ix) West Bengal.

(e) Yes Sir,

PERFORMANCE OF INDIAN CRI-
KET TEAM IN ENGLAND

180. SHRI BIRENDRA SINGH
RAO:
SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
since inquired into the performance
of Indian Team in England recently;

(b) if so, the findings thereof; and

(c) the steps taken by Government
to jmprove Cricket Team

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFAFRE AND IN THE
DEPARTMENT QF CULTURE
(SHRI ARVIND NETAM): (a) to
(c). The game of cricket is control-
led by the Board of Control for Cricket
in India, who are competent to select
the team for International fixtures,
to go into. the questions relating to
the, performance of the team, and to

‘take remedial measures for the im-

provement of the team. The ‘waid
Bpard had appointed a Special Com-
mittee consisting of S/Shri M, A.
Chidambaram,. Fatehsing Reo P.
Gidekwad and S. K.'Wankhede 1o go
into the performance of-the -Indian
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evicket Ve on its 1974 tour of UK.
This Cemmittee's report has since
been peevived from the Board. The
findémge of the said Commitiee are as
e

(1) While the weather vonditions
in England were totally different to
the comditions in our country, they
were only to be expected in that part
of the year, when the tour took place.
Except for the first Test at Manches-
ter, the weather conditions could not
be blamed for our poor performance.
Even in the first Test gur Team had a
good chance of winning the match, or
at least forcing a draw.

¢2) Absence of pace bowlers in the
country has been felt for a long time
Fhis is an urgent need. The Board
should take energetic steps to unearth
two or three good pace bowlers early,
to make up this shortcoming in an
Indian team.

(3) The on-side limitatjon was a
gweat handicap to our team. As the
team had {0 rely mostly on its spin-
attack, this restriction took the sting
off the attack and made it look ordi-
nary. The English batsmen played
with ease and confidence. The Board
should not agree to sych restrictions
on futume touss.

(4). Chasing the ball outside the
off.stump. and also attempting the
hook-shot, somewhat tog early im the
inmings, have been resmonsible for
many of our batsmen lesing their
wickets, Our batsmen should curb
‘these tempteiions, and be more selec-
tive im their stoekes, particularly in
test. medches played over a long du-
ration.

(5) The betting of our tail-enders
during: the tour- was most disappoint-
ing. Except ol one or two oecasions,
these batsmen in the team threw their
wickets away without offering the
least resistance. Many g time, the re-
cognised batsman at ofié end had to
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rush through his innings for wang of
support at the other end, This wasin
sharp contrast to the dour resistance
offered by Old and Underwood in the
English team, Our bowlers should
practise and concentrate on their bet-
ting also. . -

t6) Our team's fielding throughout
the tour was of a high standard, except
for the wmkel-keepmg Whleh was
good op occasions.

(7) Undoubtedly, the most outstand-
ing batsman of he side in tests was
Eunil Gavaskar closely followed by
Vishwanath. Had they received sosme
support from the other recognised
batsmen in the team, and piled up
sufficient runs for a respectable total,
it is remsomable to expect that the
bowlers too would have perfurmed
better. The obvious psycholegiosl
advantage of bowling, after the team
had put up a reasonable score in bat-
ting, was not available for our bew
lers.

(8) It must be ackmowledged shat
in the tests, the English side nerfme-
med exceedingly well in comditions
famgliar wo all its members, and come
brilliant catches were taken by the
English players,

Import of deep sea fishing trawlers

181, SHRT D. P. JAPEJA: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether India is buying 60
modern deep sea fishing trawlers from
Mexico, Italy and Poland to help and
develop the country’s deep sea fishing
industry; and

(b) if so, the cost of the trawlers;
and

(c) areas where it will be put to
use?

THE DEPUTY Mmlﬂm m THE
MINISTRY OF ﬁGR‘ICULTURE AND
IRRIGATION' (S®RI
PATELY> (a) Yes, Sir.
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~(b) The particulars of the cost of
the trawlers are as follows:—

Country of Length of Price per
import vessel vess
(U.S. 8)
1. Itlay 2430 Metre $245,000
31,95 Metre  $500,000
2. Mexico |

(a) with freefer 23- 16 Metre $300,215
hold.

(b) with chilled 23-16 Metre $304,430
and ice
hold.

3. Poland 23.25 Metre Rs. 22° 41
lakhs

The price of Polish vessels given
above excludes the cost of the main
engine which will be paid on the
basis of he invoice received from the
manufacturers, in free foreign ex-

change,

(c) The vessels are expected to be
operated from the various ports such
as Calcutta, Paradeep, Vishakha-

. patnam, Madras, Tuticorin, Cochin,
Mangalore, Bombay etc., beyond the
range of the operation of small mecha-
nised and non-mechanised crafts.

-Ailocatlon and suPpPly of Foodgraims
to West Bengal

182, SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRI-
CULTUE AND IRRIGATION be
pleased to state the quantity of
foodgrains asked for, allotted and ac-
tually supplied fo West Bengal from
the Central pool during the current
year?

THE MINISTER OF STATE IN THE

" 'MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNAISAHEB
. P. SHINDE): During the current
year, upto end of September, the
. demand of the State Government was
1620 lakh tonnes and against this
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1190 lakh tonnes was allotted, The
actual supply mgainst allocation was
11.12 lakh tonnes. The qauntity allo-
tedq for October and November is
2.88 lakh tonnes against the demand
of 3.25 lakh tonnes,

Qualifications for Principals of Gev-
ernment Schools in Delhj

183. SHRI N. E. HORO. Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be
pleased to state:

(a) whether the qualifications laid
down by the U.P.8.C. for the post of
Principal of a Government school in
Delhj are that he should have a mas-
ter's degree in a subject, a teaching
degree and five years teaehing expe-
rience;

(b) whether, besides the said pres-
cribed qualifications, he should have
held an administrative post for three
years;

(¢) whether the senior-most local
teacher, even with 15 or 20 years
teaching experience as T.G.T. or
P.G.T., cannot possibly have the re-
quisite administrative experience; and

(d) it so, whether Government pro-
pose to reconsider it and modify it?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b). The
qualifications  approved by  the
U.P.S.C. for the posts of Principal of
(tovernment schools in Delhi to be
filled up by direct recruitment are as
under: -

"Essentigls (i)  Second. Classs
Masters degree from a recognised
university or equivalent.

(ii) Degree in TeachinélEduéa-
tion from a recognised university or
equivalent, R
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< (iii) About 5 yearg experience in
Administrative charge of a School/
Intermediate College  including
two years teaching experience).
Qualifiications relaxable et Commis-
.sion's. discretion case of candida-
tes otherwise well qualified.

Desirable: (i) A Doctorate

degree,
(ii) Public School experience,

te) Yes, Sir; but no administrative
experience has been prescribed for
promotees.

(d) The matter is under considera-
tion of the Delhi Administration.

Food Suplly from European Common
Market etc.

184. SHRI INDRAJIT GUPTA:

SHRI NATHU RAM
AHIRWAR:

SHRI BISHWANATH
JHUNJHUNWALA.:;

SHRI VIRBHADRA SINGH:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(c) whether in view of this short-
need is for three to four million tonnes
of foodgrain in addition to previous
arrangements;

(b) if so, the reasons therefor;

(¢) whether in view of this short-
age Government is looking for a
cash purchase of. foodstuff from
European Common Market, Socialist
Countries and US.A.: and

(d) if go, the results of this hunt?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) to (d). Import
Tequiréments are kept under constant
review keeping in view the require-
ments of public distribution system,

internal availability of foodgrains,
price position and other relevant
factors. Necessary actions are being
taken to replenish stocks by import
from food growing exporting coun-
tries. During the current year 3.5
million tonnes of foodgrains have
been purchased from abroad.

Books lying with NCERT .

185. SHRI INDRAJIT GUPTA: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
cd to state:

(a) whether stocks of some 169
books, their number of copies to be
are lying in the godewns of the Na-
tiona] Council of Educationa] Research
and Training;

(b) if so., the facts thereof;

{c) whether any enquiry has been
made to find out why such huge stock
was allowed to be built up; and

(d) the policy regarding title of
books, their number of copies to be
published and method of selecting
authors for various subjects?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. YADAV): (a) to (c). At pre-
sent 187 priced textbook titles worth
Rs. 20,89,591.65 and 168 general titles
worth Rs. 11,28,999.55 are in stock
with the National Council of Educa-
tional Research and Training. Suffi-
cient stocks of these titles have to be
maintained all through the year as
the Council receives requests for these
titles in varying quantities from time
to time from different quarters,

It is not considered necessary to
hold any enquiry as to why the above
stock exists. The Council’s annual
sale of its' publications is in the range
of Rs. 30 to 35 lakhs. This average
annual sale has to be backed up by
adequate stocks.
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(d) The main categories of publi-
cations brought out by Council are
textbooks, research moanographs, sup-
plementary readers and educational
Jjournals,

Textbooks titles are decided on the
basis of the subjects taught in classes
at the school level from primary to
higher secondary. As regards number
of copies to be printed, for any new
textbook developed by it, the Council
brings out 3,000 copies which are gdis-
tributed free to the textbook prescri-
bing bodies and to the other relevant
government educational agencies in
the various States/Union Territories
for their information and adoption.
As regards textbooks which have been
prescribed by different school systems
and are ip use, the number of copies
to be printed is estimated on the
basis of the demand. The authors are
either individuals selected by subject
specialists or staff members of the
National Institute of Education.

The resesarch monographs published
by the Council are monographs/thesis
on the research done within the
Council or by other outside the
Council. In the case of monographs/
thesis based on research done by
other, the work is got assessed by two
or more independent specialists in the
~ area woncarned before the decision to
publish or otherwise is taken. The
print order in the case -of both types
of monographs is usually 2,000 to
3,000 copies.

As regarfls supplementary readers,
the subjects and authors are usually
sponsored by the different depart-
ments of the National Institute of
Education. However, unsolicited
manuscripts from outside are also
sometimes received. Both types of
-meanuscripts are got evalumted by ex-
perts and placed before the Publica-
tion Advisory Committee of the Coun-
¢il which decides whether a particular
title should be published or net.

\
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Tripartite meeting reganding price of
sugar in Tami INadn

186. SHRI M. R. LAKSHMINARA-
YANAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased %o state.

(a) whether a Tripartite meeting
wag held on 10th September, 19 by
the Government of Tami] Nadu re-
garding dispute about price of sugar
for the season 1973-74 between sugar-
cane growers and private sector sugar
factories in Tamil Nadu;

(b) if so, outcome of the meeting;
and

(c) the reaction of the Central Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) to (c). Infor-
mation relating to parts (a) and (b)
has been called for from the Govern-
ment of Tamil Nadu. Reply to the
whole question will be laid on the
Table ef the House soen after receipt
of the information.

Vegetable ghee retail licences cameel-
led in Delhj ang registration of cards

187, SHRI SHASHI BHUSHAN:
Will the Minister of AGRICULTURE
AND IRRIGATIOIN be pleased to
state:

(a) the total number of vegetable
ghee retail licenceg cancelled during
the last six months ending 31st Octo-
ber, 1974 in Delhi;

(b) the wvarious chargey against
these shopkeeperg and the action being
taken or taken against these ‘shop-
mm besidag cancelling their .per-

(c) the facilities provided te the
concerned card holders to get .their
cards registered with other shop-
keepers; and X i
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(d) whether there is any limit for
hopkeepers to register cards and if
ot, the action proposed to be taken
gaingt those shopkeepers who refuse
0 register those cardholders which
vere previously registered with a shop
>ut later want a change owing to
licence cancellation of the shopkeeper
or otherwise;

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): (a) Twentyfive.

(b) The charges included (i) varia-
tion between actual and declared
stocks (ii) non-maintenance of pro-
per accounts, (iii) refusal to sell and
(iv) over charging.

Action taken included (i) forfeiture
of security deposits of all the 25 dea-
lers (ii) registration of cases with
the police against 10 of them.

(¢) They were permitted to register
their cards with any other retail dea-
ler,

(d) No, Sir. Whenever any diffi-
culty comes to notice, the Delhi Ad-
ministration makes sujtable alterna-
tive arrangements,

Ratiop, shops cancelleg in Delhl

183. SHRI SHASHI BHUSHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the total number of ration shops
cancelled in Delhi during the period
from 1st January, 1974 to 31st October,
1974 on charges of various irregulari-
lies;

(b) the action taken or proposed
to be taken against those shopkeepers,
b;;ides cancelling the ratien licences;
a
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(c) the nature of facilities provided
to the affected ration card holders to
ret their cards registered with other
shopkeepers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): (a) to (¢). The Delhi
Administration has reported that 145
fair price shops were carneelled during
the period from 1-1-1974 to 31-10-74.
Cases were registered with the Police
against 36 F.P, Shop holders, and Se-
curity Deposits were forfeited in all
cases and their cards have been atta-
ched with other shops in the locality.

Report of the Panel on import of
Foodgraing

189. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Intelligence Wing
attached to his Ministry had submitteq
a report to the Government some two
months agon saying that the country
needs to import “10 to 11 million
tonneg of foondgrains for survival”;

(b) if so, the salient features of
the said report; and

(c) action, if any, that has been
or is being taken on it?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): (a) There is no intelli-
gence wing attached to this Ministry.
However, there is a Directorate of
Economics and Statistics which
obtains data on production, prices,
market intelligence etc., from the
States. No report has been received
about import requirements from this
directorate.

(b) and (c). Do not arise,
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Alleged secrot deal with TFraders by
Punjab Government

190. SHR] JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether his attention has been
drawn to a report published in a local
newspaper on 2lst September, 1974
under the caption “Back AICC and
do what you like"”; and

(b) if so, the facts thereof and Gov-
ernment’s reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): (a) Such a report pub-
lished in the newspaper has come to
the notice of Government.

(b} Further press reports denying
the allegation by the State Govern-
ment of Punjab have also come to
notice of Government.

Selection of Department of Applied
Mathematicg of Calcutta University as
centre of Advanced Study

191. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) for which
achievements the Department of
Applied Mathematics of Calcutta
University was selected among all the
Universities as the Centre of Advan-
ced Study;

activities and

(b) in respect of which activity and
achievement the said Department of
Calcutta University has deteriorated in
Jast ten years;

(e¢) which are the areas of Applied
Mathematics in which the said De-
partment-cum-Centre, are at present
engaged;

(d) who are the members of the
Expert Committee which assessed the
said Department and what are their
specialisation; and

NOVEMBER 11, 1974
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(e) which areas of Applied Mathe-
matics in which the said Department-
cum-Centre have made contribution
were assessed by the said Experts
and what are their findings?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): (a)
The Department of Applied Mathe-
matics, Calcutta University, was iden-
tified in 1963-64'as one of the De-
partmenfs of promise fer building up
active and viable schools of research
in Applied Mathematics in the areas
of fluid mechanics, elasticity and
plasticity, numerical analysis and com-
puter technigques, and geophysics
under the U.G.C. programme cf
Centres of Advanced Study. The
selected  Department  was  expect-
cd o serve ag a pace setter for orga-
nising teaching and research prog-
rammes and to function on an all-
India basis,

(b) The Annual Reports received
from the Centre, the reports of expert
Committee during 1965-66 and 1968-
69 and also the final Report of the
Assessment  Committee in  1973-T4,
show that this Centre, instead of
strengthening, consolidating and con-
centrating its efforts in the areas ori-
ginally identified and thus build viable
groups of research, has generally
allowed several areas of work to be
initiated and with no viable groups
of any particular strength in the
chosen bnanches of Applied Mathema-
tics.

(¢} The areas in which the work
is in progress in the Centre at present
include:—

(i) Basic Mathematics for Appli-
cations;

(ii) Mathematical Methods;

(iii) Statistical Methods and In-
formation Theory;

(iv) Mathematical Physica (Clas-
sical:  Relativistic and Non-Rela-
tivistic and Quantum);
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(v) Mathematics of Technology
and Social Sciences;
(vi) Advanced Computing Me-

thods and Cybernetics; and
(vii) Biomathematics.
(d) The Assessment Commitiee sel
up in 1973-74 for evaluation of the

work done by the Centre during' the
past 10 years consisted of:

(i) Professor K. G. Ramanathan,

Head of the Mathematics
Division, Tata Institute of
Fundamental Research, Bom-
bay.

(ii) Professor K. B. Athreya,
Department of Applied
Mathematics, Indian Institute
of Scignce, Bangalore.

Professor K. G. Ramanathan is p
well-known and distinguished mathe-
matician. His areas of specialisation
are: (a) Number Theory, (b) Auto-
morphic functions, (c) Discontinuous
groups, Professor Ramanathan was
unable to join the Committee owing
to illness. -

Professor K. B. Athreya's field of
specialisation is probability and sto-
chastic processes.

Dr. D. Shankar Narayan, Additional
Secretary, Universily Grants Commis-
sion, acted as Secretary of the Com-
mittee.

(e) The terms of the reference for
the work of the Assessment Commit-
tees for Centres of Advanced Study
were: —

(i) Assessment of the various
academic training and research pro-
grammes undertaken;

(ii) Organisational and jadminis-
trative aspects, particularly, with
regard to identification of the Centre
of Advanced Study as an integral
part of the Department concerned,
measure of auton‘omy enjoyed;

(ili) Stage of .development of the
areas of specialisation selected for
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special support and its impact on
ule total gevelopmenl oi oluer dis-
cipunes wiinin the Department;

uv) rFunctioung of the Advisory
Cummitiees, their roie and eitective-
1SS N lurineilng the academic ac-
Livities of the Centre such as:

(a) functioning of the Centre
on @an -all-lndia basis with regard
to tne recruitment of staff, stu-
dents intake and interaction with
other departments concerned;

(b) new courses developed
either at the post-B.Se, or post-
M.S¢.  level pre-PhD. progra-

mmes, etc., in addition to the un-
cergraduate and  postgraduate
teaching; and

(c) steps taken by the Centre to.
function as focal points of growth,
development and modernisation of
the academic system.

The Commitiee looked into all as-
pects of teaching and research pro-
grammes undertaken by the Centre.
it also examined the syllabi, some of
the Ph, D, thesis and nature of topics
on which research work was going on.
The main Observations of the Comi-
mitlee are:

(1) In an Advanced Centre, the
M.Sc, programme offered should be of
high quality and considered superior
io the M.Sc. programmes of other
Universities. However, the syllabus,
as well as, the output of present M.Sc.
programme does not indicate to be
the case. The syllabus is rather tra-
ditional and contains certain obsolete
courses and does not make room for
some important modern developments
in Mathematics, .

(2) There is no organised teaching
programme for the Ph.D. candidates
in the form of pre-Ph.D. courses.

(3) The staff of the Centre consists
mostly of post-gradumies of Calcutta
University and therefore have been
brought up a long traditional lines
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established in the Department over
the long period of time.

(4) Except the Professors, the rest

of the Faculty members have been
engaged mostly in teaching.
(5)The present level of research

output could be made better if the
students and the Faculty had received
better training and had been recruiteg
on an all-India basis and to the extent
possible by avoiding in-breeding.

(6) The Ph.D. thesis are of a
mediocre standard. The dissertations,
as well as, the research papers have
very little of variation in terms of
originality; technique as well as con-
cepts. It is perhaps the result of a
lack of proper training in modern
methods, selection of research scholars
from within Calcutta University and
an attitude of the Faculty to be satis-
fied with whatever they are engaged
in at present.

(7) The Centre has failed to colla-
borate its programmes with the De-
partment of Applied Mathematics of
Jadavpur University @s envisagea.

(8) The Department had not earlier

properly utilised the assistance under
the Unesco Programme of Assistance.

(9) The staff strength is much
below the number approved for the

purpose.

(10) The grants provided by the

Commission for various purposes, in-
cluding extension of buildings, pur-
chase of equipment, library books,
and journals, have not been fully uti-
lised.

(11) The Internal administrative
and organisational problems have
generally retarted the growth of the
Centre.

The Standing Committee for the
programme of Centres of Advanced
‘Study considered the reports of the
Asgsessmerit Committees of the differ-
ent Centres and recommended that in
the case of those Centres whose work
wpas not of the expected level, any
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further assistance under this pro-
gramme, after the initial ten-year
period, ie. with effect from 1-4-T4,
may not be provided by the Commis-
sion. This recommendation has been
accepted by the Commission. These
Centres will, however, continue their
programmes on the basis of facilities
and staff already provided, the expen-
diture in respect of which will be
treated as committed expenditure.
The Department can, however, obtain
normal plan funds, support for re-
search programmes ete. take any
other University department.

Reduction ip Ration Quota jp Calcutta

192, SHRI MADHURYYA HALDAR.
Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the number of times and to what
extent the ration-quota of rice was
reduced in Calcutta and its suburbs
during the months from August to
October, 1974; and

(b) the number of times, due slips
were issued from ration shops of Cal-
cutta and its suburbs instead of
rations during the above mentioned
period and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b). West
Bengal Government have been ask-
ed to furnish the necessary material.
The information when received from
the State Government will be laid
on the Table of the Sabha.

Views of World Bank Adviser of Tube-
wells and River Lifting Scheme in
West Bengal

193, SHRI MADHURYYA HALDAR.
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Agricultural Ad-
viser of World Bank has commented
adversely on shallow and deep tube-
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wells and river-lifting schemes for ir-
rigation of agricultura] land in West
Bengal; and

(b) if so, the reaction of the Gov-
ernment thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) and (b). A World Bank
Mission which visited West Bengal to
appraise an Integrated Rural Develop-
ment Project for I.D.A. assistance has
tentatively expressed the view that it
would be possible to finance under the
Project shallow tubewells; deep tube-
wells and river lift schemes.

Increase in Allotment and Supply of
Foodgrains to West Bengal

194. SHRI MADHURYYA HAL-
DAR: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the monthly allotment and gup-
ply of foodgrains to West Bengal dur-
ing the monthg from August to Octo-
ber, 1974; ;

(b) whether any increase of allot-
ment and supply of foodgrains was
made in view of serious food crisis in
that State and representations made
by several political parties and even
by several Ministers including the
Chief Minister of West Bengal during
those Months; and

(¢) if so, the extra allotment and
supply thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P
SHINDE): (a) Following quantities of
foodgrains were allotted and supplied
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to West Bengal during A
October, 1974: — ¢ ugust to

(In ‘o000 tonnes)

Month Qty. t i
allotted Q. supplied
August, 74 1150 1368
September, 74 1150 1319
October, 74 143'0 Information not

yet available,
The quantity
allotted is likely
to be supplied
in full.

(b) and (c). Yes, Sir. An additional
allotment of 28 thousand tonnes wheat

Was made to West Bengal during, Oc-
tober, 1974.

Agro-Industrial Complex in Back-
ward District of Maharashtra

195. PROF. MADHU DANDAVATE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether large agro-industrial
complex has been set up in backward
Districts of Maharashira;

(b) whether any assistance was pro-
videg to Indian Dairy Entrepreneurs
Agricultura] Limited (IDEAL)
these developmental projects; and

for

(c) if so, the progress of the projects
launched and assistance made avail-

able?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to (c). The necessary
information is being collected and
would be laid on the table of the
Sabha.
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Siltation in River Valley Projects

196. PROF, MADHU DANDAVATE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government have any
plans to meet the problem of siltation
of the various river valley projects now
operating in varioug States;

(b) if so, the details thereof; and

(¢) whether any foreign experts are
likely to be associated with the work
ol these plans?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). In the design of
storage dams, adequate capacity which
is termed as “dead storage” is provided
lor deposition of silt, to ensure that
siltation doeg not aftect tne planned
benefits during the designed life of
the project, which is normally tuken
as about 100 years. However, in order
to reduce the sediment load carried
by the rivers and thereby prolong the
life of the storage dams, a Centrally
sponsoreq programme of goil conser-
vation measures in the catchment of
river valley projects js being imple-
mented from the beginning of the
Third Plan. Under this programme,
soil conservation measures have been
taken yp in the catchments of Domodar
Valley, Bhakra. Machkund, Hirakud,
Chambal Mayurakehi, Kundah Tunga-
bhadra, Ramganga, Lactiwada Kang-
sabati, Ghod. Beas (Pong). Lower
Bhawani, Kadana Matatilla, Nagar-
junasagar, Pochamnad, Nizamsagar
and Ukai dams, and in the catchment
of Pohru river. The total outlay on
thig programme to end of 4th Plan
wag Rs. 45.84 crores and the area co-
vered was 10.55 lakh. In the 5th Plan,
an. outlay of Rs. 44 crores has been
tentatively proposed for the Centrally
sponsored programme of so0i] conser-
vation measures in the catchments of
river valley projects.

(¢) There iz no such proposal at
present.
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Chief Ministers’ Conference Regarding
Policy for Kharif Procurement

197. SHRI ARJUN SETH: Will the
of AGRICULTURE AND

(a) whether the recent Chief Minis-
ters’ Conference held in Delhi laid
down any policy for Kharif procure-
ment; ’

(b) sif so, whether Government have
taken "into consideration the recom-
nendations of the Agricultural Prices
Commission and Reserve Bank; and

(c) the reaction of the Government
in regard thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P,
SHINDE): () to (c). Government. of
india after cureful consideration of
the recommendations of the Agricul-
tural Prices Commission, the need to
contain rise in prices as observed by
the Reserve Bank of Indig and the
views expressed by the State Govern-
ments at the Chief Ministers, Conferen-
ce held on 14th September, 1974 have
announced the price and procurement
policy for the kharif season 1974-75,

Steps to Check Famine Conditions

198. SHRI ARJUN SETHI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state
specific steps the Government have
taken to combat the near famine con-
dition in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): Excessive ralng in certain
parts of the North Eastern region of
the cduntry and deficient raing in cer-
tain other regions like Gujarat, Orissa,
partg of ‘Madhya Pradesh, Rajasthan,
Bihar, Bastern U.P,, Haryana and West
Bengal have resulted in damage to

‘erops and scarcity condition  jn the

affected areas,
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The Governments of the affected
Stateg have undertaken relief measures
such as opening of test relief works,
gratuitous relief and the payment of
cash doles {o the old and infirm
Drinking water is being gupplied to
the areas where the shortage of drink-
ing water has been felt, Fodder is also
being supplied for the cattle popula-
tion in the affected areas.

The Government of India have de-
puted teams of Technical Experts to
advise these States on crop revival
A short term crop loan amounting to
Rs. 56.29 crores has been sanctioned
by Government to the affected States
for the purchase of agricultural inputs.
Supply of foodgrains from the Central
Pool has been augmented as far as
possible, International Voluntary Or-
ganisations have also been approached
to accelerate their relief activities in
the drought/flood affected States.

Supply of Fertilisers and Power to
Farmers

199. SHR1 MOHINDER SINGH
GILL:

SHRI DEVINDER SINGH
GARCHA:

SHRI DINESH SINGH:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether a scheme hag been pre-
pared according to which fertilisers
and power will be given to those far-
mers who take it upon themselves as
an obligation to supply foodgrains to
the Government agencies; and

(b) if so, the salient features of the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI°X ANNASAHEB
P. SHINDE): (a) and (b). Some of
the State Governments do give fertili-
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sers and other essential commodities as
an jncentive towards procurement of
foodgrains. However, the question of
drawing out a comprehensive Scheme
for linking fertilisers and other inputs
is stil] under consideration,

Drought in Orissa

200. SHRI D. K, PANDA:
SHRI GAJADHAR MAJHI-

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

{a) whether Government are aware
that Orissy is facing century's worst
drought this time;

(b) if so, steps Government have
taken to meet the drought situation in
Orissa;

(¢) the outcome of the State Gov-
ernment’s request to the Centre for

help; and

(d) how far the Central Govern-
ment has met the request of the State
Government and the facls thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL). (a) It is a fact that an un-
precedented drought has gripped Orissa
State this year on account of a weak
and erratic momnsoon.

(b). State Government have sanc-
tioned -rupees 311.50 lakhs for under-
taking different drought relief mea-
sures,

(cy and (d). A short term loan of
Rs. 331 lakhs has been sanctioned by
the Government of India for purchase
of seeds and fertilisers in connection
with kharif and rabi programmes of
“the State,
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12 hrs.
RE: ADJOURNMENT MOTIONS

ALLEGED FAILURE OF (GOVERNMENT TO
PREVENT ASSAULT By CENTRAL POLICE,
ETC. ON SATYAGRAHIS AT PATNA

MR. SPEAKER: The members who
have tabled rtheir notices of adjourn-
ment motion on the question of Bihar
are so many. They are Shri Moham-
mad Ismail, Prof, Madhu Dandavate,
Shri Krishna Chandra Halder, Shri
Madhu Limaye, Shri Samar Mukherjee,
Dr. Sardish Roy, Shri Jyotirmoy Bosu,
Shri Dinen Bhattacharyya, Shri Nurul
Huda, Shri Dasaratha Deb. shri Saroj
Mukherjee, Shri Somnath Chatterjee,
Shri M. K. Krishnan, Shri Atal Bihari
Vajpayee, Shri P. M. Mehta, Shri
Shyamnandan Mishra, shri Samar
Guha, Shri Hukam Chand Kachwai,
Shri Janeshwar Misra. Shri P. G.
Mavalankar, Shri Indrajit Gupta. Shri
Jharkand Rai, Shri Ishaque Sambhali,
Shri Sarjoo Pandey, Shri S. M. Baner-
jee, Shri Ram Avatar Shastri and
Shri D. K. Panda. As I have a]rgady
said, a number of motions have come.
1 find, however, that the notice given
by Shri Shyamnandan Mishra is in
order and I give my consent to it.

SHRI INDRAJIT GUPTA ( Alipore) ;
Was there any ballot? How was it se-
lected?

MR. SPEAKER: Various processes
have been gone through before com-
ing to this decision. 1 give my consent
to it. The notice reads as follows:

wThe failure of the Government to
prevent the barbarous assault by
the Central Police, the CRP and
the BSF opn absolutely peaceful
satyagrahis including the Sarvo-
daya leader, Shri Jaya Prakash
Narain on ‘the 4th November, 1974
at Patna.”

SHRI INDRAJIT GUPTA: It is all
right. If it is your decision, 1 will
abid by it. But you pive us at least
an oportunity of hearing what are
the other motions. You might please
read out all the motions and then
admit one, .
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MR. SPEAKER: Then the whole day
wil] be taken in reading the motions.

PROF. MADHU " DANDAVATE
(Rajapur): You can ask Shri Mishra
to move his motion. But your state-
ment that hig motion is in order, does
it by implication mean that the other
motions are not in order? Because,
our motion hag the same wording as
the motion given by Shri Mishra.
Therefore, I do net know how the
other motions are out of order,

SHRI INDRAJIT GUPTA: You
might read out the other motions,

MR. SPEAKER: I can only allow
one motion. I have allowed one hon.
Member to move it. There may be
many other identical motions. I have
already mentioned it, There is no

question of rejection of the other
motions or anything of that nature.

SHRI DINEN BHATTACHARYYA
(Serampore): What you have already
said means that the other motions are
not in order.

MR. SPEAKER: No, I have not
said it. Shri Bhattacharyya, do not put
in my mouth what I have not said.

SHRI INDRAJIT GUPTA: Many of
the motions are, more or less. identical,
as you said....

MR. SPEAKER: Broadly. There are
some motions which have more than
one gpecific matter.

SHRI INDRAJIT GUPTA: But my
motion is completely different. 1 would
like it to be read out even it it is
not taken up. I want to stand up on
my motion; I do not want to stand
up on somebody else’s motion.

MR, SPEAKER: I do not say whe-
ther I have accepted or rejected other
motions. I have not expressed my feel-
ing or anything about them. ] have
only said that through various proces-
ses, I have come to a conclugion that
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this motion will be the most apt one.
You kindly allow him to geek leave
of the House.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir, I seek the leave of
the House to move my adjournment
motion.

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAM-
ATAH): Sir, while the Government
have no objection to any discussion,
of cource, naturally, they cannot agree
to the form in which it is put. namely,
an adjournment motion because, it
amounts to a vote of censure, .~

MR. SPEAKER. Those in favour of
the leave being granted to the adjourn-
ment motion may rise jn their seats.

1 find, the number of members is
more than the requisite number of 50.
So, the leave is granted. We will take
it up at...

SHRI SHYAMNANDAN MISHRA:
3 O'Clock.

MR. SPEAKER: According to the
Rules. I should have said, 4 O' Clock.
I accept your amendment. It will be
taken up at 3 O' Clock.

SHRI DINEN BHATTACHARYYA:
Sir, I want to raise a matter under
Rule 222....

MR, SPEAKER: I have already made
my observations.

SHRI DINEN BHATTACHARYYA:
I am reading out only the relevant
portion, I have already written to
you:

““Ag per report appeared in Amrit
Bazaar Patrike on 8th November,
1974, Mr. Dhillon made the follow-
ing remark:

watch laymen talking as ex-
perts on complicated and spe-
cialised matter, That. he said,
posed the greatest ganger.”

Further, in course of hig statement,
he said that he thought g good
part of uproanino scenes in
Parliament and Legislatures
were staged to get press pub-
licity in order to win acclama-
tion from constituencies to
which the Members belonged.”

MR SPEAKER: I have already dis-
posed it of.

SHRI DINEN BHATTACHARYYA:
I think this is a derogatory remark
about the Members and their fune-
tioning in the House.

MR. SPEAKER: Everything was
discussed yesterday.

SHRI DINEN BHATTACHARYYA:
What is your comment on this? Have
you denied jt?

MR, SPEAKER; I explaineq it to the
leaders. I my speech is a prepared
one or if there js anything which I
had said in public or to a press con-
ference, you can quote. But it I say
something within a closad meeting,
about which also I have given the
explanation, how can there be any
question of privilege? As I have said,
I have already explained it to the
leaders and they have accepted it.

I have mentioned in my printed ad-
dress that we have every year dis-
cussed disorder and uproarious scenes
in the House...

SHRI JYOTIRMOY BOSU (Diamond
Harbour): What about your remarks
that we do it to get press publicity?

MR. SPEAKER: I have only said
that this ijs the reaction to what is
going on ouside the House and that
the members have to satisfy their
constituencies. What is wrong about
it? Members have, after all, fo react
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ta the situation outside.. There is
nothing unnatural about this; after all

Members have to. satisfy; their consti-
tuencies. What is wrong about it?

+BHRI JYOTIRMOY -BQSU,: You do
not allow debates on economic issues.
1 have written to you:letiers on these,
but you have not bothered to reply to
them.

MR. SPEAKER: I welcome it. At
any time you want to speak on plan-
ning, you will get the priority.

At. the Politica] . Science Congress,
20 persong told me that they were
ready to write some thesis and they
asked me, “When wil] you discuss the
Plan? We want to have the views of
Parliament”. And told them that I
would convey their views to Parlia-

ment. )

SHRI JYOTIRMOY BQOSU: Econor
mic issues enjoy the last priority. How
far do the Presiding Officers study the
issues debated -on the- floor of :the
Houge? T put that question to you,
Sir, Please be honest.

MR. SPEAKER. I think, we, Presid-
ing Officers. should not meet in future
unlesg; we have the same protection
or immunity which a member gets in
the House. After all, we discuss many
things. If something leaks out, then
we are held responsible. It Is a serious
case for me to consider. Do not tie
down your Speaker so much that he
cannot even express any opinion. Be
merciful,

SHRI DINEN BHATTACHARYYA:
It is unfortunate that, in our country,
the Speaker speaks much. That is the
difficulty.

MR. SPEAKER: No: not much. Not
all

Sfii'RI K RAGHU'RAMAIAH Papers
to be laid on the Table,
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PAPERS LAID ON THE TABLE
Onr_vm.\ncss Nos. 11, 12 anp 13 oF 1974

i+ THE. MINISTER OF- WORKS:AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU
RAMAIAH):

1 beg to-lay.on the Table a .copy

each of the following Ordinances
(Hindi and English versions) issued
by the President under provisions of
article 123(2)(a) of the Constitu-
tion:—

(1) The Maintenance of Intermal
Security (Amendment) Ordi-
nance, 1974, (No. 11 of 1974)
promulated by the President
on the 17th September, 1974,

(2) The Sick Textile Undertak-

ings (Nationalisation) Ordi-

nance, 1974, (No. 12 of 1974)

promulgated by the President

on the 2l1st September. 1974

(3) The Representation of the
People (Amendment) Ordin-
anoce, 1874 (No. 13 of 1074)
Promulgated by the President
on the 19th October, 1974.

—

(Placed in Library. Sec. No. LT-
8427/74) . -

- SHRI JYOTIRMOY BOSU: (Dia-
mond Harbour): Sir, I have already
written to vou on items 3 (1) and 3
(3).

SHRI S. M. BANERJEE: (Kanpur):
On item 3, I have also written to you
Sir.

. .
- SHRI JYOTIRMOY BOSU: I have
already written to you that I wanted
to speak on the Maintenance of In-
temal Security {(Amendment) Ordi-
nance as also on the Representation of
the People (Amendment) Ordinance.
How can we function In this way?
You; .bave :such. .a vast, i,Becretariat
wheress we have to.do:these things
singlgbanded with.oup ownrhand and
still you have no time to read them?
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MR. SPEAKER: | am sorry. You
are right. Your nameg were there
but somehow they have been crossed.

I do not know how.

SHRI JYOTIRMOY BOSU: Because
1 am a CPI (M) Member,

MR. SPEAKER: No, no, There are
others also,

SHRI JYOTIRMOY BOSU: I will

tell you something..

MR. SPEAKER; I will call you.
Now, Mr. Banerjee.

SHRI S. M. BANERJEE: 1 would
like to make & submission on two
items which are being laid by Shri K.
Raghuramaiah, itemg 3(2) and 3(3).

Item No. 2—is the Sick Textile
Undertakings (Nationalisation) Ordi-
nance, 1974 (No. 12 of 1974) promul-
gated by the President on the 21st
September, 1974. The moment the
ordinance was brought we definitely
felt and we have also pointed out that
the workers of those textile mills
which are likely to be taken over by
the Government are going to suffer
because. . ..

MR, SPEAGER: You can only speak
about the delay.

SHR] 8. M. BANERJEE We have
brought to the notice of the Central
Government ihat the pensionary and
gratuity benefits enjoyed by these
textile workers all these 30-4) years
will be completely wiped out after
take-over of these textile mills...,

MR. SPEAKER: You can speak on its
marits when it comes up for discus-
siom.

SHRI 'S. M. BANERJEE: ‘We have
represented to fhe - Ministér of In-
dustries as also to ‘the President ' that
it should be rectified, that this is an
ordinance which is going to harm the
textile workers.
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My second submission is about the
Representation of the People (Amend-
ment) ‘Ordinance, 1974 (No. 13 of 1974),
promulgated by the President on the
19th October, 1974,

We ‘are ashamed of this grdinance,
The Supreme Court have given a
decision in a particular case, but the
Government should have waited, they
should have discussed these matters
with the hon, Members. A committee
is already witting over this matter.
They should have waited. But ins-
tead of that, by bringing this ordi-
nance, they have brought the parlia-
mentary democracy and the process of
elections into disrepute. I would like
to oppose this ordinance.

SHRI JYOTIRMOY BOSU: Accor-
ding to the figures given by the Home
Ministry, 16825 persons have been
detained under MISA and the funniest
thing is that the number of persons
detained under MISA for conserva-
tlon of foreign ecxchange during the
period is only 474,

MR, SPEAKER: No speeches, ple-
ase, when the papers are only being
laid.

SHRI JYOTIRMOY BOSU: My
submission is that he should not lay
the papers to-day. He cannot take
powers like this,

Within that particular period, West
Bengal alone which accounts for
9 per cent of the population of the
country contributes 3236 out of 3829
because we are political opponents.

I want to make a submission.

Motivated politicians and bureaucracy
should not be¢ given any sweeping
powers. These powers are misused
in the case of political workers.
They should only proceed to pro-
secute economic offenders under speci-
fic provisions of the law, they should
be kept as under-tria] prisoners. There
should not be these sweeping powers,
but they should be tried under normal
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provisions of the law. They are collec-
ting money for political purposes.
What I submit is, this ordinance should
not. be allowed to be laid today. We
can have g discussion and then we can
proceed with the ordinance. This is
my submission. Sir. My third point is
this. The Ordinance says:

‘Any expenditure incurred by a
political party or by any other associa-
tion or body of persons or by any
individual (other than the candidate
or hig election agent) shall not be
deemeq to be and shall not ever be
deemed to have been expenditure in-
curred in connection with the elec-
tion, '

The object of this Ordinance is to
supersede and make ineffective re-
cent Supreme Court judgements in
which the court held that expenditure
incurred by a political party for the
election of a candidate shall be re-
garded as expenditure incurred by
him for the purpose of examining
whether the ceiling on election ex-

penses has been exceeded or not. A

The total expenses which the peti-
tioner has alleged against the Prime
Minister has exceeded Rs. 35,000. It
hag exceeded the limit by 20 times.
This is the reason why this has been
done. .

MR. SPEAKER: Why don't
listen?

you

SHRI JYOTIRMOY BOSU: **

MR. sPEAKER: The case is sub-
judice now. No such remark should
be made, I do not allow that, In
spite of my drawing your attention,
you are saying it. No No.

SHRI H. K. L. BHAGAT (East
Delhi): The case is before the court.
He is making such statement in the
House. It is totally wrong.

MR. SPEAKER: Shri Janeshwar
Misra,
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st wivee faw  (vemgam) -
weae Ay, W Fwfd F aeedy
T oft & frdee ey fr g
HrH qTAETFaORE wwme
Y fFar @ 3w fawfaer # ag frdas
qeq # T A FY | Arg A ooy Al
wifa T F1 98 Fg FT A% faar
fr ag sy wefew & 1 3few ag
qu wifedw ag-qfem @ qrar & w0t
& ofm F1 ¥ God B wAE @ F
fad o = s A4 #7 fewea ¥
far & oz maRw AT T@ErE

(Interruptions)

MR. SPEAKER: I am sorry I will
not allow this. It will not form part
of the record. I will not allow that
to go on Tecord.

st sAve fow: gafed 78 aaae
gigar &, .. (39AMA) AT §Og Fd
Hal #1 fagas gvga F@ ¥ F Wi
fr geamdw & wfer s@T arm &

SAgd 1 AT FT AT § 1 (ewawa)

(wriE wamEx faw & uF qaf
29 H GFT)

W WRYT . ATHE SAwET
fr Y ag a1 1

ot wy femd  (wher) ;e
WEITY, WA TQTAAT 7 A HeqTRw
goT ¥ gAY @ § | WO A FF are
o AR g v age Fgr g 5
qATAEE AT & wegRw ard wH &
wfeFT 1 GHL B FEEEE AG
FT =rfgd |
SHRI VAYALAR RAVI (Chiray-

inkil): 8ir, even though Mr. Mishra
hag mis-behaved we are sitting qui-

**Not recorded.

tely.
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ftodvee fr @ o A @
1 F wadz av I v famm {0

st it om ot (FET-
zfqm) : \T9 &7 g F ARAMNG F
W FATAT AR &, TAT Ag T |
(erawra)

MR. SPEAKER: If you can solve
the problem by shouting at eachother,
1 do not come in, If some decisions
can be arrived at just by shouting
then I will give the decision in his
favour who shouts louder.

st Ay ford AT WEIEE, WO
& g4 FE qC wEA # /T §IT F AL
T3 & fF weardw ard 7 & afgw
FT AIHT AT GEIGNT AGY FTAT 41y |
T HeIRAW FATL ATA § T H § 0F
ot 397 7d @ faa & o memdw
ot fa@ig dFegr srfeadr ax § 99 #1
LEAATS FA AT T 4T | A= T
2 29 A% Tedw FEITET Al
aifeda 1 18 AT F "TAAT Fo
we MW A 0F 37 wEy ¥ gy
N fF g & el & fare dam
FAar@RE | W gug qrivaTe
FT 99 99 @Y 97, WU T ATEAT
ar faq ware fofew w1 faw G
qifeq & agr 99 S®@ Gww 59 gV
¥ ot oF faggs gt & foadr gew F
WA 7@ AFT 9 | fFT 18 HAET F1
wiger g ¢ S ggAT 4T 19
faaere w1 @1 & 1 gy qu Afeg
arerdy #Y 3W FT & fFar ) gafay
frgr 347 fF =10 S w=Sr aE A
# fze 23X ¥ 712 9 o A faode
adqd ® & 3% FL | gT AT
q2q X ot faedt ¥ wvaT qr 9@ ¥ wa@r
i o A1 AR w1 A% o fwaT
ot ¥ a9 wiagw &

FrAge T T S Afen oo
#a% F1 99 99 @1 41 a7 fodas W
Ty & | IW wwy o fadaw o A
HIT 462 FT 9 O 1 F &8 99
¥ g wegrew ATl w1 fegr | w@qv qwg
¢ fr fam 10, 15 7T ¥ AW & fafw
FTAT & dga e & faure w8
dgme gt foar 7 FARE ¥ e
qq A Qo & e §, @ & wagE
T st fremAae smAr g
qEAA # qrEeiE @ F ol fawreed
ag fear o | F19 & 72 72 FaOv S
¥ far g ¥ i ot awg @ f awmrerdt
& faare ag 47 78 F=mT 7% £)
gafad R grT S wEmRw qr
foar mar & g7 # F aw@ 4 4@,
& ggi o< fadas = awar 4r |

T St g fF oA o g
grar 3t frew & wrdanfeat adt g€ &
qeeft &t a7 f& it ofem At s ®
gfgFrd § o 15 a9 ¥ @ ¥ firy
gC @ 97 # ¥ el ot wfierd &
gefr aft fear, o T g oS
fafera Fawra oFE & § I &
s #r§ Frargr ag 0¥

oIy gaq Ariedw & Aifay faw
Eqmergen weEwelEw &1 | faewy
FeaTer A e wEIEw FTH @
& T9 T WA WIS FTATC GTEA & )
o @) qET A A9, IR 9N &
gigq oferfaes & ™ § T8
FARH | gzt Ao W g AE
wegrew A 77 w@ & faT 9% /e
T g9 & "Y1 7t faear 1 aifedg
T "oew 38 ¢ 5 ag wmEr 9
R TR SRS T A -H 1A @
aE 9 #eq F sfgard &1 €F
MG 1 e O
frm wifedg & at & nx  fados
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TET I WIAT 47, T F I THA QN
W ¥ grefer g @ g, arfeds
Frdy #X frar o o1 AA-fT W
& migiew g & W §
# wraeT EET @ 9T AEA § 1w
gF AT W geAnewt & @@ fear
IEeT @ T #RA Wi fadwwe
FE F foaa ST § F 99 0F W
oW AR | TFHETEH AT faw @
ot fawr & fom ax aft Wi &
T AWM FT | F TS § | EFIL
¥ gw «Fi & wfwrd o § A
1 & fear &

fifsiee ws & dimw qEede
ofeta A w7 & | AT q9 Ffew
Fr ara wgr & afew mETEay § S
AR afas fFar omar § ag |e-
qfew 7§ & 1 97 afews gl dar
rm Ay IqmAaFar g &
9O WA A TF AT FY A qvfET
¥ it ¥ 9 gITem F A qRRfae
wEd fFaT &, 99 # ¥ § ggwor &
g g— (¥zeemw)  gifeT ow
sfeda ang § | o fra fag amg & 2
AR gATge i g1 Wr & | e
¥ ¥ e FHE FT 4R ARF F—o

235

weIH AW 99 f g Adl
FET | AR 9 9T {15 qTaAF0A TGN
| yf= oia farla® o< 789 &Y a9 |
qg W FLAFAE |

stag fo@ : 9§ ¥ @Y
FEAT & FAN | 9t 7% @ WA &
wmwﬁ{ﬁzmﬁmmt'
AR g T AT AG AT AL )
T oo T3P ¥ ag e e &
fratda ¥ 35T T @y odf | I
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Y 9T WY AT /Y 'IAT AT AT F
o & &7 A || g AT OF faw
O T W 0 fm ¥ AT
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g w fafae & w4 nar wfas & srrar
2—-—5—

ot 7t gAT AN (F3) - Ww
W 9 F T & 1 W9 FY aqriEd a1 f
a9 qErEfar 9T @ A9 7 FURET
@ | @af e g ag T &

ot Ay forerd : & 35 SV A Fa
A FTCHE

& wgm wmgar § &5 waw HeT T
wgw "ot gt Y =T ¥ fag W
quT I g § § gewr gewaw fear
& 1 wfirg SR sfee o T g 1
W Tw wifeda &1 gww fadw )

T AT AT ww_r Y
wor ¥ el oy &% foar g @ g
s g o 1 e e g
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Wﬂ,ﬁﬁ*’#taﬁfﬁm
o2 fr few TOT WY-IwT T AT
ﬁglﬁhm@k#mwm
wmﬁwrqu g™ Tt
FTT @O§ 1 I WU W
7z wvaar A & fF wew ¥ o A7
w7 &wrf A i e e wd
1 Ay 9 =X f§ @ wfww &
mﬁﬂgm&%mﬁaﬁ&
R Y T @Wa &AW
& | afeT g weTk ¥ ¥ fag w4
foro wlf Y 1 & AR e TR B
naRATh @i e @ afew
fefirster are frewrwifedw &
§ I erthrer HhTE gt A
fmwglmmﬁuﬁw&
ﬁﬁq'gwmw*m%ﬁ|
ﬂmﬁmﬁtmﬂﬂ(mfw)
ﬁ&%ﬁﬁﬂmé&mmr
g 1 & wifdte & dfcea 8 7t st g
i1 3z 3% foo Jogw aw T O¥
a‘aa‘mﬁﬁ:#ﬁmh&ﬁ%w&w@
FT TLFTT -,:--Th-r&:aﬁr-r
7z AAFI wAifer g 81 i
werR QT ggd Ay H

grIa & F1H g wgr A1 qwT
oft v gt w0 e
IR Fgr & R A A FAE @
wh i @1 el g oA fre amy
# FTHIT FIA T QAT AT FT gAY
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& faq a1 gggeqe fearmn g
Elﬁﬁti m?{{ﬂ?#thq
# | T woww Oy & fw AT R A A
qﬁzﬂmmm%wm
#ﬁ&mtmmmﬁﬂﬁ

#1 favare & & wwcdy ofr 1 WO TET
1 FwdT oy 1 A ool ¥ wifeRw
oY frg wry § 1 gl a% g6 A
¥ e & AU ¥ e W FH
#1 e Y, wg & gl B Fra-
gifT o duT wrAeT & 1G9 4E
ATHAT HTQ n‘rzsrmwrﬂaﬁa&
drear g 5 e wnfedw & < 7 S
n'm?r ge«aﬁmwmmn

SHRI DINEN BHATTACHARYYA:
(Serampore): . How .ig it that this
Qrdinance was promulgated only 21
days before this session? -

'SHRI JYOTIRMOY BOSU: May
I point out that since the Ordinance
is being -challenged in th: Supreme
Court, it becomes ~ .uo judice matter
and y o4 cannot allow zlusto be laid on
the Table? ..

MR. SPEAKER: No. There is
nothing to . prevant action for legis-
lation. , There have been rulings on
this-so many times,

SHRI K. RAGHU RAMAIAH:
Regarding the -suggestion made...

SHRI PILOO MODY (Godhra). Has
he written to you? If so, I would like
to see it,

MR. SPEAKER: When he is asked
to 'give -ar ‘explanation;, the Minister
can do so if he likes.” I cannot ask
to see it.
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SHRI SAMAR GUHA (Contai): Sir,
1 had really no mind to teke part in
thig procedural matter of laying a
copy of the ordinance before the
House, but a situation hag developed
in the country which ig 2 menace in
the sense that the Government hag al-
ready introduced a system of barricad-
ed democracy in Bihar. It is not only
in Bihar bui the Government are do-
ing the same in regard to the Centre
also. (Interruptions), The barricaded
pattern of governing this country
by totalitarian means, an indicafion
3f which is8 evident by the way in
which ordinances are promulgated,
is not proper, The Central Govern-
ment is setting up a pattern for all the
States. Look at Bihar. There are
258 ordinances; now, Bihar is being
ruled by 256 ordinances, none of which
has been regularised by the State.
And now, West Bengal hag taken the
cue from the Central Government.
Just two days before the commence-
ment of the Assembly session, an
ordinance in regard to the levy was
passed by the West Bengal Govern-
ment. This is done not only there. We
find similar instanceg in other States
also. They are promulgating ordinances
just one or two days before or even
one or two days after the session.

You in your.wisdom not once but
several times asked the Government
to see that this kind of practice of
promulgation of ordinances during the
inter-session period should be stopped.
They are going to introduce a barri-
caded democracy not only for the
States but for Parliament itself.

MR. SPEAKER: So far as the ordi-
nance is concerned, you may bring
up these points at the time when the
Bill is brought up before the House.

SHRI PILOO MODY:
making him nervous,

You are
(Interruptions).
SHRI SAMAR GUHA: Shri Piloo
Mody is saying—
MR, SPEAKER.:

ing vou nervous,
feeling nervous!”

SHRI SAMAR GITHA: I want to
know humbly what is your attitude

He says I am mak-
1 said, “No, I am

NOVEMBER 11, 1874
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on this. Of course, we have all agre-
ed to accept your contention—what
you said at the Business Advisory
Committee. Whatever came out in the
press may not be reported from your
source or you might not have stated
before the Committee. But the trend
of the country, as is evidenced by—
I repeat it—the introduction of a bar-
ricaded pattern of democracy in Bihar,
is dangerous. There, the government
is ruling by ordinances. They have
violated the democratic norms not once
but geveral times, by issuing guch or-
dinances.

Take, for example, the MISA ordi-
nance, It could have been done two
days before the session concluded,
What haste was there for this ordi-
nance regarding the People’s Repre-
sentation Act? It could have been
taken up ten days after, when Parlia-
ment re-assembled. So, unlesg you
passed a strict, strong stricture on the
Government, things would not im-
prove. The trend has been set for a
system of barricaded democracy re-
ally and practically, with the one-
party system of government, a totali-
tarian system of government, There
is now a barricaded type of democracy
in this country. There fore, a caution
must be given to the Government and
it is your responsibility, as the custo-
dian of the rights and privileges of the
House, and ag the upholder of the
Constitution of India, to give a strong
stricture to the Government, go that
this promulgation of ordinances in a
hurry during the intersession should
be stopped and stopped for good.

SHRI P. G. MAVALANKAR
(Ahemedabad) Sir, I have not given
my name and I do not want to speak
on the merits because we will have
chances later on about the subject
matter of the Ordinances, I have a
point of order; it is short and simple.
We find that between two sessions of
Parliament a number of Ordinances
are issued, Some are issued imme-
diately after the end of the gession;
it appears that Government were
waiting for the session to end so that
they could start with fhe Ordinances.
Similarly, just a few days before the
session begins, they issue them, My
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point of order is this. Is it in con-
formity with the parliamentary proce-
dure and practice all over the world,
wherever there is parliamentary
democracy? Are Parliaments gmeant
merely for rubber-stamping executive
decisions reflected in the various Ordi-
nances? Because Ordinances do not
give ug a chance to amend or say new
things; we are merely asked to say:
yes or no,

In between two sessions, the Spea-
kers’ Conference wag held in Shillong.
Was this matter of great parliamentary
and democratic gignificance discussed
there? Perhaps you discussed many
points like disorder, members' speak-
ing to the galleries, etc. But this prac-
tice of issuing Ordinances is a matter
which corrodes and erodes the rights

of Memberg of Parliament; was this
not discussed?. .. (Interruptions)
SHRI H, K, L, BHAGAT (East

Delhi): I want to know whether a
Member who has not sought your per-
mission to make his comments op the
procedural aspects can rise on a point
of order and say all that has been
said. Have you permitted a discus-
sion on the merits of these Ordinances?
While making improper uge of this
facility, pot only he but other Mem-
berg like Mr. Limaye have made abso-
lutely false and politically motivated
baselesg allegations against the Prime
Minister and the Government, Sur-
prisingly even the names of persons
like Shri Nityanand Kanungo were
brought in though they were not pre-
gent here and no notice was given to
you. This is against the rules; they
are trying to misuse the permission
and are trying to make political capi-
tal out of it, There must be some end
to this misuse of this forum.

MR. SPEAKER: This seems to have
gone a little out of control. Normally
we have been calling Members only
on things like delay or some techni-
ca] matters. But even gentlemen who
did not send their names got up on
points of order. This is a matter of
convention; if they do not observe the
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convention I have no power to pre-
vent & point of order, I hope this
exception will be only for today, We
shall stick to the practice w¢ have been
following for the past so many years.

SHRI JYOTIRMOY BOSU; What
are your commentg on the Ordinances?
You give so much gsermop to all of
us.. (Interruptions)

MR. SPEAKER: My comments are
here. This time we decided to throw
open the proceedings of the Speakers’
conference, which are more than seven
years old. Initially we did not do so;
now we said that it wag much better
to throw it open. Previously we had
given the decisions in short, not the
proceedings because some people say
something and they will be in trouble,
in their own legislature and I here in
the Lok Sabha, So we thought that
wag the right thing, that we decided.
Inspite of that they come out and
create trouble for us... You can very
well imagine the embarrassing position
of the Speaker for some remark in-
volving g Member, without meaning
any illwill to him. My views about
this question of ordinances are not
only my views but they are the views
of my predecessors, including your
distinguished father, Mr Mavalankar.
1 just reiterated them and added a bit
of my own emphasis in my owm
words, according to the situation. I
stand by those various observations.
Mr. Raghu Ramaiah will explain it.

SHRI K. RAGHU RAMAIAH: Sir,
in placing he ordinances on the Table,
I have only performed an obligation
under the Constitution. I do not want
to go into the merits of it except to
deny a very wild allegation that one
of the ordinances is meant to protect
the Prime Minister. It is not meant
to protect any particular member. It
applies equally to some members of
the opposition parties also. Regarding
some new procedure which you have
indicated in the rules committee about
the ordinances and referred to by Mr.
Madhu Limaye, I would like to sa¥y
that certailn suggestions were made
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[Shri K. Raghu Ramaiah]

and I said, I will convey the sugges-
tiong to the Government and find their
reaction thereto. That is where the
matter stands.

ot FAmER faw : Tg AT ATed
F T qHTE <1 AL A qEA F AR /147
i IR el d ag =T 8. ..
(zTdix) . .. gF e & fF o A
g g feqard 1., (FEeead)

»t 7 ford © 38 mfeTa & fad
# 1 AI3E FIATE |

(Shri Madhu Limaye and some other
hon. Members then left the House.)

Explanatory Statement Re. Textile
Undertakings (Nationalisation)
Crlinance, 1974.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): On behalf of Shri T. a
Pai, I beg to lay on the Table an ex-
planatory statement (Hindi and Eng-
lish versions) giving reasons for im-
mediate legislation by the Sick Tex-
tile  Undertakings (Nationalisation)
Ordinance, 1974, under rule 71(2) of
the Rules of Procedure and Conduct
of Business in Lok Sabha. [Placed in
Library. See No. LT-8428/74].

NOTIFICATIONS UNDER GUJARAT SLUM
AREAS (IMPROVEMENT’ CLEARANCE AND
REDEVELOPMENT) AcT, 1974

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): I beg
to lay on the Table—

(1) A copy each of the following
Gujarat Notifications under sub-
section (2) of section 59 of the Guj-
arat Slum Areas (Improvement,
Clearance and Redevelopment) Act,
1973, read with clause (c) (iii) of
the Proclamation dated ' the 9th
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February, 1974 issued by the Presi-
dent in relation to the State of
Gujarat—

(i) The Gujarat Slum Areas
(Improvement, Clearance and Re-
development) (Constitution of

Board) (Amendment) Rules, 1974,
published in Notification No, GH]|
J|47|74|SCB-1073|A-1, in Gujarat

Government Gazette dated the
31st August, 1974.

(ii) Notification No. GH|J|48|
74|SCB-1073]A-1, published in
Gujarat Government Gazette
- dated the 31st August, 1974.
(iii) Notification No. GH|J|51|
74|SCB|1073|A-1, published in
Gujarat Government Gazette

dated the 26th September, 1974.

(2) A statement explaining rea-
sons for not laying the Hindi ver-
sions of the above Notifications.

[Placed in Library. Sec. No. LT-8420
74].

SHRI P. G. MAVALANKAR: About
Item No, 5, my enquiry is two-fold. It
is noticed that the Gujarat Slum Areas
‘Improvement, Clearance and Re-
deveicoment) Act was passed and
brought into cect in 1973. About the
notifications he is la;ing on the Table,
I want to know why the;- have been
delayed so much. After the ;-assage
of the Act, why is it that the Gujara:
Administration did not issue these
notifications immediately?

About para 2 explaining the reasons
for not laying the Hindi version, etc.,
being the opening day I would like to
say this and I would not repeat it.
In spite of our repeated and strong
objections which were expressd here
both in English and more particul-
arly in Hindi, this habit of disregard-
ing an important decision of the Gov-
ernment is growing and Government
takes shelter under this or that ex-
cuse. I want to know whether the
Gujarat or the Central Government
have not got facilities for ensuring
promptness in providing translations
in Hindi of all the cominunications.
notifications etc. -
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SHR] MOHAN DHARIA: What I
have laid on the Table is only amend-
ment to the rules. It is not as if we
have laid some set of old rules on
the Table. Regarding the Hindi ver-
sion, 1 am teld ‘that if it is from a
State and it is in the regional lang-
uage, the Hindi version need not be
placed on the Table. However, I am
prepared to take it up with the Home
Minister,

MR. SPEAKER: I would like to dis-

cuss . with .the J{ome Minister. as to
what sl;mﬂdbcm.prooqdueinmh

(I e
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matters because this question comes
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SUGARCANE (CONTROL) AMENDMENT
+~ OrDmwANce, 1974, - |

THE MINIS'I‘ER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IBRIGATION (SHRI K SHAHNAWAZ
KHAN): I beg. -to lay. on- the
Table .a copy. .of 'the -Sugarcane
(Q_ontrol) Ampndment Ordor,;‘ 1974,
(Hindi-and -Englisk wersions) pub-
lished in Notification No. GSR 402(E)
in Gazette of India dated the 25th
September, 1974, under sub-section (6)
of section 3 of the Essential Commodi-
ties Act, 1855. [Placed in Library See
No. LT-8429|74].

SHRI JYOTIRMOY BOSU: The in-
creased sugar price has brought in a
huge amount as profit to the mill-
owners.. I want to know whether any
portion of it-has been passod on to
the sugarcane lrom T

MR. SPEAKER: Now the Minister
is enly laying a-paper. H he wants
any informstion, he:ean ave notice:
of :a question; - - e

o EAp O
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NorrFicaTioN UNDER EMERGENCY RISKS
(Goops) INsURANCE Act, 1971 AnD
EMERGENCY RISKg (UNDERTAKINGS)
INSURANCE Act, 1971, LIC. Acr, 1956,
CeNTAL EXCISE AND SaLT AcT, 1044,
CusToMs Acrt, 1962 GUJARAT SALES Tax
Act, 1969, ANp CENTRAL Excise RuLes,
1944 AnD CoPy oF GUJARAT EpUCATION
Cess (VALIDARION) AcT, 1974,

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM):

Sir, on behalf of Shri Pranab
Kumar Mukerjee, I beg to lay on the
Table—

(1) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (6) of
section 5 of the Emergency Risks
(Goods) Insurance Act, 1971:—

(i) The Emergency Risks (Goods)
Insurance (Third Amendment) Sec-
heme, 1874 published in  Notific-
ation No. S. O. 2484 in Gazette of
India dated the 28th September,
1974,

(ii) The Emergency Risks (Goods)
Insurance (Fourth Amendment)
Scheme, 1974, published in Notifi-
cation No. S. O. 544(E) in Gazette
of India dated the 18th September,
1074,

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (7) of sec-
tion 3 of the Emergency Risks (Under-
takings) Insurance Act, 1871:—

(i) The Emergency Risks (Un-
dertakings) Insurance (Third Am-
‘endment) Scheme, 1974, published
in' Notiflcation No, S. O. 2485 in
Gazette of India dated the 28th
September, 1974

(ii) The Emergency Risks (Under-
takings) Insurance (Fourth Am-
endment) Scheme, 1974, published
‘in Notification No. 8, O. 546 (E) in
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Gazette of India dated the 16th

September, 1974,

[Placed in Library. See No. LT-
8430/74]

(8) A copy each of the following
Notifications (Hindj and English ver-
sions) under sub-section (4) of sec-
tion 43 of the Life Insurance Corpor-
ation Act, 1956: —

(i) G.S.R. 954 published in Gaz-
ette of India dated the Tth Sep-
tember, 1974 making certain amend-
ment to Notification No, G.S.R. 734
dated the 23rd August, 1958,

(ii) G.S.R. 955 published in Gaz-
ette of India dated the Tth Septem-
ber, 1974 making certain amendment
to Notification No, G.S.R. 734 dated
the 23rd August 10858,

[Placed in Library. See No. LT-8431/
74)

(4) A Copy of the Central Excise
(Ninth Amendment) Rules, 1974 (Hi-
ndj and English versions) published in
Notification No. G.S.R. 1046 in Gazette
of India dated the 28th September,
1974, under section 38 of the Central
Exercises and Salt Act 1944.

[Placed in Library. Sec. No. LT-8437/
74)

(5) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 158 of the Cust-
oms Act, 1962: —

(i) G.S.R. 404(E) published in
Gazette of India dated the 26th
September, 1974 together with an

explanatory memorandum.

(1i) 8.0. 2486 published in Gazette
of India dated the 28th Sep-
tember, 1974 together with an
explanatory memorandum.

(iii) G.S.R. 418(E) published in
Gazette of India dated the
10th October, 1074.

(iv) G.S.R. 418(E) published in
Gazette of India dated the
10th October, 1974,
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(v) The Notifieq Goods (Preven-
tion of Illegal Import) Amend-
ment Rules, 1874, published in
Notification No. G.S.R. 420(E)
in Gazette of India dated the
10th October, 1674,

(vi) G.5.R. 428(E) published in
Gazette of India dated the 16th
October, 1974 together with
an explanatory memorandum.

(vii) GS.R. 436(E) and G.S.R.
437(E) published in Gazette
of India dated the 28th Octo-
ber, 1974 together with an ex-
plamatory memorandum,

(viii) G.S.R. 441(E) published in
Gazette of India dated the
30th October, 1974 together
with an explanatory memoran-
dam,

G.5.R. 442(E) published in
Gazette of India dated the 30th
October, 1974 together with an
explanatory memorandum,
[Placed in Library. See No. LT-
8433|74].

(ix)

(6) A copy each of the following
Gujarat Notifications (Hindi and Eng-
lish versions) under sub-section (3)
of section 49 of the Gujarat Sales Tax
Act, 1969, read with clause (c) (iii) of
the Proclamation dated the 9th Feb-
ruary, 1974 issued by the President in
relation to the State of Gujarat:—

(i) Notification No. (GHN27T)
GST 1074 (S. 49) (33) TH
published in Gujarat Govern-
ment Gazette dated the Tth
August, 1974 making certain
amendment to Notification No.
(GHN 627) GST 1070|(S. 49)-
TH dated the 20th April, 1870.

Notification No. (GHN 278)
GST 1074|(S. 49)-(34)-TH in
Gujarat Government Gazette
cation No. (GHN 627) GST
certain amendment to Notifi-
cation No. (GHN 627) GST
1070] (S. 49) -TH dated the 28th
April, 1970,

(Placed in Library, Sec. No. LT-8434/
4).

(ii)

(7) A copy of the Gujarat Fduca-
tion Cess (Validation) Act 1074
(Hindj and English versions) (Presi-
dent's Act No. 11 of 1974) published
in Gazette of India dated the 28th
September, 1974, wunder sub-section
(3) of section 3 of the Gujarat State
Legislature (Delegation of Powers)
Act, 1974,

(Placed in Library. Sec. No. LT-8435/
7).

(8) A copy each of the following
Notifications (Hindi and English ver-
sions) issued under the Central Excise
Rules, 1944:—

(i) G.S.R. 387(E) published in
Gazette of India Jated the Tth
September, 1974 together with
an explanatory memorandum.

(ii) G.S.R. 956 published in Ga-
zette of India, dated the Tth
September, 1974 together with
an explanatory memorandum.

(iii) G.S.R. 957 published in Ga-
zette of India dated the 7th
September, 1974 together with
an explanatory memorandum.

(iv) G.S.R. 958 published in Ga-
zette of India dated the Tth
September, 1974 together with
an explanatory memorandum

(v) GSR. 989 published in
Gazette of India dated the
14th September 1974 together
with an explanatory memo-
randum.

(vi) G.S.R. 1074 published in Ga-
zette of India dated the 5th
October. 1874 together with an
explanatory memorandum.

(vii) G.S.R. 415(E) published in
Gazette of India dated the 9th
October, 1974 together with an
explanatory memorandum,

(viii) G.S.R. 1102 published in Ga-
zette of India dated the 12th
October, 1974 together with an
explanatory memorandum,

(ix) G.B.R. 42(E) published in
Gazette of India dated the 12th.
October, 1974 together with an
explanatory memorandum.
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(x) G.S.R. 40(E) published in

Gazette of India dated the 30th

" October, 1974 together with an
explanatory memorandum.

(Placed in Library, Sec. No, LT-8436/
74).

NOTIFICATIONs UNDER WiILD LIFE PRro-
TECTION) AcT. 1972

SHRI MOHAN DHARIA: On behalf
of Shri Prabhudas Patel,

I beg to lay on the Table a copy
each of the following Notifications
(Hindi and English versions) under
sub-section (2) of section 63 of the
‘Wild Life (Protection) Act, 1972:—

(i) The Wild Life (Stock Declara-
tion) Rules, 1974, published in
Notification No. G.S.R. 403 (E)
in Gazette of India dated the
1st October, 1974.

The Wild Life (Transactions
and Taxidermy), Rules. 1974,
published in Notification No.

(ii)

G.S.R. 409(E) in Gazectte of
India dated the 1st October,
1974,

[Placed in Library, Sec. No. L'T-8437/
74].

SHRI JYOTIRMOY BOSU. Sir, has
he written to you in the matter?

MR. SPEAKER: Yes, he has already
got my permission. I knew you would
be asking, Do not be so strict.

12,57 hrs.

PUNJAB MUNICIPAL (CHANDI-
GARH AMENDMENT) BILL

As PASSED BY RaJva SABHA

SECRETARY-GENERAL. Sir, I lay
on the Table the Punjab Municipal.
(Chandigarh Amendment) Bill, 1974,
.as passed by Rajya Sabha,

—_—
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ASSENT TO BILLS

SECRETARY-GENERAL: Sir, I lay
on the Table following five Bills pas-
sed by the Houseg of Parliament dur-
ing the last session and assented to
since a report was last made to the
House on the 7th September, 1974:—

(1) The Esso (Acquisition of Un-
dertakings in India) Amend-
ment Bill. 1974,

(2) The Payment of Bonus (Am-
endment) Bill, 1974.

(3) The Appropriation (No. 3)
Bill, 1974.

(4) The Appropriation (Railways)
No. 4 Bill, 1974.

(5) The Interest-tax Bill, 1974.

Sir, I also lay on the Table copies,
duly authenticated by the Secretary-
General of Rajya Sabha, of the fol-
lowing eleven Bills passed by the
Houses of Parliament and assented to
since a report was last made to the
House on the Tth September, 1974:—

(1) The Cinematograh (Amend-
ment) Bill, 1974.

(2) The Coal Mines (Conservation
and Development) Bill. 1974.

(3) The Major Port Trusts (Am-
endment) Bill 1974,

(4) The Companies (Temporary
Restrictions on Dividends)
Bill, 1974.

(5) The Additional Emoluments

(Compulsory = Deposit) Bill,

1974,
(6) The Compulsory Deposit Sche-
me (Income-tax Payers) Bill,

1974.

(7) The University of Hyderabad
Bill, 1974.

(8) The Constitution (Thirty-

Fourth Amendment) Bill, 1974,
(9) The Companies (Amendment)
Bill, 1974.

(10) The Delhi Sikh Gurdwaras
(Amendment) Bill, 1974.

.. (11) The Oil Industry (Develop-
ment) Bill, 1974.

—
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12.58 hrs.
REPORT OF PAY COMMITTEE

SECRETARY-GENERAL: Sir, I beg
tolay oni'the Table & copy of the
Repart (along with. other connected
documents) submitted by the Commit-
tee of Parliament appointed on' the
16th August, 1978 -to gdvise the Chair-
man of Rajya Sabhe and the Speaker
of Lok Sabha on the changes consi-
deredj desirable in the gstructute of
pay and allowances, leave gnd pension-
ary benefits to the officers. and all
categories of staff of the Rajya Sabha
and Lok Babha  Secretariats in the
context of the decisions of the Govern-
ment on the recommendations of the
Third pPay Commission

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Sir, I have given my minute
of dissent. It should be ecirculated to
members of both the Houses.

SHRI 5. M. BANERJEE (Kanpur):
Thig particular report has frustrated
the hopes of the Lok Sabha and Rajya
Sabha employees. I want that there
should be a discussion and the report
should be implemented only after it
is fully discussed. After ail, these em-
ployees are as good as the Central
Government employees, If the Cen-
tral Pay- Comamission Report could be
discussed, why mnot thig particular
report? ‘l‘hey have not got anything
out:of #t. A large section of the em-
ployees have not gained anything. Sir,
since you are the custodian of Par-
liament; let those employees who are
working in this inatitution net feel
that they are denied. their legitimete
dues. Let there be a discussion on
this. !

SHRI VAYALAR RAVI (Chirayin-
kil): We all support it.

13 Il.l'l
L oepes t Rr g

SHRI P. G, MAVALANKAR (Ame-
dabad): Sir. I goyght your permission
to 'radse certain points at this point
of time.
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Firstly, I submit, all the papers and.
documghts ‘which ‘ate relevant to'the
Pay Committée  Report should be plac-
ed oh the Table of the House, includ-
ing the minute of dissent, if any.

‘Secondly, although this matter per-
taing to the staff of the Parliament
Secretariat of which you are the
guidihg delty and ‘head and, therefore,
I appreciate that it would be perhaps
embarrassing for you, in some ways,
to" have an open discussion, T would
request you to consider what are the
proper constitutional and procedural
methods by which we ctan express our
views fully and frankly because we
do fee] that many of the officials and
other staff who are working with such
dedication and loyalty to the Parlia«
ment Secretatiat of both the Houses
are finding thet they have been denied
justice and their Ildgitimate claims
have not been accepted particularly
the ‘people belonging to the Watch &
Ward. the people belonging to general
section, who serve our House, Many
times, this House sits beyond 6 O'Clock
till 7 or 8 or even 9 O'Clock. We find
that only the people who are dealing
with Financial Committees and such
other things have been taken into
consideration and that a vast number
of general employees have not heen
taken into consideration at all. There-
fore, I feel that there is the need for
a proper, full and frank, discussion on
this matter. Qur viewg must be allow-
ed to be expressed. I do not insist for
an -open discussion on the floor of the
House. But some way must be found
so. that we are able -to express our
views fully and frankly.

. We. appreciate the services of the
entlre staff of the Parliament Secre=
tariat who are working much' beyond
the normal duty hours of work. They
are working with full dedication and
loyalty to the Parliament.

SHEI SAMAR-GUHA (Contai): A3
this House is aware. a grea} concern
was expressed not by somé but by
intumersble, Members of  Parliament
about) theupitiable comditions and ser-
vice problemg of the employees of the
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Parliament Secretariat. In response to
the concern that was expressed by in-
numberable Members of Parliament.
you were kind enough to institute a
Pay Committee to got into their prob-
lems and to suggest ways and means
as to how they can be helped.

Now, the Pay Committee Report has
come, We have not yet received a copy
of the Report. The formation of the
Pay Committee was announced in this
Heuse and we are in a difficult posi-
tion, how to know what actually trans-
pired there. You could help us, in a
way, to get to know that.

Secondly, ag has been pointed out
by some of my friends here, we are
very much concerned about them, The
workers and the employees of the
Parliament Secretariat are perhaps the
finest in the country. We find, they are
very dutiful, very disciplined and also
very courteous in their behaviour and
they are zealous in discharging their
duties. I do not know in what good
words I can say about them.

Some way must be found so that we
can expresg our views fully and frank-
ly and if need be we can make our
suggestions to you for the amendment
of the Report and do something for
these people.

SHRI DINEN BHATTACHARYYA
(Serampore): Sir, it was Mr. S. M.
Banerjee and myself who raised this
issue in this House. Then, the Pay
Committee was instituted by you.
Now, the Pay Committee Report has
come, we have not yet received the
copy of the Report. The Report must
be circulated along with a note of

dissent given by some members of the

Committee. An opportunity must be
given to yg to discuss it in full.

You know what reaction was there
after the Pay Commission’s Report was
published. Still, the Government em-
ployeeg are agitating.

So, i you want to avoid any agita~
tion, you must give ug an opportunity
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to discuss it here and gee that, it there
is any mistake, it is rectified.
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«ft xFAT ¥ a9 59 W § wiee
T wg e o o A5 gara @y
£ wq T T o @ T fresme WX
v uw & e fafireT amdn
wegw o ¥ aga gl frad o faaen
T WE AT %Y 9 T )
N
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worw wiiew : & foRe @ T
@ 1 weAq fafrezc e # ) W
ﬁfﬁ?rqwfneaifmm'
g I TAHT F9, F@‘sn'(mtw_
AW | TifT wier wd feq T
Wiz AT $T 9T T A FET
wiffs o 37 9 fgzmas g€ e vl
a0 & var v 5 gArd Ao
Fafegn t w1z ¥y &)

& wv § @A fearar g’,ﬁwi
fer & FATAl ¥ waroETd W7 &
FrreaT wEaT g cﬁwr:rgt&:a’t
@ﬂﬂmz”raﬁmaﬂhfmﬂ%m
ot , weem Wt § W fafrex @ &
& TET M qg a5 95 & W A
-’tma#‘ﬁﬁﬂmtmw\ﬁﬂ
ﬁ-rctrm o @A TR ﬂj‘
wiw & @y fdl v g, s
wavweq 3 A o fow w e,
T q o famaedy 1 9g ama 3 | ¥
¥ Tear e forerar aem | %ﬁ-'-:'
& oex 73 20 v g E @
dafew 7@ & we o ¥ dav faw

a1 ar ag I FI0 ) I ww
ﬁmﬂ‘qﬂ'mal n%mﬂﬂ’rﬂm:

mmﬁﬁﬁmgq
WNadzn g, Mrrar g aX v Ay
F5% T @ yiRfe w7ar § fy a9

€ T 71 2 AR 9T TP WY

L oLl

b’} %‘%‘a?é.;“ “‘3.3;“%’
ﬁ & @iz avxy &

W W A T W A W
o fi g ot aTe Qe gt wg | e
wﬁwm@{a’rmﬁmm
w2 | fd Wy aw LAl A
i, frz w3 | qrg &9 if
mmwav&@mm.

SHRI JYOTIRMOY BOSU: I gave
rivilege motion against Shri Lalit
Nn ayan Mishra. I challenged him to
eithér prove or resign, but he ram
away- from the House. It is a clear
matter of privilege and jt should, be
reﬂerred to the pri\rlleges cﬁmmlttee

mq@w Wa“;fla?rr-ﬁi'iﬂ
T |

—

DELHI SALES TAX BILL

EXTENSION OF TIME FOR PRESENTATION
oF REPORT oF SELEcT COMMITTEE

SHRI S. M. SIDQAYYA (Chunan-.
janagar): I beg o move the follo
That this House do extend
" the last day of the next Bad-
get Session (1975), the time
for the presentahon of the
Report of the Select Commift-
tee on the Bill to consolidate
_end gmend the law relating to
the levy of tax on sale of goods
in’ the Union ~ térritory ‘of
Delhi,”
MR. SPEAKER: The question is:.
JThat this House do extend uplo
‘the last day of the next Bud-
get Session '(1973), the ti#e
for the presentation of the Bp-
port of the Select Commit
on the Bill to consolidate a}:;
amend the law relating to the
levy of fax op ﬁ]
pods in the Union rntor!
Delhl”
“The motion was adopted,
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BTAT.I:!EITE RE: FIREIN A SECON'D
a.ass COACH OF 14 DN UHPeR:
- INDRS- WBEESON 3500-1904!5

jl““{ g

MR, BPEAKER Shri L. N, Mishra
%o tikke & “Staténient "reni'djng ftf‘e n
. dmna-c.lmmh . -

THEM]NISTER Ol" RAILWAYS
bri LN, ‘Mishra): I beg to lay
the mtement on the Table of the
Biage ™ S

LA B

STATEMENT

Bir, I regret to inform the house of
@ serious accident which took place
mr M'&nuharganj station of the Nnr-
llnm Rallway on 31st Octoher, 1974

At about 08.00 hours while 14 Dow'n
Upper India Exprem ex Delhi to

Bealdah ‘was approaching Manohat-

[

1] ‘station on the Kanpur-Allahabad

double Hne electm.ﬂed gection on the
Alfahabad 'Division of the Northern
l’hﬂway. a seco-nd class coach caught
fire suddenly. It appéirs that the fire
started so suddenly and spread 80
rapidly that the passengers got trap-
ped 1a the coach. Whilé'many of them
were burnt to death inside the coach,
qtite a few of those who jumped out
a!hn lost their lives, Fifty eight per-
ums have lost thgir Hves so far @nd
as m lying injured in the hospitals.
.ﬂunﬂler ‘S personk-have since been
gisclidtgea thor the Hospital

Immediately on recelpt of informa-
tion. about the accident medical aid

KARTIKA 2/ 1809 (SAKA-

Fire in-a -

Il Class Coach (St.) '*
was requisitioned from ,ll the gources.
Doctors from the nearby Bharwari
hospital rushed to the site followed by
medichl- .did ' thoth ‘Hdspital, Military
Hospital, Allahabad, Railway Medical
Relief Manvewd' hﬂwty doo‘wu from-
Alhhalsa’d’ ‘&‘um’é of ‘me raflwiy oﬂ!‘—
cers hnd lett ‘tor the gite by road
earlier;

Member (Mechanical), Additional
Member (Traffic), Railway Boarg asd
the Genera] Manager, Norther, Rail-
way,' @cdompanted “by other Senior
Officerg mir-dashed to the site.

The -Deputy Minister of Railways
accompanied by Member (Traffic)
Railway Board also proceeded to the
site by tra.m

The Deputy Minister gnd mysgelf
visited the ipjured in the hospitals to
ensure that they receive all possible
care n.na 'Bttention,

B EY *He

Arrangements were made to give
ex-gratia relief to meet with the im-
mediate needs of thé injured and the
next of kin of the dead.

The site of the accident has alsq
been inspected by the Controller of
Explosives;"Agra and Deputy Pire' Ad+
viser, Hinistry of Home Afaira’ ~°

The Additional Commissioner of
Railway Safety, Northernh'" Circle,
Lucknow' commenced his statutory n-
quiry into this accident on 4th Nav-

ember,’ I?’;& at Ahaha\gad_
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13.17 hrs.

CANCELLATION OF SITTING OF
*  THE HOUSE ON 14-11-74 °

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHURAMA-
IAH): In connection with Diwali, in
yesterday's meeting of hon, Speaker
with opposition leaders, p suggestion
was made that in addition to 13th, 14th
also should be a holiday for Lok
Sabha..

@t wfw e (Zfawr  faed)
A AN A T Q@ §, 7 QAT R
Wit agt gw wfgat ww @ aw
W WA 7 A grew # W
R ol

SHRI K. RAGHURAMAIAH: The
suggestion was made thaf in order to
enable Members to go home and come
back. in addition to 13th, 14th may also
be declared a holiday for Parliament.

MR. SPEAKER: One thing you
missed,—if we allow 14th, we will
have to take up Saturday, That was
a suggestion made.

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): They did not agree.

SHRI K. RAGHURAMAIAH: 1 also
saigd then that I would place the
matter before Government, Govern-
iment have since agreed that the mat-
ter may be left to you and to the
House. If this is accepted, we will
have no sitting on Saturday, That will
remain a holiday.

'MR. SPEAKER: Do you agree?

" SOME HON. MEMBERS: Yes,

MR. SPEAKER: 80, we will have
holiday on 14th, 13th is already a
holiday. Mr, S. M. Banerjee wanted
0 make a gtatement.

. NOVEMBER 11, 1974.

13.19 hrs. = cen. ¥R

RE:"ACUTE POWI:R BHORTA(}B I.N
“- - UTTAR PRADESH

SHRI S. M. BANERJEE (Kanpur):
With your permission, [ would like' to-
raise a serious matter. Today you
must have read in the newspapers
that thousands of industrial workers
in Kanpur and other places in U.P.
have declared surplus; they have been
affected because of the acute power
shortage. According to my informd-
tion about 1.50 lakhs of workers and
employees working in rolling mills
and foundries and 50,000 workera of
textile units will be just on the streets
within one week if they do not get
power. For this power-famine and
difficulties of the workerd 1 hold this
Government responsible, They ghould
aveid this situation of the workers
being thrown away on the streets in
UP and they should gvoid this situa-
tion. This is not omly a power crisis
but law and order situation is there
and I warn them about it. I come from
Kanpur and T know the condition of
the poor workers there. They face
acute starvation because of this power
crisis. I request the Minister for
Power to make a statement saying
that they will supply adequate power
tor U.P, During the UP election power
was supplied adequately; after ‘the
Congress won, power has been with-
drawn. I warn that the workers will
revolt against this Government,

My mnext point is this. Four instal-
ments of DA are due to Central Gov-
ernment employees. Nearly 22 lakhs
of Central Government employees are
really extremely pgitated over thiy
abnormal delay. These four instal-
ments of DA are not given to thb
Central Government emplovees .aad
Government have to give this under
the D.A. formula. I request the Gov-
ernment to grant thls. They have
accepted Pay Commission’s recommen-
dations, If Government is not able to
hold price-line, it is not the fault of
the workers and the employees.

So, I want a statement of the
Finanee Minister in this regard.

—
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m\mn UNDER RULE 377

FALL TN PRICES OF COTTON IN PUNJAB,
* HARYANA AND RAJASTHAN

oft wzw fagrdt gy (vaifaad) :
& wrret wyaly ¥ faam 377 & werwa
(8 WAL AAAT AT TG E
wm, gfamm Wk T d R d
gt § Wiy frergr o wg ) @Y 57
fereqr e w7 @ g & g9 a@ ¥
QAR AT T &) A fRaF e
t’tla‘.! IIF FET OF AR §H
oI N aaag g =
wiea FTcias w6 ghear frasre
o § & dar wey Ay e # A9
§OAT qg €T N3W F FF A AR
¥ v 9 @l T I QL | TF W
g ¥ sEA SAWA AR
TR T AT X T R, WOy H
gl w1 coraa 7t & fv § sreinima
¥ wamr WX & w7 I q%
Afga X7 W0V F Pmara =€ e A
ey araT< ¥ fore g § W T
wff o A ) wTe st
R a@ A W ag h I R
!'t w izt ¥ qu wrare & wrar
~fed —

o e qer (e o)
e WEW WY o

e oft e fagret wpwet T
a‘u&gﬁt n’nﬁrn‘(f[n‘m

" The Lok

Matter under
Rule 377

wadamr) | Fagwyg fs gt ox
@ ®ANIT «AT T )

qars ¥ g fra feer Wy
21 3% wfaiafa adt 7t ¥ fam
®E fEaAT & qiT g ¥7 T Wy
TagR ¢ AR (6 g a5 fr w12y
N darE ? qged W) gw fadut @
A WAAT A3 FT 0 AT A& A FGY
i & T @t | g 5 e
wea ® fawrrg & & 1 fxq wodf §
w127 & = fire @ § 97 Teui # w1
FRANT FET @A77 F fqgarare &
wi T A G ? A waw F fe
HETT 574 At § qama 3 ol s
FTWT T §F 91 7 framf &
FEE B F q91T

MR. SPEAKER: I will ask the
Minister to make & statement in this
regard.

13.25 hrs

Sabha adjourned for
Lunch till thirty minutes past Fouwr-
teen of the Clock.

The Lok Sabha re-assembled sj‘tor
Lunch at thirty four minutes past
Fourteen of the Clock.

(M. DreuTY-SemaxEn in the Cheir]

ERDM-QPMR Now we
take up the Bill further te amead the
NnvyAci m1 as passed by ° Mya
Sabha. Mr. Patnalk

. el - .
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NAVY (AMENDMENT) BILL

THE DEPUTY MINISTER 'IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): Sir, I move that the Bill
further to amend the Navy Act, 1957,
as passed by Rajya Sabha, be taken
into consideration.

This ig a simple Bill of an enabling
nature. It does not contemplate any
drastic or violent change in the Navy
Act. The Navy Act came into force in
March, 1958. It is our experience over
its working for the last sixteen years
that this Bill is found to be defective
and deficient in certain respects, For
the last so many years, the Air Arm
is yery much g part of the Navy. But
the Act has no provision to cover
offences pertaining to maval airmen or
naval aircraft. The Act does not make
it obligatory for the employers to take
back their employces whg as naval
reservists completed their period of
training or active service in the Navy.
The Act again does pot provide for
the power of dismissal with Govern-
ment in regard to a naval person who
is found guilty of criminal charges.
This provision is already there in the
Army Act and in the Air Force Act.
So we Want to extend it to the Navy
Act also.

Then there is the question of ade-
quate coverage of offences. For ex-
ample, there is provision for punish-
ing a naval person who neglects to
perform his gttty but there is none for
punishing a naval-person who does not
perform his Quty at all.

Again there are some definitional

" tacunee in regard to werds ke

sdrunkenness’, ‘mutiny’, ‘naval estab-
lTishment' and ‘petty officer’.

The qualifications for Judge Advo-
cate General and Deputy Judge Advo-
cite Genersd ghre tbob Tigid at present
to accommodate experienced apd com-
petent naval officers, Thisv_:Blll geeks
to remedy this lacuna and to provide
for its betfer functioning. T move.

MR, DEPUTY-SPEAKER: Motion
moved:

NOVEMBER

11, 1974 Navy (Amdt) Bill ;68

“That the Bill further to amewéd
the Navy Act, 1957, as passed by
Rajya Sabha, be taken into consicde-
ration”,

st jrCewE T (D) - sTEE
wzreg, s fr wad agew T agr g, 0w
fagas ag7 wravor @ AT H 97 FRT
ara & ®ewd g 1 & fagnw & anw
g Fq7 7 fadr aiaEr ot
FY sqaaAr A Fr A€ | W WA A
ara & 9fvim & fi caqaray ¥ 912 gard
A9 AT AEeq agT ag A & | LA W
¥ 77 W & faargr &, 91 A7 T
943 wrargt g faw gm § 1 9T
F1 & Zferw § w7 FATQ @ AT qw
w2t ar | Ffpa 1T AT
¥ I3 % A1z gATT WAL B.% BIZ 7Y
& WAIA g gy WY 09T qAETIATEY
Roft 3 wisgy wyraT A W & I @@
T WFAT g1 Mo AT | @ &
a7 % wig gardr ag-wfa7 o fem
TG 4 | w7 W AT ATETIEATST AW
% GTT ZATY A T WA K GEAIETT
g, A1 5q gad HI5 EAR qew W
T FF 9, 77006 qA ST HGH A

AfrT 1947 ¥ exvrr W mia
¥ Az q@ aw w feafa & gn pews
afcadtT g1 AT § wa g A Fody §F
W F A FT qATTEA FA A
flewr 71 2 Fmpar § 1 oo TadAA
oy & fay faq aw 0 3 wol @
Gy ur A ya1 R gt w5
Sdr a g AT SR ST A o g
ST WA FAT § | AW g W
g ¥1 fofy W IS ;R & W@
¥ | i & dr fgd 98
% gt g a5 A g & —

EPUTY-SPEAKER: i
;.,ﬁ},nﬁ 'gd'l;;sa all thosge d]:hﬂl
and background?



289Navy (Amdt) Bin  KARTIKA 20 18 {54AKA) Raby (Amat) Bin S

SHRI JHARKHANDE RAL: This is
, simply introdirction.

MR. DEPUTY-SPEAKER: Is it
necessary at all?

st wree® T ¢ ofbeTT & g7
¥ wag gar? wgrad ad ¥ ot gfrarfas
w1 frar ot gwrd 2w A e A
FUAT JW AT FATATT SoT FOA F AN
dvra fear a7 oF az7 ) waA
eI TET )

FIFATH A3 7197 7@ A7
€ 39 % fawy & 947 5 3 fg avdi 7
waiFr g g agiwed A 41 1957
¥ 9197 ¥ a1z 7I7 A FAAT ST F
sraifaaa & st gar § 3 Ao F
€7 # qntaT 3w fry w3 dfea
% awaar g ¥ €7 ¥ o7 wlrr g
® W& § W A A aq g
WEMAT WEASl FT wATET A FA,
3 wfaw gymbag aa13, sa ¥ w2
e JFTaar 71T qgm F fag ga
& ag frdr dam faas #rwexa 2
Tg 437 Siedl § aqrar g FLE |
wrs o fa wgraTT A At & @@ A
AL Uﬂa#w&ﬁazﬁf
fegarmfmar T w4 & waf
FIHSIATE R AqAT Grafes Hgr aA
T, §5 ﬁfwmuﬁ“i%mﬂ&
&1 % 3 f5ar § e & gt 2 A &
g e o g & gt TAAa
i F e ¥ fag o waa da
g s aan g fs &
s T g wi g fer i 1 foa
w&«ﬁraﬁqam €3 % g gy Fags
aaTar ¥ 7 agi f5 wwgee e 9K
WAPE WA g W AT 0
T LT w7 dw v Ad @
awdl Rafag Y GWaT 1§ qee
wzva’ﬁm{ | ZTE AN
TR § A G AG Q@ gwAr)

Fadr ara #g & fr &) gat2 gt
qEATE § ITH JaA( T A H w44,
TTEATE T #Im€ wd ¥ art F @
T T Awfedt a1 wg-TEnd
Aiwfeqi & 97 aTa § 97 W w7 @
i‘rviraﬁﬁnﬁgmwramga}
ag 7ga §) ww & 1 zafag i g7 @19
1 waz w& 1 5 57 fag &1 A0
qg A9 A F F T UG FT A AHT
TG A& OF  FHEAFET AT qAOHC
qIqT BT F 3T TF AT B AAF
& g o FL aTiF frd 5 argdy aTeRr
T @ T FT ZATU 9 AT ZATL FgTH
w7 ETfaeT A% | 37wl § ATY
IR (X T 57 FA 7T TRaA 1 w7
AL FI@ § |

oft wtta Fag digra (amT): 9 ieae
adres; 24 fad T AT F A E AR
qat Fta g 5 g mIATE T JLIHEL
FEFTFIALTN & ITEFT AT
a7 o g goT A & 1 g Far
HAW AT A AH LG ITF T
gR ¥ BRI T drd gAar g131 %
Wﬁsw #Qrfa T arrg;rmc:rg
g FW FI  ATTEAAT g T
msmﬁm LR eER R 3 Aci Rt
m\a | FaiEiraa g g o
¥ a6 INFTC M0 | A FOGAL qE
aF Wgﬁ o g W1 IR F faqac wAr-
Wi WYCAgTgmA T Y qeaad
#av wfgrag o s g a
4§ qaq o 4ar | B2 B2 ¥ W
o w fgm wg=me ¥ wi¥ g
i?ﬂaarr?tanvs‘nmra:ugg | BT
Fifog agi waTH & 1K, 06T qE
wter a1 2w w0 & A o faa
w1 A AT A w7 AqE q@ A
mﬁmmrzﬂwa%iﬁi!rw
wror &dr  gqrcfeata g f wdemm
B, warcer, w3 M AGA T aay
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[= wrza fag Wizm)

4R TEAOTT T WIAT WiHIT T
w3 TATFT QG A wieg

# Wi g F AN afa fraa g A

WRTGF qradi # 7 g7 F7 #30 A
& I &7 qF I & A Wiz g
g fagaardansfaiigidiaga
& IZINE | A FLEAT 9 gE 47 AN
T B2 @ %(d 9T gL 47 | AT W
S i q T TR G AR
FITFAF AT AIATL0 | w7
i A F qaqeqi ¥ 13a3 g3 AN
o wiwha Al As 4, mifeI At ¥
IAFHIA (Far i | agi a5 fw ITH
IR TN F ALK A1 39 71 990 F
L F, T2 A N I9 T WRTCA
FEA IT6 waq faean ol ww 9w
QIR T F A4 & g qg A0 LA FR
1 JHATH N oCE | oo Ffaar ai
1 g9 wraler sqgeq F 2T A W
T & W F gw B - A
QWA @Y 1 qaasa § 1 W
qg A7 W WS WAHS 31F
& & A T Ay gs w3 76 famnrd
21 ) v  Tom w1 IzigTwr ag A4
& § | & wEa @ ag w10 FEm
& ¥ g0 A{AN W a7 X W Y
Aqqd) AT\ MET B q=RS 1 AL AFT
QI N7 AR q GASAT F Hr
aw e § fae @ qrea w1 e fea
F1 95 7 Al gvaa 71 7g fgewa
A 7% 75 71¢ Tg= wg@imT & waan
TR B 9 Y AT FF w7 fyaw
0 FT FF | TTAEECF gAG Ay

wfeT & q@@Far § 1 FET 2 Faq

OR 72 Iy quiT v @ A § aod
§ se % Q76 mas [ F wixeasa
t 48 mmmw-ﬂmq“mt
weAGh FTX KT AT A

..,mﬁﬂ T g wx #fad qixaear

.Navy (Amdt) Bill gye

ot & {7 AT & o ¥ wgar oy
e Al S e T o2 N ye
I @ g § F @ A g ga
FE 61 Af | S O w0
trmadRr ot fas@
® WEARSA § | W A Wy
Fas W qi i s o O d & ¥ ¥y
i fe a7t g w7y g 1 A g AG
AT & FT o4 X B w3eaTAr &
T T s faa 1T F frg 1 Y
HFqFAT &, T3 AT AT & 1 4
gat 1 & s w7 § '

ot Mg e (e ) ¢
fegi & /aT wigw, T Awf=a faq a1
T §T AT & TH TN & FFI0l
A F ¢ & q0R T 5 TG
faq i wifgd, & W 97 F €3 quma
F1 qA4T Faq1 § #T wgqw s<ai § fw
FTH 1§ 170G [ AAT GTISAL 1
TR & AT AAEAIA A FR
w=3[ w10 TEY g |

T T2 TF AGI 70 % §Y Wr
g xuiage & WA Y T A #
Wigedm mE § wr N g e &
A § IR (ega it § wig-2
w wf AN qF T o7 § Frwr ¥
et A ¥ fad wan de e § o0
AW A €] 9N T W
weigfran fad s wga FEd ofs
€9 QA AN WY I Wt w7 g
w<& & fad dare wTad

mmﬁgﬁszﬂm ¥ ol
wieA (AT %G8 § 3@ widt wd
gu ﬁarqarryﬁszqﬁm CEC R
R oiad & fanw Wi wT 1
wmad :w.i*m%gﬁitﬁraal
wmq«qamzw.zﬂ-(-vtir
& wqx % Ay g § AR A @
el A R R LR I R A
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ema & fad w3dY I B SarTFTa
wfgd WX 54 s & &3 gleans
ST Tifgg |

I g qw } oF Qar dAMa

farm ®Y 3 Wi faderd , g9 9

o€ § f5 37 %1 arergf, S
A afag svdwa & /) wrga afada
rr =1fgd 1| 37 # fegrea, 7 far A
sfg s wTsaaE e, @ &
W §eeRT W@ OAF | AT W ¥
%) gfag s A F gal iR
ferdaen @ afaq vdw &1 &0
SO A ST F FIW AL ST 1 A Y
wiEd s wT REEHWE N, THAT
THASH F1Tg F1 ITh /Y FT & q1<
% & 2w Fifgd

W T § R oWTT e e
weftfuaferw fog a@ § @& aw
ZYeit a7 gra agv @v , gl acw -
o G ¥ 93T g a0 @  faw
¥ 7 fad g 30 B qfov @ oR-
@R o & frg qaw dar §war &
& W @ T § o qE aw D
W g @, wh o vy W
R T E gA qw W gEy e
CBRTE G wAq A F qE( F
BB AR CR el Ll (il s
AR Wi fgy S w7 9w
-areg WY forey §t § Fover & gt Ao

AR AT i FAAT F AR AR GIARW

" fgwiad v A | deft DAt o Qe
i CAE CRE LRI (€12 £ (8 £

oY 94t i, A o 8 e e

/aE ¥ AT T W AT A TGN
!ﬁ wIA AAY T AT TR QAN
55 i it 1 g FgEtarafee’
TR § Far } i 97 A A Rk
=g ¥ § w7 5 ff w, Cew I
Rw & gl ¥ @t il ¥ o a0 fya’
STaT &1

& fwra fafm @Y & d=< g,
At a1 & fdaifer AE I Ky a7 d

BT IEA g awr R wAa &

Q& 77 & dawew § Faa § aadveft &
& § | foree 6 YO o< AYEAGTE
T § 97 FraT § A< I I AL
a7t §, 7A & 703 F 0w ¢F A
w78 faq 83 wrer sgw FcIasr
TR T F WK A4 Tw agh G §
0 T A FEA L AT | g wg o

. T o QY awdvalt gy wfgy fore e

33 WY g WAl Y Y P o s
agrx Al A g, 99 ® FAA Y o=
g aw v ag 1 wF 9 9 aaf .y
T | A K T TG
war dfaradia gt wifgqy

W WRTE 7y & @ ger s qady
AT g 4 SRR WA qw mpemy
v foe s wifige | ‘

SHRI J. B, PATNAIK; Mr, Deputy-
Speaker, Sir, I am thankful to the
hon, Members for their general obeer-
vations on this Bill. There has been
a demand for a comprehengive Bill to
be brought torward before this Houps,
Hon. Members should know that the
Navy Act, 1057, wag & very compra-
hengive' Act. It provides for the serms
akd conditions of gervice of maval per-
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sonnel, It lays down comprehensive
provisions for the diseipline of officers
and sailors. . It lays down the proce-
dure for trial, by court martial and
by the commanding oificers also. The
present Bill, as 1 said earlier, is of an
enabling nature. Certain defects and
deficiencies were found in our work-
ing of the Act for the last fifteen years
and this amending Bill only seeks to
remove those defects and deficiencies.

As regards tne defence of our coast-
line the Government is gquite aware of
its responsibility. Our expenditure on
the navy hag been inc;easing over the
years and the percentage of our ex-
penditure over the navy out of the
total expenditure on all the services
would go to prove that the Govern-
ment i very much aware of strength-
ening our navy. We are now pro-
ducing modern frigates and streng-
thening our naval base. The work on
our Goa naval base, the programme
for expanding the paval dock yards at
Visakhapatnam and at Bombay are
very much in progress. Besides, in
regard to the Andaman and Nicobar
iglands we are,taking special care to
see that they are adequately defend—
ed. The pavy has come out with flying
colours in the last war with_ Pakistan
and we have proved beyond .doubt
that whenever aoy hostile gcountry
casts its evil eye on us, our navy is
well-prepared, just as the army and
the gir force, to face it.

‘Ag far ag the Indian Oceen is con-
cqrned, the policy of thg Government
of India is very clear in' thig respect.
We want the Indian Ocean. fo be, a
peace zone and all the littoral coun-
tries subperibe to this view.

W:th theae words. 1 move thls Bl]].

!or consideratmn
P

. MR. DEPUTY SPEAKER The ques-
tion is

"'I‘ha} the Bill, h.l.rther to amend
. ghe Navy Act, 1957, as passed by
‘Rajya Sabha, be taken into consi-
deration.”

NOVEMEER i1, 1b74

576

- . g
The motion was 'adapted.

1458 hrs,
MOTION FOR ADJOURNMENT

ALLEGED FAILURE OF GOVERNMENT To
PREVENT ASSAULT By CENTRAL PoLICE,
ETC. ON SATYAGRAHIS AT PaTNA

SHRI S, M. BANERJEE (Kanpur):
Sir, befare we take up the adjourn-
ment motion I want to make a sub-
mission. The mover of the adjourn-
ment motion is Shri Shyamnandan
Mishra,

MR. DEPUTY-SPEAKER: The Ist-
ed mover; he has not moved it yet.

SHRI S, M. BANERJEE: [ have be-
fore me The Statesman dated 6th
November 1974 which says in banner
headlines:

“A fortnight ago Mr. S_ N. Mishra
informed Mr. Narain that before the
Bihar bandh from October 3 to 3,
Mrs. Gandhi wanted him to explore
the minimum demands on the basis
of which Mr, Narain would with-
draw the Bihar agitation. Mr,
‘Mishra says that he tolg Mra

andhi that he wasg now in the op-
position and that she should nomi-
pate an emissary from her party.
Mrs. Gandhl, so the version goes,
#asked Mr, Mishra to suggest g name.
He suggested the name of Mr.
Dinesh Singh .

MR DEPUTY-SPEAKER: Why is.he
mentioning all that now? He can re-
fer to it .during the course of the dis-
cussion of the motion.

. SHRI S. M. BANERJEE: I am ogly
submitting that since it is a delicate
matter and as he if negotiating on be-
half of Mrs, Gandhi, he should not
initiate the discusion. Let him geny it.

15 hrs,
MR. DEPUTY-SPEAKER: Let him
move hls adJournment mohon

Mr Banerjee you have made t.le
pomt 1 think, he has taken note of

the point,
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SHRI S. M, BANERJEE: He has not
denied it. Let him deny it.

MR. DEPUTY-SPEAKER: [ went
out of my way and allowed you to
make a point. I am sure, Mr. Shyam-
nandan Mishra has taken note of the
point. Kindly sit down,

Shri Shyamnandan Mishra,

SHRI SHYAMNANDAN MISHRA
(Begusarai). Mr Deputy-Speaker, Sir,
I beg to move:

“That the House do now adjourn.”

A moment ago, the hon. Member,
Mr. S, M. Banerjee of the C.P.I, which
is a party, Government plus, made a
point. That party ought to have
known what king of negotiations 1
had carried with the ruling party . . .

SHRI S. M. BANERJEE: You may
be taken to task,

~ SHRI SHYAMNANDAN MISHRA:
Nobody is going to take me tp task
for that. But the nation is going to
take you to task for your actions
agninst the people's movement in
Bihar,

SHRI S. M, BANERJEE: You accuse
Mrs. Gandhi here and carry out nego-
tiations with them. Don't play a dual
role.

. SHRI SHYAMNANDAN MISHRA:
1 have been in the forefront of the
;truggle I might have laid down my
.life on the 4th November, 1974. You
were not therg' on that day. You have
'bg_en acting according to your tradi-
tion.

Sir, T have no manner of doubt in
my mind that the 4th November, 1974
is goihg to be recorded in history as
one of the most memorable days. I
had on that day en experience very
exhilerating and painfu] at the same
time. The hon. Members might know
that'[had the privilege of accompany-
ing the great leader who had come to
be called ‘Lok Nayak Jayaprakash
Warayan’' on that day throughout the
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great march and till the end of :h'c
dharna at 10 O’ clock in the night
(Interruptions) you go and see in
Bihar. By sitting here, you cannot
have the feel of the situation there
In fact, one of the slogans raised
during that march was ‘come and see
with whom are the people of Bihar'.
That was a clear indication of the
people’s support. Can any of the hon.
Member on the other side stir out of
their houses in Delhi and go to Bihar
and address any meeting theret
Where are their leaders?

Ag I said, I had a mixture of feel-
ings both painful and ‘exhilerating.
Why did I have such a mixture of
feelings? It was indeed the most pain-
ful experience in the sense that one
had to hang one's head in shame that
even a popular Government could
have taken to the methods of the kind
that were adopted in Bihar on that
day. We could never imagine that
we would see such a day in our life
after Independence. But that is what
happened. Therefore, Jayaprakash
Narayan was constrained to say that
during the course of 50 years of his
political and social life, he had mnot
come across such an exhibition of
naked barbarism in the country.
When Jayaprakash Narayan speaks,
he does so after a great deal

‘of deliberation, and no one can ac-

cuse him of lack of balance in his
utterances. .
It did apear to me on that day that
Mahatma Gandhi was re-born in ihe
person of Jaysprakash Narayan.
(Interruptions). They are not goingto
be recognised at any time as those
who are following in the footsteps of
Mahatma Gandhi. It is a tragedy. of
the first water that Mrs. Gandhi whe
bears the name of Gandhi in  her
title has moved sway farthest frem
Mahatma Gandhi and his principles
and policies; Jayaprakash Narayan is
now the upho]der of those prinelples
o

Mr. Depuly-Speaker, on the . _ﬂ.h
November, there was indeed a wery
interesting contrast, and that.--was
offered by what the Prime. Minister
did in Delhi and what Jayaprakash
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Narayan did at Patna. The Prime
Minister, I do not know, why of all
days,—selected that day for a shop-
ping spree when Jayaprakash Narayan
Was on his historic march. While
Jayaprakash Nurayan was being ob-
ftructed at Putna by the police force
built up by Mrs. Gandhi at every step,
here e police force was making the
wav, and welcoming Mrs. Gandhi all

the wav to governmenti-controlled
shops.

SHHEI VAYALAR RAVI (Chiray-
kil What is the objection?

SHRI SHYAMNANDAN MISHRA:
That clearly established where  you
slood in ihe esteem of the people. All
the shutlers were down on that day.
and it ‘was only the government shops
which were kept open for the Prime
Minister. ({Interruptioms)., And there
was the hon. lady Member who, 1
have learnt from very reliable autho-
rity. went on imploring shopkeepers
%0 open the shops only for five minu-
tes for the visit of the hon. Prime
Minister.

1 am absolutely cvertain. Mr, Deputy
‘Speaker, that the footfalls of the his-
toric march of Jayaprakash Narayan
are going to reverborate in the cor-
ridors of history. Call Jayaprakash
Narayan by any name you like; call
him a fascist, call him g CIA agent, to
your heart's content, but he is en-
throned in the hearts of the millions
of the people of this country. There
.can be absolutely no doubt that
there is no person today who can
measure up to Jayaprakash Narayan's
stature; he is the tallest Indian at the
present moment. And you have the
audacity to call him by such names.

In fact, on the 4th November, when
Jayvaprakash Narayan was crossing
one hurdle after another, one barrier
‘after another, one barricade after
another, under the blowes of lathis and
-twar-pas shells. . ..
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SHRI R. S. PANDEY (Rajnand-
gaon): On a point of order. On the

9th November, Jayaprakash Narayan
made a statement which was publish-
ed in the Searchlight that there was
no lathi-charge made on him. Can-
you deny it in the very face of Jaya- -
prakash Naravan's statement?

SHRI JYOTIRMOY BOSU (Diua-
mond Harbour): Pandeyji no more
reshuffle. . . (Interruptions).

SHRI SHYAMNANDAN MISHRA.
So far a: lathi blows on Jayvaprakash
Narayan are concerned, 1 must say
that T am nol gaing to make any jssue
of it. It is below the dignity of any
Satyagrahi to complain of the suffer-
ings that he undergoes and Jayapra-
kash Narayan is nol going to vomplain
of the sufferings he has undergone.
May 1 ask you. the hon. Members on
the other side including the Prime
Minister, who prevented you from in-
quiring from Jayaprakash Narayan
whether he had reccived lathi blows
or not? I repeat, whe prevented you?
Now we have a new Home Minister,
Shri Brahmananda Reddy. Did yeu.
Mr. Reddy, inquire from Jayaprakash
Narayan whether he received any in-
juries and whether he received any
blows? Are you not going to account
for it at the bar of history, for all
that you are doing against Jayapra-
kash Narayan whe is gne of the tal-
lest sons of the nation? You did not
inquire from him whether he receiv-
ed any injuries. You are g servant
of the nation and here is another
servant of the nation, Jayaprakash
Narayan. It would have redounded
to your credit if you had inquired
from him and told the nation that was
the statement of Shri Jayaprakash
Narayan. But some of these people
have not got the moral courage to
face up to Jayaprakash Narayan. May
I humbly submit that including the
President of India, there is no person
who should not have inquired of the
well-being of Jayaprakash Narayan?
But this is what you have done. . De
you not hold your heads in shame fer
thig?
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So 1 am telling you that when this
ric ‘march was ‘taking place and
JP in hié frail health and in his frail
physique was marching from one bar-
ricade to another, there was a rain of
lathj blows, there was & rain of leaflets
‘from ‘the air and tear-gas shells were
‘being fired.

AN HON. MEMBER: Thig is Indian
_d_emocracy.

_«SHRI SHYAMNANDAN MISHRA:
He was leading the marchers who
were absolutely peaceful. Is there
any hon. Member on that side who
.can point out a single instance of in-
Jury to any Policeman or any officer
who Were dealing with the situation
on that day? Can they point out a
gingle instance? So the . procession
was absolutely peaceful and in spite
of these repressive measures, the
marchers proceeded to their destina-
tion. You could not prevent Jaya-
prakash Narayan and the peaceful
marchers from reaching their destina~
tion.

. I went with these marchers. They
were movirig with feet that do not
falter and faith that does not sink.
Do you ever think that you can make
these people tremble or give up their
beliefs and convictions because you
have the might of the Government of
‘India, the might of the armed forces
of 800,000 odd and the might of the
CRP and BSF? The sgixty million
people of Bihar have shown that they
‘have been moulded into a force with
which you would not be able to deal.

That is a non-violent force. The
present confrontation is between
Khatrabal and brahmabal, On the

one side there is the force of physi-
cal might and on the other side there
is the force of sacrifice and charac-
ter. Has it not been the verdict of
history particularly in this country,
as has been said:

" forvre o wETAT A

Mh the force which Mahatma
: Gandhi generated In this country and
‘which you have liquidated to the
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last atom. And whit weré the mar-
ghers doing on that day? These. marr
cherg were shouting the slogans.-

TIET R T § T & 277 fiad

That is, whatever may be the attacks
on uUs we are not going to raise our
hands against the attackers. This was
the slogan. I ask you: Don't yow
feel very proud of these young men?
Don't you feel proud of these peace-
ful marchers?

They were also shouting a slogan:

AT W AT AT o040 g7 o

arir § 1 .
‘It telling the truth amounts to re-

bellion, then consider us rebels. Thak.
is what they had been saying.’

At the time of his historic march, the
message given by Shri Jayaprakash
Narayan was:

‘Hear the sound of the Chariot of
Time hustling towards you; give
way; vacate the throne for the
people are comijng.' ’

That was the inspiring message given
by Jayaprakash Narayan. There is
no- doubt in my mind that you have
vacated . the throne in Bihar. Ang
the great Chief Minister of Bihar who
had .congratulated the people of Bihar
gn having non-cooperated with Jaya-
prakash Narayan is not able to stir
out of his cosy bungalow. Has he
been able to visit the -flood-stricken
people in the various parts- of the
State? Has he been able to visit and
see the condition of the sterving mil-
lions in the various parts of the State?
No.
‘But look at his audacity that he cou-
gratulates the people of Bihar oo
complete non-cooperation to this great.
movement! When gome pressmen
asked me to give my own reaction

“to it I sajd, I congratulate this Chief

Minister on his shamelessness for this
attitude in spite of the vest and in-
spiring spectacle on the 4th Nov-
ember. The Chief Minister has heen
sulking in his bungalow never stirring
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out of 1t and yet he gwes a reactlon
«of this kind!

So, here was a great procession led
by’ Jayaprakash Nayain which” did
not raise a little finger. . .

SHRI VAYALAR RAVL:
threw bombs.

They

SHRI SHYAMNANDAN MISHRA:
My friend is associated with the youth
movement in the ruling party. What
is your youth movement doing now,
—is it not a total mobilisation of the
anti-social elements? This is what it
has come to. Look at the audacity
of this hon. gentleman. Sir, I had
been an active participant in the great
and huge procession an the 5th of
June as well. And what happened
-on the 5th of June? The great Indira
Brigade fired at the peaceful proces-
sion which was returning from Raj
Bhavan and 21 persons were injured.
Shri Phulana Singh, ML.A,, is still
facing prosecution in that connection,
-afhd a large number of his comrades.

Then, Mr. Deputy Speaker, earlier
they had exploded a bomb in the Dak
Bungalow which is right in the heart
of the city of Patna where liquor bot-
tles—inevitable cqmpanions of theirs
‘—were also found, This is not a re-
sult of my scarch but a result of the
search conducted by your officials.
They are going to face JP with bottles
of liquor and bombs in their hands.
You have been defeated already.
%ﬁ’n‘t think of victory or triumph on

Even before this incident at the
Dak Bungalow the Indira Brigade
men had exploded the bombs in the
“R’ block of Patna.

This is what they have been doing.
I must say I feel very proud of the
youth and young students of Bihar
Becsuse there is not a single incident
which can be blamed on them—in-
<ident which mars the non-violent
<haracter of this movement,
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SHRI SHYAMNANDAN MISHRA:
He is speaking of the ' incidehi’ ‘&t
Betia and my hon. friend knows that
the elements who were astociated
with that kind of unfortunate deve-
lopment belonged to a party which js
an ally of your ruling party. Those
incidents cannot be blamed on the
movement led by Jayaprakash Narain,
he also knows it in his heart of hearts,
and yet a person of his stature will
not speak the truth in this Kaurva
Sabha. I thought he would not be-
have like this.

o fafn foes : el
FN AT AR WCH HT )

SHRI SHYAMNANDAN MISHRA:
Sorheone might have phisically killed
Mahatma Gandhi but you have spi-
ritually killed Mahatma Gandhi.

My humble submission ig that what
I saw and experienced at Patna on
the 4th of November cannot be ade-
quately described. Perhaps, the situa-
tion cannot be likened to anything
else. It was like a Deva-Asura san-
gram. Would you believe your brute
police force beating mercilessly the
youngmen who were without any
lethal weapon in their hands—not
even a lathj er a batton in their
hands—lying prostrate on the ground
and again rising from that position
and moving on to the destination?
This was like the battle between
Rama and Ravana. . .

SHRI S. A. SHAMIM (Srinagar):
They only know Jagjivan Ram,

SHRI SHYAMNANDAN MISHRA:
Certain things can be likened unto
themselves. If you have to compare
the ocean you have to compare it with
the ocean; there is nothing like ecean.
If you have to compare the sky you
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have to compare it with the
mu mmng like the s.hy
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That was just like the battle between
Rama and Ravana. There cannot be
anything comparable to it. That was
what happened on that day. '

I had nol seen such a merciless and
wanton beating of an absolutely peace-
fil people during the British rule. I
hdd been an active participant during
the 1942 struggle. We know what
kind of situation had been created by
the repressive methods used by the
British during those days.

SHRI JYOTIRMQY BOSU: But the
Prime Minister does not agree.

SHRI SHYAMNANDAN MISHRA:
Perhaps, I do not live in the world in
wiich the Prime Minister and my hon,
friend, Shri Gupta live because theirs
is the world of democracy; theirs is
the world of socialism and, therefore,
since I do not live in that world and
1 Tive in the wretched world of Fascist
reaction, I do not know about these
things, 1 do not have experience of
these things My hon. friend is looking
askance al me—why? Even now, when
we are meeting here, in the city of
Patua—Ilet the hon. gentleman give us
a satisfactory explanation about it—
scores of people are moving with
swords, spears, javelines, lathis and
lethal weapons. My hon. friend says
with great pride ‘yes, it is being done.’
{Interruptions).

SHRI B, R. BHAGAT (Shahabad):
Have you seen it?

SHRI SHYAMNANDAN MISHRA:
I have got message about it and I have
seen such things earlier, Let the hon.
Prime Minister tell this House whether
ahy procession organised by a particu-
lar political party, which happens to
be the ally of the ruling party, had
been without a spear, without lethal
weapons like swords anywhere—whe-

KARTIKA 20, 189§ (SAKA)

Bihar (Adj, M.) 286

ther they were organised at the district
headquarters or the block headquar-
ters. Let my hon. friends belofiging
to Bihar say whether they have ever
seen any procession organised by that
particular political party without m
lethal weapons.

They say that their party asks us
to think about the future of the coun-
try, to think about the future of
democracy in this country. But this
is what you have been reduced to
that you are going to be a camp-
follower of those people with weapon$
in their hands, with swords, spears and
what not in their hands.

May I ask you! Can this discrimi-
nation be tolerated by any decent
person in this country? You have one
code for treating the peaceful mar-
chers—the peaceful people—behind
Jayaprakash Narain, and another code
for treating the members of your party
and the allies of your party.

May I remind this hon, House that
only the other day the new President
of the Ruling Party said—and that is
in quotes; have you ever gone through
these remarks he 'has made?—that ‘out’
friendship with the Soviet Union and
East European countries—it is within
quotes—compels us to befriend the
CPI1’' Every interview that Shri
Kuldip Nayar has with any gentleman
is always taperecorded. So thig is
within quotes. Now, this is the posi-
tion to which his party has come.

On the contrary, what an elaborate
arrangement had been made to keep
lakhs of people away from Patna on
the 4th of November? That great
paper with great patriotic tradition,
the Searchlight, had written on that
very morning, that is, on the 4th Nov-
ember that lakhs of people had been
detained outside Patna and lakhs of
them had been prevented from coming
to Patna. This was the screaming
banner headline of the Senrchlight on
that day. And consider the arrange-
ments that had been made for this
purpose, 1 am enumerating them for
your information. If anyone of you is
in a pusition to say that ; am wrong
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on ahy, I will apalogise. Please ask
hon. members from the other side!
Has not a large number of leaders of
palitical parties been externed from
Bihar, including my hon. friend, Prof.
Madhu Dandavate? He is externed
from Bihar, Shri George Fernandes is
externed from Bihar, Shri Raj Narain
is externed from Bihar. Chaudhury
Charan Singh is externed from Bihar.
Then the top leaders of the Sarvoe-
daya movement have been ex.erned
from Bihar. Are we living in a de-
mocratic country where we can have
freedom of movement? These peo-
ple, the members of the Socialist
Party, had the meeting of their
National Executive at Patna, but they
could not attend to their legitimate
function of participating in the deli-
berations of that meeting. Then the
top leaders of the Sarvodaya move-
ment, some uf wiiom have bezen cha-
racterised by Jayiprakash Narayan
as next to Vinobha, have been ex-
terned from Bihar. EBut none of you
has raised any voice! This is the
depth of degradation to which this
party has sunk—that none of you can
raise your voice. After all, we are
a free couniry.

SHRI! PILOO MODY (Godhra): We
were.

SHRI SHYAMNANDAN MISHRA:
We must have the right to move
from gne place to another.

Then there had been arrests of
youths and students on a large scale.
Had MISA ever been conceived for
‘the purpose to which it is being put?
‘Were we not given certain assurance
on the floor of the House? Here is my
hon. friend, Shri K. C. Pant, who has
now moved to Irrigation...

SHRI S, A. SHAMIN: Irritation.

SHRI SHYAMNANDAN
‘MISHRA:. . . frcem the portfolio of
‘Home Affairs. He must remember
them. This new portfolio I hopé, has
not washed out of his mind all that
‘he had said and he must have recol-
lections of all that he had said to us.
‘We were given a definite assurance
here that MISA would not be used
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against people’s movement, it would
not be used against political -oppan-
ents. But thousands of persons aré
huddled behind prison bars ander
MISA.

Then there is the armed police--
that is exactly to which my Molion re-
lates—the CRP and the BSF. Are
you not ashamed that a force which
was constituted for protecting the
borders of India is being used against
the people of Bihar? Was this force,
the BSF, constituted for this purpose?
But it is being liberally used there.
And the CRP—what kind of excesses
are they perpetrating in that State
The CRP also was not constituted, at
any rate for this purpose.

How many of this Central police
happen to be there? Probably the hon.
Home Minister said the other day at
the Corsultative Committee meeting,
which I could not attend, that there
are at the moment 45 battalions or
companies in Bihar. .. _

SHRI JYOTIRMOY BOSU: Batt.ai—
lions.

SHRI SHYAMNANDAN MISHRA:

. .meaning thereby that about 54,000
or 5o of the CRP and the BSF happen
to be encamped in Bihar. Sop almost
at ciory  step you would find ap

armed. ..

THE MINISTER OF HOME
AFFAIRS (Shri K. Brahmanands
Reddy): You are only substituting

battalions for companies.

SHRI SHYAMNANDAN MISHRA:
What do you mean? What is the
number of the BSF and CRP in
Patna? -

SHRI JYOTIRMOY BOSU: What s
the strength of a battalion? ’

SHRI K. BRAHMANANDA REDDY:
I think all of you are aware wWhat &
company means and what a batta-
lion means. A company ig ordinari-
ly 80 to 100.

SHR1 JYOTIRMOY BOSU: Neves.
Let it go on record. It should be nor-
mally 300 people In an Infantry bate
talion. Four companies make a bat-
talion.

SHRI
(Kangra):

VIKRAM MAHAJAN:
They include dhobis alad-
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_ SHRI SHYAMNANDAN MISHRA:
We can very well sympathige with the
hon. Home Minister because he has
recently come to the Home Ministry
and he is still to gather information
and knowledge about many of these
things. But there is absolutely no
doubt that including the forces from
other Btates and the armeqd forees be-
longing to Bihar itself, all the armed
forces appear to number more than
100,000 in Bihar. Wherever you go
either to Patna or to any other place
with large cengregations of people,
yvou would find only at a few yards
away, an armed guard staring at you.
That is the position.

So, the Sfate has been turned into
an armed camp; it was a vast jdil and
people were prevented in eo many
ways from travelling from one place
to another. The steamer services had
been stopped—this is not a story fab-
ricated by us we saw instances where
the steamer services had been clamp-
ed in the rivers there—the steamer
services had stopped. 50 trains were
cancelled. Boats were seized and
sunk in the Ganges and in other
rivers. Trucks were immobilised all
uver the State and buses were put off
the road, or, if at all used, they were
only for the gangs of the ruling party
or for the hordes of the armed police;
otherwise for nothing else.

Raids were carried at the dead of
the night when the young men and
others associated with the movement
were fast asleep. What would my
hon. friends of the CPI say of this?
Would they put up with situation like
this—when peaceful citizens who are
fast asleep are lifted from their beds
and are bundled away in the trucks
and buses to unknown destinations?
Boys taking their meals were not
allowed to finish them and were taken
away tp jails or unknown places, In
fact, when we were holding a meeting
at.the place where Jayaprakash Nara-
yan is residing, we were informed,—I
had seen only a few mements ago that
nearly 400 boys were collected under
a canopy or shamiana,—we got the
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good tidirigs thst the samtians had
been dismantled and these 400 hoys
or so Mad been bundled away in the
buses and trucks. Can thaf be the
descrifition of a freé¢ country where
people cannot even congregate and
assemble?

Here now, you have permitted even
trains to travel with passengers with-
out tickets. But our people were not
coming to Patna without tickets
Tickets were not solg for Patna or
Mahendragarh. Angd then a man who
happened to be an employee of a re-
lation of mine, was asked at Muzaffar-
pur, “Why do you want to go to
Patna? Are you going there for
medical treatment? If so, where is
the medical certificate? If you want
to go to Patna for any case, where
are the documents relating to that
case?” And the poor fellow could
not produce them and therefore he
could not go to Patna. Is that the
kind of society for which my hon.
friend, Shri Banerjee, js working? I
ask him because he is an ally of the
ruling party.

Checks ang searches were conduct-
ed at various places throughout the
State and barricades had been put up
even 100 miles from Patna. This is
my personal experience which cannot
be challenged. On the 2nd of Novem-
ber, when I was going to a place 30
te 32 miles from Patna, at about 8
O'clock, I found the barricades all
along the wav, and the police check-
ing the car. When I was returning to
Patna at 12 O'clock, I found that the
car wag again being checked.

‘AN HON, MEMBER: Whose car was
it?

SHRI SHYAMNANDAN MISHRA-
It was my car in the sense that it was
my relation’'s car. I happen to be a
poor person; I dp not have a car.

All vehicular traffic had been stop-
ped and all tr: within a radius of
50 Kilometres of Patna was declared
to be unauthorised until specifically
cleared by the police authorities. With
what face are you going to sit in the
Comity of nations? Had it not been
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for the grain of patriotigm that is in
-us—this was a fit subject—the whole
of Bihar turned into a vast jail and
concentration camp—for being taken
up in the proper forum. For there
was violation of human rights, and one
could have raised it. But we would
not do that.

Here are some hon, Members on this
side who were driven into the Botani-
cal Gardens like gnimals in the zoo—
Shri Satyendra Narain Sinha and Shri

Digvijay Narain Singh. They are
known gll over Bihar; they are not
ordinary people. Yet without any shed
over their heads in the growing cold
of November they had to shiver, they
had to collect a few pieces of bamboo
in order to keep themselves warm DY
starting a fire. Is it a myth? Isita
story that I am fabricating? Are you
going to look jnto all this or not?
What kind of bitterness would it ge-
nerate? The Britishers have left us,
they also subjected us to great re-
pression in those days. But even so
the liberal impact of their treatment
is still being mentioned by people.
Would you believe what kind of cruel
treatment had been meted out to even
a respected Leader like Shri Baidya
Nath Choudhury? Who does not
know him? Does not Pandit Bibhuti
Mishra know him? He was not al-
lowed to move with a stick for a few
days inside the jail though he is an
old man. That is the regime that is
functioning there.

Why was all this bandhobust made?
Why were all this gigantic arrange-
ments made if they claim that the
movement had already petered out and
it had flopped and failed? Have you
mnot heard this being said often by the
leaders of their Party that the move-
ment had petered out?

The chorus has now been joined by
the new Home Minister because that
is the way to keep his job. He has
#aid that Bihar had done exceedingly
well in the matter of returns of rave-
nue. How childish and how puerile
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it sounds. I really commisorate with
you.- If the returns are 80 good why
complain against them?! Why don't
you thank and congratulate Jaya
Prakash Narein because he has done
you immense good?

A siege has been laid on Bihar for
a few days preceding the fourth of
November and if any person who did
not have the full background of what
had happened there returned to this
country after g long sojourn outside
he would think that Bihar was in a
State of occupation by a.foreign power
and that there was an invasion.
Would you believe that there was air
surveillance when we Were moving
about? They were monitoring ‘every-
thing and taking a view of the course
that we were following. Would the
Hon, Member on this side believe ihat
Jaya Prakash even at this age had
scaled walls which even two per cent
Members in this House would not do
at younger age? I have seen him scal-
ing a wall like this. When your peo-
ple were just after him with lathis and
so on and Jaya Prakash was moving
forward and I have seen him scaling
the well of the State Bank of India.
Till now, I really did not know why
and how did we go to the compound
of the State Bank of India. Was it
only for the trees which were therz
under which we wanted to take shelier
for some time?

I did not hear it myself, but I am
told that a BBC commentator had said
recently that if the British had used
the same methods, they would have
ruled this country for another hundred
years, I am quite sure he was com-
pletely wrong because an awakened
nation could not have been held  in
bondage by all the armed might of the
British, Similarly, this Government I
not going to remain in power by the
sheer use of brute force, But we
must take note of what some foreign
commentators had been saying. Re-
cently T am told—I have not personal-
ly come acress a description of that
kind—probably gome political com-
mentator or some journalists had sald
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that there could be 3 comparison bet-
ween the situation in Vietnam as it
existed some time back and the sjitua-
tion that exists in Bihar just now. I
must again say that there is g great
deal of exaggeration in this, but there
can be absolutely no doubt that even
the suggestion that there could be a
similarity between these two situa-
tiong should make ug sit up and think.
If some persons have got that impres-
sion, you have to reckon with it; you
cannot just brush it aside.

‘Thig is quite clear, therefore, that
on that day there had been wanton
and outrageous beating of absolutely
peaceful people. I do not know how
many skulls and bones and arms were
broken on that day, but I have come
across a young man Dbelonging to
Daltonganj—Shri  Santosh Kumar
Jha—who had been jackbooted on the
chest by some of these barbarous peo-
ple and injured to such an extent that
he vomitted nearly four seers of blood.
Not even ladies, girls and old men
were gpared. When the security offi-
cer of Jayaprakash Narayan produced
his card, that card was simply thrown
-away and even the person of the secu-
‘rity officer was riot respected.

This movement on the 4th did suec-
ceed in reaching its destination and
at 10 o’'clock the procession and dharna
ended. Would you believe that even
what you might call the bhajan par-
ties with Jayaprakash Narayan, sitting
in the midst of boys and girls singing
bhajans and devotional songs were
disturbed. These people participating
in were then dragged by their hands
and feet and put into the buses and
trucks?

So, I can give the credit to the Gov-
ermmment of India, to the planners of
the Government of India and to the
planners of the State Governments
for having laid out everything with
great authoritarian precision. They
have indeed done that. A dictator had
planneq it to perfection. You are not
a democrat it could be done only by
a dictator; it was so thorough and

detaled,
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As a result of all this, howeveér, the
significance of the movement had in-
creased a million times. Where do
you live—ostrich-like in sand? The
success and significance of it hag in-
creased a million times because of
these repressive measures. Even if
one single soul had not turned out be-
cause of your repressive measures, the
success of the movement and its sig-
nificance would have been ag great.
You might collect with your money
ldkhs of people today and lakhs of
people a few days later, but that will
not be a match to what was achieved
on the 4th of November, when thou-
sands had turned up in the Gandhi
Maidan at Patna. It wag the most
inspiring spectacle to observe. Where-
from these young boys and girls came
in the maidan, from which corner, like
swarmg of locusts, when Jayaprakash
Narain entered the Gandhi Maidan?

There are people on the other side
who can be trusted to take to any
mean method for meeting 3 movement

of this kind. They have tried to
denigrate the movement by raising
communal slogans. Some of these

hon, Members were insinuating that
there are elements associated with (his
movement, who have been responsible
for the murder of Mahatma Gandhi.
It is these people who have been in-
troducing communalism in this move-
ment. This movement is not against
Shri Abdul Ghafoor, the Chief Minis-
ter of Bihar because he happens 1o be
a Muslim. It is pot against any per-
son. This party of yvours cannot give
a good government. Who is destroy-
ing the democratic structure in Bihar?
In one year, last year, 127 Ordinances
had been passed by this Asgsembly
which my hon. friend, Shri Indrajit
Gupta, supports,

SHRI INDRAJIT GUPTA (Alipore):
I do not.

SHRI SHYAMNANDAN MISHRA:
If he is against it, then why does he
not come out? Why is he hiding?

During the last ten months 150
Ordinances had been pasgsed. And
many of these Ordinances had been
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promulgated befgre the advent of this
movement. So, who is destroying the
Elen;qdratic structure—one who is hav-
ing Ordinance rule or gne who js try-
Ing to purify and strengthen demo-
cracy? After all, this is the thing with
which we are concerneq at the
moment,

I ask my hon. friend, Shri Indrajit
Gupta, and his party who say day in
and day out that they agree broadly
with the objects of this movement,
who say that they are against corrup-
tion; what have they done during the
last nine monthg to clean the Augean
stables? Why all this ery about Lok-
pal in Bihar? Now, when the Lokpal
has started receiving complaints, you
want to remove the Lokpal himself!
How would my hon. friend, Mr.
Indrajit Gupta, put up with a situation
of thig kind?

You say that you stand for electoral
reforms, Before we go to that, now,
if Jayaprakash Narayan appoints a
Committee to inquire into the corrup-
tion charges against some persons, you
take offence. But you did not take
any action during this long period.

What have you done about electoral
reforms? What have you doné about
educational reforms? Who prevented
you from taking all these steps?

Finally, one word about the future.
What about the future?

SHRI VAYALAR RAVI:
you the Prime Minister?

T¢ make

SHRI SHYAMNANDAN MISHRA. 1
think, it would not be 3 bad choice.

Lasi time, when Javaprakash Nara-
van came to Delhi, I think, he came
like Lord Krishna to the Delhi Darbar,
When he went back, he was disap-
pointed and frustrated. Do you know
what this disappointment and frustra-
tion of Lord Krishna led to? There
was Mahabharat. -And now a veri-

table Mahabharat would be waged.
The result of Mahabharat was:
TH1 gEaAT: T4

After all, the principles will triumph.
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The Prite Ministér always says.
that the dissolution of the Assembly
would mean the destruction of demo-
cracy. Jayaprakash Narayan has al-
ways posed a question; “Madam, why
did you take to this destructive course
in the year of grace 1959?” The Prime-
Minister says that the conditions are
not, on all fours, the same. I ask Mr.
Indrajit Gupta whether the conditions
are the same or npot. If they are
different, the country must know in
what way they are different. If (hey
are different from those of Kerala and
Gujarat, the country must know in
what way they are different.

These people have been suspending
Agsemnblies omly for rehabilitaling
their party. Where is my hon. and
respected friend, Mr. Kamlapati Tri-
pathi just now? He was turned out
and President's Rule was clamped on
the State of U.P. only for rehabilitat-
ing their sick party. Is that the inten-
tion of the Constitution so far as the
imposition of the President’s Rule is
concerned?

Last, I would say, please heed the
voice of reason; please think about
this movement as a movement meant
for purifying and strengthening demo-
cracy. It is you who have stopped
democracy from functioning. It is you
who have made democracy a sick in-
strument. It is this movement of
Jayaprakash Narayan which is going
to strengthen ang purify democracy.

My last submission would be that
the B.S.F. and the C.R.P. must be im-
mediately recalled from Bihar and a
parliamentary probe must be institut-
ed to inquire into the excesses com-
mitted by the B.S.F. and the CR.P.

With thege words, I commend this
motion to the House.

16 ‘hrs.
(Dr. HENRY AusTIN in the Chair]

MR. CHAIRMAN: Motion moved:

“That the House do now adjourn.”
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SHRI SHYAMNANDAN MISHRA:
Is this the way of dealing with the
points which I raised—that what I
Kindly expunge
the use of the word ‘lies’ in his speech.

have said are ljes?

st WnTEA W wwe . el
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AEr gl 7 RaragT aT AT
I wgr T o @<, TF AT A
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MR. CHAIRMAN: Please try tg

conclude now,.

oft WTTAR WU ST e
7EYET T AN @Awy v o W
F I F W9 #7 FH T 77 dig frz
# e faar smd, A A FF mar 0

T'KARYINA 20, 1008 (9AKA)

Bikor -(A®Y. M)  3e%

& a1 7g ¢ Prfagre ¥ five o
FT WY ], 96 a17 B 7 fagrar WmEAy
2.7 T fage § wwEr Te A AT R
fo T @ ot s, A ag weqr
femgeam o fpaT w14 | 9T q3F T8
aier & fr wefafegfer waffad,
ma=re4ermrrsﬁﬁqmrmq e
U w74, A1 29 S5 A faAgs wguA
e Wagrzr?_mr?_f‘rq’_nﬁﬁ
F f4ar oG, aY g9 T 4 faege wawa
21 afeT g7 awmr waEl F 63
farndt afeat srge & fp faae frave
BT FY 977 F7 500 AT, A€ 35 F 47
T atar awr Y Yy wTd ) ;4 owE
fat 1 ot |arT 7 GAHT gEITARIT W
famr 903, a1 oaT F e F AR )
A WY gAT TS AT

< awrt ¥ wgr o g fagre gaeast
& TR a7 | fRae qMTT A FEATRT
feut <7 & g7 9T 7 F 34 WAl
T gefiwr femr 1 319 waedl &y fagre
e way ¥ g a9 9N A SR
faur | faw orfedi F off w9 worw
ATOrger it o favame faeemar ar fo gw
W & w19 g, 97 F QAo Tdo Ude
77 , Ffa+ I § § g¥ATH1 34 7 fam
g 1 " 7 =y amh mdt 1 IwTH
A ag R E)

WH a1q F @, F, A,
¥ 24THo UFo Wo , AFFA ITH |
Faer 2 mrefal 7 gedwr faar

ot v o o g fem
frm e e a7 7 fedmm
HART 3@ S |

Y T W W TE

T TR § q99 § wiwe a1 W5 77T
ghf—24 % 24 WA 25 287 @
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T &g waw, Wi o, &
24 Qo T, TXo & ¥ 13 ¥ wwfrdr
ferr s 11 A wehwr A@
w avg wwew ot far @ g
(wrewrer) ¥ o ®F @ & A&
¥ @ g—f% Iww W Aam a7
2 ar

@ mredr wigw qE @7 g
FoRTC F FuwTAT Wear &, & Iaw
mdy wer S g 5 e, A
arérew | @ w9 wow " # faaw
Fremst, 57 ft gadl & fog s #1
frrer &1 aTd ®EAT | (Swwewrw) T
1 #Yo fro wrke (q’w}ﬁﬁﬂiﬁg.
T o Y o e To fagre fawm
ar § TG &)

1 frz zq fog & wrew & 7 @
o7 ¥ WTed & 7 T gw w0 A AEW
 fagk fr8 & TWo UFo TFe T
zeAT faar &7

SHRI JYOTIRMOY BOSU: What

happened to defected Jan Sangh
members? Did they join Congress?

it STRTER W WrWTY | ¥ SO AT
MR TR R T A I H
a7 ar it g wEA & 7w A A
armR ? .. (weww) L.

o A T TR feam
ar @ ¥ T S S s A
frave, 24 ¥ 8 2 ¥ gl fam, 22
# e Ry L.

it e f © fEge e

ot STPTeS W oY 24 2281
frgrr frar | fwmer w9e @1
gt A Wi ¥ wEr fe & & quw oA ot
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awrfer ¥ Forert, gy . FreraT, guwt
¥t foreTarr | . ¥ g e <€ W4T
Ty ¥ 24.% 22 9 fowre femm)
fear AR wy fRET WX AR
firwrer Fa @ wis WEY aw fodr ¥
T A fea &t v e &9 )
¥ T q7 § fe R ¥ wpw W
st 8, fagre ¥ worer = A w1 A 2,
fagre & Wy 3q T w1 & R oW
oY A e § & afeat  www w7
T AT HET § HEAT St € 1 gq H
AT FY AT TE 2

Biher (Adj. M.)

IFA UF A FE——T TE
Y F FAC GG AT A9 TZ A
I R

oY SR fiasy - dg T A
@ &) 7% AT @ 9 OF g
Yoqz & SRR A G F, T A,
o aE 7 6T & fF ey s
TIq 9T A 91 Y § /7w I
Ay Y % @ ¥ A aw A R
ETETT A FCE R W T
Faw 9T, ¥ @ F | wAC AqT A ¥@T

I shall not make it an issue; as a
satyagrahi. I would not. Shri Jaya-
prakash Narayan too would not.:

MR. CHAIRMAN: These pictures
have been widely circulated. Let Shri

Azad continue his speech.

oft TR W1 WO ETT -
@ Erf e @ A | R Eu sE R &
e W | g & e farr | WAy
A 2 § | B @EdT W W RS
ey & | G a1 dae W O AW R 0
#Y ol %) 2t § o F g wigEwa T
Fga g 6 WY I B W A, W g
FEY ¥ § 1 3H PR ¥ 7g } 6 ormrgE
T @ K §1 T I T T
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arely gfre ¥ Szew. wrdy o f W
v vl ¥ 7€ g £ o oW Wl
Y at Tk g€ & 1w e wmg W
A & Ay gt ¥ W T =
T FART F afer ATE ATy g I
FATA T TQ A | GO NEAA HTEFT
gfrqda #7 a1 @1t BAw SR A=
FEY . (vawEw) L.

SHRI SAMAR GUHA (Contai): I
want to remind you that Shri Bhagat
Singh was produced when Lala Lajpat
Rai was beaten at the time of anti-
Simon Commission demonstration.
These people, indulging in all kinds
of lies, are creating a situation when
many more Bhagat Singhg will be
produced in this country’ Befare Shri
Jayaprakash Narayan he is a pigmy;
he is a liar. The whole nation will
have to apologies to Shri Jayaprakash
Narayan what to speak of the Con-

gress Party alone or any party for

that matter. Shri Jayaprakash Nara-
yau got injured when the police at-
tacked him. I again warn this Gov-
ernment that they are creating a
situation when many more Bhagat
Singhs will be produced as had hap-
pened when Lala Lajpat Ral was
beaten.

ot worew W Wty : g
a&za, & awwar g f& e somere
F1q T A <= e T W g awe
A gar fivar ag anw o & @ wgEr
g IAX AR qA W, gw wE ot
F @t ST gad AT Wi | afew O
ar &g ) ¥ ag av www 4 oo
AT HE AT § A A ZATL NEACHIAHS
DA E . . (vTeww) . . W
g & gaar 48 T@y 1 .. (aeTerw)

SHRI SAMAR GUHA: Who speaks
lies, Jaya Prakashjj or Shri Bhagwat
Jha Azad Who is lying Do you
think: JP is'a man of that type who
will Lw- just- to make political gim-
micks?
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MR. CHAIRMAN: Order, ordar.
Plesse resume your seat. There
should be no cross talk.

SHRI SAMAR GUHA: The whole
country should apologise to Jaya Pra-
kashji. He is the greatest moral
leader of the country at the moment.

ot W o erene ¢ et
g, T qErdaT & wiwer g &
o & ¥ wgr o7 5 sigw qvmfr
st e ¥o-FFWT ¥ FgT fF FEHW
e ¥ 3w &Y zrfor qegAadt § |
# i A 6 s A | ST AT
mfr 1€ TEN FROT E @ 9F AT
fa® 9T 9T TwQT ¢ ) JAAFW Y
wrE worr @ § d IEET WET
T 9T qgar 1 R S aer w3
a1 IEE T S 9y | W
I AEr A AT g AW I AR
w1 Afew AT AW g AL
I a7 Ardr g werE k| wgwww
T 4T 5 F AW A ag ot T
T TE wl fe T ¥ STE %9 T |
sATAG R 12AF A HANE 7
TG 9F ¥ 12 T ¥T 20 fre a3
T WKe ¥He AT F TAWI
i #Y | 12 TAwT 20 free qv IRT
¥ ¥ s W W= oW W e
FE WS W AW A 47| & Ay e
sifrare g1 Qe & I StiswT
2o wTTo Mo o fiy 8T, UF HITo Wo
Tqo ¥ wiw ¥t WX Tre qo o fawT ¥
wiw ¥ fedt o Tl foad & o
= T v fe gw o wh & w2
wry ... (wwew) .., U
afi g . . . (swwm) . L

SHRI SAMAR GUHA: I want to
know what was the repert of the doc-
tors. They said that there was hard-
ened blood on the body of Jaya Pra-
kashji. What does it mesn?
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SHRI SHYAMNANDAN MISHRA:
I have been with JP throughout the
march.

drgew v wowrm - wio faed
Wt Mge, SN T WY TW weE AT
sanr ffar war @ 3% W @ fawrew
g .., (wees) ...

MR. CHAIRMAN: There is no
point of order. He has denied it. Mr.
Mishra also agrees. Please resume
your speech, Mr. Azad.

SHRI BHAGWAT JHA AZAD: He
has spoken for one hour. Why not
a'low me to speak? Why should he
reply to every point of mine just now?

SHRI SHYAMNANDAN MISHRA:
This will help you.

s} gwR 9 wYAW ¢ WL TE
famr i@ sgmra oty
e @ T gs A @ gl
T gaET &IE ¥ fAwraa ag g ar
 fagsgn waav@mam @i

MR, CHAIRMAN:
make a brief intervention, it is all
right. Otherwise, you have the right
of reply.

SHRI SHYAMNANDAN MISHRA:
I am helping them.

But for Shri Ali Halder and Shri
Nanaji Deshmukh, and Shri Lakhan
Lal Kapur of the Socialist Party tak-
ing hard blows on themsclves and
shielding him, JP would have been
fatally wounded.

MR. CHAIRMAN: Shri Azad has
spoken for half an hour, and there are
18 more members of the Congress
Party to speak.

If you want to

it ST WU ST A€ YAwAT
Z€—gWTL AT I7 T FT LI AT 3T
f % oz A1 @y g ) W F oy o ad
wg g fror w5 7y @, Aw 3
T @ &1 T gL AT FT ITE
qT FEd & W AT fooeT FT FEd §—
T R H AT H )

st g w s (gdAT) < A
15T HTF HIET & | ARG qRrET o1
HIATE ¥ &7 w=aT 1 99w foar & Ff
TGN IS FET AT AS & 1 92 943
wer wifaTHEr TP A wTOE e
g fr fam o907 wedt #71 gEmr
frarmr qem § ST quw Sy e
fagrar wm ) awr frgew @ f o
ST AT A A T WA w7 g e g
@3 e & waw fear @ 9w fewren
Eicl

ot STTEw W WA §9 9 @
FFEam I S e
Eai i U I

MR. CHAIRMAN:  There is no

awafa AgRa 7 FAATT FT €L
FAT TTEAT F—AAT [T FEFTTA
% FrrE w=1 7 w9l a8 /g7 9mer fE
ST qETW AT QT WS A WA |
e gt wwrs 7€ &, S FE AT
a8 g5 &1 I aura & far fawre
HTFTT T 7 H9F T FHGH F1 IFAF
7 afer ofew & T aF wigwfai §
a7 T W@ A ®er fAEw T g,
7 gl q19 & wAw g

auTafa THRE, IS 0F fawer
—au fam & gra 4 g @I
FY 7l T97 FT, G A=A G AAT
2, o afgren a@ TaF @
g1 fagre a@< g 5 g7 g

point of order. I have ruled jt out,
He has denied it. He said he hag not
said it.

¥ 2 §, w1y Wiy Wi ggr 45 9w 7
& ¥ ara K1 Qe 37 e e 1
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fore e v g AT R
fﬁmrsmnri?rgﬂmr qT st a9

#ﬂﬂi’fﬁwqﬁ?fwtﬁgﬁm
T fagre A TR 7 .4X W %
ST FHFIA I R ITH TS AT A
W 234 F1.998 faar, 3q a7 s
wréy wrst g fear ) ga for F w
Fgar qrzar § e foaa wres o7 e
Serry AT AT § R A 4T ATSY AT
forar mar §—1¢ fragy fraa &,
THT ¢ | FAE T TR AL A Ag AT
T Yy § | ¥ ol €7 @ e T 7
Wf&'ﬁfa graar §, famge Twq
£\ g a1 VAT AN AE TigarEr $

.n

® & % ITET FeITHILT § |

gl ara— wAds  w=eT 9w
2 f& agi Y faeva eqr W /3
syt sfewr ey ofr 3 a2 97 wvwv
feararattsgrarfEgrary ¥ as
a1y &A1 gy £ & #F dgd w4
T JF, FH AT AT AW, FY
TE I H qARAT & @« w7 59 fwar
STE—EFF AT KT ATgaT § FWr ALY
FAT T § 1 A D1 arAt HT A
WA ¥ qE § 4T % awaT g ¥ ag
seq1a faage w97 &, s 2, /14T
£ 8, foas o8 #rf e 7@ &)
WA, WX FF wAAE AET AT
T & O F favarg Fa@ &, wiwa o
##, T 79 foy @@ wg @ § anfe wre
RATAT # TARY & WL g Faer wria
¥fwa, awafa agea, faears mifRd,
fgrgeata #1 staar wad §, s W@
T A w¥ v W FAAT 4 9
TFA GTET FT &1 qAD, & G A
¥ #ges & aady, Wogd; fag g qam
RYAAAT & NMSLAT AT AGOFFATF
arrqz Y ga @ 9T § N fegema
A waar 7 Fiargat F, o7% gaga
#, ga% feera 3, qufd & agaT aq
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TN FY AT § 1 wa AT A &
o gagana 9 Argge v fear s

MR. CHAPRMAN: Mr. R. S. Pandey.
SEVERAL HON. MEMBERS rose—

MR. CHAIRMAN: I dsive already
given one hour for Mr. Mishra.

SHREI SAMAR MUKHERJEE"rose—
MR. CHATRMAN:

later.

SHRI JYOTIRMOY BOSU: 1t is
our chance now. The usual proce-
‘dure is th&t tife Members are called
gHernativély from each parfy. 1t is
our chance now. Shri Samar Mukher-
jee is speaking on behealf of our party.

I will call you

MR. CHAIRMAN: Yes, Mr. Samar
‘Mukherjee.

SHRI SAMAR MUKHERJEE (How-
rah): The events in Bihar, particu-
larly those of the fourth November,
are an eye-opened to the entire peo-
ple of India. The people there are in
a movement. They have announced
their demands. It is accepted by all
that the movement was peaceful and
the leadership under which that move-
ment was going on reportedly declar-
ed that it would remain peaceful to
the last. But what were the measures
adopted by the_Government to coun-
ter that movement" Lakhs of people
were detained on the way. The Army
was alerted. Air patrolling was done.
The marchers were tracked. The re-
port here in a Newspaper says: “the
State Government today alerted the
Army and introduced land, air and
river patrolling to check the entry of
persons, to tomorrow’s people’s march
to gherao the Bihar Assembly and the
regidences of the Ministers and the

Legislators. The Home Secretary R.

N. Dass told Searchlight that aerial
vigilance had been introduced to
track the entry of known pro-march-
ers. The Government has requisition-
-ed the gervices of over 200 Magistrates.
and ‘60000 Jawans of the BS.F. and:
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CR.P. for the city and the Govern-

ment has also seized over 500 trucks
for the movement of the Police force.”

The whole town was barricaded.
Why is the Government taking all
these measures? Is it in order to
save democracy? Becausé lakhs of
people were marching towards Patna
with the demand that there should be
free and fair election and that demand
is considered a threat to democracy
according to the ruling Congress. So
they are taking these measures. Now
the people want to end corruption.
According to the Ruling Congress
that is again a threat to democracy.
They have stated that fascism is rais-
ing its head and counter revolution
is starting. This was the language
used by the Congress leaders includ-
ing the Prime Minister. According
to the assessment made by the Con-
gress Leaders there are no masses be-
hind this movement. Then what are
these arrangements for? Was Patna
being attacked by enemy Artillary
forces? Those were the people who
profess absolute non-violence. Their
demands are just and legitimate, Their
form of struggle was mass dharna
To counter that the measures taken
are those like the preparation for a
total civil war. 1Is this a reflection
of the strength of the Government?
No. This shows quite clearly that
the Government has lost its nerves
and it is completely panicky. It is
afraid of the people and the péoples
movement. No Government which
f::laims to be democratic can behave
in this. way.

Despite huge arrangements being
made, despite the cancellation of
trains and busses and boats and
steamers, according to the newspaper
reports nearly 40,000 people had
gathered.  According to Searchlight
an unprecedented scene was witness-
ed in Patna on that day. Police,
Police, Police everywhere. The Gov-
ernment was determined to foil Mr.
Jaya Prakash Narayan's dharna and
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rogramme, The report says: “Ex-
l:ctljratlo-tom.lmmknhut
on his march in a jeep to the Secre-
tariat with his followers. According
to eye-witnesses, the crow_d f:ould not
be less than 40,000." ;

If after such elaborate arrangements,
large-scale  arrests, intimidations,
cancellation of conveyances etc. 40,000
people came, what does it signify?
Does it signify that you are defend-
ing democracy or that you have taken
this measure to smash democracy?
‘Whatever vestige of democracy still
remains, you want to finish that.
These large-scale preparationss and
rapression are the often that our de-
mocracy is seriously in danger not
from below but from above, from the
top. This is the logical result of the
policy pursued by the Centnal Gov-
ernment since the last three or four
years. Today Shri Jayaprakash Na-
rayan says, “Never in my political life
I have seen such terrible repression,
not even in British days.” This is
what we said three years before that
the people of other States will have
to pass through such experiences be-
cause we are living under a regime
where they cannot rule by democracy.
If democracy functions, they cannot
come into power. That is why the
preparations for suppressing the rail-
way strike also were of the same
‘nature—preparation for a civil war.
The army, BSF, CRP, Territorial
Army, gangster goondas—all these
were called. This is not an isolated
thing. It is the logical chain that
in Bihar out of sheer panic, the ruling
Congress have lost all their mental
balance and all sense of proportion.
Which type of democracy you want
to defend? You are defending a Gov-
ernment which has vertually ceased
to function and which only rules
through ordinances, a Government
which is corrupt to the core. You are
defending that corrupt Government
with the slogan that you are defend-
ing democracy. What did the CPI,
an ally of the fruling perty now in
Bihar ,say after the Madhubani bye-
election? It is reported in their paper
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New . Age that after the Madhubani
bye-election the CPI said,

“What had happened in Madhu-
bani has made it clear that if the
ruling party js determined to win
an election, it can achieve it even
without the consent of the electo-
rate.”

The CPI further said:

“The Bihar Chief Minister can
afford to flatter himself for hjs vic-
tory by a large margin in Madhu-
bani, because the margin was the
creation of fraud, forgery, bribery,
gangsterism and misuse of official
machinery on a vast scale. How
long would people put up with such
rigged elections? Can the artificial
majority created by such widespread
corrupt practices and distortion of
parliamentary democracy turn the
tide of seething discontent among
the people?”

This is the very question I am asking
them now. Can the discontent of the
people be curbed by these official
measures? You are living in a fools’
paradise if you think that you will
be able to curb the people’s move-
ment.

So, the question is how this move-
ment is to be looked at, visualized,
and what is the assessment of this
movement? This movement arose out
of the discontent of the people against
the policy of the Government. Dur-
ing the 27 years of their administra-
tion this Government have helped the
capitalists, hoarders, monopolists and
landlords to garner the huge profits
at the cost of the common people with
the result that the entire economy is
in their grip. And it is inevitable that
those who are economically strong
‘become also politically strong. In
India during the last 27 years of capi-
talist economy & few monopolists have
grown up, and these monopolists rule
over the leaders behind this Govern-
ment and make them pursue an eco-
nomic policy which is to their interest.
That is why there is no procurement,
that is why the Government retreat-
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ed from their own commitment to
take over the wholesale trade of food-
grains and that is why they refuse to
supply people their essential needs at
an economic price. That is also the
reason why they make public state-
ments that there is no reason to be
afraid because the food shortage in
our couniry is less than five per cent.
It this is really so, people ask, why is
it that the prices are rising so high,
why is it that the Government are so
completely incompetent to check the
It is because the Govern-

price rise.
ment is corrupt to the core. Some of
the notorious smugglers who have

been arrested have made public state-
ments that some Ministers, MPs. and
government officials are connected
with them and that they have paid
money during the elections so that
some of them can get elected. How
do you expect the people to rely on
these Ministers or this Government?

JP demands the dissolution of the
Assembly, which is a perfectly just
demand. We support this demand. If
the people demand that this corrupt
Ministry must go, it is the most per-
fect and just demand. We have our
differences with JP regarding the
method of the movement, regarding
the raising of further demands, re-
garding the results that he expects
from this peaceful movement. We
feel that JP will be disillusioned in
what he expects to get because the
Prime Minister has said openly *I
would rather resign than dissolve the
Assembly.” So, they will go to de-
fend this corrupt Assembly and this

Minigtry.

There is no proportional represen-
tation. Had there been proportional
representation, in the province and
even at the Centre, the Congress
would not have formed the Govern-
ment. If Mr, Jayaprakash Narayan
raises this demand, is it a fascist de-
mand? Is jt an anti-democratic de-
mand? It is the most democratic de-
mand. They made a lot of promises
during the elections. Even your ally,
the C.P.I, has admitted the way Mr.
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Ghafoor had been elected. After get-
ling elected, if the people feel that
they have betrayed théir promises,
have you given the right to the peo-
ple to recall them? You have denied
that right to them. When you have
denied that right to them, they have
the moral right to raise the demand
that this Ministry should go and there
should be free and fair elections.

This is a genuine people’s move-
ment. But there are some forces who
want to utilise this movement and
take it into some reactionary direc-
tion. We have alteadly Warned about
those forces. We want to radicalise
the movement. We want that the
peasantry, particularly poor peasan-
try, the working class, the employees
and others should be invelved in the
movement. They should come to the
fore-front and the main target should
be the sources from where the burden
is being placed on the common peo-
ple, that is, by the vested interests,
the monopolists, the landlords and
other exploiters,

That is why we have asked Mr.
Jayaprakash Narayan to orfent the
struggle in that direction. The Con-
gress has no moral right to raise such
slogans. They have said that they
have taken up a counter strategy and
the counter strategy is to counter the
movement by mobilisation. What is
meant by “mobilisation” by Congress?
We have the experience in Woest
Bengal. Under semi-fascist terror,
there are murders and nearly 2000
people have already bzen murdered.
Now, the situation has arisen that a
Congressman is killing a Congress-
man. A Congress MLA has been
murdered by a Congressman. But
he has not been punished. What is
the situation in West Bengal?

SHRI B. K, DASCHOWDHURY
(Cooch-Bihar): Sir, T rise on a point
of order. I would like to draw your
attention to Rule 58 of the Rules of
Procedure of the House. Here, it is
mentioned, “restrictions on right to
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make mation.” This is ng ad-
journment o Wtbﬂu

restrictions?” Fis tl)f; it is mentioned:

“{i) mot mare than gne such
motion ghall made at the
same sitting;

(1i) not more than one matter
shall be discussed on the
same motion;"

The hen. Member is speaking on the
adjournment motion. In the adjourn-
ment motion, a definjte matter of
urgent public importance of recent
occurrence is mentioned, that is, as
te what happened on the 4th Nov-
ember in Patna city and the action
taken by the C.R.P. and the B.S.F.
In the course of his speech, he has
gone beyond the scope of the adjourn~
ment motion and raised many other
matters. Not only that. He has gone
beyond the territory af not only
Patna city but also the Bihar State.
He started shouting something about
West Bengal affairs. The hon. Mem-
ber should be asked to confine hime
self to the specific matter mentioned
in the adjournment motion.

MR, CHAIRMAN: He has raised
a point of order. Please confine your-
gelf to the matter under discussion on
the Bihar situation.

PROF, MADHU DANDAVATE
(Rajapur): I want to make a sub-
mission on the point of order raised
by the hon. Member. There are any
number of precedents in this House
where the Speaker has said that, even
when a particular matter of public
importance is being ‘discussed, hon.
members of the Hoube are free to de-
velop the theme ms a  background
material for that particular issue, So,
he is perfectly justifled in saying
that,

MR. CHATRMAN: I am of the view
that the hon. Member should confine
hirhsel! to the subject-matter under
discussion. Of cotirse, occasionally,
be may cite some precedents,
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I would like to bring to the notice
of, the hop, Member that oply seven
minutes  had .hesn allotted for the
Parly, but he has aizeady feken 26
minutes, I am preparad to give him
another two minWtes. He may plesse
try to conclude,

SHRI JYQTIRMOY BOSU: We ad-
journ today at 600 p.m. and continue
tlus discussion tomorrow. The Minis-
ter can reply tomorrow. We cannot
sit beyond 6 O'Clock.

SHRF} K RAGHU RAMAIAH: Ad-
journment Motion must be finished on
the same day,

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): Then let us continue to
sit till late in tbe night.

MR CHAIRMAN: 1 am prepared
to give members a reasonable time,
They should apprecate that there are
18 members from the Congress Party
who have to spesk; the other parties
also have to spcak. Therefore, they
may excrcise some restnaints on them.
selves,

SHRI SAMAR MUKHERJEE : 1
will read just {wo paras {iom the
Times of Jnda. This is a paper com-
«trolled by the Government of India.
The Times of Indic Reporter has
Anriiten:

& *All the same, CPM members are
% still forbidden to carry on activities
openly in areas where they were
once powerful. This 'limits our
political 1mtiative’ said a Party
spokesman. In most parts of Cal-
cutta’s sprawhng Barrackpore 1n-
dustrial belt, Howrah, 24 Parganas,
parts of Hooghly and the cntire
Buidwan district, including the
Durgapur.Asansol belt, for example,
the party has not even been able
reopen its offices; only under-
ground contacts are possible

“In many of these areas, killing
by rivals or detention under the
;MIS& of party activists continues.
Twice in recent months, Mr. Jyoti

2394 1.S.-—15,
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Bosu’s car was attacked while he
was on his way to the Sqnarpur and
Baruipur areas in 2¢ Parganas to
address public meetings. In the
Durgapur steel plant, the CITU
Union is recognised by the manage-
ment; yet, its office Iyas to be shifted
constantly from one place to an-
other for reasons of security,”

This is the democracy in which we
are living.

MR. CHAIRMAN: Please try to
conclude.

SHRI :SAMAR MUKHERJEE: I
am concluding, Sir.

Here is the memorandum submitted
by the CPI which has appeared in to-
day's Times of India.

At the end in the memorandum
they have written:

“The memorandum alleged that
the Government, instead of solving
the problems of galloping prices,
corruption and unemployment, had
gven encouragement to hoarders,
profifeers, black-marketecrs and big
Jandlords.”

This is the ceitificate you are getting
from your allies. The disorder you
have crcated in the country you want
to defend in the name of defendung
democracy. That means that you are
defending hoarders, all corrupt people
and all exploiters.

17 hrs.

In the memorandum they have also
demanded that at lcast the Govern-
ment should do somecthing, and what
is that they have demanded? They
have demanded the immediate apph-
cation of land ceiling laws to at least
five big landlords :n every district
This shows that the ceiling laws
passed long before have not been exe-
cuted and the CPI men now are de-
manding that in a district you at least
just take the land of flve jotdars and
let the rest remain as exploiters. So,
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[Shri Semar Mukherjee]. -

this is the way how CPI also is mobi-
lising to counter this so-called threat
to democracy by the people of
Bihar.

SHRI SHASHI BHUSHAN (South
Delhi): You are speaking like Mr.
Basava Punniah.

SHRI SAMAR MUKHERJEE: Now,
the more you try to suppress this
people’s movement and say that it is
a serious threat to democracy, the
more it is bound to grow and develop
further, it will have its deeper roots
and ultimately the basic forces of cor-
ruption and repression will be thrown
out, That is why we have requested
Mr, Jayaprakash Narayan to think
over it and try to include the de-
mands of  workers, (|agricultural
labour, business employees and other
workers so that the entire people may
join in this fight and the entire sys-
tem js changed by the bold and ‘otal
upsurge of the country as a whole;
and that is the only remedy.

SHRI PRIYA RANJAN DAS
MUNSHI (Calcutta-South): Before 1
explain the other important factors
behind the movement, I want to draw
your attention as also the attention
of the Home Minister as also of the
Members to one important factor. If
you kindly remember, you will find
that primarily in 1973 when the move-
ment was launched in Gujanat in the
name of students posing some de-
mands, now that movement ultimately
took shape against the Ministry and
the Government and the Assembly
were dissolved. If you also carefully
look into the aspect of Bihar agitation.
you will definitely see that till the
Gujarat Assembly was not dissolved,
till the Gujarat Government was not
completely out of power, there was
no such agitation or movement either
posed by the students or the people
in ar till 1973 November, Imme-
diately after the dissolution of the
Gujamt Assembly, naturally, in a
democ ey political forces that do
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not lUke a particular political party
in power take advaniage and spear-
head @ movement. In Bihar, before
March 18, in the same meanner as in
Gujarat, the students submitteq a
charter of demands to the Govern-
ment demanding some facilities with
regard to their hostels, paper, scholar-
ship and other amenities for students,
the centre being the Patna Univer-
sity.

17.05 hrs !

[SHRI ISHAQUE SAMBHALI in the
Chair.]

If you 'also look into the develop-
ments of Gujarat you will find that
after geeing the developments of Guja-
rat both the Central Government and
the State Government were good
enough and careful enough to meet
the demands of the students without
taking it into a political movement.
And also, Sir, before the violent rally
of 18th March in Patna the Bihar Gov-
ernment mostly responded to the de-
mands of the students. I hope I am
not wrong. If I am wrong I hope I will
be corrected by the leaders of the
opposition. The students demanded
increased scholarship and this scho-
larship was increased by Rs. 10 per
month and the number of scholarships
increased scholarship and this scho-
the hostel facilities were inadequate,
12 hostels were arranged to be con-
structed and Rs, 1 crore was allotted
for that purpose. Paper allotment
was arranged with the paper mills
immediately after this and regarding
rations in the hostel, 7.112 kg of
rations were allotted for the students.
Even then I cannot say that the de-
mands of the students were complete-
1y met but 1 should say that Govern-
ment did respond quickly to the de-
mands of the students realising them
as genuine students’ demands.

After adoption of this policy of the
Government naturally the forces wan-
ted to take the Gujarat students for
the total dissolution of the Gujarat
Assembly and to serve their particu-
lar nefarious ends, But they found
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‘themselves in Bihar completely help-
‘less because the Bihar Government
'took some positive steps on the stu-
.dents’ problems,

‘Then immediately, Sir. on the 18th
‘March, in their own fashion, when
there was a meeting for the Govern-
nor to address the joint legislature
they did create a show in Bihar which
-even Jayaprakash Narain had to con-
«demn a8 a violent demonstration with
combination of all rightist forces
known to the political parties of India.
Then immediately after that, when
J. P, condemned that thing. those
forces, I must say, and I must ap-
preciate, took the plea that even they
have no faith in anybody else other
than Mr, J P. Narain and whatever
J. P. will do, they will support ang all
that. If you again remember then
‘gave a call that T am fighting cor-
ruption, I am against corruption.
At that time also J.P. was the mouth-
piece of the anti-corruption move-
‘ment, I am talking of the period
from 18th March to 18th April. Sir,
you might have observed the situa-
tion carefully that immediately after
this, when the students' call was com-
pletely met by the Government or
partially met by the Government,
‘When the atmosphere was completely
cooled, then, these political forces
began the very cry of Gujarat that
corruption will not be weeded out
unless the Assembly is dissolved, since
the Assembly is a bad one, and all
that. And this anti-corruption 'move-
ment turned or transferred into an
‘anti-Bihar Government movement,
then, anti-Congress movement and
now it is anti-Indira Gandhi move-
‘ment, and I should say, anti-democra-
tic movement, I never deny the fact
‘that in the Government and in the
administration, within the periphery
of our jurisdiction, in respect of
whatever we did for the people, there
are lots of things which have to be
done, and people are not happy.
‘"There is no denying the fact that even
-after 27 years of our rule the people
of our country are not getting enough
food, shelter, etc. There is no deny-
ing the fact that commitments made
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before the people year after year have
not been completely implemented.
You must have seep that in the Cong-
ress also, before indeperidence and
after independence and now after
1869, there is 5 constant change go-
ing on, to be in line with the realities
of the situation, and we are moving
with the people. So, this is going on.
The very system which is now being
adopted with the leadership of Mr,
J. P. Narain with leaders like Mr.
Shyam Nandan Mishra, Shri A. B.
Vajpayee and - others is not a move-
ment for the people; it is a movement
to confuse the people,

Sir, everybody is citing the example
saying that lakhs and lakhs of peo-
ple are listening to J. P. because he is
honest, I never understand one thing.
Cannot an honest man lead a move-
ment which is completely a reaction-
ary movement. Cannot an ) honest
man possess a political philosophy
which is completely an anti-people
political philosophy? Cannot am
honest man preach among the people
a philosophy which is completely
against the democratic norms which
are accepted in the country? The
tendency is being developed for the
last few months in the Press that he
is leading an agitation and genuinely
this '‘movement is honest, The move-
ment may be given a popular shape
so far as propaganda is concerned but
the motive is anti-people and anti-
democratic.

From 1967 to 1971 and from 1971
to 1974 there have been lot of
changes in Indian politics, that is,
from Uttar Pradesh to Bihar; from
Bihar to Haryana; from Haryana to
Punjab and Punjab to Kerala and
Madras. The Congress Government
completely went out of power in these
States and these political forces came
into power. In Bihar upto date, from
1867 to 1974 seven Chief Ministers
have takep oath to rule Bihar.
They were not all from Congress
alone. They included Karpuri
Thakur, Mahamaya Prasad, Bhola
Paswan and others. In Uttar Pradesh
Sbri T. N. Singh and Chander Bhan
Gupta remained the Chief Ministers.
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[Shri Priya .Ranjan Das; Munshi).
Wheneyer the people became im-
patient with the Congress tuje they
voted agaeinst Congress.. From what
election system Mr. Mody and = Mr,
Janeshwar Misra. have got elected! "1
do admit that even: ip the election
system there are faults, There is no
denying the fact that people feel
money should not be spent like water.
There is no denying the fact that
there should be changes onég again.
But why are you taking the whole
movement jn such a manner as to
crush the whole democratic edifice?

Jp is now being supported by CPI
(M) also. CPI(M) may have politi-
cal differences with many political
parties but they had 'links with
the peasants and the working class,
But ,in no way the people who are
associated with JP movement have
ever sacrificed a single drop of blood
for the peasants and the working
class. Then for what reason you are
fighting? Is it just because Indiraji is
ruling in this country? Nobody is
denying the fact that Congress has
not been able to demolish the mono-
poly houses and bring about land re-
forms. The Congress party has not
been able to fulfil its pledges. It
does require changes outside and
within also.

But 1 would like to submit most
humbly what Jp has been preaching
for the last few days, What did he

ultimately tell fhe people. He told
them two things. Firstly, the stu-
dents are to boycott the examina-

tions, secondly, taxpayers to boycott
paying taxes and thirdly, the people
in the Secretariat not to go to the
Secretariat. Now, what are the three
answers? Is it not a fact that more
than 75 per cent of the students
appeared in the examinations? " 1Is it
also not a fact that in spite of the call
given by JP a higher amount of com-
mercial tax has been collected in
Bihar? 1Is it also not a fact that the
people joined the Secretariat ™

What do they ultimately? They
want no¢ dissolution of Assembly but
something else which JP said in a
meeting on the occasion of Sardar
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Patel's - cenfgnary where even Vijaya-
lakshmi, Prakasp.Singh Badaj and
Adharya Kripalani also starfed giving
sermons.  JP maybe an .honeésf man.
But you know it is the custom and
tradition of Indian culturg that some-
times honest: men -are: ehosen to-
achieve nefariqus ends and they are-
doing it. JP is not . gaing to be
assaulted by CRF but they are assault.
ing JP ‘

Shri Jeyapyekash Narayan, 38¥s.-&
lot. of things agains{ the present sys-
tem. Shri Shyamnandan Mishra is,a
learned man. I do not -understand
why the father, at the fag end of his
life, tries to educate children not to
become corrugt, . At the fag end of our
life we do not educate younger peo-
ple. This is what Shri Jayaprakash
Narayan js gdoing in, the year 1974, I
would request Shri Mishra to find
out as to what had happened in the
yeéar 1962, What happened also in the
year 19647 What did you do for giv-
ing_justice to the poor sections of the
people in this couniry? You  kept
quiet at that time because you thought
that by this democratic system you
might be able to join that side. At
the tggle_nd of your life you cannot
change yourself. You are of course
doing this out of frustration—out of
political frustration.” That iz how
Shr; Jayaprakash Narayan and all
these péople are thinking, You are
doing this thing out of political frus-
tration. This is what is happening in
this country. In Bihar, I hope Shri
Shyamnandan Mishra will agree with
me on one thing. Maybe, the Cong-
ress may be wrong or Shrimati Indira
Gandhi may be wrong. But, did Shri
Mishra taking Shri Jayaprakash Na-
rayan, go from one village to an-
other in Bihar to fight for the poorer
peasants and to fight against casteism?
Who preventeq them from doing
that? If in Bihar at least, for the de-
velopment of the poar people in Bihar.
1f Shri Mishra and Shri Jayaprakash
Narayan would have fought against
casteigm, the people would have been
very much benefited. They did not
do that. They are trying to take a
political opportunity out of it.
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" Coming to the election system, ob-
viously, the peoply'here.are not happy
with our systém when. they gee that

we send & ilot 'of money for going.in .

forfia big campaign. Who ‘witk-change
this? Ultimately, the democratic ins-
titutions wil] be changeq by another
-democratic institution byt pot.-by mob
rule or by show of strepgth.

A1 zAFr fqAd T FAdAr 0T
I'remember that when there was U.F,
Rule in West Bengal, the Comrmunist
Party (Marxists) favoured the peo-
ple's Committees or something like
that. Did the Jan Sangh agree with
that? No. They said ‘no, no'. But
when it comes to Bihar, they favoured
Shri Jayaprakash Narayan and said
it was very good. What had
nappened in Bengal? Did they agree
with the view that what people de-
cided would be final? = But, in Bihar,
you will agree because you want
Shrimati Indira Gandhi to go, If she
goes, who is going to come? What
Shri Jayaprukash Narayap is doing
that Tt was very pood. What had
NAcTacy The movement by  Shri
Jayaprakash Narayan in Bihar stands
now here. He definitely gave 3 popu-
lar call to the people. And that is
why lakhs of people are favouring
that movement. The people are told
that they will be hungry for want of
food so long as Shrimati Indira Gandhi
ig there, You say that. I do not deny
that. 1 agree that we will have to
work ijn quite p different manner. I
do not deny that also. Then, what
did you do in UP, when you were
in power? Or what Shri Ch_aran Singh
dig when he was in power in U.P.?
Did he go for the poor peasants? No.
You are now talking against the Gov-
ernment; you are talking against the
Parliament and you are talking against
the Assembly. By this sort of move-
ment directly or indirectly you want
to break the democratic system.

So far ag police excesses are con-
cerned, T agree that in our country,
the police forces whether they are
the CR.P. or BS.F or any other, are
not being sufficiently trained in a
manner in Which They can cope with

KARTIKA 20, 1896 ASAKA) Bihar (Adj. M.)

330,

the. situation and the, - peoplé | suffer

om--aecount of thig I agree with this.
In such’ cases, whether it ig a peoples '
movement or not I'do not want to "
defend the police action, ,But,, I have

seen myself one thing whep Shn Dev

Kant Borooah.went to Patng, I could

tell you with conﬁdence and when he

left the airport, I found that—before

my car there was z police van—an

eight year child was thrown before

that van and, as a result, the child

died

“Yes, Shyam Babu, do not try to un-
derestimate; alsp admit truth some-
times. I am not saying you have done
it.

This movement iz not engineered
only by those forees in Calcutta; Prof]
Samar Guha is there, I know ke will
be angry. I know most of the orga-
nisers of JP's meeting went to the
Bharat Chamber oy Commerce for
money; five crores from the Indian
Chamber of Commerce. I know it

SHRI SAMAR GUHA: 0Op a point

of order, He has mentioned about me.

SHRI PRIYA RANJAN ~ DAS
MUNSI: I have not mentioned your
name. I have said ‘some of the orga-

nisers'.
crores

They took more than five

SHRI S. A, SHAMIM: He is the
teachier and he iz the taught,

warafa /@ - AT FFEEA AIGTT
W= fear 2 1T wrowr S qiEaw
FATHATA GAT & T Y19 FILAT F7F
IO T 7 Aq7 w1 fqw 2, ¥ o wr
CECIEE Gl

SHRI PRIYA RANJAN DAS
MUNSI: I have not mentioned his
name, I said in the first meeting of

Jaya Prakash Narayan, one of the
leaders of the Cong.(0), Shri Hema-
lendu Day was to receive. JP. A
corrupt ‘man of Bengal he collected
a lot of money. Samar Babu is in-
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(Shri Priya Ranjan Das Munshi).
telligent enough, Next time he drop-

ped him from the dais.

SHRI SHYAMNANDAN MISHRA:
Who collects money except those who
can sell licences, permits, quotas and
filea? .

SHRI PRIYA RANJAN DAS
MUNSI: You do not know. He knows
it. Thig meeting is engineered not by
these rightist forces in this country. I
can swear from whatever we have
witnessed in the last one year that
there is definitely some international
link which deliberately factse that the
democratic system in thiz country
should be suppressed (Interruptions).
All your friends know. I cannot ex-
plain it here; jif I find time, I will
explain it later,

MR. CHAIRMAN: You have 18
members from the Congress Party.

SHRI PRIYA RANJAN DAS MUNSI:
Why are you impatient with me? I
am speaking from the Congress Party,
‘We have a lot of time.

g 9.2 &1 FATAT ITEH F 1 AT
mfear wida «rff £ & 7, F7 Wa
IAFT wara WY AG A AT

awrafa agrea : FF1 groar ot
#t a0F & ot aga & A< T A
e £

SHRI FRIYA RANJAN DAS
MUNSI: I will conclude in two minut-
es, As the movement stands at the
present moment, I make this apeal to
the Home Minister, The real challenge
posed by this movement cannot be
met just by deploying the CRP or
BSF. Of course, for administrative
purposes, you have to take precau-
tions But I do feel that this rightist
conspiracy headed by JP can only be
fought if Government is determined to
implement the economic programmes,
for land reforms, for urban property
ceiling and other measures to control
the monopoly houses. T1f vou carry the
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fight on these fronts successfully as
you have done against the smugglers,
I am gure that these forces will be ex-
posed in the streets, and the people
will throw them out from this demo--
cratic platform.

SHRI SAMAR GUHA: I was one of
the principal organisers of the meet-
ing JP had when in Calcutta. My
young friend has made a serious alle-
gation that I collected money from the
Bharat Chamber of Commerce.

SHRI PRIYA RANJAN DAS
MUNSI: Indian Chamber of Com-
merce. On the day of the meeting you
organised you got 9 cars from the
Indian Chamber of Commerce.

SHRI SAMAR GUHA: There were
two. There is an element of truth
about the report, that one gentleman
collected some funds. But in the first
meeting, J.P. did not allow him even
to enter the dais. When JP invited
people to a meeting in his house, he
asked that man not to come. Thirdly
in the airport, he said that he would
not see that man,

About the second, we made some
collections begging from door to door.
JP used to help us with money in the
freedom struggle days. But this time
he wanted that a lakh of rupees
should be collected for him from West
Bengal. We collected Rs. 10,000; the
Socialist party collected Rs. 10,000 out
of a total of Rs. 15,000 which were
contributed. So, I only want to re-
mind you that Jayaprakash Narayan,
has become a symbal of Indian youth.

MR. CHAIRMAN: I permitted you
only for meaking a personal explana-
tion and not for making a speech,

st T My R ArEa @ew w

T | 5o dYo FHY Y7147 ¥ favis

oF ara ft T R & A qem

T EAF AT H SN FEr—

This boy has become impertinent.
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SHRI PRIYA RANJAN DAS
MUNSI: It is a fact—and for the re-
cord, I tell him that in 1069, at the
Gandhi Centenary meeting, JP was
not allowed by the CPM and the
Naxalities. I put him in the meeting
I put him and his wife in my Chhatra
Parishad office. He should know it.

MR. CHAIRMAN: Order,
Shri Indrajit. Gupta.

pleased,

SHRI INDRAJIT GUPTA (Ali-
pore): Mr. Chairman, Sir, I naturally
cannot be expected, if I have any
self-respect, to support a motion re-
garding police violence at a time
when lakhs of our people coming to
Patna for today's epic demonstration
have been made victims, yesterday and
today, of the worst possible goonda
violence. (Interruptions), There are
Members sitting in this House—I do
not know if they are going to speak
or not—who were travelling by the
Bhojpuri shuttle and other trains and
who can give you an eye-witness
account of what has happened.

So, my party had tabled an Adjourn-
ment Motion also. Of course Shyam-
nandan Babu's motion got the pre-
cedence, but I would like to read out
for the information of the House the
motion which my party had tabled. It
reads as feollows:

“Repeated attempts since October.

by the reactionary and communal
forces and their storm-troopers to
subvert and destroy the country’s
democratic and parliamentary insti-
tutions and processes by means of
a violent agitation in Bihar and
other States, and the failure of the
Governments, at the Centre and in
the States, to take necessary econo-
mic measures to relieve the suffering
of the masses which is being exploit-
ed by these rightist forces to serve
their political deseigns.”

SHRI PILOO MODY: You want to
have the best of both the worlds.
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SHRI INDRAJIT GUPTA: Mr Mody,
your turn to spesk will come.
Mr. Mody wants the people of Bihar
and the people of India to have the
worst of both, not the best of botn.

The alternatives which are being
posed here are either that the Ghafoor
Minigtry must continue as it is, which
meang the Assembly will not be
called or will be put in cold storage
for months on end and then the Gov-
ernment will be carried on by
ordinance, or this Government should
go and be replaced by a government
representing this combine which has
lined up behind Shri Jaiprakash
Narayan. These are the alternatives
put before the people of Bihar.

SHRI ATAL BIHARI VAJPAYEE:
What is your alternative?

SHRI INDRAJIT GUPTA: My first
alternative is this. Now, even this
Assembly, good, bad or indifferent,
which has been elected, which has
been in existence within the consti-
tutional limitations of the present
system is sought to be dissolved, or
destroyed, and if that iz so, then, it
is the irony of history that the com=
munists in every country who are
always attacked for not being believers
in parliamentary democracy, who are
only supposed to be working inside
Parliaments in order to subvert them
from within,—

SHRI PILOO MODY: You are not &
communist; you are a revisionist.

SHRI INDRAJIT GUPTA:—have
be come the defenders of even bour-
geosis democracy, This bourgeois
democracy, limited ang defective as it
is, i3 sought to be overthrown by
other forces; they are propagating
openly for the dissolution of the
Assembly altogether and want t0
overthrow the entire parliamentary
and electoral system.

PROF. MADHU DANDAVATE: Did
not your party demand the dissolu-
tion of the Assembly in Gujarat?



=35 Sihdution in

SHR1- -INDHAJIT " GUPTA: " "u
have many spokesmén on your side; I
do not know whetherm!all your views

are shared by theé FentMéwram =si¢hom

You “hdve elected as your LoktNase
1 have got here with me S0 many
things that he has writter{"an@ spoken
about Wwhat he meahs ‘By dissolution
of the Assembly.
YT REN T
‘So many assemblies aré”being sus-
pended or dissolved every yemr in
different States, President’s nile is
being imposed: T-do-htt think Prédal-
dent’s rule should be taken ag equi-
valent 4o the'highesti form--of demo-
cracy; it is after all rule by the Centre
and its bureaucracy. - %uring the
period of -the Preseident's rule, there
will be rule only by Ordinances, Herc
you are taking about dissolution of the
Assembly by gheraoing the houses of
MLAs and Mijnisters and taking them
by the scruff of their necks.. apd
forcing them to resign. 1 should ta:lll
Mr. Dandavate that we never stood
for this kmd of techmque If it aps
plies to some people at spme tmm. it
will apply to cverybody. everywhere.
I read in the papers—I stand subject
to correction; I do not believe eyery;
thing reported about the events of
November Fourth—that during the
demonstration at one particular.point

when Mr. Shyamnandan Mishra got
down from the jeep or lorry, he
started raising some slogans and

according to paper reports, one slogan
wias: Lok Sabha ko bhi ham bhang
karenge. That means that a time will
come when your house will also be
cheraoed by the volunteers of Shyam-
nadnan Mishra in the name of dissolv-

ing the Lok Sabha and they will
compel vyou to sign resrgnatmn
letters.

PROF. MADHU DANDAVATE: If a
day comes when we. deserve _to..be
gheraced we will not be concerned.

SHRI INDRAJIT GUPTA: T re-
member similar tumultuous scerés’in
this House when during the days of the
Telangana separatist movement, there
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were the same slanders, the -same
#buses, Fheisemg thing ‘went on....
(Mterruptfms) Half the Corigreds was
with fou h_lhe- separatist movemem.

vk, find that there is a mthod in thejr
cleverness. Shri Shyamnandan ilishra
probably in consultation with his

friends deliberately restricted the
wording of this motion only to the
question of police excesses, leaving

out everylhing else. Police excesses
whenever or: wherever they take place
showlg: be exposed and condemned.
When the Naxalites, with whom , we
have got nothing ip common politically
and ideologically. were subjected to all
sorts of torture and repression, I did
not find Shyampandan. Mishra or his
friends expressing any concern.  In
the same- State of Bihar in  Hagzari-
bagh jail when Naxalite prisoners
were kept in iron fetters 24 hours on
end, it is the Communist Party, its
organs. -people in the Bihar Assembly
who raised that guestion. In your
constituency of Moradabad, Mr. Chair-
man, the other day when two young-
men of Hasunpur were dragged out
of their houses and shot dcad—that is
the allegation which you made as an
eye Witness—should it not be con-
demned? 1 do ot find any mention of
these things ©..... (Interruptions)
1f police excesses are cémmitted any-
where they should be exposed sond
condemned. We are not for this kind
of method that you should rely en-
tirely on mobilisation of police force
to meet any agitation, because if you
do it, there are bound to be excesses,
the police in our country being what
it is and the special forces being train-
ed as they are, On.the other hand,
if the police takes action on a similar
scale against hoarders or profiteers or
blackmarketeers or smugglers. I
would welecome it. Would you wel-
come it?

SHRI SHYAMNANDAN MISHRA:
Yes. (Interruptions):

©. SHRI INDRAJIT *GUPBTA! 1 am
quite sincere in saying -that every-
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body regrets if on the 4th of this
month any - kind'of injury has been
fnflicted upon or suffered -by Shri
Jayaprakash Narayan, All of us re-
gret it, It is for the’ Mindiyter to-'ex-
‘plain whether it happened accidentally
or the police were under orders’ to
beat up Shri Jayaprakash Narayan.
From the lurid description was not, if
the police were under ordérs to beat
up Shri Jayaprakash Narayan. 'Fthibk
a very serious - situation would
have occurred, not what happened
actually. My f{friend Mr. Jyotirmoy
Bosu has told some newspapers—I
reprimanded him about if this morn-
ing—that I had agreed to accompany
some proposed delegation to go to
Patna to find out the facts about the

actually. My friend Mr. Jyotirmoy
repression and so on. I have done
nothing of the kind. All I'said was,

“Our party is there in Bihar in ample
numbers. I{ your fact-finding mission
cares to go and ask them about that
facts. they will surely cooperate with
you". I alsp agreed that when there s
an clected Assembly, to keep it in
cold storage indefinitely and to go on
issuing ordinances is the most deplor-
able state of affairs. But the remedy
for it ise not that the Assembly should
be dissolved but it should be made to
function. Here is the difference. Your
slogan is “Dissolve the Assembly”. Our
slogan. with which we have gone to-
day with 5 lakhs of people to the Raj
Bhavan is that the Governor shou'?
see {o it that the Assembly is called.
{Interruptions) . Incidentally, if T may
strike a lighter note, for the in-
formation of Mr. Mody and . others,
T would like to point out that among
all this flood of ordinances which
have been coming in Bihar, there is
one ordinace by which Shri Jayapra-
kash Narayan has been appointed as
the Preseident of the Anugraha
Narayan Sisha Institute of Socialist
Then, by another ordinance, a Board
was set up to administer the bhoodan
land, and the chairmanship of that
Board was offered by that Ordinance
first to Acharya Vinoba Bhave, .and
when he refused it his place was given
to Shri Jaiprakash Narayan. So. Ordi-
nances of this type are also their
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though I do not _apgroh .of Ordinances
as such. I want that the =~ Assembly
should function. N
Much play has been made hese of
the fact that the proclaimed aims of
this movement aré"to do away with
corruption- end-'stf”" on;  corruption
mainly, because I do not hear much
about high prices, which is an un-
comfortable thing where they  will
have to go to the rédt as to who s
responsible for © "hoarding, black-
tnarketing and sb'on. So they think it
befter to keep quiet about that.

The main aim, as I find advocated
by Shri Jaiprakash Narain from time
to time, is the setting up of some sort
of* partyless democracy. Now there
are some members, including some
friends on my right, who are students
of political history or peliticul sceince,
1 take, I take it; otherwise, they
could not be Marxists, T am sure. I
would like to know from their expe-

rience of s0 many countries in  the
world, wherever a partyless demo-
cracy a system in which no party
should be allowed to exist has  been

set up or established, what has come
in its place. Somebody has to run the
Government.

SHRI PILOO MODY: This is when
the State withers away.

SHRI INDRAJIT GUPTA: That is
only when the classes wither away.
But here is a fully class society of ex-
ploiters and exploited and they are
talking about a partyless democracy.

PROF. MADHU DANDAVATE: JP
has made it clear...

SHRI INDRAJIT GUPTA: He will
have his chance to expound his theo-
ry of JP.. Mr. Chairman, wherever
this pernicious theory has been put
forward, it has been replaced by
one of .the three alternatives—either
one party rule, because partyless de-
mocracy can be aguated to mean
one party rule or a personal dictaior-
ship by somebody or other or, thirdly,
military dictatorship.

SHRI ATAL BIHARI VAJPAYEE:
All party rule.
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SHRI INDRAJIT GUPTA:
become one party rule.

I would point out that the Indian
Nation of 8th January 1960 wrote:

“President Ayub Khan was work-
ing for the establishment of basic
democracy in Pakistan, Jayaprakash
Narayan said that he was in con-
formaity with his (Ayub Khan's)
views, President Ayub Khan was
thinking on the lines of establishing
a partyless government in Pakistan
which, he said, was the only me-
thod to mitagate the sufferings of
the people.”

It will

So, we had that experience in Pakis-
tan. Shri S. S. Khera, a retired ICS
officer, known to many people here,
whom we hauled up before the Pri~
vileges Committee the other day,
wrote a book entitled India’s Defence
Problems in which, among other
things he wrote;

“But the foreigp press is not alone
in this, People in India, often in-
fluential personages whoss words
carry special import, specially by
way of newsworthiness, participate
ip the guessing game. Even a persop
like Jayaprakash Narayan was re-
ported quite recently (Indiap, Ex-
press, 8 May 1967) as ‘toying with
the idea of a military dictatorship
in India' and suggesting that in the
‘politica) instability’ created by the

- results of the general elections of
February 1967, the nation should
‘summon the service of the army to
fill the vacuum and set right the
instability’ "

T do not  believe that Shri Jai-
prakash Narain would today openly
advocate military rule in India, In
fact, he has denied it He hag said
the sympathies of the military should
shift from the govermment “to our
side” in a recent statement. Anyway,
either a one party rule, or military
dictatorship or personal dictatorship
are the three substitutes for a party
system of government. I do not know
what his followers are thinking. They
should speak and tell us about this,
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instead of talking about police repres-
sion, We should know what is the
aim of the movement, Even the CPM
say they support the aims of the.move-
ment, though they do not agree with
many other things, We would like to
know what those aims are,

Certainly, I do not believe for a
single minute that this movement
would help in mitagating the hardship
of the people, either in respect of high
prices or inflation, or unemployment
or corruption. I do not believe it for
a minute, Othewise, you will not find
these people supporting the movement
who are there, the political parties that
are there, the Jana Sangh, the Con-
gress (O) and all that,

What did Mr, Jayaprakash Narayan
himsely sometime ago say about the
Jana Sangh and the Congress (0)7
Thig is very interesting. In an Inter-
view to the Hindustan Times on 26th
August, this year, he said:

“So, ag time goes on, in coopera-
tion with these parties, 1 hope to
deepen the socio-economic content of
the movement....

—maybe, this js what he had in mind;
no doubt about it—

“Two of these parties are conser-
vative (though the Jana Sangh re-
sents the appellation of conservat-
ism) and I do not know about the
Congress (0) which claims it is so-
cialist though I do not know how far
they would go. But it is not wise
to spell out everything at this stage.
But as time goes on and as tl'l_e
movement gets more and more radi-
calised, ag it goes nearer And pearer
to the people, these questions will
be raised; and maybe, these parties
themselves will be radicalised in
the process.”

This is what your leader is saying,

All T wish to say is that instead of
Jayaprakash Narayan Ji being able to
mould these parties in the way, per-
haps, in which he wanted it, it ig they
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who are using him and utflising him
as a figure-head, as a smoke-screenm,
for thefr own purposes.

I have referred in my motion to
“storm troopers”. Why diq I use that
expression? I deliberately used it. In
this line-up of people who have ex-
pressed support to the movement, there
is the R.S.S.; there is the Anand Marg;
there is the Shiv Sena of Mr. Bal
Thackeray who issued a statement from
Bombay, That is why I have deli-
berately referred to “storm troopers”.

Then, there are such wonderful
honest ex-Chief Ministers who have
never thiad anything to do with cor-
ruption as Mr, Biju Patnaik, Mr, Badal,
Mr. Mahamaya Prasad Singh, against
all of whom the Commissiong of In-
quiry had to be appointed on specific
charges of corruption against them.
Why should they join the movement
if it is against corruption?

As far as the cause of the common
people i concerned, here are two
eminent representatives of the house
of Tatas who gave their blessings to
the mowvement, Mr. Minoo Masani, our
old friend and Mr, Palkhivala who is
the defender in the Supreme Court of
everyone of the wasted interests who
have gone to the Supreme Court to
challenge any nationalisation ang any
kind of taking over of property. These
are the people who are supporting the
movemerit.

Then, because somebody did some-
thing wrong, does it justify in imitat-
ing #hat? As Mr, Shyamnandan Mishra
said, because the Prime Minister who
at that time was the Congress Presi-
dent took the lead in 1959 in unseating
the lawfully elected Kerala Govern-
ment—I think, that was deplorable—
does it justify that you do it in Bihar
also?

" Further, we have the Bihar Cham-
bers of Commerce who came out with
an open statement and so alsp the
Foodgrains Dealers’ Association of
Bihar. Mr. Samar Mukherjee was say-
ing that this movement can be radi-
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calised and that it can lead to de-
hoarding, The people supporting the
movement are the headquarters of
hoarders.

Strangely enough, even the Naxaliteg
are in the ‘movement, There is Mr.
Satya Narain Singh, an old friend of
mine, whp is supposed to be under-
ground, I suppose—there is a warrant
against him—and even his statement
comes out publicly in al] the news-
papers supporting the movement, We
are told that there can never be vio-

lence, How can there be any vio-
lence? They all pledge themselves to
peace. But the Naxalites are also in

the movement,

I do not wamt to hurt anybody's
sentiments, When they claim that
Gandhi Ji has been re-born, I do not
wish to hurt anybody's sentiments by
contesting it. But I will just remind
you that a few weeks or -monthg back,
in a Press Conference here in Delhi,
when some Press Reporter asked Mr,
Jayaprakash Narayan, “When you are
talking against corruption and so on,
why do you, whep you come to Delhi,
sometimes or often stay as the guest
of Mr. Ramnath Goenka?”, his reply
was, “What is the harm? If Gandhiji
could accept the hospitality of Birla,
why can’t I accept the hospitality of
Mr. Ramnath Goenka?”, He is really
a true follower of Gandhiji in that;
Gandhijj is reborn in that respect. I
do not think that comparing Gandhiji
of the pre-independence days accept-
ing the hospitality of Birla with taking
the hospitality now by Mr_ Jayaprakash
Narayan of Mr. Ramnath Goenka,
against whom probably two dozen cases
are pending in courts op various un-
savoury charges, I do not think that
this kind of comparison, is very pala-
table, All T can say is that the bulk
of the poor peasantry, the agricultural
labour in Bihar, the entire industrial
working class in Bihar, the most down-
trodden sections, the Harijens, the
Adivasis, the tribal people, the mino-
rity community, at least all these sec-
tions or an overwhelming bulk of
them, are _against this movement
Everybody knows that.
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[Shri Indrajit Gupta]

This mo¥ement, ‘with al] the _‘fall
talk about total revolution and so on
ang so forth, is really aimed at “the
next elections, Nothing more than
that. . C

AN HON. MEMBER; No barm.

SHRI INDRAJIT GUPTA No harm
in' that, But say so. Why do you
agitate these young boys and girls
with visions of tota] ‘revolution and
changing the entire society? That is
why, these boys and girls come,

Now, what is the truth of tihe matters
The truth of the matter is this. ' They
are talking about parallel govern-
ments and parallel Asseblies, Here
is something which js vet to be con-
tradicted. What is the sordid truth?
Trie Prime Minister asked no less a
person than Shyamnéndan Babu, hc-
cording to this first page story in the
Statesman of 6th, which has to be
contradicted if it is not correct, to go
unofficially. privately and find out
from Mr, Jayaprakash Narayan what
were his minimum terms on the basis
of which a compraomise could he
brougat about and he would withdraw
his ‘movement '~ According to this
paper, according to this special cor-
respondent from Patna,

“Mr, Mishra tolg Mrs. Gandhij that
he was now in the Opposition- . and
that she could nominate an emissary
from her own Party. Mrs Gandhi
asked Mr, Mishra to suggest a name
and Mr. Mishra suggested the name
of Mr, Dinesh Singh, the former Ex-
ternal Affairs Minister.”

And then the story goes op here—I do
not wish to quote the whole thing—
that these two friends of ours made
repeated attempts, visits were paig to
Mr. Jayaprakash Narayan and talks
were held with him, and. ultimately
out of this eonfabulation, a nine-point
formula emerged. And this is the pic-
ture of the total revolution! These
are the nine points that they were
going to put as demands: (1) resigna-
tion of the Bihar Ministry; (2) sus-
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pension..df. the Bihari-Asembly; (3)'
impesition of President'a raule;.(so that
there can be mese. QOrdinances): (4)
suspension of the Assembly until elec-
tions im.the State; thab means, elec-
tions have to be held i due course;
nothing more than that; (5) ifvitation
to Mr. Narayan to come and tatk: he
wil-make certain proposals regarding
educatjonal reforms and corruption
and so on; then, the prisoners should
be released; there is nothing wrong
in that. - LY |

This is the Wwhole thing. Then it
says that nothing much came out of
these talks., When Mr, Narayan met
Mrs. Gandhi, there was no specific dis-
cussion on these nine points. But the
talks breke down: they did not lead
to anvthing. e

Now. a distinpuished member of fhe
Congress Working Committee is trying
his own ¢fférts at this. I do not know
whether he will be more successful
then my friend. Shyamnandan Babu,
or the Raja Saheb of Kalakunkar.

Now, it seems to me that there is a
double talk going on. One is the _1a1k
meant to excite and  agitate some
young people in Bibar, which talks of
total revolution, gocial revelution,
party-less democracy, parallel govern-
ment, parallel democracy and all that
rubbish. And the truth is that talks
are going on for some kind of a deal
and the real aim, of course, is to get
the Assembly and the Government,
one to resign and the other suspended,
so that the way is cleared for another
election as soon as possible and, of
course, in the process, also the pres-
surise the Government of India to
change some of its policies to lakﬂilt
to a more rightist position. It is quite
clear. That is why JP praises China.
He says. ‘My Guru is Mao’. He con-
demns USSR but kecps mum regard‘-
ing USA and Diego Garcia and A‘mgn-
can naval forces going into the Indian
Ocean. So, according to him. the Vi.l‘
lain of the plece is Soviet Union and
his Guru is Mao-Tse-Tung. Nowadays.
1 find it is a fashion among many gen-
tlemen here who used to breathe. fire
and brimstone a few years ago when-
ever China was mentioned in this
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House and they have become cham-
pions of China. :8lwee’ they have be-
come pro-Americ#n' so these ™ ’people
also have become pro-Chind, .. (Fn-
terruptionsy»That 1S why JPv *a]ks ‘of
gherao..and ‘physical remavnl of ‘cor-
rupt Ministers and * MLAg, but' he
keeps..mum on the pedple who' have
amassed all this black - money with
which this corruption. “net is being
spread by these forces, the black:mar-
keteers, speculators, ‘snvagglers ang 8o
on. e e el
' LN

Therefore, .alb:.i.wish to say is that
as far as the CP¥ goes, we sre not
enamoured of Mr, Ghafoor or his Min-
istry. Let me make it-quite clear: As
somebody correctly said, before JP.
launcheq this movement, opur.. Party
demanded that that Government
should go and our demand before the
Government is that’ thiss Ministry
shoulg be radically changed and over-
hauled and it should be purged of
Ministers agywell as high officials who
are corrupt......

SHRI PILOO:- MODY:iHave you re-
commended that Shri L. N. Mishra
should be sent as Chief Minister?

SHRI INDRAJIT GUPTA: It does
not matter what the Congress does
or does not. We will oppose this

maovement tooth and najl to the utmost
of our capacity because replacement
of this govermment by a government
of these forces whom I have mention-
ed is to make it certainly not batter
but probably will make it much worzse
for the poor people.

Therefore, T will finally end just by
reading out briefly the demands we
have posed today in Patnd before the
Government.

We have always told these people
that thig kind of movement is the re-
sult undoubtedly of justified resent-
ment and anger of the people on the
basis of unsolved and aggravating
problems of day-to-day life, and this
movement has to he met politically
ang by npositive economic measures
and not by reliance on Police and Sec-
tion 144
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(1) Summon the Bihar Assembly
w:thlr{ ree weeks and end
fhls rule ,l;‘y prdinance,

-(2)  Organige a big de- -hoarding
Campaign againsti the big ;»ul-
tivators and traders, ' '

ok cea d

(3) Puege the.Govermment
the administration of all cor-
rupt.elements ang all those

-+ who are sympathisers o Jana
Sangh and "Anand Marg.
(Imerrupttons).. e

and

Yes, they are sitting there just as a
section of the .Congressmen in Bihar
are helping th*s movement. ... (Inter-
ruptions). Yes, a section of the Con-
gressmen and the bureaucracy are
helping this movement. I can give
Yyou sp many instances of what {hey
have been dojpg.

il

*(4) In all big cities, industrial
centres and gcarcity areas
rationing tmust be introduced
and a proper distribution gvs-
tem set up. '

18 hrs,

The other day 1 was in the Boa-
karo steel plant, a vital steel plant,
and I was surprised to find that
there was no arrangement, no ra-
tioning, no distribution system, no-
thing. It is a  scandalous state of
affairs. Fifthly, our demand js that
in the flood affected, drought affected
areas of Bihar provisjon must be made
for grant of taccavi loans fertilisers,
seeds for the peasants particularly poor
peasants. Sixthly, our demand is what
graded land tax should be introduced.
The accumulated agricultural debts of
all those owning one acre or less
should immediately be abolished. Se-
venthly steps must be taken for the all
round development of backward areas
like Chotanagpur and Santhal Par-
ganas, Eighthly, the application of
land Ceiling Act should be taken up,
not g Mr. Samar Mukerjee said, to
only five landlords and allow the
rest to remain. We have sald this
to the Congress Government, begin
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{Shri Indrajit Gupta]

at least and if we at least begin with
five big landlords, if we begin with

this excess, surplus, illegally held
Jand, you will see how the move-
ment spreads. Then, ninthly, you

thould carry out distribution of Gov-
€inment fallow land to the land-
Jess, Tenthly, there should be pay-
ment of D.A. at Central rates to
State Government employees. And
€leventhly, there should be withdra-
wal of cases—there are so many
coses— against poor peasants, agri-
cultural labourers and workers. These
bave been brought at the instance
cf the employers and the landlords.
Such cases must be withdrawn.

If these things are done, if the
ccngress party is able to mobilise
ihe people on the basis of these steps,
pcsitive programmes, then only, it is
pessible to mobilise the people pro-
rerly against this particular move-
ment and also to expose the real aims
¢f this movement, and the real cha-
racter of the people who are behind
this movement,

1f these things are not done then
things will go from bad to worse.
Therefore, Sir, this is our stand. This
is a clear-cut stand and we neither
support the Government for being
responsible for creating a  situation
which has enabled this movement to
come up nor are we prepared to
side with this movement. It is not
a question of Ghafoor Ministry. And,
dces Ghafoor Ministry mean demo-
cracy? Of course, it does not mean
democracy., But I want to ask my
CPM friends this thing. Do they
want that system by which 25 of
them have come here to be aboli-
ehed and done away with altoge-
ther? Then, what will replace it? I
am appealing to my friends of the
LPM, not only those sitting here,
but those who are working through-
out the country who are our old
ccmrades, They should not try to
follow this opportunities stand. And,
while they are saying all these things
here, their own party committee in
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Bihar has dissociated itself from the
programme of the fourth, That is
why their own party disseciated it-
self from the Delhi bandh of the
fourth. That is why in Rajasthan
the party secretary Mr. Mohan Pa-
nania came out with a statement that
of course, we want to fight the con-
gress Government but at the same

time we have tp fight against the
landlords, capitalists, hoarders and
blackmarketters, So, something
must be done and we live in the

hope that the Communist Marxists
will not follow ¢t line. It is ob-
vious that some re-thinking has been
going on inside their party and I
appeal to them to give up this op-
portunistic stand and not to follow-
this cheap popularity line but to join
bands with the forces Wwhich are
fighting these very anti-democratic
forces. Thank you,

st THERE aizT (TwAwia) AT
afa#, 7 ;T 5% fedi & a97 77 7o 74y
qErTr 39 91 ¢ 5 afudem § smrw
¥ qghr faw 1% A1z geAra A
st oY ag 3 AT aforw @ s
J=F Fig w9q qure fainr Arfaay
¥ faese fagre &1 9= a7 | 39
meig & 3w war fF ogfRa &
agr waF? wearane frar A smwan
arogor Y #Y Fea fawg admr o A
S T AT F oA § OIEM
AT wETE qE w A 95
#1 At IAF AgHa £ F nF OF
safag  famsr @ gar =ifem, 3o
maT Fwar K efwwd & A safay
g fagiv aofa &1 & e
g g fear 1 7 ady safaT § fadix
Fg1 o Toelfa & gw Aegie & 57
@ 317 7 aafeq § fosa sareay
FI qftFoar & srada w7 F9H &
wqes foar 1 7 =z safas § fwam
wg fadmr o F A9 ® o0F
ifas wrrad w1 smow fgar fzaq
§9 gt Moy gvAR M Fro
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Twiife & 396 O TEew Y @
IAEY ol & W o ¥ fardry
T & owr arfg wmw wifg oy A<
T A% WOt & frk fo w1k wgrr
gma T @, I A, qwrE A
i #2), Wt N 99, Fage
# w1 o 1+ WX 39 qrzfagy & 9AET
sfafesa fear | % @@ "o
Fxfmgm st o gar g wm
#uzgwmg"f f& @ sawEmw
T 7 ag wgr fr ag giE< Siw 7Y 8,
afcada srawas §, faar aar @ §3T
it wfgy, feafeais ogam fem
@ qur AAr A I i AT W
ey offT o Twagfede frarfs g
ag Y& wgd § fr fae aa-meag
Foed ¥ ww ag wEgAr AR
Tt g1 oW %y E f¥ sy
<A g faam aar W g s
forr wweardt & @i & fawe o o
FIA F AW F AE 47 W HGART
fear war qr aur I afefeqfagt w1
qATYIT G qHT ¢ Far WerArT qgW
SR T, WA AW G AT ! s A
Frersr @it ? Qar oy =i gun o afew
g ag fx fag 91w fafweet fwaarg
qEq FN WA FIT Fgl, WEIATA
FgT, TS IAF AT AT (7 FT 70T 77
FAAX GG | AT FATFT ATAT FY
frrvi ot foprt st st aad (o wmew
=Y wqr F727 fg 37 ) S A0 S EY
afy afl i ¥ a9 gg e
<t & fF Arada F g, falnd
2 T T g, Niaesr § A 3T
g F FAT G | TAT gL AT AT
wa-ad q1 FE T AT AW F AW
e frator 7 a1 ey ¥ dad # el
SHTT F ga7 w1 197 wray, e oo0x
JHTT FT W TUF 97 T W AW@T a7
aF A AR AT 4T '
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¥ Tvafia Qe JY, W93 -
TweaTET w1 afcferfr §, @ §
& durq ® ww gy Fowr aw qey
aaerq gri & fadedt g & Yot
®Y yomar oren § W qy wToOr qr
f o swTwr ot # Finifae fear war
fr wrT Taemed, €@ wrgA ¥ @G
WY FT A% w1 §, 1A% TS wIowT
faser wT &, gro W X § 7 &
ST g § —f wRohe qear
A oY AN 9 cargEw FAAE, AT €W
@t 1w @7, w@r IR S8
fases aqamn ? a @ ay a@-
AG T~ aw FETM ATCAW A S
x ziafor diT ez Jar iy 9 §
forerit #€ waiz 7dt &, w7 IFiT wrd
TEar qyamar ? )

garfa ALF oF Iq gBar Tga
§—A1g @ JaTw AT g ar Fr§ { FAAw
gt agr ar §r, Nrdd 7w Aieez faaifa
FTAT TEAT, T1HT FIH WiEee dq0 AT
aifgd, FEEqmaa g TIfgg a1
Tl S dr wifgr-—g
@ =9 1 faifa s 93 )
qA@ F qeaw ¥ gA aq w7 fAog
grr =ifgy fv fawm aqar &1 faaior
g1 a7 W &Y a1 AT FT HTATGA FIF,
WIT T3l F0F A 9 wrf fora
far o AFar g A, AT
o fz dma, ddfifaas a6 T A,
AT o g o € e
% fo A &Edew g1 g
AN AT FT HTATH fFaT S TFAT
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FATIfa TRy, 4 AT, 7 faw wrA
Ffzadsfm s =T H o <y
ST | 37 A 9T # o §% g 3w
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JaEE™ A #1 I9 7A@ g6 & v ar
ag FEA B WEAEwar 1  fF gz A
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faeeftag 7 AT, TAAT & Fam=T AT IS
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e ww= o Fgdr & fe gfew &
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frezar =i &, @ AT TR
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g & @ R A gfve W e
fea fg @r? ot oty 77 @ &
FITAFT W fram @ qiEea
q 7§, o waifTE qeg 4@ 8
TAT-77 TG §, T aAaTHr @Y F AY
et fraay qear ¥ < & fag i
dafear #t T oY ? .

aavafa A, 77 o v ¥ fefe
afrgz Famw s wfafafr g o o
fagm 2.

“The maintenance of law and
order on the eve of the gherao of
the Assembly in Patna on the 4th
November, 1974."

TTFI A TOIE AL, FEAFT AT
e 7 @A ¥ fag A g 7z fad
wTfFAqr ST T frrzA aARw AR 7
Tg Y TR AW FH qZAT O B GIA
EIF T FHAT 17 T 4T HiT 59 B
v & fork gt g, g, o,
ard, AEa, ATe F7W Iaw Ty §
ST F qF & AT T e §

“observation from AIR".

WAAE TH qEE qiey S 7 {97 39
ot &1 A faar gg I ¥ zwmEw
q ard faar mar w2 ¢

“The following arrangements
have been made by the State Gov-

- ernment for observing from  air-

craft the movement of groups
from different directioms to Patna.
Aijrcraft have been fitted with
wireless gets with the help of which _
it is possible to contact wvarious
wireless wtations up to a range of
50-80 mileg from Patna, Apart -from

. wireless operators, a senior officer

will be flying in the aircraff for
observing the "movement of the
groups from different directions
and get in touch with wirelems sta-
tions at various check points and
‘pass on information to the check
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points and the district eontrol. and
AIR Patna for necessary action at
varioug levels with the object of
preventing the movement of the
group towards Patna,

The following programme  for
the flights of the aircraft have been
finalised:

2nd November 1974—forenoon—
one aircraft will make a round
along the outer range of Patna. In
the afternoon one aircraft will
make two rounds along the outer
range of Patna.

3rd November 1974—_forenocon—
one aircraft will make three rounds
in the outer range and in the after-
noon three rounds.

4th November 1974—-two aircrafls
in Patna metropolitan aren will
make half an hour round along the
inner range of Paina and one air-
craft would make rounds along the
outer range...."

e wAgFO At FAF SfafFraEfaai
FATA T @EA AT AT A @
REGHECIEE I cl A S i
a1 39 & fo gfes 1 sem 2, ¥
a1g #41 F fauei #1 wmwam § qm
mravas ¢ 7 afgset &1 gfime o
W E fFag g T4F 9CE qEEnr
IAT AFT §, TET g7 2 AKS § 1 "L
qEAT MET F TF F&IET T FT ®]
“faqr 74T | T AOHT AET § AA-HiGTETT
A faged &1 | Afe wig=T & fages it
¥ farfear aarr & f5 sawwmr A &
Y FT-T7GT § )

FATIET oY, THTH W o w &

“The doctrine of mass action is
incompatible with the spiri§ of re-
presentative Government”

o ag ag W Fe § fr avwl | 3
ATt AR F A Ay AGT e
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1959 ¥ T ¥ #41 gW1 9T, T ot
fopart o T & | 7 H wwfre g
oY, 9g FFAMTE FLFR A F qE A
4 FL A 4, Ig T AT E
fg=me gt & o ;e AdF 7
& TR FTH & s | warafa o,
e ot wfera Shr ok A gfam
amEd F A gafg qrw & fyvarg
A AT} FAF 9E F I F afeq
HIETA 1 g fwar a1 (wwra)
FAT ATFAM FT AGH FT Ay =27
et & fAw gAT g Ermo#ww
AT A F 77 7 2 (wawra)

WMo wY IyaT : AT Y, T7
ag 1 g ot o A F aw g
T AT Al E |

Y wrze fagrd aroat: ¥ i 3w
Tag off gfaw migr swu gaT 9w
T |1 2

TH A FoF i e §
29 97, 1959 F1 UF geAr@ 7 AT

“It seems obvious that a big
change has taken place among the
people and many of those who sup-
ported the present majority party
in Kerala Assembly during the
last elections have changed over
and are opposing it. It is a legiti-
mate presumption that the Kerala
Government now in no way repre-
sents the majority opinion of the
State. Normally if there was no
serious crisis even this situatiom
could continue till the time of the
next general elections but the
situation that has arisen in Kerala
State has become critical because
of the widespread and almost pas-
sionate opposition to the State
Government.”

“Conflicts have arisen and the
Government has frequently used
the coercive apparatus of the State.
This has led to great Dbitterness~
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& wex fagrdr qraad)

which is likely to grow and make
the situation more and more in-
tolerable. In such circumstances
the’ democratic way of meeting
the situation is to have general
elections in the State for the As-
sembly, A Government which is
8o challenged and which has to
face this widespread and intense
opposition would be well advised
to accept that challenge and agree
to fresh elections.”

FqT 7% & fagre o «rp Ag g ?
tfogre oo &1 QAT &1 1969 F
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o197 § | FAT A qF FATAT AT
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ag AATSATET HIFTT FIE BF 87 FAT
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& wea< & fag w1 ady dAvar AT gt
weard ¥ fag Wt oy A 78 ows
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ar fw agr 741 ? A< wrwr fagre &
AT FT U E, A FTHFAAE | TG
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# T AT =veA g i A awda
FeaTT & fagre % Tmare & fagre ot
feafs & ary i" 1€ foie wmY & o
wifewsr 356 % w=wia el §®
T % foor =iv a3 § ) faEe &
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g fagra & Teawra & wgr ¥ sqa AT
wg

“Mr. ‘Bhandae said today that
the present situation in Bihar could
have been averteq if his publie
statement, a year ago, .about cor-
ruption in the State had been
acted upon.”

fage ¥ Tomwar w9 a5 gal Anr
G| A AT®T T ¥ qFACAT R E
FE g A wgAT & | S| gl Ay
T4l FIAT §—77 NFA o fquaaw
AR A Mg AAFL R E | wivs
afvad 1 % faq 91 Y Aww T4 a’gr @r
A 3T w7

“] had predicted and warned
aboyt the present gituation in
Bihar a year ago.”

fag & Taaw 7 A Jaradt @ 6,
Tz W wifad g @ & 1 98w
o snfer &7 wfomr adt & gz wfalmar
FE FI AS-ME AL &1 AZ BF

fis 917 TR AT W AT A @
&, afw ag Y qfeaiy &1 gd=r
oTFE FIANF TG E | 73 WA T

I #, T AT F g FEC AIT
FOHFA-TE F GTF GTTIIT FLATT

Ft afzferfaar ga1 +¢1 F =9 fada
& | ST7 TFTT FrITAw 1 9z 74 ifgy

WL qZ 9L AT &1, AT 79 & AT

¥ IF qwr # wifaw @ v fadan

faar g1, @t wg sar FT 99 fragyw

& FFT T X7 .. (wwawra)  AE

foar zo1 & 1 g7 wiga &1 afea
S F 5T AR § Fg fE qg ww
Tt ¥ Ayt frest wfyT sfag,
oo & wmfaer g grar A Foedr A
QO 1§ TWAT G |9 T
N g ?
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o w7 @ I faw #F A @
FAGAT, WG FFW A7TAT FT TF I
Armragar ¥ fagafastamy?
& oot Fiedr fodl & sga0 90,
& 3 = %1 one | 595 g7 & fAew
g fagr F A w fage w g
TAT FIA & 467 g1 TifgT | fag
F FRIA F FAT FE F AFA(AT
TR g3 0 763 § | FAF 74 faqrw
A B HA-FH T A(AC5T F AT
F a4 | AT A 57 FigdH §, 9
et Y faar wai F1 qig T §—va
wgdr §, v fedr o faaqeT wq0 w1
afs37 % 24T § 1 5@ faadi Fiw
A0 F1 TF F T gAI0 F2ar | a8 A6
|AL W ©F A TG TEAY, IT AT
A g+ g wiga frx wgr E
& qam 9 F1 A@FR g fw orq 9
F FACHTA1T T | AT LT G40 FY
FF AR AN FOHH 6T, A AT
F0 o faq(d aac K1 F3 &0 7T FA
Fr wfgmT 1 290 74 ¥ 78 990
AT g FAq F T F A H 79
Jr weag @ Al Qi #T
Afsrq 1 gt Faedr g AFar 0 ZH
& wgd f& #gwi g &y gn

) UW qgW Ty : 1976 FN
AT |

st wzd fagrd aedq) - ar AT
1976 @F 4/ 7qr T F& w7
Fid w07 Ay (s1Aq07) W9 AT
AT & wfgd w7 aF w9 wEF
@ 6 fador aar & 47 741 fHac mgar
T T Y AT ag0 AN Frdia qaqr
w7 FIAT 9801w § wgac g fr fagre
®t faata gar € w1 W 1 TT WY
a1qfz AT, ¥ & g femw g )
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W WY &) WA ) ¥ famE A g
& & afl w5 95T,

aEm AR g5 H ) (AT
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wga, feed a3 w1 gl fear war
&\ fredt AT FagrT OF g1 AAT &0 &Y
wrgai §1. . (srawrw) . .. R EATEH
$ATFTTF o 5T, T7AW 847 & AT
FAFT, GEGIRINTFT A g
£ wifwe w1 7 1 fowgi grd A
FrAr I4 T T FEAT TA@r F0 TG )
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TC AN WEC | AT W AT ATFIT
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SHRI K. NARAYAN RAO (Bob-
bilf): On & point of order. When a
material or object is exhibited in the
House which reflects seriously on
the Government in respect of main-
tenance of law and order, should not
the Member seek the permission of
the Chair? Where is the authenti_city
that this is exactly the same thing?
It might have been a fabricated one.
This is a very important point so far
as the procedure is concerned. It it
is sought to be laid without the per-
mission from the Chair, it is wrong
and should be discouraged at all costs.

aanafer agvay g ATty vEd AR
§3 A4 F£1 TAT ST TG AT F ©IMRE
% wE T ALY gATIT 71

FradY siv, o 35fmae & T &)
o HATH FL) )
st wre fagrdy aoddy : e 2
AIFfEY 7 FIF a1 # T TF AH 7
3901 4T FTRTEN
Argie & & wax Foawr feai &
qitT AT AMFET 2 2@ AR
FUAFAT H FATTTLRITY | ATTATHA
gfuw faweq AdF & | waeama i & AvF-
Fifa¥ g9 w7 3gar § 4y fa< frdy Y
sfafaarardy A fady 1 anfaardY #g
F, 2O &Y q(2 7 T 1 Amfew
wfsr F1  FdWA WFT T INT
farers srer &< ¥ fetg 7Y samar o
qearigAraar ) gr ¥y fagre &y
zaadt gi gmsar &1 gw fawray ¥
feorn 43\ & wrgaT g f waE Wy AT
wa 9w aTEn {6y fad o\ whea
wrafaes ot o «dy gt Af fs
7g wiAdY § fr wfg df sl sqawra
ATV £ AR T4 TATAL Fva fee
Tl or way arff &Y fadaar agdy
ft | eufra Inlfee &1 avn 8,
AMRTA B AP0 § fogw yr ey
2Y geatd) o e ana.
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& xfFq 247 7 aliwr grear gem
LRI AT AgrARfa g AR
fAqeT A I A FIT ATARA ¥ FOAIA &
wra gt A &1 YT FHT LAY
7g wiaYaw ar ay fagic & arnawas
qAAYT & ZA A1, AWr AY Tg WA
TR ZA H EAT | 3% 1€ OF TgY e |

SHRI K. HANUMANTHAIYA (Ban.
galore): 1 have very carefully listen-
ed to the points <made by five
Leaders of the Opposition, These
speeches highlighted the repressive
measures allegedq to have been
taken by the governmenta] authori-
ties. Some speakers made very
strong speeches against the Prime
Minister. One of the opposition
leaders made a strong speech against
Mr, J. P. Narain also, What iy fac-
ing the country is a crisis in the
form of g mass movement in Bihar.
This 'movement is going op for the
last 8 months, All the steps that
we jn the Govermment have tuken
have not been able to suppress the
movement, nor is the movemertt
Ted by Mr. J. P. Narain able to
get the Assembly dissolved or the
Ministry dismissed. It looks to me
that there are two forces one im-
movable and the other irresistable.
Therefore, when the irresistable
meets the immovable you cannot
claim victory for one side or the
other,

I cannot ignore this crisis. How-
ever much I may disagree with the
methods adopted by Mr, J. P,
Narain's movement I  cannot just
dismiss it as a matter of no conse-
quence. Nor am 1 prepared to im-
pute any bad motive or unpatrio-
tic motive tg Mr, J. P. Narain. I
agree with Mr. Mishraji whepn he
said that he is a loknayvak, With
equal generosity he has to agree
that you, the leaders of the opposi-
tlon, with full hearted support
praised Mrs, Indira Gandhi when
Paltistari war was won, On that day
I' heard’ the' spesthey in the Central
hall: Great” speethes were made by
theo len@éry’ of the dpipesttion’
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SHRI S. A, SHAMIM: And one
independent, that is me. .

S_HRI K. H THAIYA: Tears
of joy caine to my eyes because behind
those speecheg were intense patriotism,
large heartedness and the ability to
x at things with a sense of propor-

This Bihar agitation is also g kind
of danger that we face so far as
the democratic processes in the
country are concerned, It is not a
question of repeating arguments.
infinitum in consonance with party
lines. These partylines, go parallel.
they never meet. Therefore it is
impossible to solve this  crisis
with a rigid party position that each
one of ug are taking, If the lines
are a little bent towards one another,
then a meeting ground will appear.
And it is that generous patriotic
attitude which must guide all our
thinking, speaking and action. If
J. P, Narain ig lok nayvak please
remember that Mrs, Indira Gandhi
is Bharat Ratna and her  services
to the country are in no way less
than that of J. P, Narain. Please
remember that for three generations
threp great persons in that family
have served this country, To talk
lightly of her, to abuse her, to make
fun of her, is not consistent with the
right stand that the leaderg of the
opposition of thig country ought to
take.

Therefore, let us forbear accusa-
tions and counter-accusations, What
is the way through which we can
bring about p settlement? The hon.
Leader of the Congress (0) Mr,
Mishra ji i the concluding part of
his speech made two suggestions.
One is to withdraw the police—
Central as well as reserve, The
second, is to appoint a commission
of enquiry to see how far police
actions have been in excess of re-
quirements. These are the two
conerete suggestions which he made,
Let us forget the adjectives used
e 1eadeee ™D have m hesite
resg party e e NO
tion In accepting the proposal made

NOVEMBER 11, 1974

Bihar (Adj. M.) 372
by the last speaker, Shri Vajpayee,
that a way must be found in order
to settle this crisis,

19 hrs,

I am a Congressman but I cannot
think exactly on party lines I am
thankful to the leaders that they
have given me a certain latitude.
From the first to the ninth of this
month I was in Karnataka State and
1 had occasion to address dozens of
meetings. We  celebrated ‘auttsav’
the day on which Karnataka came
to be formed. I am in great demand
as I played a leading role in the

formation of Karnataka, Op the
first day nearly 50,000 people had
gathered—and I felt the sense of

it—whenever Jayaprakash Narayan'’s
name was8 mentioneq there was

thunderous applause, In other
meetinga also I found that people
are jp sympathy with him, [ do not

certainly say the whole State is in
his favour, I am not given to ex-
aggeration. After you made me the
Chairman of the Reformng Comrmis- .
slon for four long years I have
learnt the way of assessment. not
of exaggeration or minimising any-
body's importance, Eve, in the far-
off South there ijs a feeling that what
Jayaprakash Narayan is doing s
right in its objective,

Some of us do not agree with the
ways he is following, Therefore, the
opposition partieg who have pleaded
for him, who have supported him
and who have praiseq him have to
play the great role for bringing,
what is called, your good advice to
bear upon him, May be the prece-
dents that have beep laid down by
this Government—with some of
them I do not agree and with some of
them I agree—we might have . done
something for our party advantage.
So, has it been the case with many
other political parties in an hour of
crisis, These are the human failures
of political leadership. Let wus
generously keep all the acousations
of personal advantage taken by a
particular leader or politica] party
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aside and apply our mind to the
Problem that besets Bihar,

I appeal to the patriotic fervour
of my compatriots in this House,
These are the days of inflation and
economic  difficulties. Everyone of
you wil] agree that production is
the royal solutiop for thege diffi-
culties, We must not do and en-
courage anything which may im-
pede production in this country. You
will agree, however justified you
may be ip launching bunds, gheraos

and strikes that production suffers
and that patriotic nation  should
countenance any step that impedes

production and aggravates inflation
and scarcity of commodities From
this point of view, all of you have
to apply your mind patriotically in
order to solve this problem, None of
you have directly, at any rate, suppor-
ted the stand of Jayaprakash Narayan
in the matter of dissolution of the
Assembly or dismissal of the Minis-
try. I personally believe as a stu-
dent of the Constitution that the
way to change must be one of the
persuasion, and not one of pressure,
coercion or demonstration. We
have 3 Constitution which allows
a change every five years, We can-
not afford to be impatient and ask
for a dissolution of the Assembly.
I feel happy and welcome if anyone
of you from the Opposition Parties
becomes Prime Minister. But, then
this lesson of dissolution and dis-
missal will be repeated ad inflnitum
We get into a wvicious circle of
destruction of Democracy. So0. you
have to persuade Shrij Jayaprakash
Narayan not to push this country
into that circle, Leave these two
matters, namely, dissolution of the
Assembly and the dismiszal of the
ministry in the hand of the Cong-
ress Partv, It is not that we are in
admiration with the Ministry in
Bihar; it is not that we are in great
admiration with the doings of many
members of the Assembly. These
things are happening not only in
Bihar, but also I know personally,
- in othéf States, I have been  ap-
pealing to the Cengress Party that
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basis of .malpractices but on the
basis of truth and on the basig of
good conventions and good stand-
ards. I am one of the many who
say that,

SHRI SHYAMNANDAN MISHRA:
You had gone on fast against cor-
ruption in your State or elsewhere.

SHRI K. HANUMANTHAIYA:
Do not repeat it, Of course, repeti-
tion loses its value.

SHRI SHYAMNANDAN MISHRA:
Then tell us something ag to what
you propose to do,

SHRI K. HANUMANTHAIYA: Even
to day, it is not a mere statement I
am making here, I have been talking
to my colleagues in the Congress in
the Karnataka State that the poli-
tical atmosphere has to be purified.
So, the only way left open to me, as
a Member of the Party, is to plead
publicly and privately Gheraos and
demonstrations are things that are:
out of place under the structure of a
constitutional Government. Shri
Jayaprakash Narayan is up against
corruption. 1 am equally so. In fact,
no member of the Congress Party is
in favour of corruption. (Interrup-
tions) . Please do not laugh. Can you
point out any Congress Member who
gets up and says ‘Yes, let here be
corruption’?

The Administrative Reforms Com-
mission considered this question. It
recommended the institution of Lok
pal and Lokayukt in order to tackle
the corruption at the higher levels,
A Bill was also introduced in Parlia- -
ment,

SHRI ATAL BIHARI VAJPAYEE:
Then why was that Bill not passed.

SHRI XK. HANUMANTHAIYA: I
am appealing to this House and the
Government also in this regard. The
Bill is pending consideration for the

‘last 8§ years, It has not been passed

in this House. It fs now pending.
Miy be, Government lias not been able
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[$hri K. Hanunrinthaiya}

to find time for it. I do not know
the readén. Let Shri Jayaprakash
Narayan take this as one of the issues,
We have to find ways of confronting
corruption with appropriate measures.
If we shout all the time against cer-
ruption, we will have merely wasted
.our lungs, and we will not have taken
any effective steps. If the Opposition
Party shows some ways of eradicating
corruption from public life, we are
prepared to consider them also. There
are two suggestions that have already
been made by Shri Shyamnandan
Mishra, the leader of the Congress
{0). One is that there must be a
Commission of inquiry and the other
is that there must be withdrawal of
“Central police forces from there,

You keeép those two points,

Another point I make is this. All
of us are agreed on electoral reform.
Jaya Pmkash Narayan has highligh-
ted the problem of electoral reform.
"It is not necessary for anybody to tell
us this. We know that the electoral
-system has lent itself to over-spend-
ing, to corrupt ways and to question-
able methods. May be many a time
we are rot able to prove it legally
in a court of law. But actually this
s¥stem has come to acquire many bad
characteristics. The Prime Minister
has also announced that she is very
particular about reforming the elec-
toral system  You are all equally of
the same opinion. The method sug-
gested by some is that all the political
leaders, ruling and Opposition should
sit together and evolve a formula, It
has proved to be an impossibility.

Let us recognise the fact that each
one of us has\his own wviews, un-
changeable views in fact. That is the

way politics is being conducted in
this country, We have not {fol-
lowed” the line of thinking in
a blg way, but in a partisan way,
For example. the CPI leader who
spoke ~made so many allegations
against Jaya Prakmsh Narayan. It
. we scrutinise their history,. we Jean
‘level an equal number of charges
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dgalnst them. In fact, I am pérson-
allly of the views that if the CPI had
taken to a higher level of preaching
ideology and not attack persons, they
would have made much more pro-
gress. I have been seeing this; one
of their strategies is that if anybody
disagrees with them, they condemn
him wholesale, attack him in all possi-
ble ways, These are not the ways
which will strengthen the ideclogy of
the Communist Party. On the other
hand, it will produce such a revulsion
that they will gradually lose. What
are they now? Instead of being the
Opposition Party. they have become
a party of position. They want a
position with the Congress. They
want an advantageous position for
their own purposes. Therefore, do not
try to create the impression that we
could be misled by the accusations
you make against Jaya Prakash
Narayan. If you really want to solve
the crisis that has overtaken. Bihar
cease abusing Jaya Prakash Nanayan.

SHR] RAMAVATAR SHASTRI
(Patna): We have never personally
abused JP. We say his ideology is
very dangerous, That is not abusing

SHRI K. HANUMANTHAIYA:
Here are two persons involved. If
your Jaya Prakash Namyan is Lok-
nayak, our leader is Lok Sabha
Nayak. Please keep this in mind, It
is not that she has posed herself as
the leader. The country has shown
by constitutional methods that it has
unquestionable confidence in Ther.
Therefore, she is there, Weg cannot
just dismisg her. She will not quit
her position next month or next year.
She is a permanent entity.

SHRI SHYAMNANDAN MISHRA:
Permanent entity?

SHR] K, HANUMANTHAIYA: Per-
miatent enhty in the sense”that offices
may come and offices may 'go, but her
leadérsﬂp cmnotﬁbe nnnineﬂ and
her influendé’in the countsy cnnho! be

wished sWay S’ﬂ'eli’ﬂréi"e 1- Whive
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great regard for Jaya Prakash Nara-
yan, Bvery one of us who is inter-
ested in restoring normaley in Bihar
must try to bring these two pet¥ons
together; 1 make an appesal also to
my Party and to my leader. We were
able to come fo an understanding with
Bhutto who was the arch enemy of
the country, who was the personifi-
cation of communal fanaticiem which
took the shape of Pakistan and war.
When we have come to an agreement
with such a person, it stands to
reason—I do not say much more—
that we have to come to an agreement
with 'Shri Jayaprakash Narayan, And
when he comes here, if you encourage
him, incite him, to more demonstra-
tions and agitations, an agreement
cannot be arrived at, It is in a spirit
of patriotic fervour, in'a spirit of co-
operation that these two perstns have
to approach one another and see that
a settlement is arrived at, Tt is not
very difficult. If I understand the
stand of opposition political parties,
they are interested only in these two
issues: withdrawing the police—

SHRI SHYAMNANDAN MISHRA:
That is with regard to the incident
on the 4th, but about the basic issue
it is not so. i

SHRI HANUMANTHAIYA: Do not
"explain it away; stick to a position.
These two things can be easily agreed
~upon, provided Shri Jayaprakash
‘Narayan withdraws his movement
Mahatma Gandhi, when he wanted to
negotiate with the Vicerpy, he with-
drew the movement on some occasions
to negotiate. Shri Jayapnakash Na-
rayan, who claims tp be the follower
_of Mahatma Gandhi, cannot negotiate
with a baton in his hand, figuratively
speaking, He has to see that g calm
and peaceful atmosphere iz establish-
.ed before cordial talks take place,
Therefore, as soon as he makes up
his mind tp come to a settlement, the
. first thing is for him to create a happy
gtmosphere, It is that the move-
ment has tp be withdrawn.”- The
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people of Bihar have to be saved from
the sufferings they are undergoing,
from the deprivations they are under-
going. It is a patriotic service in
itself, I am sure a way can be_lound
through the good offices of the oppo-
sition parties and others to find a
solution. It becomes an impossibility
if we try to exploit this situstion, this
crisis, for our own political purpeses
or party purposes. Here is an issue
as important as external war. We
have to rise to the occasion even as
we did during the Pakistan war,

Sir, some people were saying that
there is Ham and there is Ravan and
so on. In India we now have an
enemy; it is a four-headed enemy,
namely, corruption, casteism, ineffi-
ciency and dishonesty. Nobody aan
deny it. 1 do mot take information
from anyone else; I am directly in
touch with the people. If there is a
referendum in any place, they will
all vote for this and say. “Yes; these:
are the evils existing.” Not that any-
one will come and do things better.
We have seen the performance of
coalition ministries headed by opposi-
tion political parties between 1967 and
1971. Therefore, your record also is
before the people. Let us not accuse
one another of any malpractices per
se. We have to turn a new chapter,
We have to magmanimously forget ¢he
past and sit together, with new out-
look and jmbued with a sense of mis-
sion to establish peace and progress
in this country. This is my humble
opinion,

The Government may not accept
my suggestion, but I venture to sug-
gest that these two p;'opesnls of mine,
a Commission to reform the electoral
aystém and the mppointment of Lokpal
and Lokayukt may be subjects of dis-
cussion, negotiation and settlement
between these two great leaders, '

_ *SHRI J. MATHA GOWDER (N{l-
gicis): Mr, Chairmgn; Sir, in the State
of Bihar Shrl Jayaprakash Narayam

The original speech wag delivered

in Tamil.
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[Shri J. Matha Gowder]

is in the vanguard of people’s agita-
tion. At the very outset, I would like
to point out that it is not proper for
the ruling Congress Party and the
Prime Minister of the country to say
that this mass movement is Toeing
spearheaded by reactionary forces in
the country, just because some Oppo-
sition Parties have joined this move-
ment or some Opposition Parties have
extendad their support to this move-
ment. If the Prime Minister is going
to be persistent in saying that any
agitation against the ruling party is
reactionary, does that in any way
mean that the ruling Congress Party
alone is progressive and all others in
the country are reactionary? If that
criterion is the yardstick, in 1959
when Shrimati Indira Gandhi was the
President of the All India Congress
Party, she and her party did make an
all-out effort to dislodge the duly
elected CPI  Ministry in Kerala
under the leadership of Shri Namboo-
dripad. Applying the same yard-
stick of Bihar movement, could we
not say that Shrimati Indira Gandhi
was also a reactionary at the time
-when she spearheaded the movement
for the removal of Namboodripad
Ministry in Kerala? 1 refer to this
Dbecause there cannot be this kind of
universal application of the principle
of reactionary forces spearheading
-mass movement; in a democracy it is
likely to recoil on the ruling party
also some day or the other.

One should see who is conducting
‘this movement. The very name of
.Jayaprakash Narayan evokes & feeling
.ef reverence throughout the length
.and breadth of the country, When
4he news appeared in the Press that
J. P. had been beaten by the police
.on the 4th November, the entire
nation was upset. If something bad
had happened to J, P., I am sure the
.entire country would have been in
flames. On the 5th (November, the
“Police encircled J. P.’s house and he
-was impreoned in his own house,
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Naturally the people wanted to know
whether this is a democratic country.
But the ruling Congresg Party an-
nounced that this step had been faken
to give protection to J. P.- On 5th
November, J. P, could not Eo any-
where because of the Police guard
around his house. Could there be any
thing more shameful than this in a
democratic country? Even during the
days ci oppressive British rule, this
had not happened. Thea entire city of
Patna was barricaded, as if there was
going to be an invasion from an ini-
mical foreign country. Were the
Chinese or Pakistanis going to enter
Patna that day? On the other hand,
the pgople born in this country, more
especially the people born in the State
gf Bihar could not enter Patna that
ay,

If the Government had not become
nervous about JP's movement, why
did they barricade the entire city
of Patna? The Government had surely
felt that if such a barricade was not
there, the people would certainly
have made J.P's movement a resound-
ing succesg that day. This was the fear
that goaded the Government to bar-
ricade the city of Patna on that gday.

1 do not advocate the theory that a
duly elected Assembly should be dis-
solved just because some people voice
such a demand. Just because an oppo-
sition party demands the dissolution
of g State Assembly or even the Par-
liament. the Government need not
necessarily conceded to such a de-
mand. But, here in the case of Bihar,
who has started this demand? Just
because of ever-spreading corruption
in the State, J. P. started this popu-
lar movement. The Prime Minister
could have invited him for fruitful
talks gt the initial stages of this mass
agitation. If this had been done, the
situation there would not have wor-
sened so much. But, in the initial
stages, it became a question of pres-
tige for our Prime Minister, In the
case of some ordinary leader she
could have entertained thig.attitude.
But in the case of J. P. thix: should
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net have become a prestige issue for
the Prime Minister, After all, she is
not just the leader of the ruling, Cong-
ress Party. She is the Prime Minister
of the entire nation; she is the Jeader
of the people of our country.

Shri R. D. Bhandare, the Governor
of Bihar, bemoaned in Bombay last
week that if his references to wide-
spread corruption in Bihar, made by
him immediately after assuming the
Office of Governor, had been {aken
note of seriously, this unhappy situa-
tion could have been averted. What
happened then? Shri Bhandare was
summoned to Delhi @nd scornfully
treated. As he was a Party man and
as he was interested to safeguard his
new Office, he resiled from his stand.
I would like to know whether he
also became a reactionary just be-
cause he referred to all-pervasive
corruption in Bihar. Similarly, have
some Congress Party M. L.As, who are
supporting J. P., become reactiona-
ries? Recently, a prominent leader
of the Congress Party met J.P. in
his house. Has he also become a
reactionary? When J. P was in Delhi
5 lakhs of people gathered to hear
him. At Ludhiana, more than 10
lakhs of people had gathered to
hear him. Wherever J. P. goes, he
drawgs huge crowds. Have they all
become reactionaries? At this rate, in
our country not even 10 per cent of
the population would be progressive,
if the Prime Minister goes on saying
“everyone opposing the ruling party
is reactionary”. But the people of the
country know who is progressive and
who js reactionary in our country. I
would also like to point out with gll
the force at my command that the
Government would not be able to
control the situation, with this atti-
tude. The Government will be day-
dreaming if they think that Police
repression will crush J. P's move-
ment; in fact, a great leader like J.P.
is not going to be cowed by this kind
of Police repression..

Here, I would like to quate from
.yesterday’s issue of National Herald
a news item:
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Six parties jncluding the Anna
DMK, Congress and CPI in Tamil
N_adu have come together to orga-
nise a campaign to fight the Bihar-
type movements and protect demo-
cracy, g report from Madras says.

Shri Hanumanthaiya and the C.P.IL
leader, in their speeches, emphatijcally
stated that the Bihar Assembly should
not be dissolved, in the interest of
democratic irstitutions in our coun-
try. This is in consonance with
the news that I have referred to
just now. But I woulg like to
condemn the perpetuation of one-
pariy rule in a democracy and also the
denial of rightfu] chances for the op-
position partieg in the governance of
the country. In Kerala there is the
coalition Government of the C. P. L

and the Congress Party. Only in
Tamil Nadu a full-fiedged Opposi-
tion Parly. ie., the D. M. K is in

power. If the Congress Party and the
C. P. 1. join hands to agitate against
the ruling Opposition Party in Tamil
Nadu, do they not become reactionary
forceg by the same token which is
being applied in Bihar now? So far
as Tami] Nadu is concerned, the Cong-
ress Party is reactionary, the C. P. 1.
is also reactionary.

We in Tamil Nady are not afraid of
such agitations; we will fight in a
democratic manner,

I would Lae to emphasise here that
the policy of the ruling Congress Party
varies from state to state. The Prime
Minister has not taken the ruling party
on the right track throughout the
country. The leaders of the ruling
party are known for making contra-
dictory statements. That is why the
country has gone to dogs. I have no
hesitation in saying that so far as the
ruling party is concerned, the Party
is more important than the —nation.
and in the case of Congress Party
Jeaders, power id more important
than the party. Naturally, democracy
is in peril in our country. The into-
lerance of ruling party towards Op-
position Parties, especially in a demo-
cracy, is surely leading the country
into chaos. The ruling party cannod
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tolerate one Opposition Party in the
seat of power; in a demoeracy ail the
political parties can aspire for the
seat of pewer. If J.P’s agitation against
the ruling party in Bihar is reac-
tionary, then naturally such agijta-
tions against the ruling party any-
where in the country, whether the
ruling party is Congress or any other
Opposition Party, is reactionary,

As T stated just now. the Prime
Minister is the leader of the Nation;
she is not just the leader of one poli-
tical party. She should not hesitate
to act justly and judiciously whenever
a situation demands. The leader has
failed to take the people of the country
on the right path. She should not have
made it a prestige issue in the matter
of initiating discussions with J. P. at
the very beginning of this -agitation.
For today's unfortunate situation in
Bihar, the Congresg Party alcne is res-
ponsible, not other Opposition parties.
Do not blame the Opposition Parties
for all the miserieg of the people of
Bihar.

I would appeal to the Prime Minis-
ter that she should act as a leader of
the Nation and not as a leader of the
political party.
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78 %o § wrAAT wafawd, arsddy
WY, 1o qFo faar AYT I KIAT=A
¥ FTC0 7% ATRET A@l w41 § AT
3§ waardi ¥ ag @aa<adr § g A A
a<h ¥ )t afew oo Y it FAme
¥ faarw § IR Faw fear § e foear
g ¥ WY ¥ oy 6 TR F vl BE
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wT X g7 wCumT ¢ | W v
st qawdy & frwrc §, I WY amT o
g sex A QR

AW T AT AT S FTern & Fperar
€ a1 98 &1 Awdr 7@ forerdY 1 faeely
fawafaaraa & owo wo 7Y fauly gfawr
0T, W F AT wq WE afaw
FHWT F yegE & JTAT 7397 AT IW
1 fawrfrar vy a3y arg =fa @
FY 779 978 AY FY | AT I F oA H
TRAT § AV TTH CCHTFC AT AHATT
7T @R fF ag wf awaem @ W
STFEAT TAT AT T § | WIS HIY SH &
EW 71 gAW TEY @ § aEAT T 3Ier
T oy @y & zafad v ot A ¥
BT | 7 A QT T30 FUA ¥ 8HET
gEEal FT 974 § 92 ﬁiﬂ'ﬁ'\sra‘
¥ ¥y & fr sEweTw A7 F1 AvAfaw
79 favre a1 § | OF a<F W Aqqr
W@ & g7t & &Y SAaT F7 A FWAT AT
g wa ¥ zd & gu 1 arafes 89w
fare ST Tmarfa® &, Wi W AT
#HT o< 43 | & 57 &1 Ay AAfaF
A7AT fawrs wrar & | FAT FY q@ 7T
o Y § BT HKAT FT Y A97 T |
T FEAT & fF waT s@aarm AT AT
wrafas §1aq fawer & arafew
Y w1 ATt agea |4 fansr g A
RTFIFET franfrdez oo ar =36
¥ FO9T w19 A1 @t 917 7 fTg @1
faadt fodt a% wiafes agem famr
&1 samz waeat YA fzar & gw Fr
SHAT A AT | AT § 98Ty fF @
TERFTA AT FT AT AMAFTAE ! AT
7 & &5 smasTy Y UsAfT & werd
17 § | AfFT ww s fwrAardy &

"y 7T A g8 73 a1 Ay A

S WG HY OF OF 9 73 T 94 I
¥ fo fgrwa & qra sEwFr Y 3 o

#t QAN £t e frar §, F awmar
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g I & ofgeros weer ¥
e ww 1 W T
ww w5y K. fe opmew @ ¥
srefyaen o3 §, 97 A qdafedy zrafar
& 91X g7 ¥ wfoat oy erafew € o
w1 #Y qar wdY Fgdr § fr fam anr
AT A w0 5T A afioRdrsen
FlY §, a8 # orAar g 1 A€ WIT
wifeser & ard & o Q¥ &Y T 7
FE AF, Feamm ¥ ak # WOX
& 7@ gw A gl & &feT g s
Tawy o faw@r wrdr § QY 9T &0
W ogw v % @ zar
@I ¥ WA 3EEA NagRE .
f ora wlgem afi wedt g Y 9@ W
wawa g gyt § | F gg al A wp |
fe Wrw F &7 TS ARy 27 A
%iag:ﬁr{taﬁa&m«i g
e v R qaY & wied fagre A
faur war faafea gy, w9 1 Y s7aT
¥ QIR AT TRATANTLH FTHLY AL
AT ¥ G AT &Y § A1 FAT H
¥ w2 4t oAt wigEr § | oW ¥ fed
AT AT, 99 F oy o Ao
o s g am adi

qzAT # Al AT AT ATy T
& 3q & AT 71 771 2 fawel & oF
qat & fogmre wrfaarqar 2 ) aar g@
@ & WO qAIF g 7 AT
2q F U Ne 1T 1 ag faag 7@ 8
qafed § At Adf AT AmEan |

oF ATH FEATAL § AT AV T
wrara woA wwAt A (A7 0F AT g4 F
forr Q@Y & AT AT, TTH AT A4
Ady £t a3 wa a7 ¥ wAv § a1 34 7
4 g8 ¥ ST AT § | TR v
U 7@ g1 wr@ (.. ame ) W
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[ siqvaz faa)
AW AT OF OF 37 g9 ¥ AT aW @
g 97 F FgL 97 qg ATMAIL T3 F AR
ATAT 00T 91q 331 T AT AT fF AraAT
R T A I F A Ga GE@A A |
- (SUEEIT)

ot xeen 713 (W F T IRy
gt e § aY sro 387 A ave @R 9T
Wt @Y g IR § 7

wit wasa< fas T W7 AT REY
T grEaE! ¥ g9 9T g A § ul
o frsa s aga e amr de gy
W AW FY aTFS w7 AT AT g Wl
|| Agardamaw ¥ feak marar
g A Tl s A §, o,
qagd faumr o= § wfexaaw foy
urfz Al mavar war & oy o
Ty Forwr faere #Y aaft aw dav go
agr 37 & g =AY NP wq a&rT wg gordr-
I AT B Bz o AN A A K ATETITET
grara |4 frar T fE A o AR
AN FTLHRA AT X T EE | "I
w8 faar, #1€ oF a1 dar w2y faar
AT A7 I ggAr ¥ fawar qyFar ar
gafar 34 97 IR F1 3590 AF F
gafeedz & st | 38 A fgemg $7
ot s atf=y | At eTfF Anz e
<@ 9T 2 AV EATA qR2 NATLFT 2T
2, 3a &1 37 Avg 7 gaarfag fxar mn

FAET ATT AT F AFT AT KA AT
& za %1 Wy arara Frar @ 727 & WY
37 F maral faqq w4y & 749 F1 |@2r
g®T @rat faar s 1 2 1 w7 gw oAy
FIU 3T 7 A A A7 ¥ fowx
i, @ ¥ fagre & nwr /4 o 77 4%
& foradY 37 A% g7 37 7 faer @Y 27
aF dYo WTo €Yo FI ATZAT I37 T
AN AT TTHEITREY . ..
ApEARE A7 g am faq ¥ s
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HIUT AT FIA E 3 ATF T TEA
&1 g6 A fToxaadr w37 & 1 AUTHRY
AT F1 AAT & | WG AT AT T OATAT
FE T F1A 8 1 9 T=7 Faem afa fagrdr
FY T dQAH § 41 | A94 A9
X faar agi £y wdra=y 771 fagrdr v
1 TgT ATAT AT AN AT FT A 9A
faar | s af@irsar #9727 ad
76 g fafve? #1 ga7 7 29T 7T
3d § 1 Afaa oY #Y g T AR F2
W ATy afedr 21 OF
T gy ar wfa & svdY & 7
fafree & IRwfw &1 e, o
faama wred fgrpeat €Y o & ga-gw
sfmirem Fifem & waved
awam | WY g ¥ o o e g ?
fergeara & w= T FY s s T frar e
atg ¥ faq fr ag =#rfedqg oy #X¥ 3w
area fy anw fafaeee alt 7dl @ai s
g€ fY WY Ared T B2 F hAw B
@ ¥ fzar | Faw gAY wlf @ &
fery o ag = far | saeT wETA W
oTT § gAAT ATgA & 1 F ag W4T W@
aarar f& a4 AdY #1 /@r 4 2 g
AMTFT 7T | T TATA AT FT AR
Agl & 1| Faa 21 &1 Ty § SETAErY
¥ 9 AT F9 FIAT ATES Al | OF
w9 A fazm 2\ 24 fr az1 droa
u% A1 3fFq 7 sy 7 § oo w6
FIE | AT ZAFT AT AGS AIAT E Ar
qTqAr A1 F AFATT A1 AT AT @
HAAT ANAT ZT A7 qqr Fdr g u
g F1 FAAQAT f3a1A AT R A7 FIAT
ATEAT & AT ALT A1FAT E | WA A FT
AT HTFKT AIAA &1 JT0AT | fooend &
FW ALY FAAT | 9UTT AAT § 3 F A7
BT AANY F1 %47 FL 1 A1 A1 AfAA-
(Y AT ATHT aTd F1 ATA qAT FAAT
TOAT ATAT ATA KT ATA | ZAE FATAT
#r o e WY
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MR, CHAIRMAN:
Bhagat.

Shri H. K. L.

SHEI K. NARAYANA RAO (Bob-
bili): Sir, I have a point of order.
The previous speaker, in one of his
references, made an obgervation which
I feel ig defamatory to the entire
nation. In his speech, he referred to
one particular city wherein he said
people were boiling their own children
and eating them. The western press
which brings out all sorts of stories
-about poverty in this country will
quote this also. Thig statement afferts
human dignity and the nation as such
-and go it is defamatory and # must
e expunged from the proceedings.

mnﬁm@n:
Tt is no point of order
IR UF TR T |
¥ W & OEEAT | WNT WET § WU
afgar Ao o E 1 Iwer andw
FTIF | 99 sI=T R 3 fAe v
waifoer frar &, o safas agy go?

SHRI K. NARAYANA RAO: It is in
bad taste. That is very unusual.

MR, CHAIRMAN: Order,
Mr. Bhagat,

please.

SHRI H. K. L. BHAGAT (East
Delhi): Mr. Chairman, Sir, this coun-
try is full of variely and so is Parlia-
ment. Mr. Janeshwar Misra iz a
variety in himself! It is very curious
for me to listen to his speech claiming
to speak on behalf of the people of
India, when he himself was elected
with about 11 per cent vote when the
total votes polled were 20 per cent
Allahabad. He claims to speak on
behalf of the peuple of India and
threw all kinds of irresponsible and
wild charges, cheap wild and wvulgar
charges, and cheap jibes at the Prime
Minister who is the leader of the mil-
lions of people in this country.

Mr. Chairman, this is again a proof
of the soundness of democracy in this
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country. Thig again shows that the
present leadersiup  of  this country
stands for demucracy, stands fop tole-
rance and stands for patience. His
specch does not peed any more coine-
ment.

It was very amazing for me to hear
my hon, friend from the DMK party.
He talked in this House that there
were certain big gatherings in Jaya-
prakash Narayan's meetings and that
was proof that the movement needed
to be supported and therefore he
extended his support to the move-
ment. About the Delhi football sta-
dium he sald there was a crowd of
five lakh geeple. I do mot know whe-
ther he heg seen the Delhi football
stadium; the total capacity of the
Delhi footkall gtadiwm is 25,000.

_H.e has not geen it and that jg the
difficulty with him. I am not going
into the question whether in that
meetingg there were more people or
less people but I am only pointing
out the logic. If we are to be carried
away by the Press reports about the
gatherings which Mr. M. G. Rama-
chandran attracted, by this time the
Tamil Nadu Government should have
gone; it would not have gstayed. It
stayed because the Prime Minister
believed i democracy. She did not
believe in the democracy of the street
which you want to bring in here
There were scrious charges of cor-
ruption against the Tamil Nadu Gov-
ernment and Prime Minister was even
blamed and criticized by various sec-
tions in this country that she had not
taken action. The Prime Minister is
the Prime Minister of the nation and
she has got to see what is proper and
what is not proper and what is correct
and what i3 not correct and then only
she can act. I do not want to com-
ment on the merits of those charges.
But hig allegations thal the Prime
Minister wants to erush the opposition
Government in Tamil Nadu is. tn say
ithe least fantastic and haseless.

The language of the adjournment
motion pinpointg the happenings of
November 4 and some alleged police
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excesses and jnjury to BShri Jaya
Prakash. But in the discussion the
whole gamut and of Bihar politics and
even the country’s politics was touch-
ed. Shri Janeshwar Misra himself
says that Shri Jaya Prakash got of few
abrasions on November 4. Does it suit
the Government that he should get
abrasions and injury and thus provide
an opportunity to the friends who want
to exploit the situation and blame the
Government? It is fantastic and very
curious for me to hear some people
say thal the Government wanted to
assault JP. They say that this was
done by the Bihar Government or the
Central Government. Even Jaya
Prakashji hag not said that he was
beatenp by any lathi. Some people
have tried to become heroes and they
say that g lathi was aimed at Jaya
Prakash but others came in the way
and -stopped it. There is no allega-
tion by Jaya Prakashji or other res-
ponsible people at the spot that Jaya
Prakash was hit by any lathi.

In this Parliament we must rise
above personalities. - The Parliament,
the people of India, the Constitution
and the law of the country are bigger
than any one person, may be Jaya
Prakashji or anybody else, Let us see
who created the situation. What was
JP. trying to do on November 47
My friends say that he was leading a
peaceful march, Was it the Poiice
which wag invading Patna? Was it
Shri Jaya Prakash who was trying t0
invade Patna with his supporters and
storm troppers? Government is blam-
ed that they have put up barricades.
Last time when there was viclence
in Patna a number of shops were
burnt and at that time the Govern-
ment was blamed that they had not
piven adequate protection and that
they were trying to protect only the
Ministers and the Secretariat. If the
Government does not take precaution
they blame it. And if the Govern-
ment takes the widest possible precau-
tion including surveillance, then again
the Government is blamed. The sim-
ple fact 15 this. You invite the people
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and tell them; wg will compel s
coerce the Ministers. Aocord.m:nd
Shri Shy: i v
am Nandan Mishra himaself
Jaya Prakashji was preparing to scale
the wall and tried to cross the barri-
cade. He was prepared to take all
kinds of steps to coerce gnd intimi-
date the M.L.As and the Ministers to
resign. Yet they say: you brought the
Police there. What should we have
done? Stood there with garlands to
welcome Shri Jaya Prakash? One
argument of Shri Shyamnandan
Mishra is, in spite of the precautions
by the Government, 40,000 people
assembled in the maidan and that is:
proof of the strength of the movement.
Assuming that 40,000 people assembi-:
ed, will the presence of 40,000 people
at Patna decide the destiny of the
Assembly or of other democratic in-
stitutions? The CPI claims they have
collected 5 lakhs of people. The Con-
gress says, they are going to have 10
lakhs of people on the 16th. Will we
decide by thig who is strong and who
is not strong? Mr. Vajpayee said,
hold a referendum. Is it a small thing?
Will not be creating a precedent? And
for what? After all, the elections are
not far off. Lok Sabha elections are
just z year away. Why are you afraid
of elections? All these arguments are
being invented because they know
within themselves that {hey have
reached the saturation point of sus-
taining this movement through law-
lessness, chaos and violence. Railway
fish plates have heen removed during
this agitation. Railway hogies have
bepp attacked. Post offices have been
A student who went to appear

burnt.
in an examination was shot dead.
What has noi heen  done? At ona

{ime as a young boy of 12 T had also
waited for 6 hours to have a glimpse
of Shri Javaprakash Naravan. But
what is he doing today? Mahatma
Gandhi asked ihe students to give up
their studies to throw out the British
anq make India free. In the name of
Mahatma Gandhi, Shri Jayaprakash
Narayan is asking the students to
destroy the democracy which Mahat-
ma Gandhi gave us. He is doing it
deliberately. There is a certain method
in this madness. All his statements
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are demagogic, He is trying to subvert
the loyalties of the police and the
military by making various utterances,
He‘want.s that mob rule should come,
which inevitably results in fascist
rule and then people have to fight for
a lopg time to get back their demo-
cratic institutions We have geen it
?appe'nlng in other countries. That
is what he is trying to do here.

) Shri Jayaprakash Narayan says he
is going to have a parallel Assembly,
a parallel Government, Election Com-
mission, etc. Tell me any democratic
Government in the world where any
leader has made such utterances and
indulged in such acts and has been
dealt with with the patience and
tolerance which this Government has
shown. In other countries, this would
be treated as treason and subverting
the Constitution and democracy. Qur
Prime Minister is the greatest living
democrat in the world who is giving
scope for such agitations which in the
name of democracy are actually meant
to subvert democracy. So, the bont is
on the other leg. Enemies of demo-
cracy are sitting on that side. 1 warn
them that if fascism comes to this
country, they will be the first to be
tied to the lamp-post. (Interruptions).
Mr. Jyotirmoy Bosu, because he has
a sharp tongue and a stiff neck, pro-
bably would be the first to be tied
to the lamp-post, if fascism comes to
this country. As far as I am concerned,
1 would rather profer o be trampled
to death bv ; moh rather than submit
the coorcion and intimidation. T say,
therefore, let us understand the real
implications of the movement,

Some friends talking ahout
Delhi. So, 1 will say a few words
about Delhi. Shri Vajpayee produced
in a theatrical manner some shirt with
blord stains. Shri Vajpavee is a great
Jeader. He is n great actor also, What
waz done on the 4th of November?
It was not a call given for a peaceful
hartal, What was said? Nobody will
go to his office, nobody will take his
car on the roads. no scooter or bus
wil] be allowed to DIy, nobody will
be allowed to take his qaughter to the
Tumital hanranas no taxi will be allow=-

are
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ed to ply, no cinema will be allowed
to function and all government offices
will be paralysed. Written Jetters
under the signature of the President
of the Students’ Union, in which this
thrgat wag contained, were sent to
various people. Responsible leaders
of the Jansangh went to the represen-
tatives of trade and gave the same
threat. They had no moral courage
to own that responsibility, What was
the language in which they were talk-
ing? They were saying “look, we
would not like to create any lawless-
ness; but, you know, how these boys
are. They are bad, they are uncon-
trollable; they will create lawlessness
and you will suffer” That was the
cowardly way of shifting the respon-
sibility on to the students of Delhi
who, by.and large, are law-abiding.
citizens. '

What was the reaction of the people
to this call? The people gave the
fitting answer. The Rickshaw and,
Scooter wallahg said “Mr. Bhagat, you
ask the police people to keep away;
we are strong enough; we shall see
that nobody is compelled to close his
shop.” 1 said, “Ne. You only keep
your vehicles on the Road.” What was
the result? All the Government offices
remained open, including the Corpo-
ration offices. All the buses, scooters,
cycle-rickshaws and tongas remained
on the roads. 70 per cent of the shops
and establishments are even otherwise
closed on that day under the Gazette
notification. So, it is very funny they
¢laimed success to the bandh.

They failed in their attempt to
paralyse the 1life of Delhi. Their
frustration is obvious. I know this

motion is meant only to focus atten-
tion on their movement, to show their
frustration, to show their disappoint-
ment. I am sure the Congress iz not
going to be cowed down by this.
Everybody knows our Prime Minister.
I am sure the people of India are not
going to be cowed down by their
threat. They will defeat these peovle
in Bihar, as they will defeat them
everywhere in India. So, T oppose this
adiournment motion.
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Aruge qe waw (ot ww) ¢
aarafa 1, mfzat ¥ qETEEr &1 7 719
T ogd 1 w1 ema E R | aed
¥ o7 g1 et A e v @ R
oY T forgrr 7 qTETRy THIWE & FTH-
= #7 U g@ § W e I A
feem &1 awan &, MA@ AT Y

¥ wa ¥ wgy 7@ A FFA A
7 fr e #t pfwr 3 i 3 AT A
o1 WAl | FEEETY Arowor WX RRTE
¥ s ¥ 7 wfaw < fenr 3 5
yoreT BT TF Ty AT & AT ¥y, I
¥ wwgy W I N e 9
THRTAE  T4T FC TS| AR
N oF e %1 wmwemw
W 9T TeaTy A WY f Ak oo
To & U E ¥ TER @ FUaT
¥, w famr A 5 g g 8, feafa
R I F AT A T AR N
(wrwwrr) . w7 fegemr A 14
FTgmi W A o warr A8 TR,
Tafg smT &1 qr AW 5 & a1 ag
Rl B

# 77 77 1 a1 6 o 7z 77 A
AT AT T AT 3 AFA §, gfaar A
UTET qEY X FEA B AR A F ATy
iﬁ. 5 IAA TEIAME e 2, fafara
Tgfmm?rstzl IT 1 H T77 FHAT
w37 & fafeow wr, 37 &
waafrﬁ’r 9T, 3T A ATAAS T Q3T
ﬁﬁiﬁmwﬂﬁtﬂtiﬁvﬁﬁ
AT T e MO wAw A
I8 #1 3graq T g &1 Ao g
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& SPPIFTIT ATTAM F OATRT 27 A
;Fm’r FTT ® gz A7 TEN ufETIT
Frar # Az A fawazie A T A 7
o 1 faremardy g A v & freat
5 waA @ @, FAatAEr w0 A,
FPEA F AT A § gaFr A
qTAT FANAT ATAN T LI A FAA
ez AT T T AT TS | I =z
F TwEG ¥y FEH 2| TH WA W
gﬂﬁﬁaﬂﬂﬁfx&ﬁm@;ﬁmm—
g AT &1 65w 39 67 P
A Farerer fewrfenrr 77 3 o SRETA T
s T (R T TRegdy WWTET |
i sawsw aan 97 FrAy
I3 Al § & Teere wEar fF o
FHTOT ATAE 9 FAOr ISF TAF @
faqe A1 QA T IAAT B f
warer apt A ofems o7 I
Tzvr # W WY 73 FA7 AR 0w
wm%ﬁﬂfﬁa‘raﬂwamwl
e Y s WRE F 99T AT
AN B AFAT & I TF A T TAA
A Tt # @ 3T 7 A7 b gs
& AfFa 3Fr Ao . AL TE Gl
FoAFA 1§ oAt AT W FF AT il
s A45¥z TAMAT fgAAT AL F
fir el At F1 77 A faz & AWl
51 famaga A fzrgmd & A A
famreg 12 T F7 AT 77 1 Fferer
Fr Fefr & FF ATTROT AT ZTATT
wF qfeqq qe AAT FOALI 77197
74} F7 AFY | A TATEOT AT F7
weAAr g | AL /AT 39 F1 faesdr #F
aeréva & 1 A 9T g fH & graTd
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o g § Afea sawwTw . AToEw
dar dgafee frgem # qro o
T 2 X AT 7 F AmewEl F A
T i wr f, ITF IAR@ A !
IT B AAT A A QY AT ATA-
a1 7 faaar savy o= fegema
F BER F TAHI T ATHT AGT HHT-
TET AAAT T HATAEL FT FA AW
foar a1, 37 &1 fmar far L.

SHRI H. K L. BHAGAT: I want to
give him the information that about
late Mrs. Mridula Sarabhai whom he
mentioned, the Jana Sangh even oppo-
sed the condolence message in the
Corporation.

st g0 Qo T : WA S 7 AT
A A K ITFY AN FF

Hom & oz 7g wrowr f5 3 9w
FH ATES 7 gferiwa 3w A
TR S I F A F o s AT
FATRT & AT F FEARTAT §Y Aoy 8 )
o fod gafe fr fagre &1 #rf dxr
O g T, arE GrAez g g AT O
Aqfearw, 3w & fam  swweTw ATCeT
9T qg ST AT oy fE g qfew
s fafrez #7139z wetga & w2
SE

it g wAvpigm (i)
avmafas WERT AT iEE ATE
e & | fom w7 gifeEz am & a2
ST Segie FaT QAT A0 A G, FT 45
aiferariz<y 87 A9 a-3=A 799
wirg #1 fafafan & w30 f&F 707 wreda
O 1 IF, TZAT AT aE & IT A,
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a1 FAT AT § IT & T FEFAFT ¢ AT
o A WA ¥ ey Auwy § 7
o g AU g @ AR A
1 gg mifaamsay & ?

SHRI 5. A, SHAMIM: I dismiss this
interruption with the contempt it
deserves,

SHRI MD, JAMILURRAHMAN: I
also dismiss with contempt his vulgar
language, :

st Two Qo aevw : F 77 wrot 7T 7T
a1 fF FEwww aroaw #1 faanft aag
9T TFETfasT FIWY, T 92 a7 Afeat
T W sl g, o dt o o
qFIfaar FTO R FiAy, T @
qFHE F FHAAES FH T I 77
e | T wwT & T THFTH ATCET
7 qFTEen F F fo st g Afe
W A F A CeAiAe §3IqE F1 &
a5 &1 far & gog 70 @ wifew
wa Aforg

gEd A H 4g FFAT A1_AT F-
F g frgr F Jawww qromw ¥
X %@ IgAr SfeTrs 1 ag agd
gferars 3t #adi 9T & | ©F @ gag
ﬂ%&iﬁuﬁmg.ﬁwﬁwgﬁw
IE g AT gHAT A, T AT FHAT
F g FT AT A foar @, whT T FA7
qre & & A W 7= 7 qry Al
FY farm 7z gaeT &, faze
T &t faeiee 7z ggAT 21 ar
T AaTTEy 3% # R 9 gEeT F1 A
g1 wifgm A% ag grAa aiwT 4fF
31w & 57 wifAqrvz & 39017 ¥9
qifeqIHe § WT T AT 9HgT | T
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[t q¥e qo i),
worg & fis o 3 o fargre ¥ Forek el

¥ fedeque *1 waraar fear @ wrw
Wy ag wifaa w7 93y § B @
aiferardiz ¥ W W game ¥ Wy
wAwE & 7w fagre § s W
TOF T T FEAT T SR
FT OEIT q0 FL QG &0 Foaroag
wARAT 41 FF 34 gEAT w1 A9 X w7
T A8 g | TafAT g AR o 99
AT # qg qﬂ# gt 5 2z gmav
3% 2 37T WIQT FY T AR F
o= & fa0 o 1 gevavg gar ar 9 39
FRAT A1 wwar Tl3T Fagw w0 gy
A 341 qgqa oF oforr w77 £A07 fRar
2? or maw frpr ¥ 93 3797 A@
ferar str7 A fe w7 Prr foama o 'gq
397 ® 2157, A 1 A48T ? 3T A
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“That is why in all democratic
countries where Parliamentary Gov-
ernment obtains, the practice is for
the Government ijtself to offer to
resign and hold re-election in case
there is overwhelming opposition to
any of Government’s measures or
when there is a widespread demand
for general elections. It is not con-
sidered necessary that a ‘no conmfi-
dence’ motion should be passed in
the Assembly or Parliament in
order to justify the change of Gov-
ernment,”

“The crux of the legal and consti-
tutiona] question jg whether the
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Kerala Government has losy the
support of the overwhelming majo-
rity of the people and whether the
allegations made of maladiministra-
tion and subversion of democracy
are substantially true. I have al-
ready expresed my view on both
these points.”

“While the securing of g majority
of seats in the Legislature, how-
ever meagre, is very relevant at the
time of forming a Government, it
cannot be pleaded as conferring a
continuing right to claim the confi-
dence of the majority.”

“There is no doubt that there has
been g tremendous shift in the mind
and the feeling of the people. 1 do
not think this public opinion can be
ignoreq without sgerious comnsequen-
ces for the future”.

21 hrs,

grr & Fgar arar § f& 1972 #
AT AR FY ATRI 4w Iq@ A
gt ofads war ¢ 1 fage W
qgaeas AT 7T H G & f fram
YT IgHT LSO T WE G P,
THY AT FE WMl F AT AE-
fiffr i sx T &1 Grema §
ffq @18 § AT ¥ WY §H R FT
AT TEAT A8 §, HEATHAT BT TEH
WAl A &7 W ag O wEw fw
& FT FH Grar § ST T |
R FA AW HA W fage A=
faum aNT LA g ! T€ WRRE
Fogestam g @aae ¥ ggr
W sf I IsTYFTE W Fg Ao g {5
fagiT &1 fqum awr & g@ far O
aur &7 a0 9feq {F & aw
* WO FW FT Y IEA W g7 A
faar &1 mw A fagiT & 180
WEARW 99 @ § | N SEqEE g
geeTe F fagm @wr & ar) wigwrd
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w Sy 97§ g wF arfeyg
oy ¥ fav #1 18 aix Fotmwiae fai
TCOg, 18 TR FO AT e
w% mfefa o £ § =iz I
a A fewr wme & faue
9T #1 45% B: e ¥ gRwT T
Ty & fog w7 ST & gafirg fir s
& g ¥ i S T 9y qre
180 WfEATFA G AT | TALLH
faum awr A 5% WY v B TR
F fag o s A o &1 wadm
Areda 1 e w1 & A9 qw w7
® &1 yam w7 fagin fafaw
FEWHA, g AT gy F oafo
FAfEZ FERT FT FTT H @O0 FOE
A9 I T HAT HGSR ATHAT FT
A FTCEA FAIT Y FFE T N E AT
gt faam aur ¥ qwda E AT e
fae 3 woar srafes w1 9 g2 A5
frar ¢ fagr faarma oar & Te ®
Ay g v § T g
g & T g freeit faam awr )
FFA O FIA FT FH A A [T TG
FLE B AEE A AL H AT
araa & fe g g 1 @ fangfa
fasr off & wgr fF e 3fa aug
9 fFaml w1 dts A 2 oA} 1 @R
w1 faaoor agf <t 1 ofemw fem)-
sqwre fageq Wz Y wmar g At
FT FEIS F QAT & HATSH AGY (AT |
fain &, farm FFm e § ) &=
AT & T WA FI9C FF FT &
W, AR G R AT §EN
goo woAr s a< fear & agmae
@ wred & s 9@a § e far
;O TERFHT W IR fod 4 ¥
ffgy FUT ST AL IR 9 |i & |
avit gfeeai & ag T fasyw frit
& TR &, W e Y w8
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T TARY TR A@ET FIAT
s &)

v wfaee qdf & s e
ST FTAA R &1 WTIF AT A WA
gfear it & are ¥ 1 5 o are wer
a1 7g & s fogwe ¥ w@m
qEAT | G Er 9T
“Ag regards the Congress Presi-
dent, I do not want to say anything
because ghe is just a child in politics.
So I do not want to criticise her
conduct or say anything gbout that.
Generally it js not always an inevi-
table law of nature that wisdom is
inherited by laws of heredity. I do
not want to discusg that. It is em-
barrassing and it is unculiured”.

qg AT ATRT A FF( 4T | A HaAT
F i ¥ FRr 97 W 99 FEr 97 99
IFM 9T, uTr wi fafast arma
¥ Sifcl FT AT gGAA F AN FT w
foar g1 | FEr A ¥ FT R E ?
s 9eT gfew Y & @y faw w7
FrorT AR fagr A 99 @I IAR
AT FA FT W FLWE |

[T AT FY TTATHT F are §
Tgi qraga @A A § 1 T AW
7 wg & 5 TfF SasFma S aar-
T TR FT 4w @ § gEien
FTHTT T T AT B T AT FAT
wrfgq | Fac i g 99 & FI
N TS e T Iwr gudA AT
FadT frg v IEAE ——

ge AR e ;. few d
frar 8.7

oft w fowd : WSt 7w
T W AT A woT wifeq |
g7 *Za fama s RE) & wma
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aq ¥ wEgN G g OF agi A
¢ a7 fer 1 dadi
afufy &t ft 7w § saw FI7 w0 )
IF ATHA AT FLTHOGOIC N AL
qIGET G AET & AV TAT A QM
f& wagew At § F T a0 aw A
qrafas Wk &0 w000 G5 A
W T @ F IAF  q4 gEIag
gur & % 9g O off WA & aTAA |r
ST

fRr & awy # ww Ffre
qrel & g0 97 OF WEwA fFer I
% a A W FeAfre ol & 0¥
e & qA Far £ w00 7g TAAY Wiey 2
g fr fesedqa gasr A famr ov @O
Y O SEAF § sAEr ¥ 9aTe T
aare o & 7 wfagel @ d%F frea
FugFW A q4r  fqQdr g F gro
gEvq eI s g AT gL A A 9F §
T TAY AT R AT ST -

ot TRTEATT TTEAT © gAA qAr
Tgt fear
st we fomd © wod T #

TG T G § | TCHT GAT S0 T
T I§ F A0ET TWA w7 S ST
AT &1 SATTIW F AL FP AL
A, "l e, s @i HiT gd-
T fere T dam AT T AT G E )
#t wre fr & a9 A W A A 9
FT qUAGTT K IA AW R AqqEST
Fare fear wia fF 9% 9 feve 9
&3 avgw & @ qgar 5 wed
ITE QET F A0 F6T § 6 arwaw
fede QT FTA qrt o AW H
fErr R A O @G, A wd, frew
g% & At ¥ IRy 9T fawr, AF
fegz &7 fag Wi 78T JarA FT
wm fear | amw § 5 S FE A
2393 LS—19
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Tt 7Y @r, 7§ fraw w4 W@, FAmy
I wfmqd weoT FT Ay At
F fawrd 7w gfas siad =< @
A TAER P F @t Far
gfs mw faeme § ate &z« foad
gfaq#t Ifqz & A qzg fNrgq OF
#1 gfrz airgs €1 gas0 Aawq
qaAT & AFAET AE THC AW
fer =g MErvww wid &, gefgaw
feemifdt s e maarfr mE &
T T F NG 99 77 gAGT T4
Wi | gg ¥Fa« 3T ol F a9 O,
¥ F AT YT, AT F AW T AR FA
AT &

G T7 4 9 owa 41 (9% B1F |
g7 AT GA A FTFH ATT T
Ffeam &1 fead st At 5y 96
o 9Rd § A1 AT fagre wr FAar
FY AT AT § SAFT MY FIT T4 7
WE T4 AT g1 ¢ fr gary agr 9
qATT &1 AV A AMA TR AW qF
TR R A AT AG 1 ST
F {81 FT HRIFIA | THT LA
® @S FO | AT qr w
fasfea 50 A< amr feafy 3 &
are 43 # aF ITF FIA 1 FHF
#0 1 fagre # wqar @f A=t
¥ wwatfas gam F fag, w5 ow
$aT gdFa & faqg qgv Ry &
IAFT T FT A T FLC |

Ay wgww ¢ At uAae
gar fag

st quwanfag (gea)
gamfs wRaT, . .....

SHRI MOINUL HAQUE CHOU-
DHURY (Dhubri): How long will this
debate continue? Is it an unending
affairg? It cannot be an unending
affair.
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wirafy wglew, gv fray a3 a6 451
wTwR g7

digenwx wgTa (FW0)
HAA LT, T GAE AIG IT AT A
agt o gT g}iﬁt e §5 ET

gamyeAm At Afiaard o W
w9 IF g0 AT #5318 257 7 A
A qxar g wa gET AT AT

Fifsm

el wfvm - F AT A F
@ A O TE FIHa § T FIE A
I} g TR ad gErd ag & fx
oA A OiEdi F A1 qrAET qEET
FEAE A1 & a1 v @ E, 3 e
T WYAT W FH F& ¥ a7 Fa
& &1 ¥ IwmEd By o@) froan
fraz & sarr 7 fod s, §6FT 97
Taax  fewk fag & waEr 762 @&
arga wg § ogiv v fae g &
far & Q48T gea § 3T A Fa0
Ter g7 FAwmmwdgmAg W
are A1 faez , se ¥ fago o & ¥@a
AT & ®1 Fa qie § 7T
qERA  FUF F T Sigq T &
3w & ar  fafrex agw et
4 AR 62 vy w1 ward & fag
=| faae fAdT | 7 & a@a O as
& T @ g HgTarT WY TEE A
BT F A1 F fafaeet g 1 F19
¥ | A TwA g & B AT egaan
WA § 938 fF gz swaw ¥ fag
dare ¥ fir o fewtwr w1 = & fag
readyy fopar o o

SHRI JYOTIRMOY BOSU (Diamond

Harbour): We are here for the last
‘eleven hours, the Members and the

“Secretariat staff. You must be fair

to all. You should adjourn the House
now and tomorrow the hon. Minister
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can reply and Shyam Babu could then
exercise his right of reply. You should
not be guided by what the Govern-
ment says. The Ministers 'go to their
homes and have their lunch and a nap
also and then come back. We are
here on our legs almost, from 10.30.
It is soon going to 9.80 pm. It is
eleven hours and you cannot compel
us to work like this. In fact the debate
should have been adjourned at 6 p.m.
and we should have continiied it to-
morrow. You should tell the Govern-
ment that if they want to have our co-
oneration they should listen to what
we say and be fair.

warafe wgtaw ©  EIE A AW
TATTHAR! T1 &3, § 59 &1 S
g1 & Frdlon ® I T I
FY qAT T FLAFATE )

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH): In the case of an adjournment
motion, there is no question of ad-
journing,

SHRI JYOTIRMOY BOSU: Under
what rule?

SHRI K, RAGHU RAMAIAH: Under
every rute. If we adjourn, jt means
the ‘motion is carried. -I anticipated
these difficulties and yesterday I suB-
gested at'the meeting that it may be
takten up on some day at 12 o’cloek.

But the opposition leaders fiid Jll?t
agree. S0, we are faced with this

situation. ~Of course, the whéle_*l—lma
ig impatient. The opposition speakers
took g long time; it is not that we
alone took a long time. You . have
called a member from thiis side now,
After him,: you may,-prabably call one
from the opposition ang then call the
Minister.

‘SHRT JYOTIRMQY -BOSU: It!ou

. wise advice of the Hidn
Minister for Parlianientary A‘tﬂﬂﬂ‘ we
shall have to sit past midinight.
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SHRI K. RAGHU RAMAIAH: The
two members may be given 5 minutes
eagh and.the hon, Minister will take
half an hour. Since the mover has
taken 1 hour in the beginning, he may
finish' his- reply within 15 minutes

SHRI JYOTIRMOY BOSU: Tomor-
row a Rumanian Delegation is coming
and I have to be at the airport at
‘4 ¢'clock in the morning. How can I
do that if I go home at 12 o'clock to-
night? It might suit the Government
but it does not suit me. Let us ad-
journ now.

warfs wtew ©  qg TAMET WA
2 mEwm ¥ feg $9 T frar
For maar ¥ 7

-

SHRI JYOTIRMOY BOSU: There

is no rule to prohibit it. Kindly point
out the rule.

oTT g &9 I7 ST fATey Ry
femsma #a aF 7 91 7T &)

s TmRwTvaw fag (gT) o
awrafe wgwa, & 39 67 1 wfaffee
g fom #Y wraa & waw werafa
SR wfaars @O ¥ weaw 57 UAF
9 F GA FE FT AT IT FAT
qr 1S4 forr & AerAr g9Eed gw
W 310 AT AT @A BT AT 97
X & g w1 fagew w71 o1 A0
fearar | w341 fad & g7 @t &
AqF owE arg W dar gm 4 1 &
vt foad a1 wfefafoer waar § A
# ww ¥ awy anw Tgar g s fam
FTART AT ¥ FT FGIFN @ TT77
Ry § 99 ¥ 37 FY wawAar 34 foe
/@ grooq gf & 1 Fegrw wAr A oA
40 ®T arq a4qr 41 ordl & wlafafy
& wregw ¥ feary Wt & AR ¥ farg
IAfTaTT WET T K DA T
F & T 22 WAL B B

SEM UF W g4 g faafay
FAEAT | IRAQTHAITF IGIF
it f fawr fomr asi £ foey &2 amr
2, 9 WA T gamiEE s ¥ fao
TF A4 R AT FEAT TGH & T |
THE FET F yfae wer g
wET ¥4 ¥ whwgsa ot g7 & w1 &
HAE &, T gAr F weaw  qwAT
SRR | fag wiEw F o9 A
A FL A qfey W) 59 FV TEARAC
FUHARA § | By ¥ WA § T8
3 .oargfeat & qx ot g7 ¥ ==
qNST T Aqeq F74 § F 0 e ¥
FEHRATT F AT TAIFT9 FT F1 AT &
AT AEATAT F(L FT HeqE FATH
JE 9; ogwa g wanfy & G
T &3 F &g fqar aamfs & gr 7ar
g€ AT JqEI T4q 7 W HFIT
(smamix ). ... ..

UF REANT qTeT ©  TE 95T TS
T FERA TG TAF1 e A frata
gar =gy . ... (swEwa ) ...

Fafa wgmm AT wTTS # ary
T a3t

o tmiwT wAw fag: awAg
¥ WA A1 AT WA G2 A TgAv
qgr fF 99 WT T OF FAAET T
qara A FLATT Al 7Y AW ol
I W MET FH AT qEF ¥V
qZ OF TETIFIATE N AT TITFTA
g H AT FLFIP AT 1 Ady
# 33 % fawaar s gia

FIH FE I FEA (5 78 AT
IaFrfga s 390 AT H FAIEAT
9T & g fAwAT & v, T w0
49 A F UF ¢, fFarqafr 7 FEA
w7 Y ¢ 31 Faaras & ag 7 7@
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& 91 freT dqwa & Fraras & afeaq
¥ wEawE & ar Ser 9FE ¥ A
qm E S gdw W9A §, A F A1
WFHFITF AT AT FEAIFQ
w® §arsmyag fiF argms €1, .
(oam|iar ) ...,

# 9% ¥8 @ 91 f& ag wiEgws
WA AEl § ¥W A% § Wi
Fr #rEg F 57 fgar 1 qraEon 7
qafa FT ATATIET 927 FX v FOorw
F oo W E W AWAY qwE
LEANEANE £ 1 S (s7a9m) . . .

star f 9T geedt & Famn oy o
FIAFH TR FAmar 39 X 6 57 57
geda T@  gE 1 fEnfemi
TEEA AT UFAEAd ) W F
agFar  AE faelt  faemedi qdtem #
ufeaa 1 W@ 1 AT FY FTH 9T w1
§ QFAT IEA G | 99§ WY gHear
& fasft | @ % § A oA A
FTT G AN R Saw AW § WA
a1, faafadt #1 aga 74F 21, w0
F1 Fugfat ¥ w7 g &, faum
AT F gl & gRATE faear, fadt
I ot T F1 FHAar Ag) fa=r 1 318
#F1 fagmr g1 # 99 34 I TR
few | a7 wAwT 7@ afqw & ot w9
qzar & |

UF AT F AT STEAT E 5 qafy
37 ¥ FTAEN § gH a1 fay § A
SagFT A & foaw gw Sw & et &
Wt ST IT F IIC ATE AT A Ay
T AT A TAT AARATE |

TET TS F AT H Wiy qngw A
oY ara wEY € g faegw frage wix
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g € T wE AW & @
dafray §  wwrwr @ § R IR
qTansY ¥ gfmw § oF o el w17
fear &

SHRI P. G. MAVALANKAR (Ah-
medabad): Mr, Chairman, Sir, this
debate on the adjournment motion
moved by my esteemed friend, Shri
Shyammandan Mishra, has brought out
not only the incidents of November 4,
1974, and the very cruel and undemo-
cratic assault on the pgreat leader,
Shri Jayaprakash Naravan and many
of his followers but also has extended
beyond the limited scope of the ad-
journment motion and has dealt with
a number of problems and ajpects that
affect the policy of this country,

-~
Sir, it has been somewhat my mis-
fortune that I am standing at a time
when the House is rightly getting
impatient and, I am sure, you will also
get rightly impatient with me. But,
1 hope. you will bear with me if I go
ahead and spend a3 few minutes more
because I do wish to suggest at the
very outset that what is happening in
Bihar is not a concern of this or that
individual, We are not here bothered
sn much about the nerson of Jaya-
prakash Narayanii, although it mat-
ters. What matters more than the
person of Javaprakash Naravan Ji
ig that the values of democracy and
decency of public life in this country
for which Jayaprakash Narayanji
and his associates. Irrespective of
varties, gre standing are being merci-
lessly and brutally demolished and
killed bv the Establishment in Patna
and in Delhi. This is the confronta-
tion. :

Let us not merely go on talking
about what happened to Jayaprakash
Narayanji, with great respect to
Shri Jayaprakash Narayan. It will be
mcre than revolting if the person of
Jayuprakash Narayanji is manhandl-
ed or injured in this confrontation.
But let us remember that what is hap-
pening in Bihar in the last geveral
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months and what happeneg in Gujara;
earlier this year is a girect confronta-
tion between the Establishment which
is getting more and more naked in
terms of power, in terms of absulu-
tism, in terms of excessive use of vio-
lent instruments that are at the dis-
bosal of the State machinery and the
People who are being tortured, haras-
sed, disturbed and even killed because
of the various scarcities that exist
because of various corruptions.

This is the real confrontation. Lot
the hon, Home Minister, when he
replies, tell us whether he hag any
solution to this particular problem.
Are the Government of India of
which the Governmeny of Bihar, un-
fortunately, today is a part because
they belong to the same party, really
sincere and earnest about eradicating
corruption from the body-politics? Are
they earnest about making the life of
the poor man actually better today
than what it was yesterday?

This Government is never {ired of
talking about welfare State. What
they are having in Bihar and increas-
ingly in many parts of India is not a
welfare State but a warfare Statec.
This is a warfare State. It is 5 veri-
table war between the Establishinent,
the power-hungry, the power-concer-
trated people, on the one hand and.
on the other hand, the vast millions of
Indian people who, because they are
now getting awakened and determin-
ed, are ready to fight to the finish.
They do not mind if some of them
have to die but they want to ensure
that their democratic values will not
die and will not have any destructicn.
This is the confrontation, Therefore,
let this debate be lifted to that level
instead of merely talking of what has
happened in Bihar on a particular day
or What might happen in Bihar on a
particular day.

At the same time, let the Govern-
ment and the country know that when
the Bihar bandh ‘was declared on the
3rd, 4th and 5th October the entire
State continucusly responded to the

KARTIKA 20, 1898 (SAKA)

Bihar TAdj. M.) 442

call. No bandh could last for more
than one hour if the people are not
supporting it. Therefore, it was a
spontaneous, massive, popular, gtrong
revolt and reaction against the misrule
of the Patna Government ang the
Government of India. It was equally
a slrong reaction zgainst the corrupt
rule in Patna and Delhi. I would not
like to use the word “Gangotri”, which
is a good word. So, I would say that
it is the fountain source of all corrup-
tion and misrule. Here in the capital
in Delhi it starts from the top. And
because it percolates from the top,
people down bhelow have a certain
sense of security because they know
“thn pcople above are more corrupt
than us and, therefore, nobody is going
to gisturb us”

I feel that this is the last phase of
the agitation. I believe that the agita-
tion of the people in Patna and other
parts of Bihar is now entering into
the last stage. While the Prime Minis-
ter and her associates are getting more
and more desperate, because they are
under the grip of a fear, happily we
find that Javaprakash Narain, and the
people who are supporting him in large
numbers, are getting more and more
determined. If the Prime Minister is
getting more and more desperate, let
her know that the peonple are getting
more and more determined. It is her
desperate attitude, the Government’s
desperate action of bringing all kinds
nf police. all types of police, Central,
Border, Reserve etc. into the State of
Bihar that has created the present
situation. We in Gujarat had experi-
ence of police exceses nof a long time
ago and we know what police torture
can be. Therefore, it has become an
ill-fare state and not a welfare state.

The basic question which my friends
in the Congress Benches have to
answer is whether they want demo-
rracy tn survive in this country. If so,
do they mean by democracy the con-
centration of power, irrespective of
the popular will, not even in a few
hands but in the hands of one persim
all the time? Do they want that or dv
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they want by democracy the sharing
of power? The greatest tragedy of this
country is that instead of sharing of
power there is more and more con-
centration of power in fewer and fewer
hands. We have to remember that it is
this confrontation we are facing.

Democracy also means, apart from
the sharing of power, decency and

morality in political functioning. The

various kinds of ordinances that are
issued and will be issued from now
onwards, unfortunately is it not a
dishonest way of functioning? When
you talk of parliamentary democracy,
are you going to take all power in
your hands angd function in such a
way? Bihar is a very good example
of the promulgation of hundreds of
ordinances. That clearly shows that
the normal constitutional machinery in
that State has broken down.

Therefore, I would conclude by say-
ing that Bihar has given us an exam-
ple of the breakdown of the constitu-
tional machinery. Bihar today has
given us a very depressing and, if I
may say 5o, an intolerable pheno-
menon of a reign of repression and
even regimentation. Not only in Bihar
but in many other parts of India the
Government of India are using all the
information media at their command,
the radio, the newspapers and other
advertisement media, for regimenta-
tion of information in this country.
But, fortunately, there are still peo-
ple, there are still elements in this
country, not only existing but live
wires and they have seen to it that the
people now do not even bslieve what
the radio or the newspaper says be-
cause thev are more or less owned by
the establishment.

So, T wanted to say that the confron-
tation is not between JPji and Indirail,
it is nat a confrontation of two indi-
vidpals, but it is a confrontation bet-
ween conceptration of power and the
power-drunk on the one side and the
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ropular will and popular determina-
tion not to tolerate misrule and cor-
rupt rule on the other. As long as
this confrontation is not gplved in
favour of the people, I am quite sure
people will not rest angd wuntil then
this battle will go on and it will be-
come more and more intensive until
it has achieved the desired end.

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY): I have tried to hear with
attention the several speeches made
by the hon. Members. I am parti-
cularly thankful to hon. Members on
this side like Shri Bhagat, Pandeyii,
Shri Das Munshi and other friends
who have effectively answered several
of the points raised from the other
side. 1 felt particularly happy when
Shri Indrajit Gupta made a very
enlightened speech drawing our atten-
tion in so far as they relate to either
dissolution of the Assembly or the
quality of persons that surrounded
Shri Jayaprakash Narayan....

PROF. MADHU DANDAVATE
(Rajapur): Genuine alliance.

SHRI K. BRAHMANANDA REDDY:
Now, before I come to Shri Shyam-
nandan Mishra who has moved this
motion, I would like to dispose of
those members who made statements
—some of whom incorrect ones—
which should not have come from the
ryouths of hon. Members on the floar
of Parliament.

Shri Shamim for whose sense of
humour I have some appreciation..

SHRI S. A. SHAMIM: That is very
fine.

SHRI K. BRAHMANANDA REDDY:
....said unfortunately that Mr.
Ghaffoor was born as a Muslim by
accident. I say.... .

SHRI' S. A. SHAMIM: I did not say
that. o
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SIRI K. 'BRARMANANDA REDDY:
T shdll ek Mr, Shamim whether Mr.
‘Sharmmm was born ‘by ‘Hesign as a
MusHm.

SHRI S. A, SHAMIM: That is why
1 -said that yeu did mot understand.
A1l I-said was that his being a Muslim
i3 just an accident of ‘-birth in the
-sense that it 'is mot relevant. If you
‘have understood =all the speeches in
‘this. perspective, I am -gure you will
mdke a mess of the whole thing.

.SHRI K. BRAHMANANDA REDDY:
Whatever Mr, Shamim may say, I
‘will ‘never get confused. You can take
it from me.

Therefore, I am only saying that
all births are accidenis in whichever
particular community they take place
-and, -therefore, kindly remember not
to offend the feelings of any gentle-
man....

SHRI S.-A. SHAMIM: Again you
are misrepresenting. You are not here
lecturing on family planning. 1 say
.You are misquoting me. I said that
his being a Muslim is not important
and that it is not relevant.

SHRI K. BRAHMANANDA REDDY:
Then, my friend, ‘Shri Janeshwar
“Mishra....

“SHRI ‘5. ‘A. SHAMIM: Attack him
~rightiand leff,

SHRI K. BRAHMANANDA REDDY:
....has indulged in, in my opinion,
‘meaningless attacks and does not merit
a reply....

SHRI  VIKRAM  MAHAJAN
tKangra): “That he always does.

SHRI K. BRAHMANANDA REDDY:
‘Tiank you.-

Another Member from the DMK
party made an incorrect statement,
namely, that the .CPI, the Congress and
the ‘Anna "DMK .dig not say, they are

‘trying a type of JP-léd movement in
‘Tamilnadu. They only said that they
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are trying ‘to organise themselves
on the platform to save democracy
and therefore I do not know where-
from he got that impression and if he
has that impression, the sooner he
corrects it the better it would be. As
already remarked by Mr. Indrajit
Gupta, Shyamnandanji hag put down
a motion which seems in a way to be
an intelligent way of doing things. But
the points which he made are three in
number in my opinion.

cannected JFPji with
and Krishna and
Buddha, I don’'t know; I have nc
protest, I have no objection if your
enthusiasm or respect for JPpi crosses
all bounds, may be, it is a personal
affair. The second gne is that he
wanted to convey the impression to
this House that ‘the agitation on 4th
November was a very very peaceful
one -and that -the people who were
around JPji were reciting slogans. I
want to know from Shyamnandaniji
what songs they sang that day and
how it would be incorrect to say that.
I would like to tell him that the api-
tation of 18th to 20th March 1974 was
not a peaceful one. Have 27 deaths
resulted from a peaceful satysgraha?
Do you not know that from 3rd to
5th when there was demonstration
and agitation was going on, "~ what
violence hag occurred? You are aware
at how many places the train
services were interrupted. You are
aware at how many places the rail-
way lines were tampered with, how
‘many telecommunication links were
broken. .Don't you 'know .that during
the time of examinationg one examinee
was shot dead to create terror in minds
of the students? Was the attack
on CPI workers peaceful? Bo, to claim
this :agitation to be a peaceful one
and to -say that CRP ar other  police
forces .are attacking these people and
rinciting them ete. in a political way
etc. would :be a most incorrect state-
ment {o make, It.is very good of
Shamnandanji not to have raised the
issue -about the injury, the suppesed
injury to Jaya Prakashji. .It ig true,
if, even by accident any police lathi

Furstly he
Gandhiji, Rama
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or anything has touched him I would
have been the first to speak and apo-
logise to you. I would have even ad-
vised my dear leader the Prime
Minister to speak to him and express
regret. But am I to express apology
for something that has not happened
at all?

SHRI SAMAR GUHA: Have you not
seen his statement?

With all respect 1 want to draw your
attention to the statement made by
Shri Jayaprakash ji himself, I think
you have used the words ‘supposeda
injury’. The least you could do was to
apologise to him the way he has been
treated....

(Interruptions)

SHRI K. BRAHMANANDA REDDY:
Please listen to me. 1 do not think
there is any statement from Jaya-
prakash ji that he was assaulled or
a lathi blow was given to him. There
is no statement like that. Please point
out one and I will be the first man to
express regret,

(Interruptions)
MR. CHAIRMAN: Mr.

are interfering too
tolerate it.

Guha. you
much. I cannot

(Interruptions)

SHRI K. BRAHMANANDA REDDY:
Sir, there is no need to get into any
emotion. It is surprising to me, Sir,
to hear—I am one of the younger
Members of Parliament—more  ex-
perienced and senior Members,
though not in age, talking about
things un-connected with the issues
to be considered. There is no use
getting into emotion about the perso-
nality of Jayaprakash ji or the great
service he has rendered to-the free-
dom movement of the country.

Nobody is disputing that. We are
not discussing here a motion on Shri
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Jayaprakash Narayan's personality or
his service to the country. As Mr.
Mavalankar has just now said, if,
whatever may be the personality of
his, he says certain things and raises
certain issues, it is up to this House
to consider dispassionately as to how
far they are relevant, how far they
are justified, how far they are practi-
cal and how far they are democratic.
This is not the way in which Parlia-
ment can function. This is not a
maidan where you can make all kinds
of speeches. Therefore, my submis-
sion to you is this, After all, if I see
that a particular think must receive
as much public attention as possible,
1 shall sce that il receives that much
attention. Some points were made by
some senior persons. To the extent
that the issues raised by them get
into public focus, it is all right. Be-
yond that, you consider dispassinate-
ly the issues involved, it does not
matter whoever the personality is,
Therefore, you will agree with this
proposition and anybody has to agree
with that proposition as to what the
issues are, If an issue is raised it
becomes very pertinent to know what
is at the back of the mind. After all,
the experience must have told you
that when a person is in emotion or
in anger, he speaks what is upper-
most in his mind. If you see the etate-
ment made by Shri Jayaprakash
Narayan on the 4th November, you
will realise what game is up to. I
shall just read out to you one sen-
tence from this paper.

SHRI JYOTIRMOY BOSU: May
we know which paper it is?

SHRI K. BRAHMANANDA REDDY:
Search-light.

SHRI JYOTIRMOY BOSU: Your
Prime Minister does not read this
paper.

SHRI K. BRAHMANANDA REDDY:
Shri Jayaprakash Narayan declared
that the struggle was not between
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the people of Bihar and the Ghafoor
Ministry but between the people of
India against the Prime Minister,
Shrimati Indira Gandhi. (Interrup-
tions) Jam glad that you also sup-
port that statement.

Therefore, it becomes our duty to
know what has happened. This agita-
tion started in a mild way by the
students in the beginning of 1974
When they araised some small issues
concerning their academic career and
some other economic matters like less
costly food in their hostels, increase
in the number of scholarships, some
other concessions to be made availa-
“le to them regarding certain facili-
&5, you will remember, the Chief
Minister was kind enough to concede
hose demands when they met him.
wvater on, he alsp in fact passed several
orders conceding the students’
demands. Some hon. Members have said
that the number of scholarships have
risen by 150 per cent. The rate of
scholarship has also been increased;
rationed food is supplied at a lower
rate. Therefore, what justification is
there for an agitation of this type?
If really there was some other thing
to be vonsidered by the State Govern-
ment, certainly, it is upto the leaders
and Shri Jayaprakash Narayan to tell
them. Severl other things also need
to be done. But, what happened? The

students were esatisfied with the
agsurance given by the Chief
Minister conceding their demands.

Then the political parties got agitated.
In my opinion, their game is not good.
Therefore, there was that big agitation
with all the violence from 18th to
20th March. Even then the political
parties thought that their leadership
would not do for leading an agitation
or movement, they required new is-
sureg to be brought up and a new
leadership to focus those issues. It wag
at that point that Jaya Prakashji en-
tered the field. I am so sorry that
Shri Jaya Prakash Narayan should
have unwittingly got into the em-
brace of a Dhritarashtra, I feel the
leaders of thest political parties pre-
sumably should have told Jaya
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Prakashji, ‘All our members are pre-
pared to resign. As soon as pur mem-
bers resign, the Congress members
also in large numbers wil]l resign and
therefore, there will be an automatic
dissolution of the Assembly’,

But what is the picture? I do mot
want to go intg the figures oY} each
political party. Suffice it to say that
out of 77 members of the Assembly
balonging to the BJS, Cong(0), SSP
and SP, only 34 have resigned.

SHRI JYOTIRMOY BOSU: Where
have they gone?

SHRI K. BRAHMANANDA REDDY:
I want to tell you that the pressure,
coercion, intimidation, the abusive and
filthy language that was used against
all these people, including  their
members, wag resisted by these people
and ] want to express a word of ap-
preciation to those wWho have resisted
this onslaught.

SHRI JYOTIRMOY BOSU: You as-
sured them of tickets for the next
election. We know all these things.
All this horsetrading we know.

SHRI K. BRAHMANANDA REDBY:
You may draw any conclusion you
like, you may make any commants
you like, I know you are irresistible.
Therefore, I do not want to get into
a contreversy with you,

SHRI JYOTIRMOY BOSU:
things which are correct.

Say

SHRI K. BRAHMANANDA REDDY:
I would cite an instance. The Motion
is in the name of Shri Shyammandan
Mishra. Shri Jyotirmoy Bosu made an
allegation and complained to the Gov-
ernment. T suppose he has written let-
ters to all the Composition parties and
also ventilated his grievance in the
press saying that when he was some-
where on tour, some, one or twa,
people went to his house..
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SHRI JYOTIRMOY BOSU: Twenty-
five and three gang leaders.

SHRI K. BRAHMANANDA REDDY:
You may say 25. You may bring the
whole of Caleutta. It does ndt matter
to me, But my point is this that he
complained to all leaders.of the politi-
cal parties including to us and he also
ventilated it in the press that during
his absence some people went to his
house and used some abusive language,

SHRI JYOTIRMAY BOSU: Beaten
my brother. Do not tell untruths like
this.

SHRI K. BRAHMANANDA REDDY:
To bolstar up that case, Shri Shyam-
nandan Mishra had written to me a
letter- that an hon. member of Parlia-
ment, specially a leader of the Opposi-
tion, was being prevented from ex-
ercising . his duties.

SHRI JYOTIRMOY BOSU: That is
exactly what it is.

SHRI K. BRAHMANANDA REDDY:
If that is so, to intimidate, to coerce,
to pressurise, to use abusive lang-
guage—what is it? Please tell] me. 1
think you, Mr. Chairman can tell me.

Therefore, if you say thisis all a
peaceful method, if you say this is all
democracy, if you say that an hon.
member elected by the people should
be prevented from discharging his
duties and should be ocerced , is it
democracy? I wish further to know
this from Shri Shyamnandan Mishra.

SHRI JYOTIRMOY BOSU: What
relevance has this got?

SHRI K_ SURYANARAYANA It is
relevant.

M.llra.

SHRI K BRAHMANANDA REDDY:
'I‘herefore. I am conly telling you what
i¥ sauce to the goase must be to the
gander. What is_objectionable to you
should be sisp \Objectiopable . to . us,
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We are functioning in the same de=
mocracy. Therefore, even when you
are away by some hundreds of miles,
if some abuse from sbmebedy takes
place, you move the whole world.

SHRI JYOTIRMOY BOSU: You
should understand what is meant by
assault, Assault and abuse are not
the same. You ure an educated per-
son; you were the Chief Minister of
a State. You ought to know better;
you ought to know the difference bet-
ween assault angd abuse. We know.

SHRI K, BRAHIMANANDA REDDY:
Please listen. It does not matter whe-
ther one is a Mcmber of Parliament
or one is a member of the local As-
sembly. Both are representative of
some people, and they are elected by
the people, and they should be en-
abled to discharge their duties fear-
lessly. (Interruption) Mr. Jyotirmoy
Bosu, I would request you to realise
that moise is no substitute for argu-
ment,

SHRI JYOTIRMOY BOSU: There
is a difference between assault and
abuse. Assault is g police case. Phy-
sician, heal thyself. You should be
ashamed of confusing the two. Be
responsible.,

SHRI K, BRAHMANANDA REDDY:
I am not going into the merits of the
matter, It is under investigation:
whether it is asault or whether it-is
abuse or whether it is something.
The investigation is made and later
the courts will -decide it I am not
going into the merits of the rnatter.
(Interruption) Thé hon. Member
seems to be more intereeted in this
case than in the obstruction of mem-
bers from attending the Assembly.
My paint is this, ‘I am not going into
the merits of the case; it may be
assault or abuse or it may be some-
thing else. The courts:will decide it.
I am only trying to. point out whe-
ther the methods employed in trying
to terrorise those elected members of
the, Assembly are democratic, Can it
be- Sa.modaya.? Can it be anything
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‘which 8 consistent with - democratic
practices not only here but in the
whole world where democracy pre-
vails? Therefore, to say that all this
is a peaceful thing and that issues like
this should be decided on the streets
is a matter which, somehow, I am not
able to understand even. If you want
to function in a democracy, you have
to follow certain democratic practi-
ces and conventions.

SHRI JYOTIRMOY BOSU: That,
you are not doing in West Bengal
since 1971,

‘SHRI K, BRAHMANANDA REDDY:
We are discussing Bihar just now.

SHRI JYOTIRMOY BOSU: Goonda
Raj is here.

SHRI K, BRAHMANANDA REDDY:
Please do not disturb me. I do not
want to take much time. I only want
to say that this agitation has deeper
motivations. 1t is not simply that
some parties are trying to join to-
gether and trying to ask for some-
thing. It has deep political motiva-
‘tions. I am oply sorry that Shri
Jayaprakash Narayan who, according
to all of us, has done yeoman service
in the freedom of this country, should
succumb to the temptation or fall into
the trap which has been designed by
these political leaders. If Shyam-
nandan Mishraji could somehow see
that he escapes from thia trap and
contributes in his own way to the
solution ‘of some of eur problems, he
would have done- more service than
he had rendered in the cause of the
freedom of this country.

Hon. Members have raised the
question about Gujarat, Where is the
parallel? In Bihar there are 319 mem- _
bers, out of whom hardly 34 opposi-
tion members, one independent and
one ynfortunate Congress R man who
‘later on became an independent and
then something else—hardly 36 have
reigned. You kwnow as the Prime
Minister has rightly remarked at one
plage, the dissolution of an elected
-houge- cannot pe done at will.
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SHRI NOORUL HUDA (Cachar):
In Kerala in 1959, what happened?

SHRI K, BRAHMANANDA REDDY:
You might not have been a ' major
then. But I know, I 'will .come to that
...(Interruptions)

SHRI NOORUL HUDA: West Ben-
gal 1967 and 1969, do not forget that.

SHRI K, BRAHMANANDA REDDY:
When Shri Shyamnandan Mishra
moved his ‘motion, he took objection
to what 1 have said. I said that the
administration in Bihar had not been
paralysed.

SHRI JYOTIRMOY BOSU: Over
draft from the Reserve BanE, Get
the figures. Do not tell us stories.
What is the figure today?

SHRI K. BRAHMANANDA REDDY:
Every Government has some over-

draft or the other, When your people
were in power, how much, overdraft
did ‘they have in West Bengal?

SHRI JYOTIRMOY ‘BOSU: 1 am
prepared to bet with you. What was
the overdraft at that time? Mrs,
Gandhj will ndt give a copper.

SHRI K, BRAHMANANDA REDDY:
It is unfortunate that whatever the
subject of discusion, you want to
speak 'about West Bengal.

SHRI JYOTIRMOY BOSU: You
dg not know what is the strength of
the CRP' company? -How can you talk
about the overdraft in West Bengal?
You .are ignorant.still,

. SHRI K. BRAHMANANDA REDDY:
Will you kindly keep quiet if I admit

. that you know much more than I do

... (Interruptions).

AN HON. MEMBER: Fe wag in the
British Army. '

SHRI K. BRAHMANANDA REDDY:

I did not know that. I was men-

tioning that the revenue, sdles tax and
commerclal tax cellectiori and excise
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revenue had gone up compared to
the corresponding period last year, I
also said that the expenditure on
planned development was much more
than what it was during the previous
year. So many good things have been
done and I mentioned one of them.
I have no time to give details. "1.85
lakhs of families had been given
ownership rights under the Bihar
Homestead Act, Can any leader of
the Opposition tell me that in any
Government which was led by the
Opposition Parties a thing like this
was done to this extent?

I do not want to go into the other
things,
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MI-
NISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): It is irrelevant
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SHRI K. BRAHMANANDA REDDY:
1t is true I had not been to Bihar, but
it does not follow that I du not know
what is happening there or that I
do not receive substantial informa-
tion from the State Government. Shri
Shyamnandan Mighra was saying
that CRP, BSF etc, were excessively
employed. You admit that it is the
elementary duty of any State Gov-
ernment to give security to its peo-
ple. Dg you mean to suggest that
the CRP and BSF were deployed
there just for tamasha? If there is
peace and tranquility in the area, do
you think the State Government
would make such a request or even
if such a request is made the Central
Government would agree to it? This
was done to meet a threatened vio-
lence. It has been in the mouths of
everyone of you that several lakhs
are going to congregate at Patna to
indulge in all kinds of activities.
Therefore, is it not the duty of the
State Government to take sufficient
precautions to see that they give
security to. those citizeng to pursue
their normal activities? Would it be
wrong? Supposing, taking your ad-
vice, they do not do it; what would
happen to that State, what would hap-
pen to the people of Bibar, in Pafna,
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I would like to know. Therefore, in
my opinion, it would be the most
improper thing to take a view like
that.

The parallel of Gujarat hag been
brought in, You will remember that
the Chief Minister of Gujarat resign-
ed and recommended to the Governor
to take action under article 356 of the
Constitution. You would also re-
member that when that proclamation
was made, the Asrembly was not dis-
solved, It was dissolved only on the
15th of March when more than 95
members of the Assembly resigned out
of a total of 168. Therefore, it is not
a good comparison. You alsp know
that the:Constitution does not prevent
the . dissolution of an Assembly. You
must also be aware of the fact that a
legally constituted Assembly can be
dissolved only under the circumstan-
ces mentioned in articles 355 and 356
of the Constitution.

SHRI JYOTIRMOY BOSU: When
will it be over?

SHRIMATI INDIRA GANDHI: Half
an hour was taken by the sghouting
on the other gide.

SHRI K. BRAHMANANDA REDDY:
Then we come to Kerala, Though a
grave situation had developed in that
State, the State Government was un-
willing to deal with the situation.
Therefore, there is no point in drawing
analogies which would not fit in
with the context,

Therefore, the basic qualifications
that are necessary for dissolving the
Assembly are not there. I want to
tell Shri Hanumanthaiya that I could
not make out what he ultimately said.
There wag some dialogue between
them and there is mutual respect bet-
ween Shri Mishra and Shri Hanuman-
thaiya. The point is that the dissolu-
tion oy the Assembly may not arise
in the circumstances that are prevail-
ing, when the administration has not
failed, when there is a majority for
the Government.
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If you want to consider other factors
like corruption etc. I wish to give
you some figures about the action
taken by the Bihar Government. I
want to say that the Bihar Govern-
ment has initiated action against fairly
high officers like IAS officers, Chief
Engineers, Superintending Engineers,
Civil Assistant Surgeong and all that.
I do not want to go into the details
as to in how many cases action was
initiated, in how many cases action
was actually taken and all that,
Therefore, matters like corruption are
general issues. If hon. Members are
really interested in discussing some of
the matters related to this, which can
be considered and which are practical,
certainly. it can be done. No beody
would say that they shoulg not be dis-
cussed. If all op us feel that some
evils have crept into the society and
they should be remedied, certainly it
should be the effort of all leaders func-
tioning in a democracy to consult, dis-
cusg and remedy those defects. I do
not want to go into the bigger question
of electoral reforms and al] that.
I do not know what they have in mind
and whether they are practicable. But,
to the extent the electoral system
which is now in  operation in this
country, if it is to be improved in a
certain way, certainly, that js also a
matter which can be discussed. But
to raise issues which have been dis-
missed by yourselves at several places
ig quite irrelevant here.

After all, I want to submit one thing
to the entire House. When we consi-
der some national jssues which affect
the lives of the people, certainly great
patience is required and discussion in
depth ig required. We cannot just
decide any issue just because a great
personality or a big persomality has
said it. It will be 3 wrong thing to do
that. You will be doing greatest harm
to the nation.

I do not want to enter into the
pointg raised by Mr, Atal Bihari Vaj-
payee, He wanted an opinion poll. He
wants ug to create a precedent with-
out making it a precedent. ‘An opinion
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poll which was once had jn Goy was
not on an election issue. It was on
an issue whether Goa should merge
with Maharashtra or should remain
" separate. It wag not an election issue
that would arise every five years.
Therefore, there is no point in saying
that an opinion poll should be taken.
With due deference to him, I would
say that this is quite irrelevant here.

It would suffice for me to say that
it becomes unnecessary even for you
, to bring i the personality of Jaya-
prakash Narayan Ji into these issues
and cloud the issues. You may dis-
cusg the issues and decide on merits.
So far asg the dissolution of the Bihar
Assembly or the dismissal of the
Ministry is concerned. from the con-
gtitutional point of view, to be quite
out of place.
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“Foolish people in authority -de-
ride everything that does mot
" fit ip with their ideas, imagine
that revolutions are caused by
agitators. Agitators are peo-
. Ple who are discontented with
existing conditions and desire
a change and work for it.
Every revolutionary career has
itg full supply of them. They
are themselves the outcome of
the ferment and the dissatis-
faction that exists. But tens
‘and hundreds of thousands of
people do not move an action
merely at the bidding of agi-
tators. Whep economic condi-
tions are such that their day
to day suffering grews and
live becomes almost an unbe-
able burden then even the
weak are:  prepared to face
risks. It i3 then that they
listen to the voice of someone
who seems to show them the
way out of the misery, Fur-
ther, luxury, incompetence
and corruptiop amongst the
mep in power and grinding
poverty of the people. create
revolution.

wa & T & (O WA g T8 Hqal
HEEg & W7 MY ¥ THREL AT AT
gra fafas “frrem w2 fge)”
Y qar &7 W0 A v gew A
foradt ad SorfY A<y aral & qE WA
Y Fa T, R A F o T
faar | W WX WR, 9w T
| wER T A w7 " fe
54 T &1 AT Qb -
oot av 1 e F qoar § e waroE
ot AT IR AT T AR i
qaré ? A A weer @3 §
9 37 WY AT F OF §r oHy wTAr
Ty A fray s S wivg wear 99
v Q1 7 ga ¥ sy fr omweTe

KARTIKA 20, 1808 (SAKA)

Bihar (Adj. M.) 462

oY FT wEdY # worT g q A g
T WA AE gT 1 W Oy ey
AT F JHTT § o WY F7-AAT 1A
e # sora E Y oF fawe WY 7 ®)
@ WX W ToTHa A g AT |
& agi I WG AT WK AT E
57 97 fawam § W gal & w=fway
97 foamma aff § @Y o qww Afag
M SR R aF @ AT B gy
TAT /EA | OF A WA I OF oY
@ adtar foa vy A wfwag
ufier a1, wwrfer d=r &< e ar ar
feram =1 #% qrEm Av |

agi #71 T g v gfee w1 ogw
gqqr FAAM T o FW 18 WIN
FT A AT gE IT AT ImAT H K
mea g 55w & foar #w fordmic
¥? dmgead g8, waewel waw i
fafrreet #1 frey T, Fav g # frardf,
T o faQg o FAw T ? 18
A # wgEdT ¥ femw wdas
sem gt s fafrec iz gavast
Fr a9 & fower s fw ®
qT W OO WIT TF A &1 W
g 97 uF 9 fxardt g7, #v§ farm
af a1 a1 gaEfas aerar ? Wt
F0 & wRarfedl 7 fafreei wt e,
d7 ¥ N ag g7, faefeat ¥ W,
TEEq ¥ WW, TowET F g Wk
7g WqF AMIFRATG? ww X
it 7dY 7@t o< giw frar | wied =
frar &Y gofte o3 ®) @Ay &
af * fosrre Aff, ¥R @y
weqiee arft & forw fir gfraa ot o7
qd AW & FAfaE s fagn
max wfaaf &Y der 0 @ F
frg a7 fordme § 7w og®
R A fodwiT £ 7 o
‘e’ W ‘T T W
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[ = vy fax

w1 % gw, few ¥ e 7 oW
@ fradf & A gr o &
NeEgA fadarar 1 s waE S
wr gl femfaqy &7 waer & A
WH A F IR ATIFE L A,
g FEA gAY |
TP BT FT W E 1 Nfww wqr
Tt & TET A gH TR T A
# fera & v 3 few wto o mrio
F oWl AT F A AT I g
qFET AT TH FT ATH AT & T 7
4 78 femwa v asdy 0 L.
(smmary) AT TEamgt ¥ few
faardi wit ag wrtaq @ faerr
T &1 WY AW aF FAwEN A A7
¥ I dragia

- A AR A 5 AEIET A% A
TAYE AT OIA F gET AT W wEL
#gur 39 F faafed & =T war
Tga W wzAE gL & FgAT F0gaT §
f& g Iq ¥ afvq gza@ Ia4r
T4 gt foradt i fagre & 9 sogt a2
gEagtfwagdeafiaar g faaeH
R AT T @ g sl qead
f qgQF I § 357 IAQ SA0 whyg
g gE €1 W gE AR ¥
TAqE T f&Ai aF AT qg 79 gm
q 3¢ F @, A weArd 5§ gh
A gEd), R A 99 fra K
3ar faafasy % & gy o, o< o
fearm wgEr § @ # fowa w@
t A feedt aut gd @, wqivee
9T & HEAT H AT G THRF § ITH
¥ dugfraen frety & dqea fasa
& au o o fgma Ad . . swawTy
T IR 0 F A CF HY TITAT
adf gt ot fag & Mat 9 73 g

wT, #ro "o _'ﬂ’o, #lo Owo Iiﬁo--
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gragw ], o 3 oo o=
FE, TAT H T F ¥ AT KT
HTGT WIRE ®T TVIAT TF, IO Sqaeqr
¥ FOCE TN FAR T 20T FOAT |
6 FUT IAQT TG 4T T T W@ Q@
g o fr vt ek amw Al g€
WY wror FT@rn g m@r 1 few &
fag ? & qer w1 e @ e
oF off w7 freen & fore & ot qeramr
F @19, W, Terg W qfedt & a9
ITHAGAT fAFr i’ wRweT R
g, a1 agEe ¥ ar svw ¥ 1, 9y
Mg T ITH QAT I IT % fAg
AT AR T A, (wwwera)
AT W AT WG, T I FT AT
fadetr S 99 37 Y TR 3T F Ay
g SR AT FE 1 99 ¥ wifew At
& & 7 & wgar g ¥ owmw @
144951 3r 7§ | 7% wifeafim -
frez g1 18 WY faa M T+ @
wgreaT MY WL FTET A A F
fy” «dfqm v ww peifaafaes”
37 ¥ g wifans § 5% I g9 w)
qaw § W RATT CHANT Tt T
¥ AT ¥ 9 %) 94% &, A1 g qaOw WY
37 ¥ ®IfAg, g7 q9F A T@ AW
1 ww wighr & ank % qg www €
TRT 7€ &1 AFaT | W7 g wifwg
wrw wegfaedi & forg qzar #arar 144
I5T T ME |

g aAY A7y fF faudf agm
&g §, ITEr w oA oA € §
ag fea gfaard @@ &1 =T U
gz oY faardf ook -arag?  arfe
¥ WTHIT TCHIT AT afeT Trge § |
Sy TR W@ AATE f7g T o9 nFTw oy
¥ a3 wgr § i Iy orrfer Fewvaf X
IAFT e faar § |+ T ) A wrawt
foag s@ &) wr s o wow
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aw § sdatw A H g waw
FT FAF IT T TAAT ATGHT AT
7 qaT &1 A AR T wRE
FT 39 W F srfaai & g 9T
AAaiei? OaTFATAEI G Awary |
A®IT HEAI@ & A 9T Fufy F
FIAR qT T4 T4% qiE o1 9% &, 9T
¥R a7 A A a1 g g

uTey ag WY Farar & faet o
¥ 77wzl ¥ %AW 34 ¥ eEIET
femr &1 wrqw v & 5 ag ma
o3 AR gredisr i faar &1 @
w F groE fawrs AWy A wEAn
wIF W, Ared faeTs gar o
¢t iy Aferfeqsaa
framdicTR &) swaw &
Afaear & | aguafasr T § 1+ =t
Iq 9T qg wAd ¥ faa Y wr &
#TT qrga & fF % F A K w@rF O
#, IAET WwrT ¥ FT AW 1 @lwr
A | ST AT WY G a7 B ATATEA
T RE | ag I Y A g
I @1 § 4% &4 s fawar ¥ fasme
I G FArETTAAT RE

A agrae  wd ggE 7 At ag
& 9T qT WY gaa gut W Farq & ary &
g A & 3A91 faar saw form far
& HY sAay |a weT fomr ar
A AFTAT I W] SH & AR H
AR 3O AL FEAT W A | WY
wraerdy AR fady ga& srare a3 &7
gaer forar 1 36 =Iifen ar fw
gt BTAdYT & T T A IHT AT
2y | Ffwx orwr A% s A fear
ey AT 9 I@ W g ArASI
gifaw s Y Aiforw wT @ g
#f&T wrow wady ot avar T fzard
f§ wr 3q  f2dy &1 A sarw oY
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QAT | g AAT § W @A &
3 foeear Y 49 ?

SHRI K. BRAHMANANDA REDDY:
The letter that you have written or the
letter that Shri Bosu has written has
been replied to in the meeting of the
Consultative Committee.

SHR]I SHYAMNANDAN MISHRA:
I did not get a reply.

SHRIK. BRAHMANANDA REDDY:
Armed police i3 on round-the-clock
duty at the residence of Shri Bosu.
One personal security officer was given
to Shri Bosu whenever he stayed in
Calcutta.

oY wamaey fasy . AT § A
|1 9T 4T &9 AW 9gF 77 98 A Y
%Y ferar ar f s@ 7 9T 7T wHar War
g ar argT S St § Ay oy vy a7
A wET A @A FT e W
AT HETT OF AR Aar §, o we
s AT ar el awm df
et Y 7% | ¥ w0 ST TGy
WAT| YW AT ¥ AT A« @@ g F
FaT T gw AWl F I Fagw &9

g

ng Adr ¥ A% AgY qAmEr fE
Fw AR fagre § w41 %% &, aE)
#r feafs & wv oF gfama st d
oY W 3 TA A WY IR G FE
& mRtd AR fad #§ genw
gt o€ § 1 wEst fr R g
stqre g faar oY T A wedY
fra¥ % wer a1 f& fafaedy &1 e
% fo Ay wifeda &1 seng a9 AT
wady At 1 gerra gy AT A M
§fr agt ¥ 7w v@wa QA wfge
Qmmfmiraﬁifd‘ti’rm'
IR TaTay 9 A wwm & A4 wrar )



467 Situation in

(¥ wmmaEm fag)

Tz &% & f& g ady sam@ Fdr
# Wt sara I W9T WA /ARA
& QoA & a1k § aaw wa wEd
§fe ag oy fY 30T A g § O voedly
TET AT 1 QAT F N7 A § AT AT
RET /AT ¥ IaRY wAdY AT, ¥ FES
g fF adl 4y waife g -fafaeee
wEdvar ¥ faam ar, @af are gy o ¥
(E=Twa) 791 9y OF aff %
&

d3tfaaw oie camw wdt (ft do
o wrada) : ng sy Y ®
FIEY AqeE fHar war AT WTIRY
oY aY3r T3 fear wraT & A wTawr

near Ad FAT =vfE )
ot @ e faq 0 g AQY
#ga & T fagre £ faar wat s w2

W & I§F FWT T A * A
wqT aff & 1 A wqq fzar sww

FaAT s i faar 1 127 wfeRs
gra ge & | foed am z@ adWi &
7= 180 99 g ug faam

Far ¥ I & alEr aEr g ?
AR gFI7 AN AW § fee A
AT § | WEAT A g7 a7 {6 g7 a3
ATAAT ¥, & & UL H A Fg fF Avar
ayaEr ¢, S® &7 fa 9 ¥ wET $%
faar mirr o forg o aYar WOt
ar, ar WY w1 ¥T & 7T A9 wgav o
f& .gq7, A A aar § ) AW B
qdr. ...

SHR] K. BRAHMANANDA REDDY:
1 wish to correct the figure which was
‘mentioning. When the Chief Minister
of Bihar, Shri Ghafoor, asumed office,
he inheriteq 64 Ordinances.

SHRI SHYAMNANDAN MISHRA:
From whom?
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SHRT K. BRAHMANANDA REDDY:
From the previous Government. When-
ever an opportunity occurred, the
Bihar Assembly met and converted
some of those Ordinances into Acts.

ﬁmﬁw T AT & WAL
) afFm e miva R o€ T
wgar, witF fat ag ¥ sem 5 faar
AT 1

(wryde ) :

A

oft Fmopy fAw ;. W AT §
fs. wwrTa} faam |ar,  dUEe
i), TW ¥ A9 WA !
wifagEs dT9W  oirel TR w7
wfaF T wT | tw W HE H
q AT @Y, A € W] | Tg W
ara & fe 9@ gwAFax faum @ar ¥
8 amwa T4 1 afeq 9 g9
duew Qe ¥Ig, AL WY €
wfr Fg e agiwad, W
® 3T o Fqrefagr wg 3 A |

ot wqw R
e &y fear ?

8 wmAl ey A wgr e fa
anft v &g gror @ @ & o
WALATIT RTCAN T FavqT qr o wrAl
w5 2 ¥ gyr, Hfae 7g oY ghir,
wa  Wgra "t Y wr wrAw AT,
Hfre Tv At 79g &, AT 9T H RIS
# Forg &, agt < Wt = AT
Licia

o weiw w3 (wir) o gwar
s w1 Qo faeet gimr wER §

ot ey e fagre & 9
gremar FRTge e, a'«%f‘quq WIS
farsdrere ft 4 1 fargre ¥ porare &
& [ varar weerarc ¢ 1 fagre ¥
Y orE & agt s aw T ¢ )
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fagr= ¥ firerr & e ¥ 90y vy fircrae
wrf | T HAF IAAR AT 9 Fagre
¥ 7z qw AT §, @ ¥ &1 foraraa
FX & o wrders oy dur A @
F

I g wew ¥ dArgr A 4,
T+ WA YU TEIT AfY TE AT 97|
R AT H g UF FAT WET FAET
gy & @ 36 & faq P afard
it Y o Wt &, 7 ¥ A
s % o we fa=re sow @
Al e 3 A wy & fo 9 & A
# frare fpar T @1 Y Age-
at g Ak & W ag ag
¥ frg awaedr 9w K TATE O A
ST arr & fr e AT o faare s
AT TEAT & FHT F T@TE
ST | ST NTT & famTy A A
avg ¥, & ag oY @ o g
wer &Y a1 & qar wrw § g an fa
FY g WY Y TR STaE
¥4 & agi m-frww ¥@ w9
arg ISl E, ohrasht ¥ fawes Farg
5 ¥ & wrd qrg arfay 24y ofF it
T W I+ ra] F) Ak s g
&4, &1 1Y 5K §HFAT 1 q gt §
off TrEAET

Wit gaTe faa, T gawiarn, ¥
agr f& &1 @17 7 aEY Ifge-—=
SRS E] fem#, T Gt guTe,
#r wifgn W gud, AR W
dieme w1 fAgfe & faq #Ra
TTar wiy ) fem & Q9 R QT @
far T & wa fam @& ANegE Fgwr
afr foar ! Ay ww wg WO
1  aral % WEgR A WA AR |
T aw-gureft #§ e T WY

st Ao & ot ag gR fea f
sraw gl 1 ¥ wdt arwar g fo amay
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I W AT e, w‘iﬁ: T8
et fe N A atged, & e
T[T AEAIT

T wedl ¥ wre ¥ wam & agaw
foag ¥ Tw Im-AN gEATW A
T[T AT | TR A A wfiariedy
TFRTEL & TR W FE A Y wamT
Tt ATy # o THo WHo wWIT o
WTTo Yo F1 W 3T fagv w2 gosy
frrmar g g W ¥ ag ot wE
Tgr & fr 3w Y T8 ¥ gEyw A @
wt s, gty gl ad) @i wgr
df | 7g FH-O%Y wEATH A W A
a7 st ver & fawfead & w@ran
g wat & fet W arw & qI § darw
&t fear 1 afew s oo oA
fogwr & 1 segin #r fo g vl &
FgT & f << off AW e
Faet Al | grA AT oA
TTHE TRT ! g wET & T g
gg goare &§r ax wadt fo o *r
w9 ol ar ) e gad Wi
firszar wdr fame |

wifag ao foae: & fa wg waw
T AW-UST T&ATT F A AT )
23 hrs.

MR. CHAIRMAN: The question is:

“That the House do now adjourn”
Those in fa\ruur may say ‘Aye’,

SEVERAL HON. MEMBERS. Aye.

MR. CHAIRMAN: Those against

may say ‘No'.
SEVERAL HON. MEMBERS: No.

MR, CHAIRMAN: I think the ‘Ayes’
have it....

{Interruptions)
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THE PRIME MINISTER AND
MINISTER OF ATOMIC ENERGY,
MINISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): No. The Noes
have it. o

(Interruptions)
MR. CHAIRMAN: Sorry, sorry, the
Noes have it.
" (Interruptions)
. 1 will put it again. The question
is:
“That the House, do now ad-
journ.”
Those in favour may say ‘Aye’
(Interruptions)

Those against may say ‘No’
(Interruptions)

Do you want a Division? Let the

Lobbieg be cleared,
(Interruptions)

ot wy fawd 0 3T sraeqr AT
g% 1 g Ag g awar o
(Interruptions)
WEQS WEIT, WIT TAST+
‘atfaor g AR E L g R IE FRT
9T Yt favat T )

(Interruptions)

wamafa dgwa © faar Tar 0
faeer wg foma, St fovar ar

MEpraw veAT WY A
ferota frar site wod faoie & sy qae
w®E ...

awrafe qfvem . ST faar war
(S

ot gow WA wowT™ : ww
favia foar & A4 wro w9 fioig &
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AFT g ¥ W Hfrdw A gH o
L AT 9E@ |

(Interruptions)
MR. CHAIRMAN: Let the Lobbies
be cleared.
[Some hon. Members then left the
House].
(Interruptions)

MR. CHATRMAN: The question is:
“That. the House do now adjourn.”
The Lok Sabha divided.

Division No, 1] [23.08 hrs

AYES
Nil

NOES

Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ambesh, Shri
Appalanaidu, Shri
Arvind Netam, Shri
Azad, Shri Bhagwat Jha

Babunath Singh, Shri

Banerjee, Shrimati Mukul

Barman, Shri R. N.

Borupal, Shri Panna Lal,

Bhagat, Shri B. R.

Bhargava, Shri Basheshwar Nath
Buta Singh, Shri

Chandrakar, Shri Chandulal

Chavan, Shri Yeshwantrao

Chhotey Lal, Shri

Chhutten Lal, Shri

Chikkalingaiah, Shri K.

Dalbir Singh, Shri . !
Das, Shri Anadi Charan ’
Dharia. Shri Mohan
Dinesh Singh, Shri N
Dumada, Shri L. K.
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Gandhi, Shrimati Indira
Gavit, Shri T. H,

Ghosh, Shri P. K.

Gill, Shri Mohinder Singh

Gokhale, Shri H. R.

Gomango, Shri Giridhar
Gopal, Shri K.

Gowda, Shri Pampan
Jamilurrahman, Shri Md.
Jha, Shri Chiranjib

Kadannappalli, Shri Ramachandran
Kailas, Dr.

Kakodkar, Shri Purushottam
Karan Singh, Dr. -
Kaul, Shrimati Sheila

Kigku, Shri A. K.

Kotoki, Shri Liladhar

Kureel, Shri B, N.
Lakshmikanthinrma, Shrimati T.
Mahajan, Shri Vikram

Malharaj Singh, Shri

Mahishi, Dr. Sarojini

Malaviya, Shri K. D.
Mallikarjun, Shri

Mandal, Shri Jagdish Narain
Mandal. Shri Yamung Prasad
Maurya, Shri B. P,

Mirdha. Shri Nathu Ram
Mishra, Shri Jagannath

Mishra, Shri L. N.

Mohasin, Shri F. H.

Murmu, Shri Yogesh Chandra

Nahata, Shri Amrit
Negi, Shri Pratap Singh
Oraon, Shri Kartik
Oraon, Shri Tuna
. Pahadia. Shrj
Fainuli, Shri Paripoornanand
Pandey, Shri Krishna Chandra
Pandey, Shri Narsingh Narain
2393 L. §—22
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Pandey, Shri Sudhakar
Paokai Hackip, Shri
Paswan, Shri Ram Bhagat
Patel, Shri R. R.

Patil, Shrij Krishnarao
Patnaik, Shri Banamali
Patnaik, Shri J. B.

Qureshi, Shri Mohd. Shafl

Raghu Ramaiah, Shri K.
Raj Bahadur, Shri

Ram Dayal, Shri

Ram Dhan, Shrj

Ram Sewak, Ch,

Ramn Swarup, Shri
Ramji Ram, Shri

Ramshekiiar Prasad Singh, Shri

Rao, Shri Pattabhi Rama
Reddy, Shri K. Ramakrishna
Reddy, Shri M. Ram Gopal
Reddy, Shri P. Ganga
Rohtagi, Shrimati Sushila
Roy, Shri Bishwanath

Rudra Pratap Singh, Shri

Sadhiu Ram, Shri

Sathe, Shri Vasant
Satpathy, Shri Devendra
Sethi, Shri Arjun

Shafee, Shri A.

Shambu Nath, Shri
Shankar Dayal Singh. Shri
Shankaranand, Sari B.
Sharma, Shri A, P.
Sharma, Shri R, N.
Sharma, Dr Shankar Dayal
Sharma, Dr. Shankar Dayal
Shinde, Shri Annasaheb P,
Shivnath Singh, Shri
Shukla, Shri B. R,
Siddheshwar Prasad, Shri
Sinha, Shri Dharam Bir
Sinha, Shri Nawal Kishore
Sohan Lal, Sari T.
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[Mr. Chairman]
Subramaniam, Shri C.
Surendra Pay. Singh, Shri
Suryanarayana, Shri K.
Swaran Singh, Shri
Thakur, Shri Krishnarao
Tiwary, Shri D. N.
Tombi Singh, Shri N.
Uikey, Shri M, G.
Venkatswamy, Shri G
Verma, Shri Balgovind
Verma, Shri Sukhdeo Prasad
Vikal, Shri Ram Chandra
Yadav, Shri D. P.

L]

MR. CHAIRMAN: The result® of the
dvision is: Ayes—nil; Noes 119.
for NOES.

The motion was negatived,

1
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23.06 1/2 hre.

NAVY (AMENDMENT) BILL—
Contd,

Mit, CHATRMAN: We now take up
c.aasde-by-clause consideration of the
Navy (Amendment) Bill. There are
no amendments. [ will put clauses 2
to 19.

SHRI J. B. PATNAIK: I have al-
ready explained these provisions.
MR. CHAIRMAN: The question is:

“That clauses 2 to 19 stand part
of the Bill."”

« The motion was adopted.
Clauses 2 to 19 were added to the
Bill
MR. CHAIRMAN: We shall
adjourp till 11 AM tomorrow.

The Lok Sabha then adjowrned till
Eleven of the Clock on Tuesday,
November 12, 1974/Kartika
21, 1898 (Saka)

now

‘garvsshri Nageshwara Rao and
for NOES,

-_ 7R

MOPIVD= =19

R' P. Yadav also recorded their votes



	00000002
	00000004
	00000005
	00000006
	00000007
	00000008
	00000009
	00000010
	00000011
	00000012
	00000013
	00000014
	00000015
	00000016
	00000017
	00000018
	00000019
	00000020
	00000022
	00000023
	00000024
	00000025
	00000026
	00000027
	00000028
	00000029
	00000030
	00000031
	00000032
	00000033
	00000034
	00000035
	00000036
	00000037
	00000038
	00000039
	00000040
	00000041
	00000042
	00000043
	00000044
	00000045
	00000046
	00000047
	00000048
	00000049
	00000050
	00000051
	00000052
	00000053
	00000054
	00000055
	00000056
	00000057
	00000058
	00000059
	00000060
	00000061
	00000062
	00000063
	00000064
	00000065
	00000066
	00000067
	00000068
	00000069
	00000070
	00000071
	00000072
	00000073
	00000074
	00000075
	00000076
	00000077
	00000078
	00000079
	00000080
	00000081
	00000082
	00000083
	00000084
	00000085
	00000086
	00000087
	00000088
	00000089
	00000090
	00000091
	00000092
	00000093
	00000094
	00000095
	00000096
	00000097
	00000098
	00000099
	00000100
	00000101
	00000102
	00000103
	00000104
	00000105
	00000106
	00000107
	00000108
	00000109
	00000110
	00000111
	00000112
	00000113
	00000114
	00000115
	00000116
	00000117
	00000118
	00000119
	00000120
	00000121
	00000122
	00000123
	00000124
	00000125
	00000126
	00000127
	00000128
	00000129
	00000130
	00000131
	00000132
	00000133
	00000134
	00000135
	00000136
	00000137
	00000138
	00000139
	00000140
	00000141
	00000142
	00000143
	00000144
	00000145
	00000146
	00000147
	00000148
	00000149
	00000150
	00000151
	00000152
	00000153
	00000154
	00000155
	00000156
	00000157
	00000158
	00000159
	00000160
	00000161
	00000162
	00000163
	00000164
	00000165
	00000166
	00000167
	00000168
	00000169
	00000170
	00000171
	00000172
	00000173
	00000174
	00000175
	00000176
	00000177
	00000178
	00000179
	00000180
	00000181
	00000182
	00000183
	00000184
	00000185
	00000186
	00000187
	00000188
	00000189
	00000190
	00000191
	00000192
	00000193
	00000194
	00000195
	00000196
	00000197
	00000198
	00000199
	00000200
	00000201
	00000202
	00000203
	00000204
	00000205
	00000206
	00000207
	00000208
	00000209
	00000210
	00000211
	00000212
	00000213
	00000214
	00000215
	00000216
	00000217
	00000218
	00000219
	00000220
	00000221
	00000222
	00000223
	00000224
	00000225
	00000226
	00000227
	00000228
	00000229
	00000230
	00000231
	00000232
	00000233
	00000234
	00000235
	00000236
	00000237
	00000238
	00000239
	00000240
	00000241
	00000242
	00000243
	00000244
	00000245
	00000246
	00000247
	00000248
	00000249
	00000250
	00000251
	00000252
	00000253
	00000254
	00000255
	00000256
	00000257



